ILIST OF CASES WHICH WERE E-FILED DURING THE MONTH OF FEBRUARY 2026

S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

IMS. NEELOFER 301, Extension[Recovery ICS COMM- 139/2026 02.02.2026 RAVI GUPTA VS MCD & ANR. SATYENDRA [9811161525 SKSINGH116 @GMAI |31.01.2026
IABIDA PERVEEN| Block, Tis Hazari KUMAR SINGH L.COM
[DISTRICT JUDGE Courts, Delhi
(COMMERCIAL
ICOURT)-01
301, ExtensionMisc. Petition Misc. DJ-112/2026 05.02.2026 IARYAN ENTERPRISES VS. RAJVIKRAM 0871688568 Vikram.singh@gmail.|04.02.2026
Block, Tis Hazari KATHA PRODUCTS PVT. LTD. SINGH com

ICourts, Delhi

301, Extension[Recovery CS COMM-166/2026 06.02.2026 H.S. CREATIONS VS. TRIPTITARUN 9999739937 advocatetanusinghal |05.02.2026
Block, Tis Hazari CREATIONS SINGHAL @gmail.com
Courts, Delhi

301, Extension[Recovery CS COMM-174/2026 09.02.2026 ROHITASH SINGH RANA VS. H.N.MUKESH 9811365575 mukesh_aggarwalx25/07.02.2026
Block, Tis Hazari| IENTERPRISES IAGGARWAL a@yahoo.co.in
Courts, Delhi

301, Extension[Recovery CS COMM-175/2026 09.02.2026 PUNJAB NATIONAL BANK VS.,PARAS 0810600656 [Parasaggarwaladv@g [07.02.2026
Block, Tis Hazari| SANJAY KUMAR IAGGARWAL mail.com
ICourts, Delhi

301, Extension[Recovery CS COMM-179/2026 10.02.2026 HARSH KIRAN TEXTILE PVT. LTD.GURMEET 0810577633 GURMEETAHUJA®@ [09.02.2026
Block, Tis Hazari| VS, VALLABH SAREE EMPORIUM |AHUJA GMAIL.COM
Courts, Delhi

301, Extension[Recovery CS COMM-185/2026 10.02.2026 RAMESH RATHI VS. KRISHANSHUBHAM 0312209463 |Ashokchhaparia@gm |09.02.2026
Block, Tis Hazari GUPTA VASHISHTH lail.com
Courts, Delhi

301, Extension[Execution Petition EX COMM-82/2026 11.02.2026 SHREE JI CHEMICALS CO VS.,KUNAL 0871236226 whiteandblacklawyer [10.02.2026
Block, Tis Hazari RAMDEV INDUSRIES KUKREJA s@gmail.com
ICourts, Delhi

301, Extension[Execution Petition EX COMM-85/2026 11.02.2026 LEVIS STRAUSS VS. SHYAMISHRAVAN 6201970125 unitedmark@uniteda [10.02.2026
Block, Tis Hazari| SUNDER SINGH BANSAL ndunited.com
Courts, Delhi




S.NO COURT

DISTRICT

COURT ROOM

301, Extension|
Block, Tis Hazari
ICourts, Delhi

CASE TYPE

[Execution Petition

CASE NUMBER

[EX COMM-95/2026

DATE
REGISTRATION

16.02.2026

OFPETITIONER

NAME VS
RESPONDENT NAME

ALLIED TUBES PVT. LTD. VS,
SHAHISTA

ADVOCATE

JAGRITI JAIN

ADVOCATE
MOBILE
NUMBER

8527506427

ADVOCATE EMAILDATE OF E-

ID

lawfirm@unsolvedleg
al.com

FILING

13.02.2026

301, Extension[Execution Petition [EX COMM-101/2026 18.02.2026 UMESH TYAGI VS. M.C.D IAKHIL RANA 7838798382 akhilrana@gmail.co [17.02.2026
Block, Tis Hazari m

Courts, Delhi

301, Extension[Execution Petition [EX. COMM-108/2026 20.02.2026 SHASHI JAIN VS. KARTIKSANTOSH KR. (9313780408 sbpandey7@yahoo.co{19.02.2026
Block, Tis Hazari IAGGARWAL m

ICourts, Delhi

301, Extension[Execution Petition [EX COMM-109/2026 20.02.2026 HPL ELECTRIC & POWER LTD. VS,SUNIL KR 9810210832 vijayprakashg682@g [19.02.2026
Block, Tis Hazari SUMIT JAISWAL mail.com

ICourts, Delhi

301, Extension|Petition U/s 34 of Arbitration Act,OMP COMM-12/2026 21.02.2026 JITO ADMINISTRATIVESANDEEP 9831728639 legal@suranalawoffic [20.02.2026
Block, Tis Hazari1996 TRAINING FOUNDATION VS.MALIK les.com

Courts, Delhi I[ETERNO CONSTRUCTIONS LTD.

301, Extension[Petition U/s-9 of Arbitration Act,OMP (I) COMM-186/2026 [21.02.2026 HDFC BANK VS. SANDEEP KR IANISH BHOLA (9811452022 IANISH_BHOLA17@ [20.02.2026
Block, Tis Hazari1996 YAHOO.COM

ICourts, Delhi

301, Extension[Petition U/s-9 of Arbitration Act|OMP (I) COMM-187/2026 [21.02.2026 HDFC BANK VS. SHORYA GUPTA |ANISH BHOLA (9811452022 IANISH_BHOLA17@ [20.02.2026
Block, Tis Hazari1996 YAHOO.COM

ICourts, Delhi

301, Extension|Petition U/s-9 of Arbitration Act|OMP (I) COMM-188/2026 [21.02.2026 IHDFC BANK VS. PRATYAKSHI KR./ANISH BHOLA [9811452022 IANISH_BHOLA17@ [20.02.2026
Block, Tis Hazaril1996 JAIN IYAHOO.COM

ICourts, Delhi

301, Extension[Execution Petition [EX COMM-121/2026 23.02.2026 IHPL ELECTRIC & POWER LTD. VS.SUNIL KR 9810210832 vijayprakash9682@g [21.02.2026
Block, Tis Hazari VICKY NARANG JAISWAL mail.com

ICourts, Delhi

301, Extension[Petition U/s-9 of Arbitration Act,OMP (I) COMM-198/2026 [23.02.2026 TATA CAPITAL LTD. VS. HARISUNIL 0212190624 IDELHILAWYERS76 [21.02.2026
Block, Tis Hazari1996 SHANKAR SEHRAWAT @GMAIL.COM

ICourts, Delhi




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

301, Extension[Petition U/s-9 of Arbitration Act,OMP (I) COMM-217/2026 [24.02.2026 TATA CAPITAL LTD. VS. SHREE 0212190624 DELHILAWYERS76
Block, Tis Hazari1996 ICHILLAR TRANSPORT CO. SEHRAWAT @GMAIL.COM
ICourts, Delhi

23.02.2026

301, Extension|Petition U/s-9 of Arbitration Act,OMP (I) COMM-218/2026 [24.02.2026 MRUSTLENDERS PVT. LTD. VS.DEV SAGAR [8800722793 |Advocate.devsagar@g[23.02.2026
Block, Tis Hazari1996 IAJIT SINGH RANA mail.com
ICourts, Delhi

301, Extension[Petition U/s-9 of Arbitration Act,OMP (I) COMM-220/2026 [24.02.2026 TATA CAPITAL LTD. VS. CAPITALSUNIL 0212190624 DELHILAWYERS76 [23.02.2026
Block, Tis Hazari1996 STONES AND MINING SEHRAWAT @GMAIL.COM
ICourts, Delhi

301, Extension|Petition U/s 34 of Arbitration Act,ARB. A COMM-4/2026 24.02.2026 LALL. CHAND VS. TATA CAPITALNEERAJ KR.[9858606997 nk.singh123@gmail.c [23.02.2026
Block, Tis Hazari1996 LTD. SHAH om
ICourts, Delhi

301, Extension|Petition U/s-9 of Arbitration Act,OMP (I) COMM-242/2026 [25.02.2026 TATA CAPITAL LTD. VS. BALJEETSUNIL 0212190624 DELHILAWYERS76 [24.02.2026
Block, Tis Hazari1996 SINGH SEHRAWAT @GMAIL.COM
ICourts, Delhi

301, Extension[Recovery CS COMM-251/2026 26.02.2026 POONAM RATHORE VS. AMITMUKESH 0312725447 |Adv.kiran74@gmail.c[25.02.2026
Block, Tis Hazari JAIN KUMAR om

Courts, Delhi GAUTAM

301, Extension[Petition U/s-9 of Arbitration Act,OMP (I) COMM-252/2026 [26.02.2026 TATA CAPITAL LTD. VS. SHREESUNIL 0212190624 DELHILAWYERS76 [25.02.2026
Block, Tis Hazari1996 DEV  NARAYAN PROJECTS PVT.SEHRAWAT @GMAIL.COM

Courts, Delhi ILTD.

301, Extension[Execution Petition [EX COMM-127/2026 27.02.2026 LAXMI NARAIN VS. MAYA SHEELDEEPANSHI 7838307249 deepanshii42@gmail.26.02.2026
Block, Tis Hazari RETAIL INDIA LTD. KUMARI com

ICourts, Delhi

301, Extension[Petition U/s-9 of Arbitration Act,OMP (I) COMM-269/2026 [27.02.2026 TATA CAPITAL LTD. VS. SULTANSSUNIL 0212190624 DELHILAWYERS76 [26.02.2026
Block, Tis Hazari1996 SEERAJ SEHRAWAT @GMAIL.COM
ICourts, Delhi

301, Extension[Petition U/s-9 of Arbitration Act,OMP (I) COMM-270/2026 [27.02.2026 TATA CAPITAL LTD. VS. SHREESUNIL 0212190624 DELHILAWYERS76 [26.02.2026
Block, Tis Hazari1996 DEV  NARAYAN PROJECTS PVT.SEHRAWAT @GMAIL.COM
Courts, Delhi LTD.




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

RESPONDENT NAME

NAME VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

301, Extension[Recovery CS COMM-261/2026 28.02.2026 PRAYAG POLYMERS VS. MANASARCHIT 0811156111 legal@sigmalegal.in [27.02.2026
Block, Tis Hazari RANJAN PRADHAN SINGHAL
ICourts, Delhi
2 SH. RAJESH KUMARICENTRAL (306 CS (COMM) CS (COMM)/150/2026 03.02.2026 M/S PARAS GRAPHICS VS. M/SMUNISH 0811427955 munishlaw.vohra@g [02.02.2026
IGOEL, DISTRICT] SUPRA PRINT PACK INDIA PVIVOHRA mail.com
JUDGE ILTD & ORS
(COMMERCIAL
ICOURT)-02
306 CS (COMM) CS (COMM)/163/2026 05.02.2026 ASHOK KUMAR @ ASHOKJOGINDER 0810315334 jusjuris@gmail.com [03.02.2026
CHOUDHARY VS. ANILSUKHIJA
CHAUDHARY
306 M Ex IM Ex/87/2026 05.02.2026 M/S B R ENTERPRISES VS. M/SSACHIN VATS (9899357709 sachinadvocatevats@ [02.02.2026
IAAA RADIATORS gmail.com
306 CS (COMM) CS (COMM)/165/2026 06.02.2026 GAURAV GUPTA VS. M/S J VRAKESH 8076895471 jewarlyarakesh@gma |05.02.2026
[FILMS ICHAND il.com
306 IOMP (COMM) IOMP (COMM)/9/2026 09.02.2026 MUSHAHID ALI IMRAN 9350460168 imahd2012@gmail.co|06.02.2026
Vs M/S SUMAT PRASAD ANDAHMAD m
ISONS
306 [Ex.COMM - Award by Arb. Comm. [Ex.COMM - Award by Arb.09.02.2026 M/S CHOLAMANDALAMSHIVAM JHA (7970140025 shivamjha@firstassoc|05.02.2026
Comm./25/2026 INVESTMENT AND FINANCE iates.in
COMPANY LTD
Vs WAKIL AHMED AND ANR
306 M Ex M Ex/157/2026 11.02.2026 CHIRAG GUPTA Vs MEENAKSHIRITA 9953413632 adv.ritasanghavi@gm|07.02.2026
I[ELECTRICALS SANGHAVI ail.com




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

RESPONDENT NAME

OFPETITIONER NAME VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

306 CS (COMM) CS (COMM)/182/2026 11.02.2026 [UNION BANK OF INDIA VsDEEPA GUPTA 9312292558 advocate.deepa.gupta|09.02.2026
BIJENDRA SINGH AND ANR @gmail.com
306 IM Ex IM Ex/181/2026 17.02.2026 PRADEEP BHAGAT Vs AMANMRITUNJAY (90899184570 advobsrathore@yaho [12.02.2026
GUPTA SINGH 0.com
INAROOKA
306 CS (COMM) CS (COMM)/201/2026 17.02.2026 VISHAL RANA Vs RAJ KUMAR KARAN BIR9654508456 japsoverses@gmail.coj14.02.2026
SINGH m
306 CS (COMM) CS (COMM)/203/2026 17.02.2026 BINDIYA MIDHA Vs DIVYANSHISANJAY SHAH (9891111475 office@shahandshah. [15.02.2026
MIDHA net
306 M Ex M Ex/189/2026 18.02.2026 GAUTAM VARUN MITTAL VsSANDEEP 0811912208 candidlawcompany@ [11.02.2026
STUDIO CANAL TYAGI gmail.com
306 CS (COMM) CS (COMM)/210/2026 18.02.2026 O P GUPTA Vs RAHUL VERMA IVIKAS 8750203300 INA 17.02.2026
BHARDWAJ
306 [Execution (Comm.) [Execution 19.02.2026 BANSAL TEXTILES Vs PRAVEENSANJEEV 9350680089 INA 16.02.2026
(Comm.)/102/2026 KHANDELWAL SINHA
306 [Execution (Comm.) [Execution 19.02.2026 STATE BANK OF INDIA VSANSHU 9210043774 advocateanshu@gmaif10.02.2026
(Comm.)/104/2026 RAMADHAR SHAH SHUKLA l.com




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

306 CS (COMM) ICS (COMM)/219/2026 20-02-2026 IM/S DEV STAINLESS STEEL PVTSagar singh(P), (9999763303 lkadianlegalcounsulta [18.02.2026
ILTD Vs M/S KDS COMPONENTS nts@gmail.com

306 CS (COMM) CS (COMM)/223/2026 21-02-2026 UCO BANK Vs M/S MAGNETICMANOJ 0211938138 manojkumaradv81@gi19.02.2026
IDEVICES AND ANR KUMAR(P), mail.com

306 CS (COMM) CS (COMM)/224/2026 21-02-2026 '[UCO BANK Vs SHANZA RUBAB MANOJ 9211938138 manojkumaradv81@g19.02.2026

KUMAR(P), mail.com

306 CS (COMM) CS (COMM)/225/2026 21-02-2026 IAMEETA MAHESHWARI Vs UMARitwik 9999320409 ritwikoff@outlook.co [20.02.2026
DEVI Parikh(P), m

306 [Execution (Comm.) [Execution (Comm.)/119/2026/23.02.2026 HPL ELECTRIC AND POWER LTDSUNIL KUMAR9810210832 INA 18.02.2026
Vs JASWAL
T BHASKAR

306 [Execution (Comm.) [Execution 23.02.2026 M/S S N T AGRO INDUSTRIES PVTRAJESH 8920260088 advocateakjain.associ [18.02.2026

(Comm.)/120/2026 LTD KUMAR ates@gmail.com

Vs NEMI CHAND SHARMA PANDEY

306 IOMP (1) (COMM) OMP (1) (COMM)/205/2026 [23-02-2026 TATA CAPITAL LTD Vs RLSunil 9212190624 delhilawyers76@gmail20.02.2026
ILOGISTICS AND WAREHOUSINGsehrawat(P), l.com
PVT LTD AND ANR

306 CS (COMM) CS (COMM)/241/2026 24-02-2026 KUNTI SUBBA Vs M/S HIMALYANAKASH 9310673258 advocatemishraz67@ [23.02.2026
OXY ENTERPRISE AND ORS MISHRA gmail.com




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER NAME

RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

306 IOMP (I) (COMM) OMP (I) (COMM)/216/2026 [24-02-2026 TATA CAPITAL LTD Vs PRADEEPSunil 0212190624 delhilawyers76 @gmail20.02.2026
KUMAR sehrawat(P), l.com

306 IOMP (1) (COMM) OMP (1) (COMM)/225/2026 [24-02-2026 HDFC BANK LTD Vs TAHIRANISH 0811452022 anish_bhola17@yaho [19.02.2026
SAMSU BHOLA(P), 0.com

306 IOMP (I) (COMM) OMP (I) (COMM)/223/2026 [24-02-2026 HDFC BANK LTD Vs DEEPAKANISH 0811452022 anish_bhola17@yaho [19.02.2026
RANA BHOLA(P), 0.com

306 IOMP (I) (COMM) OMP (I) (COMM)/224/2026 [24-02-2026 HDFC BANK LTD Vs MOHAMMADANISH 0811452022 anish_bhola17@yaho [19.02.2026
USMAN BHOLA(P), 0.com

306 IOMP (I) (COMM) OMP (I) (COMM)/222/2026 [24-02-2026 TATA CAPITAL LTD Vs SUBHANSunil 0212190624 delhilawyers76 @gmail21.02.2026
ALL sehrawat(P), l.com

306 Misc DJ Misc DJ/151/2026 24-02-2026 M/S GULSHAN LAMEE PACK PVITVIMAL(P), 7303067306 mailtopoojasharma27/21.02.2026
LTD Vs M/S PEARL PRINT PACK @gmail.com
PVT LTD

306 Misc DJ Misc DJ/152/2026 24-02-2026 VIKRAM SHARMA Vs CAPITAL)Varuna 9834890094 admin@llopartners.c [22.02.2026
HIND FINANCE PVT LTD Thakur(P), om

306 CS (COMM) CS (COMM)/247/2026 25-02-2026 M/S QUED INSIGHT RESEARCHJAG BIHARI9911063692 info@legaldwar.com [23.02.2026
PVT LTD Vs CHOUDHARY
M/S AUM RESEARCH PVT LTD
IAND ORS




S.NO COURT

DISTRICT COURT ROOM

1306

CASE TYPE

OMP (I) (COMM)

CASE NUMBER

OMP (I) (COMM)/245/2026

DATE
REGISTRATION

26-02-2026

OFPETITIONER NAME VS

RESPONDENT NAME

TATA CAPITAL LTD Vs GD INFRA
SOLUTION

ADVOCATE

Sunil
sehrawat(P),

ADVOCATE
MOBILE
NUMBER

0212190624

ADVOCATE EMAILDATE OF E-
ID FILING

delhilawyers76 @gmai
l.com

23.02.2026

IPVT LTD AND ORS Vs TELEGRAM
IMESSENGER LLP AND ORS

Rehman(P),

306 IOMP (I) (COMM) OMP (I) (COMM)/246/2026 [26-02-2026 MTRUSTLENDERS CAPITAL PVTDEV SAGAR(P),/9953180830 advocate.devsagar@g [24.02.2026
LTD Vs AJIT SINGH RANA AND| mail.com
IANR

306 IOMP (I) (COMM) OMP (I) (COMM)/255/2026 [26-02-2026 TATA CAPITAL FINANCIALSunil 0212190624 delhilawyers76 @gmail24.02.2026
SERVICES LTD Vs SEEMAsehrawat(P), l.com
RAMPAL

1306 CS (COMM) CS (COMM)/260/2026 28-02-2026 IMALKANS TRAINING INSTITUTEMujeeb Un9873485820 nakul.gandhi@nglaw [27.02.2026

chambers.com




S.NO COURT

[IDISTRICT
ICOMMERCIAL
ICOURT-03

. DEVENDER
KUMAR SHARMA,
JUDGE,

DISTRICT COURT ROOM

1303, Extensio
Block, Tis Hazaril
Courts, Delhi

CASE TYPE

CASE NUMBER

[EXE. COMM./ 74/2026

DATE
REGISTRATION

02.02.2026

OFPETITIONER NAME VS

RESPONDENT NAME

M/S VASTRAM INDIA PVT. LTD.
VS M/S A ACTIVE ENTERPRISES

ADVOCATE ADVOCATE
MOBILE

NUMBER

IAMIT GARG 0350018343

ADVOCATE EMAILDATE OF E-
ID FILING

IADVOCATEWIDU@ [30.01.2026
GMAIL.COM

Block, Tis Hazaril
Courts, Delhi

RECOVERY OF RS,
32,11,255/-

VS M/S CREATIVE ENTERPRISES

1303, Extension|Suit for Recovery CS/COMM/ 146/2026 02.02.2026 INITIN KUMAR  GUPTA  VSSATYENDRA [9811161525 SKSINGHL16@GMA [30.01.2026
Block, Tis Hazari RECOVERY OF RS, IMUNICIPAL CORPORATION OFKUMAR SINGH IL.COM
Courts, Delhi k9,15,681/- DELHI
303, Extension|Suit for Recovery CS/COMM/ 155/2026/04.02.2026 SAFEART INDUSTRIES PVT. LTD.ARCHIT 05909043045 LEGAL@SIGMALEG [02.02.2026
Block, Tis Hazari RECOVERY OF 17,40,248/- VS VISHAL SINGHAL AL.IN
Courts, Delhi
1303, Extension|Suit for Recovery CS/COMM/ 156/2026/04.02.2026 INIKE INNOVATE C.V. VS ASHOKPARMOD 9718209970 aastha@thelegist.com|02.02.2026
Block, Tis Hazari TRADEMARK KUMAR KUMAR SINGH|
Courts, Delhi INFRINGEMENT
1303, ExtensionEXECUTION [EXE. COMM/ 77/2026 05.02.2026 PRABH DAYAL OM PRAKASHCHETNA 0818280772 punitbhalla@gmail.c [03.02.2026
Block, Tis Hazari INFRASTRUCTURE LTD. VS JAIBHALLA om
Courts, Delhi IDEVI MISHRA PROP. OF JAI DEV]

IENTERPRISES
303, ExtensionU/S 9 PETITION OMP(I)COMM./ 155/2026 [06.02.2026 TATA CAPITAL LTD. VS SOURABH|SUNIL 0212190624 IDELHILAWYERS76 (04.02.2026
Block, Tis Hazari ISONI SEHRAWAT @GMAIL.COM
Courts, Delhi
1303, Extension|Suit for Recovery CS/COMM/ 167/2026 06.02.2026 IM/S SIDDHARTH VS M/S R SAN. 09811258052 rsaggarwalana@gmai |04.02.2026
Block, Tis Hazari RECOVERY OF RS. TEXTILE IAGGARWAL l.com
Courts, Delhi
1303, Extension[U/S 9 PETITION OMP(I)COMM./ 159/2026  [07.02.2026 TATA CAPITAL LTD. VS JATINDERISUNIL 0212190624 DELHILAWYERS76 [05.02.2026
Block, Tis Hazari SINGH SEHRAWAT @GMAIL.COM
Courts, Delhi
303, ExtensionU/S 9 PETITION OMP(I)COMM./ 160/2026 [07.02.2026 TATA CAPITAL LTD. VS RAHUL SUNIL 0212190624 DELHILAWYERS76 [05.02.2026
Block, Tis Hazari SEHRAWAT @GMAIL.COM
Courts, Delhi
1303, Extension|Suit for Recovery CS/COMM/ 177/2026 10.02.2026 TEAMASIA MARKETING PVT. LTD.NASIR AZIZ 0654426442 INASIRAZIZANDCO [07.02.2026

IMPANY@GMAIL.CO
M




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

RESPONDENT NAME

NAME VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

1303, Extension|Suit for Recovery CS/COMM/ 184/2026/11.02.2026 [UNION BANK OF INDIA VS RAHULDEEPA GUPTA [9312292558 advoate.deepa.gupta [09.02.2026
Block, Tis Hazaril RECOVERY OF RS, @gmail.com
Courts, Delhi 7,18,852.86/-
1303, ExtensionEXECUTION [EXE. COMM./ 83/2026 11.02.2026 SAHIL DUGAL VS MUNICIPALS.K. SINGH 0811161525 SKSINGHL16 @GMA [09.02.2026
Block, Tis Hazari ICORPORATION OF DELHI IL.COM
Courts, Delhi
303, Extension|Suit for Recovery ICS/COMM/ 188/2026 [12.02.2026 IADIDAS AG VS ASHOK KUMAR  |AASTHA 0718209970 aastha@thelegist.com(10.02.2026
ggilcrlf[,s gleslhiHazarl TRADEMARK SHARMA

’ INRINGEMENT
1303, Extension[U/S 34 PETITION OMP(I)COMM./ 15/2026 13.02.2026 SHWETA KAPOOR VS KOTAKABHIJEET 0507709888 IABHIJEETU03@GM [11.02.2026
Block, Tis Hazaril IMAHINDRA PRIME LTD. AIL.COM
Courts, Delhi
1303, Extension|U/S 9 PETITION CS/COMM/ 197/2026(17.02.2026 IASK AUTOMOTIVE LIMITED VSAASTHA 9718209970 aastha@thelegist.com(13.02.2026
Block, Tis Hazari TRADEMARK IASHOK KUMAR (UNKNOWN) SHARMA
Courts, Delhi INFRINGEMENT
303, Extension|Suit for Recovery CS/COMM/ 218/2026[20.02.2026 SWASTIK AUDIOLINES PVT. LTDJAMIT RANA 9958574113 advocate.nehagund@ 18.02.2026
Block, Tis Hazari [UNDER SECTION 37 VS SHREE SAI ENTERPRISE gmail.com
Courts, Delhi
1303, Extension[U/S 9 PETITION OMP (I) COMM/ 192/2026 [21.02.2026 HDFC BANK LTD. VSANISH BHOLA [9811452022 IANISH_BHOLA17@ [19.02.2026
Block, Tis Hazaril ISLAMUDDIN YAHOO.COM
Courts, Delhi
1303, Extension[U/S 9 PETITION OMP (I) COMM/ 193/2026 [21.02.2026 HDFC BANK LTD. VS KUSHAL PALJANISH BHOLA (9811452022 IANISH_BHOLA17@ [19.02.2026
Block, Tis Hazari SINGH YAHOO.COM
Courts, Delhi
303, ExtensionU/S 9 PETITION OMP (I) COMM/ 201/2026 [23.02.2026 TATA CAPITAL LTD. VS MANJEET|SUNIL 0212190624 DELHILAWYERS76 [20.02.2026
Block, Tis Hazari SEHRAWAT SEHRAWAT @GMAIL.COM
Courts, Delhi
1303, Extension[U/S 9 PETITION OMP (I) COMM/ 202/2026 [23.02.2026 TATA CAPITAL LTD. VS AJNESH|SUNIL 0212190624 DELHILAWYERS76 [20.02.2026
Block, Tis Hazaril JAKHAR SEHRAWAT @GMAIL.COM
Courts, Delhi




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
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1303, Extension[U/S 9 PETITION OMP (I) COMM/ 204/2026 [23.02.2026 TATA CAPITAL LTD. VS MOHDSUNIL 0212190624 DELHILAWYERS76 [20.02.2026
Block, Tis Hazaril RIZWAN KHAN SEHRAWAT @GMAIL.COM

Courts, Delhi

1303, Extension|Suit for Recovery CS/COMM/ 231/2026 [23.02.2026 PRASHANT SHARMA VSRAKESH 8376045663 INA 21.02.2026
Block, Tis Hazari RECOVERY OF RS, ORIENTAL INSURANCEKUMAR

Courts, Delhi ¥,14,126 /- ICOMPANY LTD.

303, Extension|Suit for Recovery CS/COMM/ 232/2026 [23.02.2026 [UNION BANK OF INDIA VSDEEPA GUPTA 9312292558 advoate.deepa.gupta [21.02.2026
Block, Tis Hazari RECOVERY OF RS, RAJWATI AND ANR. @gmail.com

Courts, Delhi 7,74,008 /-

1303, Extension[U/S 9 PETITION OMP (I) COMM/ 221/2026 [24.02.2026 TATA CAPITAL LTD. VS PAVITARSUNIL 0212190624 DELHILAWYERS76 [21.02.2026
Block, Tis Hazaril SINGH SEHRAWAT @GMAIL.COM

Courts, Delhi

1303, Extension[U/S 9 PETITION OMP (I) COMM/ 247/2026 [26.02.2026 TATA CAPITAL LTD. VS SECURESUNIL 0212190624 DELHILAWYERS76 [24.02.2026
Block, Tis Hazari VINTAGE LOGISTICS PRIVATESEHRAWAT @GMAIL.COM

Courts, Delhi LIMITED

303, ExtensionU/S 9 PETITION OMP (I) COMM/ 248/2026 [26.02.2026 TATA CAPITAL LTD. VS UNICORN|SUNIL 0212190624 DELHILAWYERS76 [24.02.2026
Block, Tis Hazari IMOVERS SEHRAWAT @GMAIL.COM

Courts, Delhi

1303, Extension[U/S 9 PETITION OMP (I) COMM/ 249/2026 [26.02.2026 TATA CAPITAL LTD. VS SHREESUNIL 0212190624 DELHILAWYERS76 [24.02.2026
Block, Tis Hazaril DEV NARAYAN PROJECTSSEHRAWAT @GMAIL.COM

Courts, Delhi IPRIVATE LIMITED

1303, Extension|Suit for Recovery CS/COMM/ 256/2026 [27.02.2026 M/S MLJ INDUSTRIES LTD. VSRAMA 0911855122 RAMASHARMA4597 [25.02.2026
Block, Tis Hazari RECOVERY XIDA TECHNOLOGY PVT. LTD. SHARMA @GMAIL.COM

Courts, Delhi RS.26,82,126 /-

303, Extension|Suit for Recovery CS/COMM/ 257/2026 [27.02.2026 SURESH CHAND JAIN VS TEJBIRSANJEEV 0868005927 SANJEEV.KUMAR@ [25.02.2026
Block, Tis Hazari RECOVERY OF RS, SINGH KUMAR KNOWLEX.IN

Courts, Delhi 5,12,016 /-

1303, Extension[U/S 9 PETITION IOMP (I) COMM/ 259/2026 [27.02.2026 TATA CAPITAL LTD. VS SKSUNIL 0212190624 DELHILAWYERS76 [25.02.2026
Block, Tis Hazaril MTRANSPORT SEHRAWAT @GMAIL.COM

Courts, Delhi
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303, Extension[U/S 9 PETITION IOMP (I) COMM/ 260/2026 [27.02.2026 TATA CAPITAL LTD. VS SHREESUNIL 0212190624 DELHILAWYERS76 [25.02.2026
Block, Tis Hazari DEV NARAYAN PROJECTSSEHRAWAT @GMAIL.COM
Courts, Delhi IPRIVATE LIMITED
4 IMS ANIL KUMARCENTRAL (304 RECOVERY ICS (COMM)140/2026 02.02.2026 DAV COLLEGE TRUST V/S MRJVIVEK 0210-107-303 THEJURALSOLUTIO]28.01.2026
SISODIA, DISTRICT] DAV INSTITUTE SRIVASTAVA INS@GMAIL.COM
JUDGE,
ICOMMERCIAL
ICOURT-04 304 IMISCELLANEOUS IMISC DJ/ 104/2026 02.02.2026 ICANARA BANK V/S M/S KAUSHIKMANOJ 9210-317-462 INA 28.01.2026
TRADING COMPANY IMISHRA
304 RECOVERY CS (COMM)153/2026 03.02.2026 [UNION BANK OF INDIA V/S MRS.DEEPA GUPTA [9312292558 IADVOCATE.DEEPA [31.01.2026
VIMLA AND ORS GUPTA@GMAIL.CO
M
304 EXECUTION [EX (COMM)75/2026 03.02.2026 M/S HARBANS LAL FOODS PVIBHUVNESHWA8826824663 TYAGIBHUVNESHW/[28.01.2026
LTD V/S M/S NAHAR FROZENR TYAGI AR@YAHOO.COM
[FOODS AND ICE CREAM PVT LTD.
304 RECOVERY CS (COMM)162/2026 05.02.2026 IADIDAS AG V/S ASHOK KUMAR [PRAMOD 9718-209-970 AASTHA@THELEGI [02.02.2026
KUMAR SINGH ST.COM
304 RECOVERY CS (COMM)161/2026 05.02.2026 IADIDAS AG V/S ASHOK KUMAR |PRAMOD 9718-209-970 IAASTHA@THELEGI [02.02.2026
KUMAR SINGH IST.COM
304 IMISCELLANEOUS IMISC DJ/ 114/2026 05.02.2026 RADHA KASERA V/S CROWNSHIVAK 8489-662-301 SHIVKRISHNAMUR |04.02.2026
[ENTERPRISES TI@GMAIL.COM
304 EXECUTION [EX (COMM)78/2026 05.02.2026 M/S SHREE SHYAM TRAILORNITIN JAIN 999650755 INITINJAIN.SUZOK [04.02.2026
TRANSPORT V/S SHAPOORJI @GMAIL.COM
PALLONJI
304 IEXECUTION EX (COMM)79/2026 06.02.2026 M/S G.D. ENTERPRISES V/SMANISH 9811-107-462 IMANISH_MIGALNI [21.01.2026
SHIVA WADHERA MIGLANI @YAHOO.COM
304 IARBITRATION IOMP (I) (COMM)-175/2026 [10.02.2026 TATA CAPITAL LTD Vs KARANSUNIL 0212190624 DELHILAWYERS76 [05.02.2026
KHARBANDA SEHRAWAT @GMAIL.COM
304 IARBITRATION OMP (I) (COMM)-176/2026 [10.02.2026 TATA CAPITAL LTD Vs TARSEMSUNIL 9212190624 IDELHILAWYERS76 |05.02.2026
LAL SEHRAWAT @GMAIL.COM
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304 IARBITRATION IOMP (I) (COMM)-177/2026 [10.02.2026 TATA CAPITAL LTD Vs HARPREET|SUNIL 0212190624 DELHILAWYERS76 [05.02.2026
SINGH BACHOO SEHRAWAT @GMAIL.COM

304 IARBITRATION IOMP (I) (COMM)-178/2026 [10.02.2026 TATA CAPITAL LTD Vs DINESHSUNIL 0212190624 IDELHILAWYERS76 [05.02.2026
IKUMAR SUTHAR SEHRAWAT @GMAIL.COM

304 IARBITRATION IOMP (I) (COMM)-179/2026 [10.02.2026 TATA CAPITAL LTD VsSUNIL 0212190624 DELHILAWYERS76 [05.02.2026
HARBHAJAN SINGH SEHRAWAT @GMAIL.COM

304 IARBITRATION OMP (I) (COMM)-180/2026 [10.02.2026 TATA CAPITAL LTD Vs SUNILSUNIL 0212190624 IDELHILAWYERS76 [05.02.2026
KUMAR SEHRAWAT @GMAIL.COM

304 IARBITRATION IOMP (I) (COMM)-181/2026 [10.02.2026 TATA CAPITAL LTD Vs CHAMKORISUNIL 0212190624 DELHILAWYERS76 [05.02.2026
SINGH SEHRAWAT @GMAIL.COM

304 [EXECUTION Ex.COMM -Award byArb.10.02.2026 TATA CAPITALSURYA 9953455007 sprana2013.sr@Gmai(04.02.2026

Comm.26/2026 LIMITEDVSSEAROUTE TRADINGPRAKASH Lcom

CO. THROUGHPARTNER MR.(RANA
JASVEER SINGH KOHLI

304 IARBITRATION OMP (COMM)- 14/2026 13.02.2026 IANT TRAVELS PVT. LTD. ANDSachin Kharb (9990599330 KHARBLAWASSOCI [04.02.2026
Ors.VsKOTAK MAHINDRA BANK ATES@GMAIL.COM
LIMITED

304 [EXECUTION EX (COMM)-88/2026 13.02.2026 STATE BANK OF INDIA VS. BIMLA BIRENDRA 9811767517 IAdvocatebkmassociat 04.02.2026

KUMAR es@gmail.com

304 EXECUTION IM.EX (COMM)177/2026 17.02.2026 SHARMA SALES CORPORATIONAVINASH KRo9871-441-764 INA 13.02.2026
V/S MEEM AGRO FOOD PVT LTD [TRIPATHI

304 RECOVERY CS (COMM)220/2026 20.02.2026 RAM CHARAN BANSALSHIKHA GOEL [8287-634-805 INA 19.02.2026
ICONSTRUCTION PVT LTD V/S
DELHI JAL BOARD AND
IANOTHER

304 RECOVERY CS (COMM)222/2026 21.02.2026 IARMY PACKERS V/S J.M.INC PUSHKAR 7289-866-123 INA 19.02.2026

KANOJIA

304 IMISCELLANEOUS IMISC. DJ -145/2026 23.02.2026 KRISHAN KUMARYOGESH 0540193893 noorkeshav.yc@gmaili17.02.2026
IBISHNOIVSARUNESH KUMAR CHHABRA .com

304 [EXECUTION [EX. COMM/117/2026 23.02.2026 RADIANT  DEVELOPERS  V/SVIKASH 9211-560-374 IADVOCATEGAUTA [17.02.2026
BHARAT GAUTAM Moo7@GMAIL.COM




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

304 IEXECUTION [EX. COMM/118/2026 23.02.2026 IM/S SHRI GANESH KIRANA PVTTUSHAR 0899-832-019 MTUSHAROFFICE@G [19.02.2026
LTD V/S M/S SHREESHARMA MAIL.COM
PANCHGANGA AGRO IMPEX PVT]
LTD

304 RECOVERY CS (COMM)229/2026 23.02.2026 IAMAN AGGARWAL V/S RAJESHDHARMENDER|9650-508-945 IADVDK.YADAV79@ [18.02.2026
KUMAR AGGARWAL KR YADAV GMAIL.COM

304 RECOVERY CS (COMM)233/2026 23.02.2026 IPANKAJ TIWARI V/S MCD ANDSATYENDER [98111-61525 ISKSINGH16@gmail.c[21.02.2026
ANR KUMAR om

304 IARBITRATION OMP I COMM/194/2026 23.02.2026 HDFC BANK LTD V/S PRIYANKAANISH BHOLA (9811452022 IANISH_BHOLA17@ [19.02.2026
DIXIT IYAHOO.COM

304 IARBITRATION OMP I COMM/195/2026 23.02.2026 HDFC BANK LTD V/S SATISHANISH BHOLA 9811452022 IANISH_BHOLA17@ [19.02.2026
KUMAR JHA IYAHOO.COM

304 IARBITRATION OMP I COMM/196/2026 23.02.2026 HDFC BANK LTD V/S SATISHANISH BHOLA (9811452022 IANISH_BHOLA17@ [19.02.2026
KUMAR JHA IYAHOO.COM

304 IARBITRATION OMP I COMM/ 210/2026 24.02.2026 TATA CAPITAL LTD V/S RAMANISH BHOLA [9811452022 IANISH_BHOLA17@ [20.02.2026
IASREY RAWAT YAHOO.COM

304 IARBITRATION OMP I COMM/ 211/2026 24.02.2026 TATA CAPITAL LTD V/S FAROOKANISH BHOLA (9811452022 IANISH_BHOLA17@ [20.02.2026
KHAN YAHOO.COM

304 IARBITRATION OMP I COMM/ 212/2026 24.02.2026 TATA CAPITAL LTD V/S SAABRIANISH BHOLA 9811452022 IANISH_BHOLA17@ [20.02.2026
ILOGISTICS YAHOO.COM

304 IARBITRATION OMP I COMM/ 213/2026 24.02.2026 TATA CAPITAL LTD V/S BALJEETANISH BHOLA [9811452022 IANISH_BHOLA17@ [20.02.2026
SINGH YAHOO.COM

304 IARBITRATION OMPI COMM/ 214/2026 24.02.2026 TATA CAPITAL LTD V/S SAABRIANISH BHOLA [9811452022 IANISH_BHOLA17@ [20.02.2026
ILOGISTICS IYAHOO.COM

304 IARBITRATION OMP I COMM/ 215/2026 24.02.2026 TATA CAPITAL LTD V/S SHREEANISH BHOLA [9811452022 IANISH_BHOLA17@ [20.02.2026
CHILLAR TRANSPORT COMPANY IYAHOO.COM

304 RECOVERY CS (COMM)242/2026 24.02.2026 SEEMA  KARWA V/S SNCRACHNA LAL 9868018764 IASHESHLAL@YMAI 16.02.2026
IAGENCIES PVT LTD L.COM
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304 IARBITRATION OMPI COMM/ 219/2026 24.02.2026 TATA CAPITAL LTD V/S SAABRIANISH BHOLA (9811452022 IANISH_BHOLA17@ [20.02.2026
ILOGISTICS IYAHOO.COM

304 IMISCELLANEOUS IMISC DJ/147/2026 24.02.2026 IGAURAV GARG V/S AVON AGRORAKESH 9711771000 INA 20.02.2026
IND. PVT LTD KUMAR

304 RECOVERY CS (COMM)243/2026 24.02.2026 RUBBER HOSE INDIA LLP V/SARJUN 09899500164 IARJUNSANAJAY24 [20.02.2026
IMFB GEOTECH PVT LTD SANJAY @GMAIL.COM

304 RECOVERY CS (COMM)245/2026 24.02.2026 SUNIL KUMAR V/S DEEPIKA IABHISHEK 9718-062-229 MHESUITSLAWFUR [23.02.2026

GUPTA M@GMAIL.COM

304 IMISCELLANEOUS IMISC DJ/154/2026 26.02.2026 STATE BANK OF INDIA V/S VIKASADV. KUNAL [7/503-444-555 IADVKUNALMALIK [24.02.2026
MAHESHWARI @GMAIL.COM

304 IMISCELLANEOUS IMISC DJ/156/2026 26.02.2026 ILOKESH KALRA V/S RAJ KUMAR V. NETRA PAL|9868-063-111 INETRAPALSINGHA [24.02.2026

DV32@GMAIL.COM

304 IARBITRATION OMP I COMM/ 273/2026 26.02.2026 TATA CAPITAL LTD V/S MANOJSUNIL 0212190624 IDELHILAWYERS76 [25.02.2026
KUMAR SEHRAWAT @GMAIL.COM

304 RECOVERY CS (COMM)259/2026 26.02.2026 S.V. ENTERPRISES V/S JAI MATATEJ PRATAP (8750116605 TEJPRATAP14@GM [25.02.2026
ENGINEERING IAIL.COM

304 [EXECUTION [EX.COMM/34/2026 28.02.2026 TATA CAPITAL LTD V/S SUNITARAJ KUMAR [NA INA 26.02.2026
TYAGI
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5 SH. MANOJ KUMAR| 305 EXECUTION Execution (Comm)/114/2026 [21-02-2026 IAXIS BANK LTD Vs ASHWANIVIMAL 9953286200 nikhil.sharma@firsta 12-01-2026
[IDISTRICT JUDGE KUMAR MATHIL KHURANA(P), ssociates.in
(COMMERCIAL
ICOURT)-05
305 RECOVERY CS (COMM)/160/2026 04-02-2026 BINDAL SMELTING PVT LTD VSAMIT 0818180025 IATANDA.ADV@GMA]28-01-2026
M/S KRISHNA VISION ENERGYTEWARI(P), 11.COM

INNOVATION LLP AND OTHERS

305 RECOVERY CS (COMM)/149/2026 02-02-2026 M/S ENVOGUE FURNISHINGSVir Chando811594839 ve.yadav.co@gmail.co[30-01-2026
INDIA PVT LTD Vs M/S LUXRAYSYadav(P), m
IFURNISHING BOUTIQUE
IPRIVATE LIMITED

305 RECOVERY CS (COMM)/154/2026 03-02-2026 INIKE INNOVATE CV  ANR VsShravan 6201970125 unitedmark@uniteda [05-02-2026
IASHOK KUMAR Bansal(P), ndunited.com

305 RECOVERY CS (COMM)/159/2026 04-02-2026 UNION BANK OF INDIA VsDeepa Gupta(P),9312292558 advocate.deepa.gupta|02-02-2026
PRAHALAD MEENA AND @gmail.com
IANOTHER

305 RECOVERY CS (COMM)/169/2026 05-02-2026 XXXX Vs XXXX aastha 0810481016 mail(a)thelegist.com, 07-02-2026

sharma(P),
305 IARBITRATION IOMP (COMM)/8/2026 06-02-2026 M/s Nootan Pharmaceuticals Vs/Abhinav 0833375100 05-02-2026

[Pharmaceuticals And MedicalGarg(P),
IDevices Bureau Of India (pmbi)

305 [EXECUTION [Execution (Comm)/89/2026 [07-02-2026 IDBI BANK LTD Vs PANKAJVIVEK KUMAR 9811867703 lkumarvivekadv@gma|28-02-2026
SHARMA il.com

305 IEXECUTION [Execution (Comm)/96/2026 [16-02-2026 Deepak Industries Vs Pee Kayswadesh 9899848679 swaCeshbans al7 3 80(09-02-2026
Industrial Corporation bansal(P), 4 @gmail. com

305 RECOVERY CS (COMM)/194/2026 13-02-2026 IMS SVARA SALES CORPORATIONBHOPAL 0818164037 bsinghkl62@gmail.co[11-02-2026
Vs MS DADHI VALASINGH(P), m

IMANUFACTURES CONSULTANTS
PVT LTD
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305 RECOVERY CS (COMM)/211/2026 18-02-2026 Dolly Sinha Vs The NationalMUKESH 0811311360 INsingh 11-02-2026
Insurance Co Ltd IAGGARWAL(P), 1908@yahoo.co .in
305 RECOVERY CS (COMM)/196/2026 16-02-2026 Bank of India Vs Vinesh Thakur Vishwanath 89901 82901} vptiwariadvo 13-02-2026
prasad ¢atewamatl com
Tiwari(P),
305 RECOVERY CS (COMM)/228/2026 21-02-2026 SAROJ BALA Vs  Municipalsatyendra 9811161525 sksinghll6 @gmail.co 19-02-2026
Corporation of Delhi lkumar singh(P), m
305 RECOVERY CS (COMM)/248/2026 25-02-2026 SANJEEV KUMAR GOEL VsRAMESH 00910991243 : 23-02-2026
JITENDER KUMAR nikhildahiyayy@gmai
DAHIYA(P), l.com
305 RECOVERY CS (COMM)/254/2026 26-02-2026 [UNION BANK OF INDIA VsKAMALJIT 08584378G1 IN/A 23-02-2026
IOMKAR S\O RAJA RAM SINGH
RANOT(P),
305 RECOVERY ICS (COMM)/263/2026 28-02-2026 M/S MICHAEL PAGEROHIT 9899886971 info@jkgalawchambe [26-02-2026
INTERNATIONAL RECRUITMENTAGRAWAL(P), rs.com;
IPVT LTD Vs IDC TECHNOLOGIES
SOLUTIONS INDIA PVT LTD
305 IARBITRATION OMP (I) (COMM)/164/2026 [07-02-2026 TATA CAPITAL LIMITED VsSunil 0212190624 Delhilawyers76(aJgm|04-02-2026
JASPAL SINGH sehrawat(P), ail.com
305 IARBITRATION OMP (I) (COMM)/163/2026 [07-02-2026 TATA CAPITAL LIMITED VsSunil 0212190624 Delhilawyers76(aJgm|05-02-2026
RAKESH KUMAR sehrawat(P), ail.com
305 IARBITRATION OMP (1) (COMM)/278/2026 [27-02-2026 TATA CAPITAL LIMITED VsSunil 9212190624 Delhilawyers76(aJgm [25-02-2026
SHREE DEV NARAYAN PROJECTSsehrawat(P), ail.com
IPRIVATE LIMITED
305 IARBITRATION OMP (I) (COMM)/277/2026 [27-02-2026 TATA CAPITAL LIMITED Vs GDSunil 0212190624 Delhilawyers76(aJgm [25-02-2026
INFRA SOLUTION sehrawat(P), ail.com
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1305 IAPPLICATION IMISC DJ-117/2026 06.02.2026 RAHUL MONGIA VS ABC FOOD 0810325384 E-MAIL:-31-01-2026
IPRODUCTS KATHPALIA advocate_gunjan@ho
ftmail.com
305 IARBITRATION OMP (I) COMM-230/2026 [24.02.2026 HDFC BANK LTD. VS./ANISH BHOLA 9811452022 1 |Anish 20-02-2026

KARAMVEER NAGAR bhola17kyahoo.coim
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410 ICS (COMM)/164/2026 CS (COMM)/164/2026 05-02-2026 PAWAN KUMAR AGGARWALJ P GUPTA(P), (9868597298 mailmejpgupta@gma [03.02.2026
PROP ANKIT TEXTILES Vs M/S il.com
SWARR AND ORS

k10 CS (COMM)/172/2026 CS (COMM)/172/2026 09-02-2026 M/S INDIAN FAB Vs MR MOSiddhant 0999369931 SIDDHANTBANGAO [02.02.2026
IGUFRAN KHAN Banga(P), 4@GMAIL.COM

K10 [Execution (Comm)/81/2026 [Execution (Comm)/81/2026 [09-02-2026 SUPER CASSETTES INDUSTRIESKumud Kumra9810389109 = 06.02.2026
PVT LTD Vs M/S DIGITAL CABLE[Khetan(P),
INETWORK

k10 OMP (COMM)/11/2026 OMP (COMM)/11/2026 10-02-2026 S MADHAN Vs SBI Cards andR. VISHNU|9620983424 vishnukumarr@vpleg|24.01.2026
IPayment Services Ltd KUMAR al.in

k10 OMP (I) (COMM)/169/2026 OMP (I) (COMM)/169/2026 [10-02-2026 IM/S TATA CAPITAL LTD Vs JONISunil 0212190624 Delhilawyers76@gma|05.02.2026
TYAGI sehrawat(P), il.com

k10 OMP (I) (COMM)/171/2026 OMP (I) (COMM)/171/2026 [10-02-2026 IM/S TATA CAPITAL LTD VsSunil 0212190624 Delhilawyers76 @gma04.02.2026
PAWANDEEP SINGH sehrawat(P), il.com

K10 OMP (I) (COMM)/170/2026 IOMP (I) (COMM)/170/2026 [10-02-2026 IM/S TATA CAPITAL LTD VsSunil 0212190624 Delhilawyers76@gma|04.02.2026
TEJINDER SINGH sehrawat(P), il.com
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k1o IOMP (I) (COMM)/182/2026 IOMP (1) (COMM)/182/2026 [11-02-2026 IM/S TATA CAPITAL LTD Vs JASBIRSunil 0212190624 Delhilawyers76@gma|05.02.2026
SINGH sehrawat(P), il.com

k10 ICS (COMM)/180/2026 CS (COMM)/180/2026 11-02-2026 PARAMJEET SINGH Vs SHRIShalabh 0818681699 shalabh.adv@gmail.c 04.02.2026
IARVINDER SINGH Gupta(P), om

k10 OMP (I) (COMM)/183/2026 IOMP (I) (COMM)/183/2026 [11-02-2026 IM/S TATA CAPITAL LTD VsSunil 0212190624 Delhilawyers76@gma|05.02.2026
IGAJANAND BUNKAR sehrawat(P), il.com

k10 CS (COMM)/187/2026 CS (COMM)/187/2026 12-02-2026 PUNJAB NATIONAL BANK Vs SHPARAS 9810600656 parasaggarwaladv@g [09.02.2026
SURESH KUMAR IAGGARWAL(P), mail.com

k10 ICS (COMM)/190/2026 ICS (COMM)/190/2026 13-02-2026 INIKE INNOVATE CV Through ItsPRAMOD 9718209970 aastha@thelegist.coml10.02.2026
Authorised Representative Ms SaritaKUMAR SINGH
Singh Vs ASHOK KUMAR|
(UNKNOWN)

k10 IOMP (I) (COMM)/184/2026 OMP (I) (COMM)/184/2026 [13-02-2026 IM/S TATA CAPITAL LTD Vs OMSunil 0212190624 Delhilawyers76 @gmaf10.02.2026
SHRI CHEMICAL sehrawat(P), il.com

K10 [Execution (Comm)/98/2026 [Execution (Comm)/98/2026 [17-02-2026 ROHIT KUMAR Vs THE NEWRAJESH 0811166662 -
INDIA ASSURANCE CO LTD ANDDWIVEDI
IANR
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K10 [Execution (Comm)/97/2026 [Execution (Comm)/97/2026 [17-02-2026 THE POLO LAUREN COMPANY Vs
R R ENTERPRISES AND ORS
k10 IOMP (COMM)/17/2026 OMP (COMM)/17/2026 19-02-2026 INESTIVA HEALTH CARE PVT LTDAMIT 0918145757 amitchbg31@gmail.c 06.02.2026
Vs HERO HOUSING FINANCECHAUBEY om
LIMITED
k10 [Execution (Comm)/115/2026 [Execution (Comm)/115/2026 [23-02-2026 PUMA SE Vs RAMESH SAINI Prachi 0911703098 prachi.gupta@pamsle|18.02.2026
Gupta(P), gal.com
k10 [Execution (Comm)/116/2026 [Execution (Comm)/116/2026 [23-02-2026 IPUMA SE Vs RAMESH SAINI Prachi 9911703098 prachi.gupta@pamsle18.02.2026
Gupta(P), gal.com
k10 OMP (I) (COMM)/241/2026 OMP (I) (COMM)/241/2026 [25-02-2026 IM/S TATA CAPITAL LTD VsSunil 0212190624 Delhilawyers76@gma|20.02.2026
ISAABRI LOGISTICS sehrawat(P), il.com
K10 Misc DJ/153/2026 Misc DJ/153/2026 25-02-2026 IMOHINDER MOHAN SINGH VSANKIT 9999568812 ankkitog@yahoo.com{19.02.2026
ZUBIN CHOPRA GUPTHA
K10 IOMP (I) (COMM)/240/2026 OMP (I) (COMM)/240/2026 [25-02-2026 IM/S TATA CAPITAL LTD Vs ARSunil 0212190624 Delhilawyers76@gmal20.02.2026
ILOGISTICS sehrawat(P), il.com
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k1o ICS (COMM)/250/2026 CS (COMM)/250/2026 26-02-2026 GUJARAT COOPERATIVE MILK|Abhishek 9910291290 advocate@lai- 21.02.2026
IMARKETING FEDERATION LTD [Singh(P), law.com
IAND ANR Vs AMUL PAINTS INDIA
IAND ORS
k10 CS (COMM)/249/2026 CS (COMM)/249/2026 26-02-2026 IANIL. AGGARWAL Vs PRASHANTARCHIT 0599043045 LEGAL@SIGMALEG [21.02.2026
ISOLANKI SINGHAL(P), AL.IN
K10 [Execution (Comm)/128/2026 [Execution (Comm)/128/2026[28-02-2026 JOGINDER GARG VS. BEE GEEVINEET HANS [9811268978 lhansvineet@yahoo.coj24.02.2026
IFABRICS PVT. LTD. .in
7 ISH. MUKESHICENTRAL |COURT ROOM(CIVIL SUIT [EX(COMM) 73/2026 02.02.2026 IMOHD IQBAL QURESHI VS MOHDM. TARIQQ811037869 mott2474@gmail.co [30.01.2026
IKUMAR GUPTA, 1302 SAJID FAROOQI m
IDISTRICT JUDGE,
ICOMMERCIAL
ICOURT-07
ICOURT ROOMICIVIL SUIT ICS(COMM) 145/2026 02.02.2026 STATE BANK OF INDIA VSSUCHITA 8896932838 agnihotrisuchita@gm 31.01.2026
302 SUBHASH CHAND@ SUBHASHDIXIT lail.com
CHAND MAHROLIYA
COURT ROOM[CIVIL SUIT OMP(I) COMM 156/2026 06.02.2026 TATA CAPITAL LTD VSSUNIL 0212190624 Delhilawyers76@gma|05.02.2026
302 BALVINDER SINGH SEHRAWAT il.com
COURT ROOM[CIVIL SUIT OMP(I) COMM 168/2026 07.02.2026 TATA CAPITAL LTD VS SURJITSUNIL 0212190624 Delhilawyers76@gma|05.02.2026
302 SINGH SEHRAWAT il.com
ICOURT ROOM(CIVIL SUIT CS(COMM) 186/2026 11.02.2026 PRAVEEN CHATRATH VS.MADAN  LAIj9810693008 Madanlal.ml@gmail.cl10.02.2026
1302 JITENDER KUMAR &ORS. SHARMA om
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ROOM[CIVIL SUIT CS (COMM) 189/2026 12.02.2026 INIKE INNOVATE C.V VS ASHOKPRAMOD 9718209970 aastha@thelegist.com(11.02.2026
302 KUMAR KUMAR SINGH
COURT ROOM[CIVIL SUIT IARB. A. (COMM) 03/2026 [17.02.2026 RAJA HINDUJA VS M/ GAMBITMANISH 0250505401 manish.legal@yahoo. [24.01.2026
302 ILEASING & FINANCE PVT. LTD. KAPOOR com
ICOURT ROOM(CIVIL SUIT ICS(COMM) 208/2026 17.02.2026 MAHESH SHARMA VS SHREEJIANKIT GUPTA (9540502204 AvestaPartnersllp@g [16.02.2026
1302 INDUSTRIES AND TRADING & mail.com

IANR

COURT ROOM|CIVIL SUIT [EX(COMM) 113/2026 21.02.2026 'UMESH TYAGI VS MCD & ANR IAKHIL RANA (7838798382 |Adv.akhilrana@gmail[18.02.2026
302 .com
COURT ROOM[CIVIL SUIT OMP(I) COMM 197/2026 23.02.2026 HDFC BANK LTD VS DEEPAK IANISH BHOLA (9811452022 IAnish_bhola17@yaho[20.02.2026
302 0.com
COURT ROOM[CIVIL SUIT CS(COMM) 240/2026 24.02.2026 VIVEK BANSAL VS VARCHASWAHARDIK 7859984398 advocatehardikaggar [18.02.2026
302 SHARMA IAGGARWAL wal@gmail.com
ICOURT ROOM(CIVIL SUIT [EX(COMM) 122/2026 24.02.2026 IM/S V.G. MARKETING PVT LTD VSATUL RATHI 9810540219 atulgnrathi@hotmail. [16.02.2026
1302 VIRENDER com
ICOURT ROOMICIVIL SUIT OMP(I) (COMM) 243/2026 [25.02.2026 TATA CAPITAL LTD VS SHREESUNIL 0212190624 Delhilawyers76@gmal21.02.2026
302 ISANT CONSTRUCTION COMPANY SEHRAWAT il.com
COURT ROOM[CIVIL SUIT OMP(I) COMM 250/2026  [26.02.2026 HDFC BANK LTD VS TEJVEERANISH BHOLA (9811452022 |Anish_bhola17@yaho[20.02.2026
302 SINGH DOON 0.com
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ROOM|CIVIL SUIT IOMP(I) COMM 251/2026 26.02.2026 HDFC BANK LTD VS RAM PRASAD |ANISH BHOLA (9811452022 |Anish_bhola17@yaho[20.02.2026
302 0.com
COURT ROOM[CIVIL SUIT OMP(I) COMM 266/2026  [27.02.2026 TATA CAPITAL LTD VS SECURESUNIL 0212190624 Delhilawyers76@gmal25.02.2026
302 VINTAGE LOGISTICS PVT LTD SEHRAWAT il.com
ICOURT ROOM(CIVIL SUIT OMP(I) COMM 267/2026 27.02.2026 TATA CAPITAL LIMITED VSSUNIL 0212190624 Delhilawyers76@gmal25.02.2026
1302 SECURE VINTAGE LOGISTICS PVTSEHRAWAT il.com
LTD
ICOURT ROOMICIVIL SUIT IOMP(I) COMM 268/2026 27.02.2026 TATA CAPITAL LIMITED VS ATCSUNIL 0212190624 Delhilawyers76@gmal26.02.2026
302 ILOGISTICS SEHRAWAT il.com
COURT ROOM[CIVIL SUIT OMP(I) COMM 280/2026  [28.02.2026 TATA CAPITAL LIMITED VS MSANISH BHOLA [9811452022 |Anish_bhola1y@yahoj25.02.2026
302 SUNITA SHARMA 0.com
COURT ROOM[CIVIL SUIT [EX(COMM) 129/2026 28.02.2026 IANIL KUMAR BANSAL VS VARUNDHEERAJ 9971446999 26.02.2026
302 YADAV RASULI JAGWANI
ISH. RAMESHCENTRAL [308 RECOVERY CS (COMM)141/2026 02-02-2026 LOVESH GUPTAVsMunicipalsatyendra 0811161525 sksinghll6 @gmailco [31-01-2026
[IKUMAR -11 Corporation of Delhi lkumar singh m
IDISTRICT JUDGE,
ICOMMERCIAL
ICOURT
1308 RECOVERY CS (COMM)142/2026 02-02-2026 STATE BANK OFSuchita Dixit (8896932838 IAGNIHOTRISUCHIT 31-01-2026
INDIAVsKHUSBOO A@GMAIL.COM
1308 RECOVERY CS (COMM)143/2026 02-02-2026 STATE BANK OF INDIAVs AJAY[Suchita Dixit (8896932838 IAGNTHOTRISUCHIT[31-01-2026
KUMAR A@GMAIL.COM
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308 IRP (Civil RP (Civil-)4/2026 04-02-2026 SREE GOKULAM CHIT ANDRakesh garg 9990333933 lecolawchambers@gm|03-02-2026
FINANCE CO PVTLTDVsraman| ail.com
dogra

308 RP (Civil RP (Civil-)5/2026 04-02-2026 SREE GOKULAM CHIT ANDRakesh garg 9990333933 lecolawchambers@gm|03-02-2026
IFINANCE CO PVTLTD VS. REKHA| ail.com
DOGRA

308 'U/S 9 OF ARBITRATION ACT OMP (I)(COMM.)153/2026 [04-02-2026 TATA CAPITAL LTD.VsBHANUSunil sehrawat (9212190624 Delhilawyers76@gmal03-02-2026
IPRATAP SING il.com

308 IEXECUTION Ex.COMM -Award byArb.04-02-2026 IPANKAJ SACHDEVA Vs SANJAYNA INA INA (TC) 03-02-2026

Comm.24/2026 GOYA

308 'U/S 9 OF ARBITRATION ACT OMP (I)(COMM.)154/2026 [06-02-2026 TATA CAPITAL LTDVsJASKARANSunil sehrawat [9212190624 Delhilawyers76@gma|05-02-2026
SING il.com

308 RECOVERY CS (COMM)170/2026 07-02-2026 WEBCLICK DIGITAL PRIVATEANKUR 98-11-126091 ankursinghaladvocatel06-02-2026
LIMITEDVsSHAHANWAZ AHMED SINGHAL @gmail.com

308 RECOVERY CS (COMM)171/2026 07-02-2026 MS PAWAN TEXTILESVsMSGURUSHARAN (9999216070 INA 06-02-2026
BHAGWATI SAREE KENDR SING

308 'U/S 9 OF ARBITRATION ACT OMP (I)(COMM.)161/2026 |07-02-2026 TATA CAPITAL LTDVsOMSunil sehrawat (9212190624 Delhilawyers76@gmal06-02-2026
IPARKASH il.com

308 'U/S 9 OF ARBITRATION ACT OMP (I)(COMM.)162/2026 [07-02-2026 07-02-2026TATA CAPITALSunil sehrawat (9212190624 Delhilawyers76@gmal06-02-2026
LTDVSVEERPAL SINGH il.com
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308 [Declaration ICS (COMM)178/2026 10-02-2026 JINENDER JAINVSPAWAN GUPTA [Hemant Kumar (9711628780 ICONTRACT@CHAM [09-02-2026
andPartition:39CommercialAct BERSHK.IN
308 RECOVERY CS (COMM) 183/2026 11-02-2026 union bank of india Vs KIRA Deepa Gupta (9312292558 ladvocate.deepa.gupta [10-02-2026
@egmail.com

308 RECOVERY CS (COMM) 192/2026 13-02-2026 SAWAN GUPTA Vs RHYTHM|VINAY MOHAN|98181941670 VINAYSHARMAG679 ([12-02-2026
IBOOK DISTRIBUTORS SHARMA @GMAIL.CoM

308 TRADE MARK ICS (COMM) 193/2026 13-02-2026 KRBL LIMITED Vs DIAT AGROShravan Bansal (01204511311, unitedmark@uniteda [12-02-2026
I[HOLDING PRIVATE LIMITED 01204939659 ndunited.com

308 [EXECUTION [Execution (Comm.) 90/2026 [13-02-2026 RB Ramnath Larnbah and Sons PvtOm Prakashio8 100 1 9306 OPS_SHEKHAWAT [12-02-2026
LLtd Vs Agarwal Packers and MoversiShekhawat @YAHOO.CO.IN
Limited

308 EXECUTION [Execution (Comm.) 91/2026 |16-02-2026 HARVINDER RANA Vs Municipalsatyendra 9811161525 sksinghll6 @gmailco |13-02-2026
Corporation of Delh lkumar singh m

308 EXECUTION [Execution (Comm.) 93/2026 [16-02-2026 CANARA BANK Vs RAKESHSanjeev Chopra 9711142200 INA 13-02-2026
PHORE

308 EXECUTION Ex.COMM - Award by Arb.16-02-2026 NIKE INNOVATE C V Vs R RNA INA INA (TC) 13-02-2026

Comm. 28/2026 IENTERPRISES AND ORS

308 M EXE IM Ex 180/2026 17-02-2026 Ms Bharati bhawan Vs MadanMANINDER [NA INA 16-02-2026

Mohan Lamba JEET SINGH
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308 RECOVERY CS (COMM) 199/2026 17-02-2026 STATE BANK OF INDIA Vs Rajbir |Suchita Dixit 8896932838 IAGNIHOTRISUCHIT |16-02-2026
A@GMAIL.COM
308 TRADE MARK CS (COMM) 200/2026 17-02-2026 Punjabi Chaap Corner PrivatelVirender kuman9911569395 puries_1@yahoo.co.i |16-02-2026
LLimited Vs Punjabee Chaap Puri n
308 EXECUTION [Execution (Comm.) 103/2026|19-02-2026 SHIVANGI AGGARWAL  Vssatyendra 0811161525 sksinghll6 @gmailco [18-02-2026
Municipal Corporation of Delhi kumar singh m
308 [EXECUTION Execution (Comm.) 105/2026|20-02-2026 Vs Municipal Corporation of Delhi satyendra 9811161525 sksinghll6 @gmailco |19-02-2026
lkumar singh m
308 EXECUTION [Execution (Comm.) 111/2026 [21-02-2026 M/S KANWAR ENTERPRISES PVTRajeev 9911792701 RAJEEVADV.SHRIV |20-02-2026
LTD Vs New India AssuranceShrivastava IASTAVA@GMAIL.C
Company Limited oM
308 EXECUTION [Execution (Comm.) 112/2026 [21-02-2026 KANWAR PAL SINGH Vs New IndiaRajeev 9911792701 RAJEEVADV.SHRIV |20-02-2026
Assurance Company Limited Shrivastava IASTAVA@GMAIL.C
oM
308 IMISC APP. Misc DJ 144/2026 23-02-2026 STATE BANK OF INDIA Vs JATINKunal Malik 7503444555 IADVKUNALMALIK [21-02-2026
GILL @GMAIL
308 [U/S 9 OF ARBITRATION ACT OMP (I) (COMM.) 199/2026 [23-02-2026 Bansal Credits Ltd Vs Mangal Singh [VIVEK SEHGAL(9873828306 VIKKI.SEHGALgpG [21-02-2026
IMAIL.COM
308 'U/S 9 OF ARBITRATION ACT OMP (I) (COMM.) 200/2026 [23-02-2026 HDFC BANK LTD Vs VIKASANISH BHOLA 9811452022 IANISH 21-02-2026
KUMAR BHOLA17@YAHOO.
COM
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308 'U/S 9 OF ARBITRATION ACT OMP (I) (COMM.) 203/2026 [23-02-2026 HDFC BANK LTD Vs SHRUTIANISH BHOLA (9811452022 IANISH 21-02-2026

MTHAKUR BHOLA17@YAHOO.
COM

308 'U/S 9 OF ARBITRATION ACT OMP (I) (COMM.)206/2026 [23-02-2026 TATA CAPITAL LTD VsSunil sehrawat [9212190624 Delhilawyers76@gmal21-02-2026
IMAHAKAAY SOLUTION CO il.com

308 EXECUTION [Execution (Comm.) 124/2026|25-02-2026 VENKTESH CONSTRUCTIONSDEV PRAKASH|98105 32971 mannasso247@gmail [24-02-2026
IHUF Vs SAURABH KHANDELWAL PACHAURI .com

308 IMISC APP. Misc DJ157/2026 26-02-2026 Khushboo  GuptaVsChokhey LalRishi K Awasti (9891920235 rishikawasthi@yahoo | 25-02-2026
[Fashion Pvt Lt .co.in

308 'U/S 9 OF ARBITRATION ACT OMP (I)(COMM.)254/2026 [26-02-2026 TATA CAPTIAL LTD Vs SAURABHSunil sehrawat (9212190624 Delhilawyers76@gma| 25-02-2026
SUMAN JHA il.com

308 [EXECUTION EX531/2026 27-02-2026 IANKUR JAINVsMOHIT WADHWA RAGHVENDRA [9910098002 infofeconceptlegalint [26-02-2026

SINGH ernational.com

308 'U/S 9 OF ARBITRATION ACT OMP (I)(COMM.)264/2026 [27-02-2026 TATA CAPITAL LTDVsSHREE DEV|Sunil sehrawat (9212190624 Delhilawyers76 @gma(26-02-2026
INARAYAN PROJECTS il.com
IPRIVATELIMITE

308 'U/S 9 OF ARBITRATION ACT OMP (I)(COMM.)265/2026 [27-02-2026 TATA CAPITAL LTDVsSHREE DEV|Sunil sehrawat (9212190624 Delhilawyers76@gmal26-02-2026
INARAYAN PROJECTS PRIVA il.com

308 [EXECUTION Ex.COMM -Award byArb.27-02-2026 M/S EQUITAS SMALL FINANCEArun Kumar9990151720, gloriouslawassociagm(26-02-2026

Comm.33/2026 BANK LTDVsVISHAL GUPTA Sharma 0671195877 lail.com
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1308 RECOVERY CS (COMM)262/2026 28-02-2026 Ms Hoshiyar Singh Suresh ChandraSantosh Kumarjg250277 81 8/Email : sk i27-02-2026
Sarees PvtLtdVsMs Sagar Creatio  Jha 989902507 8 lhaassociute(dgtnai 1,
corn
1308 [EXECUTION [Execution(Comm.)131/2026 [28-02-2026 28-02-2026AKSHAY Jatin Sethi 8860070760 JATINSSETHI@GM [27-02-2026
IAGGARWALVsBIKHAN LAL RAJ| AIL.COM
KUMAR OVERSEAS
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9 SH. ANIL ANTIL, 1309 RECOVERY Misc DJ/115/2026 06-02-2026 HPL ELECTRIC AND POWER LTDRAMESH SAINI9871503007 04.02.2026
IDISTRICT JUDGE, Vs GAUTAM PRAKASH SAXENA SATYAMLEGALOFFI
ICOMMERCIAL CES@GMAIL.COM
ICOURT-09

309 [Execution (Comm)/92/2026 [16-02-2026 Sandeep Proprietor Shyam TradingANIL KUMAR981 1608883 anilgargigob@gmail. 13.02.2026
Company Vs Sunil Jindal ProprietorlGARG com
Shiva Trading Company

10 SH. AJAY PANDEY,CENTRAL (307 Civil CS (COMM)/158/2026 04-02-2026 IM/s Aggarwal Steel Corporation VslKamal kishorel9g958729294 lkamalkishore.kundra [28-01-2026
[IDISTRICT JUDGE, IM/s Balbir Tandoors kundra @gmailcom
ICOMMERCIAL
ICOURT

307 Civil Execution (Comm)/76/2026 [04-02-2026 M/s JARI SAREE CENTRE (INDIA)SIDHANT 9650677902 sidhantdhingra@adv [28-01-2026
IPVT LTD Vs TARUNA BANSAL aliasDHINGRA AND| ocatesidhantdhingra.
TARUNA GOYAL IASSOCIATES com

1307 Civil IARB A (COMM)/1/2026 11-02-2026 MK SHARMA Vs UNION OF INDIARAJESH 0810953974 analysislawfirmllp@g|02-02-2026
MTHROUGH DY CE CONSTRUCTIONKUMAR mail.com

1307 Civil CS (COMM)/157/2026 04-02-2026 Union Bank Of India Vs KaushalyaDeepa Gupta  [9312292558 ladvocate.deepa.gupta|03-02-2026
and Anr @gmail.com

307 Civil OMP (I) (COMM)/158/2026 [06-02-2026 IM/S TATA CAPITAL LTD Vs SUNILSunil sehrawat [9212190624 Delhilawyers76 @gma05-02-2026
KUMAR il.com

307 Civil ICS (COMM)/181/2026 11-02-2026 M/s RS CHEMICALS (through itsRajesh Kumar 9999315110 neeleshjis8 @gmail.co|05-02-2026
Partner Sh SANDEEP GUPTA) VsSharma m
IM/s SAXENA MARINE TECH PVT
LTD

1307 Civil OMP (I) (COMM)/157/2026 [06-02-2026 IM/S TATA CAPITAL LTD Vs ASHOK|Sunil sehrawat (9212190624 Delhilawyers76@gma|05-02-2026

il.com
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307 IOMP (I) (COMM)/166/2026 [07-02-2026 IM/S TATA CAPITAL LTD Vs ANILSunil sehrawat (9212190624 Delhilawyers76@gma|05-02-2026
KUMAR il.com

1307 Civil OMP (I) (COMM)/167/2026 [07-02-2026 IM/S TATA CAPITAL LTD Vs DEVISunil sehrawat (9212190624 Delhilawyers76 @gmal06-02-2026
SINGH il.com

307 Civil [ExXCOMM - Award by Arbj18-02-2026 PRATEEK JAIN Prop LDMITHILA JAIN (9871455577 advocatemithila@gm [06-02-2026

Comm/29/2026 International Vs VIKRAM ail.com

VASANDHI Prop Saga Papers

307 Civil IOMP (1) (COMM)/165/2026 [07-02-2026 IM/S TATA CAPITAL LTD VsSunil sehrawat (9212190624 Delhilawyers76@gmal06-02-2026
MAHAVEER MEHTA il.com

307 Civil CS (COMM)/176/2026 09-02-2026 M/s CBS PUBLISHERS ANDyogender 9810668042 yogendergautam.legalo7-02-2026
IDISTRIBUTORS PVT LTD Vs ANUJ|gautam @gmail.com
SOOD Prop of M/s STUDENTS
STORE

1307 Civil CS (COMM)/209/2026 18-02-2026 BANK OF BARODA Vs SAPNAAMIT 0899913203 advsudhashukla@gm [13-02-2026
IGOYAL AND ANR PANCHAL ail.com

307 Civil ExXCOMM - Award by Arbji8-02-2026 IAXIS BANK LTD Vs ASHU VIMAL 9953286200 nikhil.sharma@firsta [13-02-2026

Comm/30/2026 KHURANA ssociates.in

1307 Civil OMP (I) (COMM)/185/2026 [17-02-2026 IM/S BANSAL CREDITS LTD Vsvikas sehgal 0873828306 VIKKI.SEHGAL@GM|16-02-2026
IARVIND KUMAR SINGH IAIL.COM

307 Civil CS (COMM)/214/2026 19-02-2026 SAROJ BALA (Prop of M/s Balajiﬁ{atyendra 9811161525 sksinghll6 @gmail.co 18-02-2026
[Enterprises) Vs Municipalkumar singh m
Corporation of Delhi
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1307 CS (COMM)/217/2026 20-02-2026 IPANKAJ TIWARI Vs MUNICIPALsatyendra 0811161525 sksinghll6 @gmail.co [19-02-2026
ICORPORATION OF DELHI ANDkumar singh m
IANR

1307 Civil ExCOMM - Award by Arbj24-02-2026 IM/s SQUARE YARDS CONSULTINGRahul Kumar (9555967952 lheament.yadav@prop|19-02-2026

Comm/32/2026 IPVT LTD Vs OASIS REALTECH PVT] slegal.com

LTD

307 Civil IOMP (I) (COMM)/189/2026 [21-02-2026 HDFC BANK LTD Vs SHALINIANISH BHOLA (9811452022 anish_bhola17@yaho [20-02-2026
GAUTAM 0.com

307 Civil IOMP (I) (COMM)/190/2026 [21-02-2026 HDFC BANK LTD Vs MANISH GIRI ANISH BHOLA 9811452022 anish_bhola17@yaho [20-02-2026

0.com

1307 Civil OMP (I) (COMM)/209/2026 [23-02-2026 TATA CAPITAL LTD VsiSunil sehrawat (9212190624 Delhilawyers76@gma|21-02-2026
BHUPENDRA S/o DEVI SINGH il.com

1307 Civil IRP (Civil)/9/2026 27-02-2026 M /s Cholamandalam Gen Ins Co LtdNaveen Kuma19891899678 INKCHAUHANADVO [21-02-2026
Vs Asha Rani Chauhan CATE@GMAIL.COM

307 Civil [Execution (Comm)/126/2026 [27-02-2026 HPL Electric and Power Ltd through/Sunil Kumang810210832 vijayprakashg682@g [21-02-2026
its AR Vs Subhash Chandra Prop offJaswal mail.com
IM/s SS Electricals

307 Civil RP (Civil)/8/2026 23-02-2026 M/s BHAGWATI ENTERPRISES VsiAkash Deep9311153337 admaliklawfirm@gm [21-02-2026
M/s GCL ENTERPRISES Malik lail.com

1307 Civil OMP (I) (COMM)/232/2026 [24-02-2026 IM/s TATA CAPITAL LTD Vs M/sSunil sehrawat (9212190624 Delhilawyers76@gma(23-02-2026
ISAJID STOCK il.com
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307 IOMP (1) (COMM)/238/2026 [24-02-2026 IM/s TATA CAPITAL LTD Vs M/sSunil sehrawat (9212190624 Delhilawyers76@gmal24-02-2026
IMADAN GOPAL VYAS il.com

1307 Civil OMP (I) (COMM)/253/2026 [26-02-2026 IM/S TATA CAPITAL LTD Vs AGRASunil sehrawat (9212190624 Delhilawyers76@gma(24-02-2026
BOMBAY TEMPO SERVICE il.com

307 Civil IOMP (I) (COMM)/274/2026 [27-02-2026 TATA CAPITAL LTD Vs SHREE DEV|Sunil sehrawat (9212190624 Delhilawyers76@gmal25-02-2026
INARAYAN PROJECTS PVT LTD and il.com
IANR (8003)

307 Civil IOMP (1) (COMM)/275/2026 [27-02-2026 TATA CAPITAL LTD Vs SHREE DEV|Sunil sehrawat (9212190624 Delhilawyers76@gmal25-02-2026
INARAYAN PROJECTS PVT LTD il.com
IANR (8452)

1307 Civil IOMP (I) (COMM)/279/2026 [27-02-2026 TATA CAPITAL LTD VsiSunil sehrawat (9212190624 Delhilawyers76@gmal25-02-2026
SURAKSHEET RELOCATION| il.com
SERVICE PVT LTD

1307 Civil IOMP (I) (COMM)/276/2026 [27-02-2026 TATA CAPITAL LTD Vs SHREE DEV|Sunil sehrawat [9212190624 Delhilawyers76@gmal25-02-2026
INARAYAN PROJECTS PVT LTD il.com
IANR (8451)

307 Civil Misc DJ/125/2026 11-02-2026 CHIRAG GUPTA Vs DOMBERITA 0953413632 adv.rita.sanghavi@g |09-02-2026
[ELECTRICALS SANGHAVI mail.com
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EX (COMM) [Execution (Comm.)/84/2026 [11-02-2026 CHIRAG GUPTA vs GANPATIDr Ritagg53413632 adv.rita.sanghavi@g |07.02.2026
309 [ENTERPRISES Sanghavi mail.com
COURT ROOMARB. A. (COMM. IJARB. A. (COMM.)/2/2026  [16-02-2026 Shri Ram Glass and Hardware VsRakesh Raushan|g708770489 advocaterraushan@g [10.02.2026
309 Godrej Finance Limited ors mail.com
ICOURT ROOMEEX (COMM)-Award by Arb. Comm[Ex.COMM - Award by Arb.16-02-2026 ILEVI STRAUSS AND CO Vs MANOJ|Shravan Kumarn6201970125 unitedmark@uniteda [07.02.2026
1309 Comm./27/2026 KUMAR YADAV Bansal ndunited.com
ICOURT ROOMICS (COMM) CS (COMM)/195/2026 16-02-2026 IPUNJABI-CHAAP CORNERV K Puri 9911569395 puries_1@yahoo.co.i [13.02.2026
309 IPRIVATE LIMITED Vs PUNJABIS n

ICHAAP CORNER
COURT ROOM[EX (COMM) [Execution (Comm.)/99/2026 [17-02-2026 ISUNITA JAIN Vs KAPIL KUMAR  |Vipul Jain 8826282101 jainvipulooo3@gmail(10.02.2026
309 .com
COURT ROOMICS (COMM) CS (COMM)/204/2026 17-02-2026 [UNION BANK OF INDIA Vs AshokiDeepa Gupta 9312292558 ladvocate.deepa.gupta|11.02.2026
309 Kumar @gmail.com
ICOURT ROOM(CS (COMM) CS (COMM)/205/2026 17-02-2026 UNION BANK OF INDIA VsDeepaGupta [9312292558 advocate.deepa.gupta|09.02.2026
1309 chanderpal through its legal heir @gmail.com
COURT ROOMICS (COMM) CS (COMM)/206/2026 17-02-2026 M/s CAXTON PRESS (P) LTD VsMayank Goel (9999340256 mnglawoffice@gmail, {12.02.2026
309 M/s SURE SALES AUTOMATION| com
IPRIVATE LIMITED

COURT ROOMICS (COMM) (CS (COMM)/215/2026 19-02-2026 DEEPAK MIDHA Vs RAKESHSanjay Shah 0891111475 adv.sanjayshah@gmal13.02.2026
309 MIDHA il.com
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CS (COMM) (CS (COMM)/216/2026 19-02-2026 M/s C B S PUBLISHERS ANDYogender 0810668042 yogendergautam.legal10.02.2026

309 IDISTRIBUTORS Vs MR ANANT JGautam @gmail.com

PATIL
COURT ROOMIEX (COMM) Execution (Comm.)/107/2026 20-02-2026 ISTAR HUMAN SCIENCED PVT LTDAmit Chawla  |9718689708 amitchawlaad@gmail |02.02.2026
300 Vs ADINATH ENTERPRISES .com
ICOURT ROOM(CS (COMM) CS (COMM)/221/2026 20-02-2026 M/s RAM CHARAN BANSALShikha Goel 8287634805 - 19.02.2026
1309 ICONSTRUCTION PVT LTD vs Delhi|

Jal Board
COURT ROOMICS (COMM) CS (COMM)/226/2026 21-02-2026 PUPINDER PAL SINGH  VsSatyendra 6811161525 sksingh116@gmail.co [19.02.2026
309 IMUNICIPAL CORPORATION OFKumar Singh m

DELHI
COURT ROOMICS (COMM) (CS (COMM)/234/2026 23-02-2026 RAKESH GUPTA Vs BHUPENDERArav Kapoor 0899426326 aravkapoor@outlook. [20.02.2026
300 KUMAR SHARMA com
COURT ROOMICS (COMM) (CS (COMM)/235/2026 23-02-2026 [UNION BANK OF INDIA Vs RAJUDeepa Gupta 9312292558 advocate.deepa.gupta|[20.02.2026
309 IAND ORS. @gmail.com
ICOURT ROOM(CS (COMM) CS (COMM)/236/2026 23-02-2026 [UNION BANK OF INDIA Vs SUNILDeepa Gupta (9312292558 advocate.deepa.gupta [20.02.2026
1309 IAND ORS. @gmail.com
COURT ROOMIEX (COMM) [Execution 24-02-2026 IM/s PRAYAG POLYMERS PVT. LTDRobin Sirohi 0873929297 robinsirohi88 @gmail |03.02.2026
309 (Comm.)/123/2026 Vs M/s KRISHNA BATH .com

ICOLLECTION
ICOURT ROOM|OMP (I) (COMM) OMP (I) (COMM.)/233/2026 [24-02-2026 TATA CPITAL LTD Vs YASH[Sunil Sehrawat [9212190624 Delhilawyers76@gma(21.02.2026
309 ICONSTRUCTION CO il.com
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ROOM|OMP (I) (COMM) IOMP (I) (COMM.)/234/2026 [24-02-2026 HDFC BANK LTD. Vs NAMANAnish Bhola 0811452022 IAnish_bhola17@yaho(19.02.2026
309 BAGHEL 0.com
ICOURT ROOM|OMP (I) (COMM) IOMP (I) (COMM.)/235/2026 [24-02-2026 I[HDFC BANK LTD. Vs HARMEET|Anish Bhola 0811452022 Anish_bhola17@yaho(19.02.2026
300 SINGH 0.com
ICOURT ROOMOMP (I) (COMM) IOMP (I) (COMM.)/236/2026 [24-02-2026 HDFC BANK LTD. Vs RAHULAnish Bhola 0811452022 Anish_bhola17@yaho(19.02.2026
309 GULATI 0.com
COURT ROOMIOMP (I) (COMM) IOMP (1) (COMM.)/237/2026 [24-02-2026 HDFC BANK LTD. Vs MOHDAnish Bhola 09811452022 IAnish_bhola17@yaho(19.02.2026
309 IMRAN 0.com
COURT ROOMOMP (I) (COMM) OMP (I) (COMM.)/239/2026 [24-02-2026 HDFC BANK LTD. Vs SURAJ MAL |Anish Bhola 0811452022 IAnish_bhola17@yaho[19.02.2026
309 0.com
COURT ROOMICS (COMM) CS (COMM)/244/2026 24-02-2026 ISTATE BANK OF INDIA Vs RAHULAditya Kr Rout (9999132159 akroutadvocate@gmal19.02.2026
309 SINGH il.com
ICOURT ROOM(CS (COMM) ICS (COMM)/253/2026 26-02-2026 [UCO BANK Vs M/s V K TRADERSManoj Kumar (9211938138 manojkumaradv81@gj19.02.2026
309 IAND ANR mail.com
COURT ROOMOMP (I) (COMM) [OMP (I) (COMM.)/256/2026 26-02-2026 TATA CAPITAL LTD Vs RAJUSunil Sehrawat 9212190624 delhilawyers76@gmail23.02.2026
309 IMOTORS l.com
COURT ROOM|OMP (I) (COMM) [OMP (I) (COMM.)/272/2026 27-02-2026 TATA CAPITAL LTD Vs SHREE DEVSunil Sehrawat (9212190624 delhilawyers76 @gmail25.02.2026
309 INARAYAN PROJECTS PRIVATE l.com

LIMITED
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SH. LAL SINGH, 4o1 CS (COMM) 144/2026 02-02-2026 ISBI Vs Shivam Gahlot 131-01-2026
IDISTRICT JUDGE,
ICOMMERCIAL
ICOURT
ko1 CS (COMM) 147/2026 02-02-2026 KAMAL GUPTA Vs MCD 130-01-2026
lho1 CS (COMM) 148/26 02-02-2026 LOVESH GUPTA Vs MCD
Kho1 CS (COMM) 151/26 03-02-2026 CHAUDHARY CHEMICAL
INDUSTRIES TH. ITS AR KARSAN|
CHAUDHARY Vs LIVPOWER TECH|
INTERNATIONAL LLP
ko1 CS (COMM) 152/26 03-02-2026 ILEVI STRAUSS AND CO Vs ASHOK
IKUMAR AND ORS
ko1 OMP (COMM.) 10/2026 09-02-2026 IMAYANK BHARDWAJ Vs Tekege
Solutions Pvt Ltd
lho1 [Execution (Comm. 80/26 09-02-2026 INathmal Verma Vs NISWA ENGG.
PVT. LTD.
ko1 CS (COMM) 173/26 09-02-2026 M/S Amaira Solutions Vs M/S
Spectrum System
ko1 IOMP (I) (COMM.) 172/26 10-02-2026 TATA CAP. LTD. Vs PINKY




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

ko1 (OMP (I) (COMM.) 173/26 10-02-2026 TATA CAP. LTD. Vs ANNAPURNA|
I[ENTRPISES

ko1 IOMP (I) (COMM.) 174/26 10-02-2026 MTATA CAP. LTD. Vs MANOJ
KUMAR

lho1 OMP (COMM.) 13/26 11-02-2026 ISHRI S B PRADEEP Vs SBI CARDS

IAND PAYMENTS SERVICES LTD

Kho1 [Execution (Comm.) 86/26 11-02-2026 LEVI STRAUSS AND CO Vs MOHD
INAEEM

ko1 [Execution (Comm.) 87/26 11-02-2026 INIRANJAN KUMAR BANSAL Vs
[UKANSH CREATIONS PVT LTD

ko1 Misc DJ 124/26 11-02-2026 UNION BANK OF INDIA Vs
shailendra verma

Ko1 CS (COMM) 101/26 13-02-2026 KXXXXXX Vs XXXXXXX

4o1 CS (COMM) 202/26 17-02-2026 ISBI Vs Harbir

o1 [Execution (Comm.) 100/26 18-02-2026 RITA BALWANI Vs RITESH]|

CHAUHAN




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
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4o1 CS (COMM) 212/26 19-02-2026 IM/S PNG ASIA Vs ZM TRADERS
ko1 CS (COMM) 213/2026 19-02-2026 Yogesh Aggarwal v MCD satyendra 17-02-2026
lkumar singh
ko1 [Execution (Comm.) 106/2026 20-02-2026 Shivangi Aggarwal v MCD satyendra 18-02-2026
kumar singh
401 CS (COMM) 230/2026 23-02-2026 [Union Bank of India Vs. Jatin & Ors. [Deepa Gupta
ko1 [Execution (Comm.) 125/2026 26-02-2026 Pankaj Sachdeva Vs. TARUNA
IBANSAL
ko1 OMP (I) (COMM.) 244/2026 26-02-2026 Tata Capital Ltd. Vs. J. K. EarthSunil sehrawat
Movers
lho1 CS (COMM) 252/2026 26-02-2026 M/s Mahendra Kumar NarendraAMARNATH
Kumar & Brothers(MKNK) v M/sAGGARWAL
IR.S Textiles & ors
ko1 CS (COMM) 255/2026 27-02-2026 Balaji Enterprises v Colormagix|
Printopack Pvt. Ltd
ko1 IOMP (I) (COMM.) 271/2026 27-02-2026 TATA CAP. LTD. Vs. MS SUNITA|
SHARMA




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

13 ISH. RAKESH ROOM|CIVIL SUIT OMP (COMM.)/16/2026 16-02-2026 Tata projects Ltd. IADV. RAVI 8527620044 Ravi@rsloadvocate.col16-02-2026

[PANDIT, DISTRICT o2 Vs BHARAT MOTORS LTD. m

JUDGE,

ICOMMERCIAL

ICOURT
COURT ROOMCIVIL SUIT [Execution (Comm.)/94/2026 16-02-2026 Krishan kumar RAVINDER 9910617978 16-02-2026
ko2 Vs MS Sadhna Media Pvt Itd KUMAR
COURT ROOM|CIVIL SUIT [Misc DJ/130/2026 16-02-2026 Johnson controls (India) pvt. Ltd RUPESSH 0818555542 rupesh@rplegalindia. [16-02-2026
ko2 Vs multitex filtration Engineers Ltd. TYAGI com
COURT ROOM|CIVIL SUIT S (COMM)/207/2026 17-02-2026 IM/s R P Singhal Builders Pvt Ltd IAMISH KUMAR[9871441764 rpsoo87@gmail.com [17-02-2026
ko2 Vs Municipal Corporation of Delhi [ TRIVEDI
COURT ROOM[CIVIL SUIT [Misc DJ/138/2026 18-02-2026 Manshu Arora BHARAT 7678588750 advocatebharat2882 [18-02-2026
ko2 Vs Ragini Gupta @gmail.com
COURT ROOM[CIVIL SUIT [Execution (Comm.)/110/2026 20-02-2026 [Unicorn Denmart Ltd GUNJAN 0313350568 20-02-2026
ko2 Vs Trinity health Associates KUMAR
ICOURT ROOM(CIVIL SUIT MP (I) (COMM.)/191/2026 21-02-2026 HDFC BANK LTD. IANISH BHOLA (9811452022 |Anish 21-02-2026
ko2 Vs FARIDA KAMALUDDIN bhola17vahoo.com
COURT ROOM(CIVIL SUIT [CS (COMM)/227/2026 21-02-2026 LAKHAN SINGH PAWAR SUNNY sunnydeval00@gmai [21-02-2026
o2 Vs SAROJ HADKASIA, SACHDEVA l.com
COURT ROOM[CIVIL SUIT [Ex.COMM - Award by Arb. Comm./31/2026l03-02-2026 lkotak mahindra prime ltd. SUNNY ARORA (9910574027 23-02-2026
Ko2 Vs NAND KISHORE
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ROOM|CIVIL SUIT [CS (COMM)/237/2026 23-02-2026 [Union Bank Of India DEEPA GUPTA (9312292558 IAdvocatedeepagupta [23-02-2026
ko2 Vs Sita Ram Dass and others @gmail.com
COURT ROOM[CIVIL SUIT [CS (COMM)/238/2026 23-02-2026 Vivek Bansal HARDIK 7850984398 advocatehardikaggar [23-02-2026
ko2 Vs Davendra Kumar Varshney IAGGARWAL wal@gmail.com
ICOURT ROOM(CIVIL SUIT °S (COMM)/239/2026 23-02-2026 BANK OF BARODA SHUDHA 9899913203 advShudhashukla@g [23-02-2026
402 Vs MOHD SAIFT SHUKLA mail.com
COURT ROOM|CIVIL SUIT MP (I) (COMM.)/226/2026 24-02-2026 TATA CAPITAL LTD SUNIL 9212190624 Delhilawyers76@gmal24-02-2026
K402 Vs SHYAM SUNDER SEHRAWAT il.com
COURT ROOM[CIVIL SUIT MP (1) (COMM.)/227/2026 24-02-2026 TATA CAPITAL LTD. SUNIL 0212190624 Delhilawyers76@gmal24-02-2026
ko2 Vs YASH CONSTRUCTIONSEHRAWAT il.com

COMPANY

COURT ROOM[CIVIL SUIT [OMP (I) (COMM.)/228/2026 24-02-2026 TATA CAPITAL LTD SUNIL 0212190624 Delhilawyers76@gmal24-02-2026
Ko2 Vs CHANDESWAR KUMAR SEHRAWAT il.com
ICOURT ROOM(CIVIL SUIT MP (I) (COMM.)/229/2026 24-02-2026 TATA CAPITAL LTD SUNIL 0212190624 Delhilawyers76 @gma(24-02-2026
ko2 Vs POORA RAM CHAUDHARY SEHRAWAT il.com
COURT ROOM|CIVIL SUIT [CS (COMM)/246/2026 25-02-2026 IKhushboo Gupta RISHI KUMAR (8527606415 rishiawasthi@yahoo.c[25-02-2026
ko2 Vs Chokhey Lal Fashion Pvt Ltd 0.in
COURT ROOM[CIVIL SUIT Ex/216/2026 27-02-2026 IA One Machine Components Pvt Ltd [K.K. MAKHIJA 9810387379 27-02-2026
402 Vs Nut House
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ROOM|CIVIL SUIT [CS (COMM)/258/2026 27-02-2026 SHARWAN 6201970125 [Unitedmark@unitedaf27-02-2026
402 Vs XYZ KUMAR ndunited.com
BANSAL
COURT ROOM[CIVIL SUIT [OMP (I) (COMM.)/261/2026 27-02-2026 TATA CAPITAL LTD. SUNIL 0212190624 Delhilawyers76@gmal27-02-2026
Ko2 Vs SECURE VINTAGE LOGISTICSSEHRAWAT il.com
IPRIVATE LIMITED
ICOURT ROOM(CIVIL SUIT [OMP (1) (COMM.)/262/2026 27-02-2026 TATA CAPITAL LTD SUNIL 0212190624 Delhilawyers76@gma27-02-2026
402 Vs UNICORN MOVERS SEHRAWAT il.com
COURT ROOM|CIVIL SUIT MP (I) (COMM.)/263/2026 27-02-2026 TATA CAPTIAL LTD SUNIL 9212190624 Delhilawyers76@gmal27-02-2026
K402 Vs VINOD SEHRAWAT il.com
COURT ROOM[CIVIL SUIT MP (1) (COMM.)/281/2026 28-02-2026 TATA CAPITAL LTD SUNIL 0212190624 Delhilawyers76@gma(28-02-2026
ko2 Vs RAJU MOTORS SEHRAWAT il.com
COURT ROOM[CIVIL SUIT [OMP (I) (COMM.)/282/2026 28-02-2026 TATA CAPITAL LTD SUNIL 0212190624 Delhilawyers76@gma(28-02-2026
Ko2 Vs SHOKIN ENTERPRISES SEHRAWAT il.com
COURT ROOM|CIVIL SUIT MP (COMM.)/16/2026 16-02-2026 [Tata projects Ltd. SUNIL 9212190624 Delhilawyers76 @gma|16-02-2026
ko2 Vs BHARAT MOTORS LTD. SEHRAWAT il.com
14 ISH. ASHUTOSHWEST 201 OMP (1) OMP (I) (COMM)/397/2026 [03-02-2026 IDFC FIRST BANK LIMITED VsSANJEEV 9717028845 litigation@sreslegal.c [02-02-2026
[KUMAR, DISTRICT [Extn Block JAIVEER SINGH and Anr IPATHAK(P), om
JUDGE
(COMMERCIAL
ICOURT) OMP (1) OMP (I) (COMM)/398/2026 [03-02-2026 IDFC FIRST BANK LIMITED VsSANJEEV 9717028845 litigation@sreslegal.c [02-02-2026
VISHWANATH SHARMA ANDPATHAK(P), om
IANR



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
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Comm/24/2026

Finance Company ltd Vs Sonu
Solanki

KHURANA(P),

OMP (1) OMP (I) (COMM)/399/2026 [03-02-2026 IDFC FIRST BANK LIMITED VsSANJEEV 9717028845 litigation@sreslegal.c [02-02-2026
GIRWAR SINGH IPATHAK(P), om
OMP (1) OMP (I) (COMM)/409/2026 [04-02-2026 IDFC FIRST BANK LIMITED VSsSANJEEV 0717028845 litigation@sreslegal.c [03-02-2026
IMOHAN LAL BARSIWAL PATHAK(P), om
OMP (1) IOMP (I) (COMM)/410/2026 |04-02-2026 IAXIS BANK LTD Vs OM PARKASH ADV. LALIT|8130383143 lalitpandeyadvassociaj03-02-2026
PANDEY(P), tes@gmail.com
OMP (1) OMP (I) (COMM)/435/2026 [06-02-2026 IAXIS BANK LIMITED Vs RAJI SANJEEV 0717028845 litigation@sreslegal.c [04-02-2026
PATHAK(P), om
OMP (1) IOMP (1) (COMM)/436/2026 [06-02-2026 IAXIS BANK LIMITED Vs BASTISANJEEV 9717028845 litigation@sreslegal.c [04-02-2026
RAM YADAV AND ANR PATHAK(P), om
OMP (I) OMP (I) (COMM)/431/2026 [06-02-2026 IAXIS BANK LIMITED Vs FATEH [SANJEEV 9717028845 litigation@sreslegal.c [04-02-2026
SINGH PATHAK(P), om
OMP (I) OMP (I) (COMM)/432/2026 [06-02-2026 IAXIS BANK LIMITED Vs SHUJAT SANJEEV 9717028845 litigation@sreslegal.c [04-02-2026
KHAN and Anr PATHAK(P), om
OMP (1) OMP (I) (COMM)/433/2026 [06-02-2026 IAXIS BANK LIMITED Vs UDAYSANJEEV 9717028845 litigation@srceslegal.c [04-02-2026
KUMAR OJHA PATHAK(P), om
OMP (I) IOMP (1) (COMM)/434/2026 [06-02-2026 IAXIS BANK LIMITED VSSANJEEV 9717028845 litigation@sreslegal.c [04-02-2026
GURINDER KAUR PATHAK(P), om
EXArb ExCOMM - Award by Arbjo7-02-2026 Tata Capital Limited Vs ManpreetSURYA 9953455007 sprana2013.sr@gmaill07-02-2026
Comm/22/2026 Singh PRAKASH .com
RANA(P),
IM-EX IM-Ex/43/2026 04-02-2026 |Aqualite Industries Private LimitedARCHIT 0500043045 legal@sigmalegal.in |04-02-2026
Vs Heera Lal Daiya SINGHAL(P),
OMP (1) OMP (I) (COMM)/446/2026 [09-02-2026 HDFC BANK LTD Vs RUBINADV. LALIT|8130383143 lalitpandeyadvassocia|0o7-02-2026
VIDHUDI PANDEY(P), tes@gmail.com
[EXArb ExCOMM - Award by Arbo09-02-2026 MS Cholamandalam Investment [VIMAL 7970440025 shivamjha@firstassoc|09-02-2026

iates.in
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OMP (1) IOMP (I) (COMM)/443/2026 [09-02-2026 HDFC BANK LTD Vs KHALIDADV. LALIT|8130383143 lalitpandeyadvassocia|07-02-2026
IDINMOHMAD PANDEY(P), tes@gmail.com

OMP (1) OMP (I) (COMM)/444/2026 [09-02-2026 IHDFC BANK LTD Vs SABA HASINADV. LALIT|8130383143 lalitpandeyadvassocia|07-02-2026
ALVI PANDEY(P), tes@gmail.com

OMP (1) IOMP (1) (COMM)/445/2026 [09-02-2026 IHDFC BANK LTD Vs RAMANDEEPADV. LALIT|8130383143 lalitpandeyadvassocia|07-02-2026
SINGH PANDEY(P), tes@gmail.com

CS CS (COMM)/137/2026 09-02-2026 IM/S Fincap Financial CorporationMayank 7292001202 mayanksapre@gmail.|07-02-2026
ILtd Vs Rohit Chugh and Ors Sapre(P), com

CS CS (COMM)/147/2026 11-02-2026 M/S BEST ROADWAYS LIMITEDRehana 8376927278 inayat513@gmail.co [10-02-2026
Vs KAUSHAL SHARMAAhmed(P), m
PROPRIETOR OF M/S TANISH
TEXTILES

OMP (1) OMP (I) (COMM)/480/2026 [11-02-2026 IDFC FIRST BANK LIMITED VsSANJEEV 0717028845 litigation@sreslegal.c 10-02-2026
IAVTAR SINGH PATHAK(P), om

OMP (1) IOMP (1) (COMM)/478/2026 [11-02-2026 IDFC FIRST BANK LIMITED VSSANJEEV 9717028845 litigation@sreslegal.c [10-02-2026
PRAVEEN KUMAR PATHAK(P), om

OMP (1) OMP (1) (COMM)/479/2026 [11-02-2026 IDFC FIRST BANK LIMITED VsSANJEEV 0717028845 litigation@srceslegal.c [10-02-2026
DALBIR SINGH PATHAK(P), om

EX [Execution (Comm)/65/2026 [11-02-2026 SERVOTECH RENEWABLENeeraj 0811267045 nfo@juslawassociates|11-02-2026
POWER SYSTEM LIMITED VsGupta(P), .com
IAMIT SABHARWAL

CS CS (COMM)/150/2026 11-02-2026 M/S  CIVILMANTRA  CONSAIANMOL(P), 8708160182 advocatepriyankah@ [10-02-2026
ILIMITED Vs SHARUN SHAJI gmail.com

CS CS (COMM)/149/2026 11-02-2026 IAmit Kumar Goyal Proprietor of M/sANKUR 0811126091 ankursinghaladvocate(10-02-2026
Amit Plastic Vs CharanpaadukaSINGHAL(P), @gmail.com
Industries Private Limited

CS CS (COMM)/148/2026 11-02-2026 M/S ALUTECH INDUSTRIES VsAditya 09873539952 office.suvigyalegal@g [11-02-2026
[PREETI TIWARI PROPRIETOR OFLaroyia(P), mail.com
IM/S VPAK INTERNATIONAL OLD

OMP (I) OMP (I) (COMM)/484/2026 [12-02-2026 IAXTS BANK LTD Vs SHUAIB ALAM |ADV 9871040589 indolexlaw@gmail.co 12-02-2026

DHEERAJ(P),

m
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OMP (1) IOMP (I) (COMM)/485/2026 [12-02-2026 IAXIS BANK LTD Vs RAMANPREETADV 0871040589 indolexlaw@gmail.co [12-02-2026
SINGH DHEERAJ(P), m

CS CS (COMM)/161/2026 13-02-2026 IM/S GANPATI GARTEX PVT LTDSATISH 0873539952 office.suvigyalegal @g [11-02-2026
Vs M/S JAHANPANAH CLOTHINGPRAKASH(P), mail.com
PVT LTD

CS CS (COMM)/173/2026 17-02-2026 BANK OF MAHARASHTRA VsSUMAN 0540649131 advocatesuman82@a (16-02-2026
INDIAN METALS KUMAR mail.com

SINGH(P),

CS CS (COMM)/171/2026 17-02-2026 Ms I Shilpi Net Solution P LimitedC. Parkash(P), (9810654872 advocateep@gmail.col16-02-2026
through its AR Director namely Vs m
IM/s Golden Plates Banquets Private
Limited

OMP (I) IOMP (1) (COMM)/506/2026 [17-02-2026 YES BANK LTD Vs ZOHANKARTIK 0811250543 legal@Katvalassociat [16-02-2026
TRADING COMPANY KUMAR(P), es.com

CS CS (COMM)/172/2026 17-02-2026 UNION BANK OF INDIA VsArun Kumar93212400295 connect@snslegal.in [16-02-2026
SHALINI SHARMA PROPREITORShukla(P),
OF SHALINI ENTERPRISES

MISC Misc DJ/194/2026 18-02-2026 Somnath yadav Vs Jai nath YadavSauraj Yadav(P),8448924500 IYADAVLAWOFFICE [17-02-2026
and Anr 2021 @GMAIL.COM

IM-EX IM-Ex/110/2026 20-02-2026 TRIPTI ASRI Vs HARMEET SINGH |Ashwani INot mentioned  [Not mentioned 20-02-2026

Kumar(P),

EX Execution (Comm)/69/2026 [13-02-2026 G K Rangwala and Co Pvt Ltd Vs AVishnu Swaroop|8802200600 adv.vssharma@gmail [13-02-2026
Tech Chem Industries Sharma(P), .com

IMISC Misc DJ/186/2026 13-02-2026 Ozone Overseas Pvt Ltd Vs HotelMahesh 9810133604 tridentlaw@hotmal.c [12-02-2026
Babylon Capital Private Limited Katyayen(P), om

EX [Execution (Comm)/68/2026 [13-02-2026 nikunj woods private limited VsVikrant 0811254260 varora1971@email.co [13-02-2026
Kapco Enterprises |Arora(P), m

EX [Execution (Comm)/74/2026 [21-02-2026 dd jain Vs sachinva arora tanu singhal(P), (9999739937 advocatetanusinghal [21-02-2026

@gmail.com
CS CS (COMM)/193/2026 21-02-2026 IBANK OF BARODA Vs MD ADNAN [Deepa Gupta(P),/9312292558 advocate.deepa.gupta [20-02-2026

@gmail.com
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CS (COMM)/192/2026

DATE
REGISTRATION

21-02-2026

OFPETITIONER NAME VS

RESPONDENT NAME

M/s Lantern Pharmaceuticals Pvt
LLtd Vs M/S Dadu Medical Centre Pvt
Ltd

ADVOCATE

indira marla(P),

ADVOCATE
MOBILE
NUMBER

0810064103

ADVOCATE EMAILDATE OF E-
ID FILING

arunbatta@gmail.co [20-02-2026
m

OMP (1) OMP (I) (COMM)/529/2026 [23-02-2026 IDFC FIRST BANK LIMITED VSsSANJEEV 0717028845 litigation@sreslegal.c [21-02-2026
GOKARAN VERMA PATHAK(P), om
CS CS (COMM)/199/2026 23-02-2026 Sachin Sachdev and Anr Vs SadiqueSurinder 9311325398 surindersgl@gmail.col21-02-2026
Sultan Surani Proprietor of M/sSingh(P), m
IPLASTIC WORLD and Anr
CS CS (COMM)/200/2026 23-02-2026 Sunrise International Vs PrabhunathAditi singhal(P), 9582253870 advaclitigo @gmail.co[21-02-2026
Pandey Proprietor of M/s Surayansh| m
[Enterprises
OMP (1) OMP (I) (COMM)/547/2026 [25-02-2026 HDFC BANK  LIMITED VsMANISH 0650810426 msvermachambers@ [25-02-2026
SUBHASH YADAV SHANKER gmail.com
VERMA(P),
OMP (I) OMP (I) (COMM)/548/2026 [25-02-2026 TSC FINSERV PRIVATE LIMITEDADV. LALIT|8130383143 lalitpandeyadvassociaj25-02-2026
Vs KUBER ENTERPRISES ThroughPANDEY(P), tes@gmail.com
its Proprietor ZAHEER SHAFIQ
ISHAIKH and Ors
OMP (1) OMP (1) (COMM)/541/2026 [25-02-2026 Shriram Finance Ltd Vs SATISHManoj 0811133644 manoj.adv@gmail.co [24-02-2026
KUMAR Kumar(P), m
OMP (1) OMP (I) (COMM)/542/2026 [25-02-2026 Shriram Finance Ltd Vs RAJESH  Manoj 0811133644 manoj.adv@gmail.co [24-02-2026
Kumar(P), m
OMP (I) IOMP (1) (COMM)/543/2026 [25-02-2026 Shriram Finance Ltd Vs RAWSONManoj 0811133644 manoj.adv@gmail.co [24-02-2026
'HABIB KHAN Kumar(P), m
OMP (1) OMP (1) (COMM)/544/2026 [25-02-2026 HDFC BANK LTD Vs SUHAILajay uppal(P), [9811740125 virtuous.people@gmal24-02-2026
KHAN il.com
OMP (1) OMP (I) (COMM)/545/2026 [25-02-2026 HDFC BANK LIMITED Vs KARANMANISH 0650810426 msvermachambers@ [25-02-2026
CHHABRA SHANKER gmail.com
VERMA(P),
OMP (1) OMP (I) (COMM)/546/2026 [25-02-2026 IHDFC BANK LIMITED Vs PARMODMANISH 9650810426 msvermachambers@ [25-02-2026
SHARMA SHANKER gmail.com
VERMA(P),
OMP (1) OMP (I) (COMM)/566/2026 [26-02-2026 HDFC BANK LIMITED Vs SURAJMANISH 0650810426 msvermachambers@ [26-02-2026

KUMAR

SHANKER
VERMA(P),

gmail.com




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

MOHD

PATHAK

Execution (Comm)/82/2026 [26-02-2026 SH VINOD KUMAR GUPTA Vs MSManish 9212007669 jankidas.bansal.balaji[26-02-2026
G S ENGINERS IYadav(P), @gmail.com
OMP (I) OMP (I) (COMM)/567/2026 [26-02-2026 HDFC BANK LTD Vs ASHA RAM  jajay uppal(P), [9811740125 virtuous.people@gmal26-02-2026
il.com
OMP (1) OMP (I) (COMM)/561/2026 [26-02-2026 [HDFC BANK LIMITED Vs VISHAL [MANISH 0650810426 msvermachambers@ [26-02-2026
SHANKER gmail.com
VERMA(P),
OMP (1) OMP (I) (COMM)/562/2026 [26-02-2026 HDFC BANK LIMITED Vs AKASHMANISH 0650810426 msvermachambers@ [26-02-2026
YADAV SHANKER gmail.com
VERMA(P),
OMP (1) OMP (I) (COMM)/563/2026 [26-02-2026 HDFC BANK LIMITED Vs DEEPMANISH 0650810426 msvermachambers@ [26-02-2026
KUMAR SINGH SHANKER gmail.com
VERMA(P),
CS CS (COMM)/206/2026 26-02-2026 [FAST TRANSPORT CARRIER PVTUday Kumar(P),[8882303942 advudaykumar@gmail25-02-2026
LTD Vs SHREE PARASVANATH] l.com
OVERSEAS AND ORS
OMP (I) OMP (I) (COMM)/564/2026 [26-02-2026 HDFC BANK LIMITED Vs ROSHNIMANISH 9650810426 msvermachambers@ [26-02-2026
[KUMARI SHANKER gmail.com
VERMA(P),
OMP (1) OMP (I) (COMM)/565/2026 [26-02-2026 HDFC BANK LIMITED Vs SHEELAMANISH 0650810426 msvermachambers@ [26-02-2026
GIRI SHANKER gmail.com
VERMA(P),
OMP (I) IOMP (1) (COMM)/595/2026 [27-02-2026 IDFC FIRST BANK LIMITED VsSANJEEV 9717028845 litigation@sreslegal.c [26-02-2026
IDAMAN PREETSINGH BAWA andPATHAK(P), om
IAnr
CS CS (COMM)/214/2026 27-02-2026 M/s Eltecks India Pvt Ltd Vs MOHDAADESH 9999359053 aadesh9696@gmail.c [26-02-2026
WASEEM M/S NASEER ELECTRICSARASWAT(P), om
WORK
15 IMS. PREETIWEST 209 ICS(COMM) 120/2026 02.02.2026 ISTATE BANK OF INDIA VS. AARIFSWEETY SOOD 9811786067 msssoodadvocate@g [02.02.2026
IAGARWAL GUPTA, [Extn Block HUSSAIN mail.com
IDISTRICT JUDGE
(COMMERCIAL
ICOURT)-02 CS(COMM) 121/2026 02.02.2026 ACE  ELECTRICALS VS. M2NAIM JAHAN[7042446515 adv.afsana16@gmail. (02.02.2026
SQUARE INDIA HEENA com
OMP(I)(COMM) 303/2026 03.02.2026 IDFC BANK LTD VS. IMRANASANJEEV 9717028845 Lltigation@srcslegal. [03.01.2026

com
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IMISC.DJ 150/2026 04.02.2026 RAKESH CHOWDHARY VS. GTLRAKESH 0818058809 legalconsultants@gm |04.02.2026
INFRASTRUCTURE LTD CHOWDHARY ail.com
OMP(I)(COMM) K¥16/2026 06.02.2026 IAXIS BANK VS. DALU RAM SANJEEV 0717028845 ILItigation@srcslegal. 06.02.2026
PATHAK com
OMP(I)(COMM) K17/2026 06.02.2026 IAXIS BANK VS. AASU KHA SANJEEV 0717028845 ILItigation@srcslegal. |06.02.2026
IPATHAK com
OMP(I)(COMM) k¥18/2026 06.02.2026 IAXIS BANK VS. GURSEWAKSANJEEV 0717028845 [LItigation@srcslegal. |06.02.2026
SINGH PATHAK com
OMP(I)(COMM) KU19/2026 06.02.2026 IAXIS BANK VS. RAJENDRASANJEEV 9717028845 ILItigation@srcslegal. [06.02.2026
IKUMAR YADAV PATHAK com
OMP(I)(COMM) kW20/2026 06.02.2026 IAXIS BANK VS. HARSUDDEENSANJEEV 9717028845 [LItigation@srcslegal. |06.02.2026
KHAN PATHAK com
OMP(I)(COMM) K21/2026 06.02.2026 IAXIS BANK VS. HAKARU SANJEEV 9717028845 LItigation@srcslegal. [06.02.2026
PATHAK com
CS(COMM) 134/2026 07.02.2026 ICANARA BANK VS. SACHIN SINGHYUDHISHTER (9891251777 303yudhishtersharm |07.02.2026
SHARMA a@gmail.com
CS(COMM) 136/2026 09.02.2026 MTECHWOW SYSTEMS PVT LTD VS.DALIP MISHRA|9350182381 mishradalip87@gmai|09.02.2026
IMAXTRA TECHNOLOGIES PVT] l.com
LTD
OMP(I)(COMM) k40/2026 09.02.2026 I[HDFC BANK VS. NARESH LALIT PANDEY 8130383143 lalitpandeyadvassocia|09.02.2026
ts@gmail.com
OMP(I)(COMM) k41/2026 09.02.2026 HDFC BANK VS. ABHISHEKLALIT PANDEY 8130383143 lalitpandeyadvassocia|09.02.2026
GUPTA ts@gmail.com
OMP(I)(COMM) K42/2026 09.02.2026 IHDFC BANK VS. RAM PRASAD[LALIT PANDEY 8130383143 lalitpandeyadvassocia|09.02.2026
SHARMA ts@gmail.com
CS(COMM) 138/2026 10.02.2026 IMAITRI ENVIORNMENTSSNIGDHA 8076618483 snigdhasinghssadvoc [10.02.2026
SOLUTION PVT LTD VS. SUPERSINGH acy2@gmail.com
IMARCHE 37 TRADERS
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ICS(COMM) 140/2026 11.02.2026 IMS RASS SALES SYSTEMS INDIAGAURAV 0811688721 gauravmahajan23@y [11.02.2026
IPVT LTD VS. MS ARTECH TRADEMAHAJAN ahoo.co.in
LINES

ICS(COMM) 141/2026 11.02.2026 PARVIOM TECHNOLOGIES PVTSHUBHAM 9582225106 shubham@clslegal.in [11.02.2026
LTD VS. PARAS TIEREA|
IAPARTMENT OWNERS
IASSOCIATION

OMP(I)(COMM) U59/2026 11.02.2026 IDFC BANK LTD VS. GURDEEPSANJEEV 0717028845 ILItigation@srcslegal. [11.02.2026
SINGH IPATHAK com

OMP(I)(COMM) KW60/2026 11.02.2026 MSC FINSERVE PVT LTD VS.|LALIT PANDEY 8130383143 lalitpandeyadvassociaf11.02.2026
PASSION CAR ts@gmail.com

ICS(COMM) 151/2026 12.02.2026 VIVEK KAPUR VS. ANIL MEHTA [PARMINDER (9811210962 psgoindi@gmail.com 12.02.2026

SINGH
CS(COMM) 165/2026 17.02.2026 IBANK OF BARODA VS. DEVENDERAKSHAY RAJ 9650501903 advhunnysharma.28 [17.02.2026
@gmail.com

OMP(I)(COMM) 499/2026 17.02.2026 YES BANK LTD VS. MOHD.KARTIK 9871040589 indolexlaw@gmail.co [17.02.2026
I[FURKAN KUMAR m

OMP(I)(COMM) l508/2026 18.02.2026 TSC FINSERV PVT LTD VS. NEW|LALIT PANDEY (8130383143 lalitpandeyadvassocia[18.02.2026
IAPNA CAR BAZAR ts@gmail.com

CS(COMM) 175/2026 18.02.2026 IBANK OF BARODA VS. HIMANSHI DEEPA GUPTA [9312292558 advocate.deepa.gupta(18.02.2026

@gmail.com

CS(COMM) 176/2026 18.02.2026 RAKESH KUMAR VS. PARASKULDEEP 0810326424 18.02.2026
IENTERPRISES SINGH RANA

OMP(I)(COMM) 525/2026 23.02.2026 IDFC BANK LTD VS. JAGAR NATHSANJEEV 0717028845 LItigation@srcslegal. [23.02.2026
SHAH PATHAK com

OMP(I)(COMM) 526/2026 23.02.2026 IDFC BANK LTD VS. SHUBANSANJEEV 9717028845 ILItigation@srcslegal. [23.02.2026
BHAT PATHAK com

OMP(I)(COMM) 527/2026 23.02.2026 IDFC BANK LTD VS. JAGAR NATHSANJEEV 9717028845 Lltigation@srcslegal. [23.02.2026

SHAH

PATHAK

com
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OMP(I)(COMM) 530/2026 26.02.2025 HDFC BANK VS. ASHWANIAJAY UPPAL (9811740125 virtous.people@gmailj25.02.2026
KUMAR .com

OMP(I)(COMM) 531/2026 26.02.2025 SHRIRAM FINANCE VS. OMMANOJ 0811133644 manoj.adv@gmail.co [25.02.2026
PRAKASH KUMAR m

OMP(I)(COMM) 532/2026 26.02.2025 IHDFC BANK VS. BRIJ KISHORE [MANISH 9640810426 msvermachambers@ [25.02.2026

VERMA gmail.com

OMP(I)(COMM) 532/2026 26.02.2025 HDFC BANK VS. RUPA KUMARMANISH 90640810426 msvermachambers@ [25.02.2026
SATAPATHY VERMA gmail.com

ICS(COMM) 215/2026 27.02.2026 [HAIR MASTERS SALON PVT LTDPARAS JAIN (9899907794 jain.paras52@gmail.c[27.02.2026

IVS. SHIVANI ARORA

om

16

ISH. RAGHUBIRWEST

SINGH,
JUDGE
(COMMERCIAL
ICOURT)-03

DISTRICT]

203 ExCOMM - Award by Arbl02-02-2026 M/s Electraspark Electrical Vs M/SAZHAR ALI(P), 31-01-2026
Extn Block Comm/20/2026 [Hager stone international Pvt Ltd
[Execution (Comm)/54/2026 [02-02-2026 SUPER FINE MOULDING ThroughSHALU 31-01-2026
Its Proprietor Smt Neha Gupta Vs SKUMARI(P),
[P TIMBER Through its proprietor
Sh Shri Prakash Gupta
CS (COMM)/123/2026 02-02-2026 IBANK OF BARODA Vs SURESH rajnish  kumar9810872353 Not Mentioned 31-01-2026
banyal(P),
ICS (COMM)/124/2026 02-02-2026 Ms Alutech Industries Vs Sawan SoniAditya 0873539952 office.suvigyalegal @g [31-01-2026
Laroyia(P), amil.com
CS (COMM)/122/2026 02-02-2026 Ms Alutech Industries Vs Ms Shyam/Aditya 0873539952 office.suvigyalegal @g [31-01-2026

Ji Metals

Laroyia(P),

amil.com

ExCOMM - Award by Arbjo3-02-2026 [Punjab National Bank Vs M/S BijoriaMaj Dr Jagdish| 31-01-2026
Comm/21/2026 [Footwears Chander
Vashista(P),
[Execution (Comm)/58/2026 [04-02-2026 Sudhir Gupta Vs Mohita WadhwaSamya 03-02-2026
(Manu) Gupta(P),
OMP (I) (COMM)/454/2026 [09-02-2026 HDFC BANK LTD Vs AHSANADV. LALIT 07-02-2026

IPARVEJ

PANDEY(P),




S.NO COURT

DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE

REGISTRATION

OFPETITIONER NAME
RESPONDENT NAME

VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
MOBILE ID FILING

NUMBER

OMP (I) (COMM)/453/2026 [09-02-2026 HDFC BANK LTD Vs ABHISHEKADV. LALIT] 07-02-2026
SINGH PANDEY(P),

Misc DJ/156/2026 09-02-2026 Saraogi Super Sales Pvt Ltd VsSVARUN 07-02-2026
IASMA KHATOON BEDI(P),

CS (COMM)/145/2026 11-02-2026 IPRACHI INFRA AND ROADS PVTAjay Kumar(P), (9891135775 ajay08071971@gamil.10-02-2026
LTD Vs MADHURJYA SAIKIA com

CS (COMM)/144/2026 11-02-2026 IM/S PUNTA INDIA PVT LTD VsKapil Yadav(P), 9811370721 legumpritum@gamil. 10-02-2026
M/S MICROTEK INTERNATIONAL| com
PVT LTD

OMP (I) (COMM)/461/2026 [11-02-2026 HDFC BANK LTD Vs RAJKUMARADV. LALIT] 10-02-2026
IAHIRWAR PANDEY(P),

ExCOMM - Award by Arbj12-02-2026 IKOTAK MAHINDRA BANKRITESH(P), 11-02-2026

Comm/26/2026 LIMITED Vs PRINCE RAJ

CS (COMM)/152/2026 12-02-2026 IMS Krishna Decor Vs MS CreationVARUN INot Mentioned INot Mentioned 11-02-2026
wood craft MALHOTRA(P),

CS (COMM)/157/2026 13-02-2026 Dreamz Overseas Private Limited VSRAJESH 9868370570 RG.LEGALADVISOR [12-02-2026
Vishnu Sharma GUPTA(P), @GAMIL.COM

CS (COMM)/156/2026 13-02-2026 IMS Krishna Decor Vs MS Balance artVARUN 8377020112 IADVOCATEVARUN [12-02-2026
constructions MALHOTRA(P), MALHOTRA01@GA

MIL.COM

CS (COMM)/155/2026 13-02-2026 ESTEX TELECOM PRIVATEVipul Kumar(P),[90811030089 VIPUL.RMLNLU@G [12-02-2026
LIMITED Vs WAVELET) MAIL.COM
ICOMUNICATIONS PRIVATE
LIMITED

CS (COMM)/162/2026 16-02-2026 canara bank Vs amzad ali prop m/siCHITRA 9212888057 CITRAMALHOTRAS [13-02-2026
amzad ali garments MALHOTRA(P), OBTI@GAMIL.COM

OMP (I) (COMM)/505/2026 [17-02-2026 YES BANK LTD Vs KRISHANKARTIK 16-02-2026
SINGH KUMAR(P),

OMP (I) (COMM)/504/2026 [17-02-2026 YES BANK LTD Vs SATTARKARTIK 16-02-2026
TRACTORS AND JCB KUMAR(P),




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION
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RESPONDENT NAME

ADVOCATE

ADVOCATE
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ID FILING

OMP (I) (COMM)/503/2026 [17-02-2026 IYES BANK LTD Vs SUNIL KUMAR [KARTIK 16-02-2026
KUMAR(P),

CS (COMM)/178/2026 18-02-2026 Orient Micro Abrasives Limited VsNipun Gupta(P),0899990070 LEGAL.NKPARTNER|17-02-2026
Sachin Jain Proprietor of M/s S@GMAIL.COM
Samyak Polymers

CS (COMM)/177/2026 18-02-2026 INikhil Udyog Through Its ProprietorManoj 011-40511888 IOZSPARTNERS@GA [17-02-2026
Sh Anil Aggarwal Vs M/S RadhikaChouhan(P), MIL.COM
Sales Delhi Through Its Proprietor
ISh Sanjit Poddar Proprietor

IM-Ex/108/2026 19-02-2026 HARSH SIKKA Vs DAVINDERDharam 18-02-2026
SINGH Dev(P),

OMP (I) (COMM)/516/2026 [21-02-2026 HDFC BANK LTD Vs AJAY DABAS jajay uppal(P), 21-02-2026

CS (COMM)/191/2026 21-02-2026 VINTAGE CREDIT AND LEASINGGAURAV 9999797229 IMALHOTRA_GAUR [21-02-2026
IPVT LTD Vs Prinsh Sharma MALHOTRA(P), IAV1976 @YAHOO.CO

IN

CS (COMM)/197/2026 23-02-2026 Indian Bank Through its ManagerVinita 995870381 VINITARAGHAVASS [21-02-2026
Dharmender Singh Vs Advika UrbanRaghav(P), OCIATES@GMAIL.C
Packaging through mrs aditi OM
sehrawat

OMP (I) (COMM)/524/2026 [23-02-2026 IDFC FIRST BANK LIMITED VsSANJEEV 21-02-2026
SIDDHARTH ROY PATHAK(P),

OMP (I) (COMM)/523/2026 [23-02-2026 IDFC FIRST BANK LIMITED VsSANJEEV 21-02-2026
IANKIT KUMAR PATHAK(P),

CS (COMM)/196/2026 23-02-2026 Gurdeep singh sehgal VSSARABJOT 21-02-2026
KULVINDER KAUR SINGH(P),

CS (COMM)/195/2026 23-02-2026 Gurdeep Singh Sehgal VsSARABJOT 21-02-2026
IMANPREET SINGH SINGH(P),

OMP (I) (COMM)/536/2026 [25-02-2026 Shriram Finance Ltd Vs VINAYManoj 24-02-2026
KUMAR Kumar(P),

CS (COMM)/205/2026 25-02-2026 Hariom Aggarwal Vs welkins IndiaMamta 9716948836 Not Mentioned 24-02-2026

Incorporate and ors

sarna(P),
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IOMP (I) (COMM)/535/2026 [25-02-2026 I[HDFC BANK LIMITED Vs YOGESHMANISH 24-02-2026
KUMAR SHANKER
VERMA(P),
OMP (I) (COMM)/534/2026 [25-02-2026 TSC FINSERV PRIVATE LIMITEDADV. LALIT 24-02-2026
Vs CITY CAR BAZAR Through itsPANDEY(P),
[Proprietor JASPINDER SINGH
IOMP (1) (COMM)/573/2026 [26-02-2026 HDFC  BANK LIMITED VsMANISH 25-02-2026
IANSHUMAN DHYANI SHANKER
VERMA(P),
OMP (I) (COMM)/572/2026 [26-02-2026 HDFC BANK LIMITED Vs SADDAMMANISH 25-02-2026
[HUSSAIN SHANKER
VERMA(P),
OMP (I) (COMM)/576/2026 [26-02-2026 HDFC BANK LIMITED Vs VINODMANISH 25-02-2026
KUMAR SHANKER
VERMA(P),
OMP (I) (COMM)/575/2026 [26-02-2026 HDFC BANK LIMITED Vs BASANTMANISH 25-02-2026
SAHNI SHANKER
VERMA(P),
OMP (I) (COMM)/570/2026 [26-02-2026 HDFC BANK LTD Vs SURENDERgajay uppal(P), 25-02-2026
SINGH
OMP (I) (COMM)/571/2026 [26-02-2026 HDFC BANK LIMITED Vs SATPALMANISH 25-02-2026
CHOUDHARY SHANKER
VERMA(P),
OMP (I) (COMM)/569/2026 [26-02-2026 HDFC BANK LIMITED Vs RAGINIMANISH 25-02-2026
SINGH SHANKER
VERMA(P),
CS (COMM)/207/2026 26-02-2026 IFAST TRANSPORT CARRIER PVTUday Kumar(P),[8882303942 IADVUDAYKUMAR@® [25-02-2026
LTD Vs M J INTERNATIONAL GAMIL.COM
OMP (I) (COMM)/568/2026 [26-02-2026 HDFC BANK LTD Vs RAJENDERajay uppal(P), 25-02-2026
KUMAR
OMP (I) (COMM)/593/2026 [27-02-2026 HDFC BANK LIMITED  VsMANISH 26-02-2026
RAGHUNATH SHANKER
VERMA(P),
[Execution (Comm)/89/2026 [28-02-2026 IPUMA SE Vs Anamika Bansal xyz(P), 27-02-2026




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

[Execution (Comm)/88/2026

DATE
REGISTRATION

28-02-2026

OFPETITIONER

NAME VS
RESPONDENT NAME

JASVINDER KAUR Vs GIAN SINGH|
GODPAL

ADVOCATE

IABHINAV(P),

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

27-02-2026

17 ISH.
IKUMAR,
[IDISTRICT

HARISH|

JUDGE

(COMMERCIAL-04)

WEST

202 OMP (I) (COMM.) OMP (I) (COMM.)/388/2026 [02-02-2026 IDFC FIRST BANK LIMITED VsSANJEEV 0717028845 litigation@sreslegal.c 02.02.2026
[Extn Block IAMJAD ISHRAT PATHAK om
IOMP (I) (COMM.) OMP (I) (COMM.)/389/2026 [02-02-2026 IDFC FIRST BANK LIMITED VsSANJEEV 0717028845 litigation@sreslegal.c 02.02.2026
IARUN CHOPRA IPATHAK om
IOMP (I) (COMM.) OMP (I) (COMM.)/390/2026 [02-02-2026 IDFC FIRST BANK LIMITED VsSANJEEV 0717028845 litigation@sreslegal.c [02.02.2026
UMASHNKAR JANKI PRASAD PATHAK om
IOMP (I) (COMM.) OMP (I) (COMM.)/391/2026 [02-02-2026 IDFC FIRST BANK LIMITED VsSANJEEV 9717028845 litigation@sreslegal.c 02.02.2026
'UDIT RATHAUR PATHAK om
OMP (I) (COMM.) OMP (I) (COMM.)/392/2026 |02-02-2026 IDFC FIRST BANK LIMITED VSSANJEEV 0717028845 litigation@sreslegal.c [02.02.2026
IDILBAG SINGH PATHAK om
IOMP (I) (COMM.) OMP (I) (COMM.)/400/2026(03-02-2026 IAXIS BANK LIMITED Vs ASHISH [LALIT PANDEY [8130383143 Vinodkhanna- 03.02.2026
24 @rediffmail.com
OMP (I) (COMM.) OMP (I) (COMM.)/401/2026 [03-02-2026 IAXIS BANK LIMITED VS[LALIT PANDEY [8130383143 LALITPANDEYADV [03.02.2026
MOHAMMAD SUHAIB RAFIK @GMAIL.COM
OMP (I) (COMM.) OMP (I) (COMM.)/411/2026 [04-02-2026 IAXIS BANK LTD Vs DEVI LAL LALIT PANDEY (8130383143 LALITPANDEYADV [03.02.2026
@GMAIL.COM
IOMP (I) (COMM.) OMP (I) (COMM.)/412/2026 [04-02-2026 IAXIS BANK LTD Vs RAAJLALIT PANDEY 8130383143 LALITPANDEYADV [04.02.2026
ICOSTRUCTION ENGINEERS AND @GMAIL.COM
IDEVLOPERS
CS (COMM)/133/2026 CS (COMM)/133/2026 06-02-2026 Hariom Steel Traders Vs WelkinMAMATA 0716948836 SUMITSARNA 06.02.2026
India Incorporate SARANA @GMAIL.COM
OMP (I) (COMM.) OMP (I) (COMM.)/413/2026 [06-02-2026 IDFC FIRST BANK LIMITED VsSANJEEV 0717028845 litigation@sreslegal.c 06.02.2026
HEMANT ASWANI PATHAK om
IOMP (I) (COMM.) OMP (I) (COMM.)/414/2026 [06-02-2026 IDFC FIRST BANK LIMITED VsSANJEEV 0717028845 litigation@srcslegal.c 06.02.2026

KULDEEP SINGH

PATHAK

om
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IOMP (I) (COMM.) OMP (I) (COMM.)/415/2026 [06-02-2026 IAXIS BANK LTD Vs RENU [SANJEEV 9717028845 litigation@srcslegal.c 06.02.2026
IDHINGRA IPATHAK om
IOMP (I) (COMM.) OMP (I) (COMM.)/457/2026 [09-02-2026 I[HDFC BANK LTD Vs MANSOOR[LLALIT PANDEY 8130383143 LALITPANDEYADV (09.02.2026
IALI @GMAIL.COM
(OMP (I) (COMM.) OMP (I) (COMM.)/458/2026 [09-02-2026 [HDFC BANK LTD Vs MAN SINGH |LALIT PANDEY [8130383143 LALITPANDEYADV [09.02.2026
@GMAIL.COM
IOMP (I) (COMM.) OMP (I) (COMM.)/473/2026 11-02-2026 IAXIS BANK LTD Vs AABID SAIFI |[LALIT PANDEY 8130383143 LALITPANDEYADV (09.02.2026
@GMAIL.COM
IOMP (I) (COMM.) IOMP (I) (COMM.)/474/2026 [11-02-2026 YES BANK LTD Vs MUKESHLALIT PANDEY 8130383143 LALITPANDEYADV [10.02.2026
IMANAK CHAND @GMAIL.COM
OMP (I) (COMM.) OMP (I) (COMM.)/475/2026 11-02-2026 IYES BANK LTD Vs LALIT LALIT PANDEY 8130383143 LALITPANDEYADV [10.02.2026
@GMAIL.COM
OMP (I) (COMM.) IOMP (I) (COMM.)/476/2026 [11-02-2026 YES BANK LTD Vs MITHELESH|LALIT PANDEY 8130383143 LALITPANDEYADV [10.02.2026
KUMAR MISHRA @GMAIL.COM
OMP (I) (COMM.) IOMP (I) (COMM.)/486/2026 [12-02-2026 YES BANK LTD Vs MUJAKKERAS.L KATYAL 0811250543 MOHNISH.SHARMA[12.02.2026
KHATOON @YESBANK.IN
IOMP (I) (COMM.) IOMP (I) (COMM.)/487/2026 [12-02-2026 YES BANK LTD Vs NIDHEESHS.L KATYAL 0811250543 IMOHNISH.SHARMA[12.02.2026
IPHULAN SINGH @YESBANK.IN
IOMP (I) (COMM.) IOMP (I) (COMM.)/488/2026[12-02-2026 YES BANK LTD Vs LALIT KUMARS.L KATYAL 0811250543 MOHNISH.SHARMA[12.02.2026
KUSHWAHA @YESBANK.IN
IOMP (I) (COMM.) OMP (I) (COMM.)/489/2026 [12-02-2026 YES BANK LTD Vs INDER JEETS.L KATYAL 0811250543 MOHNISH.SHARMA|12.02.2026
RAJANAK @YESBANK.IN
OMP (I) (COMM.) IOMP (I) (COMM.)/490/2026 [12-02-2026 IYES BANK LTD Vs HIMANSHU S.L KATYAL 0811250543 IMOHNISH.SHARMA|12.02.2026
@YESBANK.IN
IOMP (I) (COMM.) OMP (I) (COMM.)/491/2026 [12-02-2026 YES BANK LTD Vs MEHTAABS.L KATYAL 0811250543 litigation@sreslegal.c [12.02.2026

KHAN

om
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IOMP (I) (COMM.) IOMP (I) (COMM.)/492/2026 [13-02-2026 IYes Bank Ltd Vs ISHWARLALIT PANDEY 8130383143 LALITPANDEYADV [12.02.2026
GHISYEVAN @GMAIL.COM
IOMP (I) (COMM.) IOMP (I) (COMM.)/494/2026 [13-02-2026 IAXIS BANK LTD Vs HARSH LATA [LALIT PANDEY 8130383143 ILALITPANDEYADV [14.02.2026
@GMAIL.COM
OMP (I) (COMM.) IOMP (I) (COMM.)/497/2026 [16-02-2026 IYES BANK LIMITED Vs ADESH|LALIT PANDEY|[8130383143 LALITPANDEYADV [14.02.2026
KUMAR @GMAIL.COM
IOMP (I) (COMM.) IOMP (I) (COMM.)/498/2026 [16-02-2026 IAXIS BANK LTD Vs SANTANDEEP|LALIT PANDEY [8130383143 ILALITPANDEYADV [14.02.2026
ISINGH SODHI 6193 @GMAIL.COM
IOMP (I) (COMM.) IOMP (I) (COMM.)/502/2026 [17-02-2026 IAXIS BANK LTD Vs SUKHWANT|LALIT PANDEY [8130383143 LALITPANDEYADV [14.02.2026
SINGH @GMAIL.COM
OMP (I) (COMM.) IOMP (I) (COMM.)/507/2026 [18-02-2026 IAXIS BANK LTD Vs DAVINDER [LALIT PANDEY 8130383143 LALITPANDEYADV [14.02.2026
SINGH @GMAIL.COM
CS (COMM)/201/2026 CS (COMM)/201/2026 23-02-2026 SANGEETA ARORAANKUR SINHA 8552883399 IADVANKURSTNHALI [23.02.2026
IPROPERTYSHIP OF B S @GMAILCOM
IADVERTISING COMPANY Vs
RABHAS EXPORT
IOMP (I) (COMM.) IOMP (I) (COMM.)/549/2026 [25-02-2026 Shriram Finance Ltd Vs KUMARMANOJ 0811565635 IMANOJKUMAR.ADV[]25.02.2026
[PAL SINGH KUMAR @YAHOO.COM
OMP (I) (COMM.) IOMP (I) (COMM.)/550/2026 [25-02-2026 Shriram Finance Ltd Vs ANUJ JAIN MANOJ 0811565635 MANOJKUMAR.ADV|25.02.2026
KUMAR @YAHOO.COM
OMP (I) (COMM.) IOMP (I) (COMM.)/551/2026 [25-02-2026 MSC FINSERV PRIVATE LIMITEDLALIT PANDEY 8130383143 ILALITPANDEYADV [25.02.2026
Vs KUBER ENTERPRISES Through @GMAIL.COM
its Proprietor ZAHEER SHAFIQ
SHAIKH
IOMP (I) (COMM.) IOMP (I) (COMM.)/552/2026 [25-02-2026 HDFC BANK LIMITED Vs IMRAN|LALIT PANDEY (8130383143 LALITPANDEYADV [25.02.2026
KHAN @GMAIL.COM
IOMP (I) (COMM.) OMP (I) (COMM.)/553/2026 [25-02-2026 HDFC BANK  LIMITED  VSLALIT PANDEY 8130383143 LALITPANDEYADV [25.02.2026
BRAJABANDHU GAYAN @GMAIL.COM
OMP (I) (COMM.) OMP (I) (COMM.)/554/2026 [26-02-2026 IDFC FIRST BANK LIMITED VsSANJEEV 9717028845 litigation@srcslegal.c [26.02.2026

IDEEPAK PRASAD

PATHAK

om
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SATYA SALES AGENCIES Vs SHIV|
SHAKTI TIMBER AND PLYWOOD

OMP (I) (COMM.) IOMP (I) (COMM.)/556/2026 [26-02-2026 IDFC FIRST BANK LIMITED VsSANJEEV 9717028845 litigation@srcslegal.c [26.02.2026
SANJEEV KUMAR IPATHAK om
OMP (I) (COMM.) OMP (I) (COMM.)/559/2026 [26-02-2026 IAXIS BANK LIMITED Vs DEVILAL MANISH 0650810426 msyermachambens@ [26.02.2026
SO NEMICHAND VERMA gmail.com
IOMP (I) (COMM.) OMP (I) (COMM.)/589/2026 [26-02-2026 HDFC BANK LIMITED Vs SIKHAMANISH 0650810426 msyermachambens@ [26.02.2026
DEVI VERMA gmail.com
IOMP (I) (COMM.) OMP (I) (COMM.)/590/2026 [26-02-2026 HDFC BANK LIMITED Vs JAYMANISH 0650810426 msyermachambens@ [26.02.2026
IPRAKASH YADAV VERMA gmail.com
18 SH. RAJ KUMARWEST 210 [Execution (Comm.)/55/2026 [Execution (Comm.)/55/2026 [02-02-2026 [ESSEN MEDICARE LLP Vs NEW[Ketan Madan (9873140021 lketanmadan@gmail.c|02-02-2026
TRIPATHI, [Extn Block IHAIR PALACE PRIVATE LIMITED om
IDISTRICT JUDGE
(COMMERCIAL
ICOURT) CS (COMM)/126/2026 CS (COMM)/126/2026 02-02-2026 CANARA BANK Vs DINESH/Ashok Kumar (9560396555 kakkarashok@rediff [02-02-2026
SEHRAWAT mail.com
Misc DJ/138/2026 Misc DJ/138/2026 02-02-2026 Nainital Bank Limited Through itsSaakaar Sardanalo811600007 info@saakaarsardana|02-02-2026
|Authorized Representative Vs RAJU| .com
IMONDAL AND ANR
CS (COMM)/131/2026 CS (COMM)/131/2026 03-02-2026 PRADEEP KARNANI PROP M/SR. P. Saini 9999795396 advabhisheksaini@g |[03-02-2026

mail.com

IOMP (I) (COMM.)/404/2026

IOMP (I) (COMM.)/404/2026

04-02-2026

IAXIS BANK LTD Vs ALI HUSSAIN

Sachin Katyal

011-26211488

legal@Katyalassociat [04-02-2026
les.com

OMP (I) (COMM.)/405/2026

OMP (I) (COMM.)/405/2026

04-02-2026

IPAL

AXIS BANK LTD Vs VARINDERSachin Katyal

011-26211488

legal @Katyalassociat [04-02-2026
es.com

(OMP (I) (COMM.)/422/2026

OMP (I) (COMM.)/422/2026

06-02-2026

IAXIS BANK LTD Vs VAISHALI

Sachin Katyal

011-26211488

legal @Katyalassociat [06-02-2026
les.com

CS (COMM)/135/2026 CS (COMM)/135/2026 07-02-2026 IMS DUROPLY INDUSTRIES LTD VsJ. K. Gahlyan 7015517635 jitenderkumarghahly |07-02-2026
JASWANT JAIN an@gmail.com

OMP (1) (COMM.)/437/2026 OMP (I) (COMM.)/437/2026 |07-02-2026 PIRAMAL FINANCE LTD VsManoj Kumar9654371856 advpandeymanoj@g |07-02-2026
RAJENDER RAJ KUMAR Pandey mail.com




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

OMP (I) (COMM.)/438/2026

CASE NUMBER

IOMP (I) (COMM.)/438/2026

DATE
REGISTRATION

07-02-2026

OFPETITIONER

NAME
RESPONDENT NAME

VSADVOCATE

IDFC FIRST BANK LIMITED VsPRAMOD

ADVOCATE
MOBILE
NUMBER

0810682372

ADVOCATE EMAILDATE OF E-
ID FILING

shekhawatilegal@yah |07-02-2026

KASHYAP

SUKHDIP SINGH IAGARWAL 00.in

IOMP (I) (COMM.)/439/2026 OMP (I) (COMM.)/439/2026 [09-02-2026 IAXIS BANK LTD Vs SHIV |[LALIT PANDEY|011-26211488 legal@Katyalassociat [09-02-2026
BAHADUR les.com

IOMP (1) (COMM.)/455/2026 IOMP (1) (COMM.)/455/2026 |09-02-2026 HDFC BANK LTD Vs MOHITLALIT PANDEY|011-26211488 legal@Katyalassociat [09-02-2026

€s.com

Singh

(OMP (I) (COMM.)/456/2026 OMP (I) (COMM.)/456/2026 [09-02-2026 HDFC BANK LTD Vs DEEPAKArchit Singhal |9599043045 legal@sugmalegal.in |09-02-2026
IMANCHANDA
Misc DJ/168/2026 Misc DJ/168/2026 10-02-2026 Aqualite Industries Vs HardeepLALIT PANDEY |011-26211488 legal@Katyalassociat [10-02-2026

es.com

OMP (I) (COMM.)/466/2026

OMP (I) (COMM.)/466/2026

11-02-2026

YES BANK LTD Vs AJAY AZAD
SINGH

LALIT PANDEY

011-26211488

legal @Katyalassociat {11-02-2026
les.com

Vs I CAR Through its Proprietor
HAMED ULLAH KHAN

IOMP (1) (COMM.)/467/2026 IOMP (1) (COMM.)/467/2026 [11-02-2026 YES BANK LTD Vs NEERAJGYAN 9971883579 ardhanslawfirm@gm [11-02-2026
CHAUDHARY VARDHAN ail.com
SINGH,
IOMP (1) (COMM.)/468/2026 IOMP (1) (COMM.)/468/2026 11-02-2026 YES BANK LTD Vs VISHALAmreshwar 0540643136 amreshwarsinghadvo [11-02-2026
KASHYAP Singh cate@gmail.com
IOMP (I) (COMM.)/469/2026 IOMP (1) (COMM.)/469/2026 [11-02-2026 YES BANK LTD Vs YOGESHAmreshwar 0540643136 amreshwarsinghadvo [11-02-2026
CHANDER SINGH Singh cate@gmail.com
IOMP (I) (COMM.)/470/2026 OMP (1) (COMM.)/470/2026 [11-02-2026 IYES BANK LTD Vs AMAN ALAM  [Himanshu 9654546559 advocate.himanshuahft1-02-2026
IAhuja uja23(@gmail.com
OMP (I) (COMM.)/471/2026 OMP (I) (COMM.)/471/2026 [11-02-2026 YES BANK LTD Vs RAJINDRARahul Malhotra [9899218215 rahulssmalhotra@gm 11-02-2026
MTOUR AND TRAVELS PVT LTD lail.com
OMP (I) (COMM.)/472/2026 OMP (I) (COMM.)/472/2026 [11-02-2026 YES BANK LTD Vs MUKESHAjay Uppal 9811740125 Virtuous.peopple@rn [11-02-2026
IKANSAL ail.com
OMP (I) (COMM.)/477/2026 OMP (I) (COMM.)/477/2026 11-02-2026 TSC FINSERV PRIVATE LIMITEDLALIT PANDEY 8130383143 LALITPANDEYADV [11-02-2026

@GMAIL.COM
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OMP (I) (COMM.)/482/2026 IOMP (I) (COMM.)/482/2026 [12-02-2026 IYes Bank Ltd Vs MOHAMMADILALIT PANDEY 8130383143 LALITPANDEYADV |[12-02-2026
IDANISH @GMAIL.COM

IOMP (I) (COMM.)/483/2026 IOMP (I) (COMM.)/483/2026 [12-02-2026 IYes Bank Ltd Vs MADAN GIRWARMGA Law Office|9811504426 mgalawoffice@gmail. 12-02-2026
SINGH com

[Execution (Comm.)/67/2026 Execution (Comm.)/67/2026 [13-02-2026 Indian Bank Vs M/s TamannaGursimar Singh [9910266125 gursimarsadana@yah13-02-2026
Collection 00.in

OMP (I) (COMM.)/493/2026 OMP (I) (COMM.)/493/2026 [13-02-2026 IAXIS BANK LTD Vs SHABAZ LALIT PANDEY 8130383143 LALITPANDEYADV (13-02-2026

@GMAIL.COM

IOMP (1) (COMM.)/495/2026 IOMP (I) (COMM.)/495/2026 [13-02-2026 IDFC FIRST BANK LIMITED VsNarender Lakra 9810157128 nlakraadv@gmail.co [13-02-2026
MALKIT SINGH m

CS (COMM)/164/2026 CS (COMM)/164/2026 17-02-2026 STATE BANK OF INDIA VsManoj Kumarn9654371856 advpandeymanoj@g [17-02-2026
MUKESH Pandey mail.com

ICS (COMM)/169/2026 CS (COMM)/169/2026 17-02-2026 M/s Navodayan Development IndiaDevender Singh [9818317222 INot Provided 17-02-2026
Pvt Ltd Vs Ajit Kumar

CS (COMM)/179/2026 CS (COMM)/179/2026 19-02-2026 M S GLADWIN TECHGEN PVT LTDPPramod Kumar9899176633 pgpkjuris@gnail.com [19-02-2026
Vs MR JAGJYOTI JAIN Sharma

ICS (COMM)/181/2026 ICS (COMM)/181/2026 19-02-2026 M S BAKSHI MARK PVT LTD Vs MRajesh Banati  [9810294894 rajeshbanati@yahoo. [19-02-2026
S AKUMS DRUGS AND co.in
PHARMACEUTICALS LTD AND|
ORS

OMP (I) (COMM.)/512/2026 IOMP (I) (COMM.)/512/2026 [19-02-2026 TSC FINSERV PRIVATE LIMITEDKrishna Kumar9899000289 advkrishnai411@gmal19-02-2026
Vs CAR CAR O BAR SERVICESSharma il.com
IPRIVATE LIMITED

CS (COMM)/185/2026 CS (COMM)/185/2026 20-02-2026 STATE BANK OF INDIA Vs RAZIVijay Prakash [9810210832 advudaykumar@gmai20-02-2026
KHAN PROP OF LIMITATION l.com

CS (COMM)/187/2026 CS (COMM)/187/2026 20-02-2026 Krishnan dairy private limited VsJitender kumar9810511644 advjiten@yahoo.com [20-02-2026
Seema yadav garg

Ex.COMM - Award by Arb[Ex.COMM - Award by Arb.[23-02-2026 AXIS BANK LTD Vs PRADEEPManoj Kumar [9811133644 MANOJK.ADV@GM [23-02-2026

Comm./27/2026 Comm./27/2026 KUMAR IAIL.COM
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Misc DJ/212/2026 Misc DJ/212/2026 24-02-2026 Optho Pharma Private Limited VsRakesh kumar |9711771000 rakesh.advocate18@g[24-02-2026
IM/S Unimark Healthcare Limited mail.com

OMP (I) (COMM.)/540/2026 IOMP (I) (COMM.)/540/2026 [25-02-2026 Shriram Finance Ltd Vs RAHULVinod Kumar (9350999608 advocatevinod1969@ [25-02-2026
KUMAR gmail.com

ICS (COMM)/209/2026 ICS (COMM)/209/2026 26-02-2026 IMS ELTECKS INDIA PVT LTD VsVijay Lakshmi9811373999 advvijaylakshmijain [26-02-2026
RUMIT KHAJURIA Jain @gmail.com

CS (COMM)/210/2026 CS (COMM)/210/2026 26-02-2026 Ms Alutech Vs PAVNEET|Uday Kumar (8882303942 advudaykumar@gmai26-02-2026
KHURANA l.com

CS (COMM)/211/2026 CS (COMM)/211/2026 26-02-2026 Ms Alutech Industries Vs VivekSanjeev Singh [9811129304 Sanjeev.singh@singh [26-02-2026

[Kumar Sabharwal

nassociates.com

OMP (I) (COMM.)/555/2026 OMP (I) (COMM.)/555/2026 [26-02-2026 IDFC FIRST BANK LIMITED VsSachin Katyal [011-26211488 legal@Katyalassociat [26-02-2026
SURJIT SINGH les.com

IOMP (1) (COMM.)/557/2026 IOMP (1) (COMM.)/557/2026 [26-02-2026 IAXIS BANK LIMITED Vs PRABHA [Sachin Katyal [011-26211488 legal@Katyalassociat [26-02-2026
TIWARI es.com

IOMP (I) (COMM.)/558/2026 OMP (I) (COMM.)/558/2026 [26-02-2026 IAXIS BANK LIMITED Vs GOPAL [Varun Mehlawat|9873486348 VARUN_MEHLAWA [26-02-2026
YADAV T'@YAHOO.CO.IN

OMP (I) (COMM.)/560/2026 IOMP (I) (COMM.)/560/2026 [26-02-2026 IDFC FIRST BANK LIMITED VsA. K. Raut 0999132159 akroutadvocate@gmal26-02-2026
ROHIT RADHE il.com

IOMP (I) (COMM.)/583/2026 IOMP (I) (COMM.)/583/2026 [26-02-2026 HDFC BANK LIMITED Vs BRIJESHManoj Pandey (9654371824 advpandeymanoj@g [26-02-2026
RATN mail.com

(OMP (I) (COMM.)/585/2026 OMP (I) (COMM.)/585/2026 [26-02-2026 HDFC BANK LIMITED Vs MAHERLALIT PANDEY (8130383143 LALITPANDEYADV [26-02-2026
CHAND @GMAIL.COM

IOMP (I) (COMM.)/586/2026 IOMP (I) (COMM.)/586/2026 [26-02-2026 IHDFC BANK LIMITED Vs AAKASHLALIT PANDEY [8130383143 LALITPANDEYADV [26-02-2026
RADHESHYAM GAUTAM @GMAIL.COM

OMP (I) (COMM.)/588/2026 OMP (I) (COMM.)/588/2026 [26-02-2026 HDFC BANK LIMITED Vs HARISHAnanjay Singh [7030378800 INot Provided 26-02-2026

CHAND
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IOMP (I) (COMM.)/594/2026 IOMP (I) (COMM.)/594/2026 [27-02-2026 IYes Bank Ltd Vs JITENDERAnanjay Singh [7030378800 INot Provided 27-02-2026
JITENDER

IOMP (I) (COMM.)/596/2026 IOMP (I) (COMM.)/596/2026 [27-02-2026 HDFC BANK LTD Vs KALPANAAnanjay Singh [7030378800 INot Provided 27-02-2026
CHAND

IOMP (1) (COMM.)/597/2026 IOMP (1) (COMM.)/597/2026 [27-02-2026 HDFC BANK LTD Vs PUSHPAKRohan Taneja [9953542080 rohan.taneja@kred- [27-02-2026
RAZDAN jure.in

OMP (I) (COMM.)/598/2026 OMP (I) (COMM.)/598/2026 [27-02-2026 HDFC BANK LTD Vs WASEEMAManoj Kumar [9811133644 MANOJK.ADV@GM [27-02-2026
KHAN IAIL.COM

(OMP (I) (COMM.)/599/2026 IOMP (I) (COMM.)/599/2026 [27-02-2026 HDFC BANK LTD Vs KULDEEPAnanjay Singh [7030378800 INot Provided 27-02-2026
RANBIR

Misc DJ/228/2026 Misc DJ/228/2026 28-02-2026 Synergy Retailers Pvt Ltd Vs ArjunSudhir Gupta [9313885241 ISGADV0472@GMAI [28-02-2026
Continental Pvt Ltd L.COM

Misc DJ/229/2026 Misc DJ/229/2026 28-02-2026 SURINDER MOHAN JINDAL VsSUNITA SINGH 9871040589 INDOLEXLAWT@M [28-02-2026
IKRIHAN LAL RAJ SUNEJA IAIL.COM

[Execution (Comm.)/85/2026 Execution (Comm.)/85/2026 [27-02-2026 STARK PACKMATE Vs HIMANSHUDEEPAK 0899951648 IBANSALASSOCIATE [27-02-2026
BHADORIA KUMAR SLAWFIRM@GMAIL

BANSAL .COM

[Execution (Comm.)/86/2026 [Execution (Comm.)/86/2026 [27-02-2026 BHARAT ARORA Vs ASFAKAVNEESH 0818479699 avneeshgarg@mail.col27-02-2026
IAHMED GARG m

[Execution (Comm.)/77/2026 [Execution (Comm.)/77/2026 [23-02-2026 APJ STEEL IMPEX PVT LTD VsP.S. Singal. 0871117817 singalps@gmail.com [23-02-2026
IRAM SUNDER JAISWAL

[Execution (Comm.)/75/2026 Execution (Comm.)/75/2026 [21-02-2026 BAIJ NATH RAM NATH Vs BGRRADHEY 0811041494 radheyshyam@gmail. [21-02-2026
ENERGY SYSTEMS LTD SHYAM com

Misc DJ/198/2026 Misc DJ/198/2026 19-02-2026 PARVEEN KUMAR GARGRADHEY 0811041494 radheyshyam @gmail.|[19-02-2026
IPROPRIETOR M S GSV PRODUCTSSHYAM com
Vs M S VATS CONSTRUCTION|
COMPANY PARTNER JAI KISHAN

OMP (I) (COMM.)/496/2026 IOMP (I) (COMM.)/496/2026 [16-02-2026 IAXIS BANK LTD Vs RIYAS N IARCH1TSINGH (9599043045 LEGAL@SIGMALEG [16-02-2026

AL AL.IN
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SHARMA

PATHAK

ko3 CS (COMM)/127/2026 CS (COMM)/127/2026 02-02-2026 BANK OF BARODA Vs jagmohanRAJESH 0810872353 131-01-2026
[Extn Block dhameer KUMAR
BANYAL
ICS (COMM)/128/2026 CS (COMM)/128/2026 02-02-2026 HARKESH KUMAR Vs ASHOKGAUTAM 0891212667 GAUTAMPANJWANI|30-01-22026
KUMAR / JOHN DOE PANJWANI 12@GMAIL.COM
M-Ex/41/2026 IM-Ex/41/2026 03-02-2026 Chirag Madhok Prop M2 Industries
Vs mohd Faizan
[Execution (Comm.)/57/2026 Execution (Comm.)/57/2026 [04-02-2026 Ms Professional Impex Private
Limited Vs Ms Shirdi Industries
Limited
OMP (I) (COMM.)/402/2026 OMP (I) (COMM.)/402/2026 [04-02-2026 IAXIS BANK LTD Vs ASHWARESH|LALIT PANDEY (8130383143 LALITPANDEYADV
KUMAR SINGH @GMAIL.COM
OMP (I) (COMM.)/403/2026 OMP (I) (COMM.)/403/2026 |04-02-2026 IDFC FIRST BANK LIMITED VsSANJEEV 9717028845 LITIGATION@SRCS. [31-01-2026
HIMANSHU VERMA PATHAK LEGAL.COM
(OMP (I) (COMM.)/423/2026 OMP (I) (COMM.)/423/2026 [06-02-2026 IAXIS BANK LIMITED Vs SATYA SANJEEV 9717028845 LITIGATION@SRCS. |03-02-2026
IPRAKASH PATHAK LEGAL.COM
OMP (I) (COMM.)/424/2026 OMP (I) (COMM.)/424/2026 [06-02-2026 IAXIS BANK LIMITED Vs HARPAL SANJEEV 0717028845 ILITIGATION@SRCS.|03-02-2026
MEENA PATHAK LEGAL.COM
OMP (I) (COMM.)/425/2026 OMP (I) (COMM.)/425/2026 [06-02-2026 IAXIS BANK LIMITED Vs CHAMPA [SANJEEV 0717028845 LITIGATION@SRCS.|03-02-2026
LAL PATHAK LEGAL.COM
IOMP (I) (COMM.)/426/2026 IOMP (I) (COMM.)/426/2026 [06-02-2026 IAXIS BANK LIMITED Vs USHA SANJEEV 0717028845 LITIGATION@SRCS. |03-02-2026
PATHAK LEGAL.COM
OMP (I) (COMM.)/427/2026 OMP (I) (COMM.)/427/2026 [06-02-2026 IAXIS BANK LIMITED Vs RITESH [SANJEEV 0717028845 LITIGATION@SRCS.|03-02-2026
JAIN PATHAK LEGAL.COM
OMP (I) (COMM.)/428/2026 OMP (I) (COMM.)/428/2026 [06-02-2026 IAXIS BANK LIMITED Vs SANDEEPSANJEEV 0717028845 ILITIGATION@SRCS.|03-02-2026

LEGAL.COM

Ex.COMM - Award by Arb,
Comm./25/2026

Ex.COMM - Award by Arb,|
Comm./25/2026

09-02-2026

TATA CAPITAL LIMITED Vs
Mahender Kumar
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IOMP (I) (COMM.)/452/2026 OMP (I) (COMM.)/452/2026 [09-02-2026 HDFC BANK LTD Vs MISHKINALALIT PANDEY [8130383143 LALITPANDEYADV [07-02-2026
IMISHKINA @GMAIL.COM
OMP (COMM.)/3/2026 OMP (COMM.)/3/2026 11-02-2026 INSTITUTE OF HUMANTUSHAR 0911991166 IADV.TUSHARSANN [09-02-2026
BEHAVIOUR ALLIED SCIENCESSANNU AHIYA U@GMAIL.COM
Vs Alert Pest Control
CS (COMM)/142/2026 CS (COMM)/142/2026 11-02-2026 STATE BANK OF INDIA Vs SUMERMANOJ 09-02-2026
SINGH PANDEY
CS (COMM)/143/2026 CS (COMM)/143/2026 11-02-2026 CENTRAL BANK OF INDIA VSANUJJAIN 07-02-2026
CHARANJEET KAUR
CS (COMM)/153/2026 CS (COMM)/153/2026 12-02-2026 IASHA DEVI PROP OF APS DRUGANKIT KUMAR (9015505737 IADV.AANKITARYA@[10-02-2026
HOUSE Vs Prayag Hospital and GMAIL.COM
Research Centre Pvt Ltd
CS (COMM)/158/2026 CS (COMM)/158/2026 13-02-2026 IMS Krishna Decor Vs MS CreationVARUN 8377020112 IADVOCATEARUNM [12-02-2026
Wood Craft MALHOTRA IALHOTRA@GMALIL.
COM
CS (COMM)/159/2026 CS (COMM)/159/2026 13-02-2026 State Bank of India Vs Manoj Kumar GAGANPREET [9988661698 IGAGANPREETSING [15-02-2026
SINGH H1993@GMAIL.CO
CHAWLA M
CS (COMM)/166/2026 CS (COMM)/166/2026 17-02-2026 IMS Krishna Decor Vs MS Decorium (GAGANPREET [9988661698 GAGANPREETSING [15-02-2026
SINGH H1993@GMAIL.CO
CHAWLA M
CS (COMM)/167/2026 CS (COMM)/167/2026 17-02-2026 IMS Krishna Decor Vs MS RituzGAGANPREET (9988661698 GAGANPREETSING (14-02-2026
Cucine SINGH H1993@GMAIL.CO
CHAWLA M
CS (COMM)/168/2026 CS (COMM)/168/2026 17-02-2026 IMS Krishna Decor Vs MS FUAOGAGANPREET [9988661698 IGAGANPREETSING [14-02-2026
Interio Pvt Itd SINGH H1993@GMAIL.CO
CHAWLA M
OMP (I) (COMM.)/500/2026 OMP (I) (COMM.)/500/2026 17-02-2026 YES BANK LTD Vs MKS EARTHKARTIK 1126211488 LEGAL@KATYALAS [14-02-2026
MOVERS KUMAR ISOCIATES.COM
IOMP (I) (COMM.)/501/2026 OMP (I) (COMM.)/501/2026 [17-02-2026 IYES BANK LTD Vs RAGAV VINOD |KARTIK 1126211488 LEGAL@KATYALAS [14-02-2026
KUMAR ISOCIATES.COM
CS (COMM)/183/2026 CS (COMM)/183/2026 19-02-2026 IMS Krishna Decor Vs MS InnayaVARUN 8377020112 IADVOCATEARUNM [19-02-2026
Sales MALHOTRA IALHOTRA@GMALIL.
COM
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CS (COMM)/186/2026 ICS (COMM)/186/2026 20-02-2026 IBANK OF INDIA Vs M/S KARMANSTHAVI 9711116034 STHAVIASTHANA@® [19-02-2026
IAUTOMOBILES AND ANR IASTHANA GMAIL.COM

IOMP (I) (COMM.)/517/2026 IOMP (I) (COMM.)/517/2026 [21-02-2026 IAXIS BANK LIMITED Vs MANOJSANJEEV 0717028845 LITIGATION@SRCS. [20-02-2026
KUMAR MAURYA PATHAK LEGAL.COM

IOMP (I) (COMM.)/518/2026 IOMP (I) (COMM.)/518/2026 [21-02-2026 IAXIS BANK  LIMITED VSSANJEEV 9717028845 ILITIGATION@SRCS. [20-02-2026
RAMESHWAR SO CHATURI IPATHAK LEGAL.COM

IOMP (I) (COMM.)/519/2026 OMP (I) (COMM.)/519/2026 [21-02-2026 IAXIS BANK LIMITED Vs PADAMISANJEEV 0717028845 LITIGATION@SRCS. [20-02-2026
SINGH NEGI PATHAK LEGAL.COM

IOMP (I) (COMM.)/520/2026 IOMP (I) (COMM.)/520/2026 [21-02-2026 IDFC FIRST BANK LIMITED VsSANJEEV 9717028845 ILITIGATION@SRCS. [20-02-2026
JAHEER SHABBEER PATHAK LEGAL.COM

OMP (I) (COMM.)/521/2026 OMP (I) (COMM.)/521/2026 [21-02-2026 IDFC FIRST BANK LIMITED VsSANJEEV 0717028845 ILITIGATION@SRCS. [20-02-2026
UTTAM KUMAR PATHAK LEGAL.COM

IOMP (I) (COMM.)/522/2026 IOMP (I) (COMM.)/522/2026 [21-02-2026 HDFC BANK LTD Vs SANDEEPAJAY UPPAL 19-02-2026
MISHRA

ICS (COMM)/198/2026 CS (COMM)/198/2026 23-02-2026 ISATISH CHANANA Vs PRABHJYOT|PANKAJ 9643787853 IADVOCATEPANKAJ [20-02-2026
SINGH INANDA INANDA@GMAIL.CO

M

IOMP (I) (COMM.)/528/2026 OMP (I) (COMM.)/528/2026 [23-02-2026 IDFC FIRST BANK LIMITED VsSANJEEV 0717028845 LITIGATION@SRCS. [21-02-2026
HARSHIT VERMA PATHAK LEGAL.COM

OMP (I) (COMM.)/539/2026 IOMP (I) (COMM.)/539/2026 [25-02-2026 HDFC BANK LTD Vs SACHINAJAY UPPAL 23-02-2026
BHATI

IOMP (1) (COMM.)/574/2026 OMP (I) (COMM.)/574/2026 [26-02-2026 HDFC BANK LIMITED VSMANISH 24-02-2026
SHUBHAM KUMAR SHARMA SHANKER

VERMA
OMP (I) (COMM.)/577/2026 OMP (I) (COMM.)/577/2026 [26-02-2026 IDFC FIRST BANK LIMITED VsSANJEEV 9717028845 LITIGATION@SRCS. [24-02-2026

IMAHENDER GUPTA

PATHAK

LEGAL.COM

OMP (I) (COMM.)/578/2026

OMP (I) (COMM.)/578/2026

26-02-2026

HDFC BANK LTD Vs PAPPUAJAY UPPAL

SAGGAN

25-02-2026
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(OMP (I) (COMM.)/579/2026 OMP (I) (COMM.)/579/2026 [26-02-2026 HDFC BANK LTD Vs RAHULAJAY UPPAL 25-02-2026
UPADHYAY
IOMP (I) (COMM.)/580/2026 IOMP (I) (COMM.)/580/2026 [26-02-2026 HDFC BANK LIMITED Vs SUMANMANISH 25-02-2026
IKUMAR YADAV SHANKER
IVERMA
[Execution (Comm.)/84/2026 Execution (Comm.)/84/2026 [27-02-2026 [Equitas Small Finance Bank Ltd Vs
UDAY SINGH
CS (COMM)/212/2026 CS (COMM)/212/2026 27-02-2026 Amrit Humifresh Preservation PvtASHIMA 9717173272 SINGHALAWCHAM [25-02-2026
ILtd Vs Khusro Ahmad GUPTA BERS@GMAIL.COM
CS (COMM)/213/2026 CS (COMM)/213/2026 27-02-2026 Sita Ram And Company Pvt Ltd VSSEWA SINGH (9599300760 LEGAL.SRC@SITAR [26-02-2026
SANOBER FAZILANI IAMCO.COM
IOMP (I) (COMM.)/591/2026 OMP (I) (COMM.)/591/2026 [27-02-2026 IAXIS BANK LIMITED Vs ABRAR [SANJEEV 9717028845 LITIGATION@SRCS. [25-02-2026
IALI PATHAK LEGAL.COM
IOMP (I) (COMM.)/592/2026 IOMP (I) (COMM.)/592/2026 [27-02-2026 IDFC FIRST BANK LIMITED VsSANJEEV 9717028845 LITIGATION@SRCS. [27-02-2026
IVIRENDER SINGH PATHAK LEGAL.COM
CS (COMM)/216/2026 CS (COMM)/216/2026 28-02-2026 ROHIT JAIN Vs MS SUPERMANOHAR 9871234547 IAORMPSC@GMAIL. [27-02-2026
MARCHE 37 TRADERS LLPPRATAP COM
MHROUGH ITS PARTNERS ROHIT]
BATRA
20 ISH. PULASTYANEW DELHI}1 ICS(COMM) 77/2026 02.02.2026 M/S FORTUNE TRANSACTARUN MALIK (9810017346 20.01.2026
IPARAMCHALA, IDISTRICT PRIVATE LIMITED VS. AMRITA legal@amaclawoffices|
IDISTRICT JUDGE SODHI AND NR. .com
(COMMERCIAL
ICOURT)-01 1 ICS(COMM) 78/2026 02.02.2026 IMR. NIKHIL KALRA VS. M/S SHOUANJU JAIN 9891966005 hiteshsachar@gmail.c(07.01.2026
RESTAURANT PVT. LTD. om
1 OMP(I)COMM 62/2026 02.02.2026 VMG SHUTTERING STORE VS. STGURCHAT 0811105891 GURSAT@GSVLEGA [25.12.2024
ICONSTRUCTION AND ANR. SINGH L.COM
BACHHER
1 OMP(COMM) 16/2026 02.02.2026 IMS. OKAMURA HOMES PVT. LTDKARANJAWAL (9899266760 MANMEET.KAUR@ [27.01.2026
VS. MS. DELHI SHUTERINGA KARANJAWALA.IN
STORES
1 EX.COMM-AWARD BY[18/2026 02.02.2026 VARINDERA CONSTRUCTIONS VS.DEEPAK 011-47841130 28.01.2026
JARB.COMM 'UNION OF INDIA KHURANA, deepak.k@vimarsala
IABHISHEK w.com;
BANSAL abhishek.b@vimarsal
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1 IMISC. DJ 183/2026 04.02.2026 IALOKE STEELS INDUSTRIES PVT.DHAVAL 0099277337 OFFICE@DHAVALM|30.01.2026
LTD. VS. SWISS SINGAPORE MEHROTRA I[EHROTRA.COM
INDIA PVT. LTD.,
1 ICS(COMM) 80/2026 03.02.2026 M/S SKY BARGE FREIGHTLALIT MOHAN [8860833820 ISVFASSOCIATES@G [30.01.2026
PRIVATE LIMITED VS. M/S VVM MAIL.COM
[EXIM PRIVATE LIMITED
1 ICS(COMM) 79/2026 03.2.2026 STATE BANK OF INDIA V.S [KRISHNA KR.9958891040 IADVKRISHNA1411@ [31.01.2026
IANSHUL KAMBOJ SHARMA GMAIL.COM
1 IMISC. DJ 188/2026 04.02.2026 STATE BANK OF INDIA VS. RAMR.N.SINGH [8076466594, IADVRNARAYAN@G [02.02.2026
INARESH 0868523230 MAIL.COM
1 ICS(COMM) 81/2026 04.02.2026 SANJILA BII VS. NKGMOHSHIN 0899205186 MKSOCIALISM@GM|31.01.2026
INFRASTRUCURE KHAN IAIL.COM
1 OMP(COMM) 19/2026 04.02.2026 [UNION OF INDIA VS. M/ PARMARASHUTOSH 9654585892 IASHUTOSHSARASW|29.01.2026
I[ELECRICALS AT@GMAIL.COM
1 IMISC. DJ 191/2026 05.02.2026 ICANARA BANKVS. R. M. SINHA |CHITRA 0212888057 CHITRAMALHOTRA 02.02.2026
IMALHOTRA SOBTI@GMAIL.CO
M
1 CS(COMM) 83/2026 05.02.2026 STATE BANK OF INDIA VS. MR/ANSHU 9210043774 IADVOCATEANSHU (30.01.2026
IARVIND SHARMA SHUKLA @GMAIL.COM
1 ICS(COMM) 82/2026 05.02.2026 CANARA BANK VS. LAND OFSAURABH 8882449168, SK.LAWNEXUS@G [27.01.2026
IDEVELOPER & ORS. KUSHWAHA [7248077378 MAIL.COM
1 OMP(COMM) 21/2026 05.02.2026 [UNION OF INDIA VS. M/S ASLAMINEHAL 0555861211 IKASHYAP2992@GM [22.01.2026
BUILDERS KASHYAP IAIL.COM
1 EX.COMM-AWARD BY[19/2026 06.02.2026 HOTEL GOLDEN SWAN VS. OYORAMCHANDRA 9767358607, OFFICEOFRMADAN [12.01.2026
IARB.COMM/19/2026 HOTELS AND HOMES PVT.LTD. N MADAN &895776782 @GMAIL.COM
TUSHAR
INIGAM
1 OMP(COMM) 24/2026 07.02.2026 SHANGRILA CORPORATEKANIKA SINGH|9654847544 IKANIKASINGH@KS [03.02.2026
SERVICES  VS. QUADROX RCHAMBERS.COM
GROWTH PRIVATE LIMIETD
1 OMP(COMM) 23/2026 07.02.2026 SHANGRILA CORPORATEKANIKA SINGH|9654847544 KANIKASINGH@KS [01.01.2026
SERVICES VS. ECLL PRIVATE RCHAMBERS.COM
LIMITED




S.NO COURT

DISTRICT

COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

RESPONDENT NAME

NAME VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

CS(COMM) 90/2026 07.02.2026 IM/S WHITE LIGHT UNIVERSE VS.PRATEEK 8076963580 IADVPRATEEKKUMA|04.02.2026
M/S ALLIANCE FABTECHKUMAR R7@GMAIL.COM
[PRIVATE LIMITED
1 ICS(COMM) 89/2026 07.02.2026 SHREE MULTISOFT INFOCOMSANDEEP 0873907160, IADVNITINSHARMA.|03.02.2026
PVT LTD. VS. SHREE SHOBNATHKUMAR AND|9911556980 IN@GMAIL.COM
YOUTH DEVELOPMENT INITIN
SHARMA
1 ICS(COMM) 88/2026 07.02.2026 PATANJALI FOODS LTD. VS MR, SUDARSHAN/9810132015 LEGAL@UNITEDW (03.02.2026
VIKRAM ANANDRAM WADWANIKUMAR IORLD.CO.IN,
IAND ORS. BANSAL [UNITEDIP@UNITE
DWORLD.CO.IN
1 ICS(COMM) 94/2026 090.02.2026 MOVIN EXPRESS PRIVATEJEEVESH 0811617186 JEEVESH@MAVENL04.02.2026
LIMITED VS. MR. SEEMA UMESHMEHTA IEGAL.NET
IPANDEY
1 IMISC. DJ 210/2026 09.02.2026 M/S CUSHMAN AND WAKEFIELDB-LEGAL 0910599996 B- 05.02.2026
INDIA PRIVAT ELIMITED VS.,ADVOCATES LEGAL@OUTLOOK.
IAHIR ENTERPRISES & ORS. COM
1 CS(COMM) 93/2026 09.02.2026 MOVIN EXPRESS PRIVATEJEEVESH 0811617186 JEEVESH@MAVENL04.02.2026
LIMITED VS. DENALI FOODSMEHTA I[EGAL.NET
IPRIVATE LIMITED
1 IMISC. DJ 209/2026 09.02.2026 M/S KOHLI ONE H OUSING &LEXJURISH [8586001792 SHAURYA2lexjurists.[07.02.2026
DEVELOPMENT  VS.  SALUJA| com
ICONSTRUCITON COMPANY
1 CS(COMM) 92/2026 09.02.2026 BISWANATH HOSIERY MILLSSUSHANT 9811777625 SUSHANTLAW@GM [07.02.2026
LLIMITED VS. FAST RETAILINGSINGH IAIL.COM
CO. LTD.
1 IMISC. DJ 212/2026 09.02.2026 M/S CUSHMAN AND WAKEFIELDB-LEGAL 0910599996 B- 05.02.2026
INDIA PRIVAT ELIMITED VS.,ADVOCATES LEGAL@OUTLOOK.
IAHIR ENTERPRISES & ORS. COM
1 IMISC. DJ 217/2026 10.02.2026 IVASANT KUNJ LIFTS VS. MR.|NEERAJ 7985796678 IADVSHIVASINGH®@ |06.02.2026
RAJENDRA MISHRA AND ORS. SHUKLA GMAIL.COM
1 [EX.COMM-AWARD BY[80/2026 10.02.2026 M/S SARAL BUILDERS VS. M/SAVNEESH 0818479699 IAVNEESH.GARG@G [06.02.2026
IARB.COMM/19/2026 IANSAL BUILDWELL LTD. GARG IMAIL.COM,
GARGAVNEESH@G
MAIL.COM
1 CS(COMM) 104/2026 10.02.2026 IFOCUS LIGHTING AND FIXTURESFEBIN 9953418874 FEBIN@FANDDLEG [04.02.2026
LIMITED VS. ROYALUXMATHEW AL.COM
LIGHTING PVT. LTD. VARGHESE
1 CS(COMM) 103/2026 10.02.2026 M/S BERRIO LOGISTICS INDIAMANISH 09891481175 IMANISHK.SATYA@ [06.02.2026

PVT. LTD. VS M/S SOLITUDE
FLAME PVT. LTD.

KUMAR,
SIMMI  KAUR|

BAGGA

GMAIL.COM
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ICS(COMM) 102/2026 10.02.2026 PUNJAB NATIONAL BANK VS. 0311824970 IASSOCIATENARAYA 05.02.2026

IVIJAY KR. SINGHQ INARAIN N29 @GMAIL.COM

1 ICS(COMM) 110/2026 11.02.2026 IM/S DESIGN SQUAREFEET VS, RAJNISH|9958160505, RAJNISH@RRASSO [30.01.2026
IMAHARASHTRA SEAMLESS LTD. RANJAN 8896273708 CIATES.NET.IN

1 OMP(COMM) 27/2026 11.02.2026 IUNION OF IDNIA V.S BANSAL MS. RUBY 0958899011 RUBYGAUTAMADV (06.02.2026
SPINNING MILLS PVT. LTD. @GMAIL.COM

1 IMISC. DJ 236/2026 11.02.2026 M/S SACHIDANANDKAUSHIK 0310011979 KAUSHIKDEY2718@[06.02.2026
INSULATIONS VS. SEVEN HILLSKUMAR DEY GMAIL.COM
BUILDCON PVT. LTD.

it OMP(COMM) 26/2026 11.02.2026 M/S SOWIL LIMITED VS. THEMS. 0406951592 SAMAPIKABISWAL9Q|07.02.2026
CHIEF PROJECT MANAGER RAILSAMAPIKKA 1@GMAIL.COM
IVIKAS NIGAM LTD. BISWAL

1 OMP(I)COMM 65/2026 12.02.2026 M/S REGUS PENTAGONAEKOM LEGAL 8076403467 SUREKH@AEKOML [09.02.2026
IBUSINESS CENTRE PVT. LTD. VS. I[EGAL.COM
M/S LOGIX BUILDTECH PVT. LTD.

1 ICS(COMM) 112/2026 12.02.2026 STATE BANK OF INDIA V.SRAJEEV SAGAR9810021846 SAGARANDSAGAR (04.02.2026
RAJBIR @LIVE.COM

1 ICOUNTER CLAIM 3/2026 12.02.2026 KELSON STORAGE SYSTEM PVT.PANKAJ JAIN (8447778422 VEDALEGAL@OUTL18..10.202
LTD. VS. ECLAT INDIA PRIVATE OOK.COM
LIMITED

1 IMISC. DJ 249/2026 13.02.2026 LOKSHAIL ENTERPRISES VS,KINNORI 0711537279 KINNORIGHOSH@ [11.02.2026
IAIRPORT AUTHORITY OF INDIA 7GHOSH GMAIL.COM
ORS.

1 CS(COMM) 120/2026 13.02.2026 RAVINDER KUMAR VS. PRATEEK 9205659812 CHOUDHARYANDC [09.02.2026
CHOLAMANDALAM MS GENERALCHOIUDHARY HOUDHARY@HOT
INSURANCE CO. LTD. MAIL.COM

1 ICS(COMM) 119/2026 13.02.2026 THE FEDERAL BANK LTD. VS. KIRAN 0810472145 KIRANMAHAJANG0 [11.02.2026
IASIT RAY MAHAJAN @YAHOO.COM

1 CS(COMM) 118/2026 13.02.2026 IENVITECH CONSULTANTS INDIAVIVEKANAND (9910592100 IENVITECHCONSUL [10.02.2026
[PVT. TLD. VS. UNION OF INDIA  SHARMA TANTSINDIA@GMA

IL.COM

1 OMP(I)COMM 67/2026 17.02.2026 SMAS AUTO LEASING INDIA VS./ADITYA 7506015932 RITWIK@KSANDK.Ci12.02.2026
PROFICIENCY LEARNNGBHATTACHAR OM
ISOLUTIONS PVT. LTD. YA
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OMP(I)COMM 66/2026 17.02.2026 IHERO FINCORP VS. VIKAS CABLEHARSH SINHA [9811250543 LEGAL@KATYALAS [13.02.2026
COMPANY ISOCIATES.COM
1 ICS(COMM) 126/2026 17.02.2026 IKRESS MACHINERY PVT. LTD. VS.VARUN 9971195999 VARUN@LEGALCA [13.02.2026
RESHMI C.S. CHAWLA RE.CO.IN
1 OMP(COMM) 30/2026 17.02.2026 RENU LAMBA VS. KARANABHISHEK 09811830085, IABNHISHEKGAUTA [12.02.2026
IMUNJAL & ANR. GAUTAM, 9717303741 M51@GMAIL.COM
MONIKA
SINGHAL
1 IMISC. DJ 259/2026 17.02.2026 BHANI RAM VS. M G HOUSINGVIJAY NAIR,9650656544 MNAGPAL@KNM.IN[12.02.2026
PVT. LTD. MANMEET
SINGH
INAGPAL, TINA|
1 OMP(COMM) 29/2026 17.02.2026 SARASWATI SHISHU MNDIR VS.ADV. 0208366830 INOT AVAILABLE 12.02.2026
[EXTRAMARKS EDUCATION PV T.VADLAMANI
ILTD. SESHAGIRI
1 OMP(COMM) 28/2026 17.02.2026 SARASWATI SHISHU MNDIR VS./ADV. 9208366830 INOT AVAILABLE 12.02.2026
[EXTRAMARKS EDUCATION PV T.VADLAMANI
ILTD. SESHAGIRI
1 [EX.COMM-AWARD BY]23/2026 17.02.2026 M/S REXSON PRODUCT INDIA VS.BISHWAJI 0034480240 BISHWAJITSINGH2 13.02.2026
IARB.COMM/19/2026 CENTRAL MEDICAL SERVICE [SINGH 008@REDIFFMAIL.
SOCIETY COM
1 CS(COMM) 125/2026 16.02.2026 THE FEDERAL BANK LTD. VS.KIRAN 0810472145 IKIRANAMAHAJANG [11.02..2026
DINESH KUMAR MAHAJAN 0@YAHOO.COM
1 ICS(COMM) 124/2026 16.02.2026 M/S SAGAR INTERNATIONALAYUSH GUPTA [9818402326 IAYUSH@GUPTALEG(11.02.2025
LTD. VS. M/S WINDOW MAGIC AL.IN
INDIA PVT. LTD.
1 [EX(COMM) 27/2026 16.02.2026 SJR  EMBROIDERY PRIVATEDLAKSHAY 0099852428 ILAKSHAYJOSHIoO@ {11.02.2026
LIMITED VS. STATE BANK OFJOSHI GMAIL.COM
INDIA
1 EX(COMM) 31/2026 18.02.2026 STATE BANK OF INDIA VS. VIJAY|SH. S. K. TYAGI 9811059032 SHIVKTYAGI1@GM [13.02.2026
IPROPRIETOR M/S JATIN| IAIL.COM
TRADERS
1 EX(COMM) 29/2026 18.02.2026 STATE BANK OF INDIA VS RAMSH. S. K. TYAGI |9811059032 SHIVKTYAGI1@GM [13.02.2026
CHANDER PROPRIETOR M/S AIL.COM
IADITYA ENTERRISES
1 EX(COMM) 28/2026 18.02.2026 STATE BANK OF INDIA VS.,SH.S. K. TYAGI|9811059032 SHIVKTYAGI1@GM [13.02.2026

IMRADUL KUMAR GUPTA
[PROPERITOR M/S SBG GROUP

AIL.COM
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ICS(COMM) 127/2026 18.02.2026 MUKESH TANWAR VS. MANOJSITA RAM9810651595, TANWARNASSOCIA (13.02.2026
SURI TANWAR 0899509929 TES@GMAIL.COM
1 ICS(COMM) 128/2026 18.02.2026 IALTF SPACES PVT. LTD. VS. M/SABHAY 7011215316 IABHAY@GNSLEGAL[13.02.2026
ILIMIT INFINITY PVT. LTD. PRATAP SINGH| IN,
OFICE@GNSLEGAL.
IN
1 [EX(COMM) 30/2026 18.02.2026 KNOREX PTE LTD. VS. |[SURANA &17448351000 IAR.DELHI@LAWIN [16.02.2026
IDATABILITY TECHNOLOGIESSURANA IDIA.COM
[PRIVATE LIMITED INTERNATION
AL ATTORNEY
1 OMP(I)COMM 76/2026 19.02.2026 IBALAJI HOTELS BOARDING ANDRAJESHWAR (90811319051 rsingh.adv6s@gmail. [17.02.2026
ILODGING VS INDIAN RAILWAYSSINGH com
ICATERING AND TOURISM LTD
1 ICS(COMM) 129/2026 19.02.2026 BANK OF INDIA VS NEHADR. SUMIT|8826307745 SUMITKUMAR.CNL [16.02.2026
IKUMARI KUMAR U271@GMAIL.COM
&KESHAV
BAHETI
1 OMP(COMM) 31/2026 19.02.2026 IMINISTRY OF ROAD TRANSPORTSHUBHRANSH (9971512668 SHUBHRANSHU.PA (09.02.2026
IAND HIGHWAYS NEW DELHI VSU PADHI DHI@GMAIL.COM
M/S HMBS TEXTILES PRIVATE
LIMITED
1 OMP(MISE) 02/2026 19.02.2026 INDIAN RAILWAY CATERING ANDAASTHA 0971103104 IAASTHA.ADV@GMA[18.02.2026
MTOURISM CORPORATION VS M/SGUPTA IL.COM
ARHAM MANAGEMENT]
ISOLUTIONS PVT LTD
1 IM/EX 10/2026 19.02.2026 INARENDER KUMAR VS NORTHA K PATHAK<9971931446 PATHAK26.ADV@G [16.02.2026
DELHI MUNICIP[AL&SHIVAM MAIL.COM
ICORPORATION ICHOUDHARY
1 ICS(COMM) 130/2026 20.02.2026 GM MODULAR VT. LTD. VS. M /SSHRAVAN 9990605966 [UNITEDMARK@UN (17.02.2026
IKILO BAZAAR AND ORS. KUMAR ITEDANDUNITED.C
BANSAL OM
1 CS(COMM) 131/2026 20.02.2026 MANOHAR FILAMENT PVT. LT|RAKESH 991028068 RKSHARMA54@GM [02.02.2026
IVS. M/S ARASU TEXPORTS KUMAR AIL.COM
it ICS(COMM) 135/2026 20.02.2026 M/S MICO GLASS INDUSTRIEESNISHANT 0811038966, INISHANT@NGLAW. [16.02.2026
PVT. LTD. VS. NATIONAL GLASSNEGI, AMAN/7506722118 N,
COMPANY IABBICHARU AMAN@NGLAW.IN
CHOUDHARY,
1 CS(COMM) 137/2026 20.02.2026 BHIWADI CYLINDERS PRIVATEPRAVEEN 0810620827 IADVOCATEMAHAJA|09.02.2026
LIMITED VS. MR. MANDAR JOSHI MAHAJAN N27@GMAIL.COM
1 CS(COMM) 138/2026 20.02.2026 IHERO INVESTCORP PVT. LTD.KUNAL 9999757185 IP.KUNALKHANNA [18.02.2026

AND ANR. VS. ASHOK KUMAR

SHARMA

@GMAIL.COM
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[EX.COMM 33/2026 20.02.2026 LEO ISPAT LTD. VS. UNILECSS WANI ANDB750618722 ISSWANIASSOCIATE [06.02.2026
[ENGINEERS LTD. IASSOCIATES S@GMAIL.COM
1 [EX.COMM-AWARD BYJ27/2026 21.02.2026 GURMEET KAUR VS. MOTILALABHISHEK 8797130013 LAWYER.ABHI@HO [18.02.2026
IARB.COMM/19/2026 OSWAL FINANCIAL SERVICESSINGH TMAIL.COM
IPVT. LTD.
1 ICS(COMM) 140/2026 21.02.2026 SYED ABID ANIS VS. UNION OFA. K. MISHRA [9650732474 IADVOCATE_AKMIS |06.02.2026
INDIA HRA@YAHOO.COM
1 [EX.COMM 35/2026 23.02.2026 STATE BANK OF INDIA VSSHIV KUMARQ811059032 SHIVKTYAGI1@GM [19.02.2026
HEMANT KUMAR TYAGI IAIL.COM
1 EX.COMM-AWARD BY]28/2026 23.02.2026 IBHIKAJI MAINTENANCEMEENAKSHI  [9999969923/9811 MSMKVERMA@GM [16.02.2026
JARB.COMM ICOMBINE VS SAVITRI PODDAR  SOOD 758592 IAIL.COM
/MUKESH
KUMAR
1 CS(COMM) 142/2026 24.02.2026 JAQUOR AND COMPANY LTD. VS.ADITYA GAUR9999397097 IADVADITYAGAUR® [19.02.2026
INDRA DUTTA PROPRIETOR OFAND GMAIL.COM
IM/S SANITRUST IASSOCIATES
1 IMISC. DJ 340/2026 25.02.2026 B. L. AGRO INDUSTRIES LTD. VS. RAJESH 0312400662 MTHECALTRADE@G [21.02.2026
MOHAN GUPTA SHARMA MAIL.COM
1 IMISC. DJ 341/2026 25.02.2026 MITA INDIA PVT. TLD. VS. A.RJAJAY GAIND (8130704415 OFFICE@AGC- 24.02.2026
ICOATING & SERVICES PVT. LTD. IN.COM
1 OMP(COMM) 35/2026 25.02.2026 JASWINDER SINGH NAGPAL VS.SH. ANUJP999936866,9873 IAGA.JUSTICE@GMAI24.02.2026
IMONSOON AGRO CHEMICALSGUPTA 341927 IL.COM
IPV.T LTD.
1 ICS(COMM) 147/2026 26.02.2026 VARDAYNI GLOBAL LLP VS JMGAGAN DEEP9718509927/8800 23.02.2026
[FINANCIAL LTD. SHARMA 776162 GAGANSHARMA@V
/VIJESH IARDAYNILEGAL.CO
VOHRA M/VIJESHVOHRA@
1 OMP(MISC)COMM 05/2026 27.02.2026 SUNDEEP ARORA VS. DELHIFIZA CHOPRA (8130653733 ICHOPRAANDCHOP [24.02.2026
TRANSCO LIMITED RALAWFIRM@GMA
IL.COM
1 CS(COMM) 155/2026 27.02.2026 DEUTSCHE BANK AG VS. M/SSURI &9971357074, LITIGATION@SURI [15.01.2026
GRIHASTHA SAVING & SERVICESCOMPANY 01143434600 CO.IN
PVT. LTD.
1 OMP(COMM) 30/2026 27.02.2026 M/S DEEPAK & CO. VS. UNION OFROMA BEDIj9958077975 IADVOCATEROMAB [24.02.2026

INDIA

IAND
IASSOCIATES

IEDI@GMAIL.COM
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(COMMERCIAL

OMP(COMM) 38/2026 27.02.2026 IM/S DEEPAK & CO. VS. UNION OFROMA BEDIj9958077975 IADVOCATEROMAB [24.02.2026
INDIA IAND [EDI@GMAIL.COM
IASSOCIATES
1 ICS(COMM) 156/2026 27.02.2026 M/S VERMILLIONISHAAN 0654399090 IADVISHAANMUKH [21.02.2026
COMMUNICATION PVT. LTD. VS.MUKHERJEE ERJEE@GMAIL.CO
S. C. SHAH & COMPANY M
1 EX.COMM-AWARD BY|30/2026 27.02.2026 STATE BANK OF INDIA VS. SH.NAVRATRI 8376043196 INAVRUTITYAGI@G [11.02.2026
JARB.COMM HEM CHANDER OJHA MAIL.COM
1 OMP(I)COMM 88/2026 28.02.2026 HERO HOUSING FINANCE LTD.BAWEJA 0810159481 IBAWEJAASSOCIATE[]25.02.2026
VS. NEERAJ KUMAR IASSOCIATES S@YAHOO.COM
it ICS(COMM) 150/2026 28.02.2026 M/S KAPOOR IMAGING PVT. LTD.RAJENDRA 0312046733 YADAVRAZEN@GM [26.02.2026
VS. M/S APS PRINTINGYADAV IAIL.COM
SOLUTION AND ANR.
1 EX.COMM-AWARD BY|36/2026 28.02.2026 IKOTAK MAHINDRA PRIME LTD.AJAY UPPAL |9811740125, VIRTUOUS.PEOPLE [24.02.2026
JARB.COMM IVS. DIPU KUMAR JHA 8505845192 @GMAIL.COM
1 OMP(I)COMM 89/2026 28.02.2026 HERO HOUSING FINANCE LTD.BAWEJA 0810159481 BAWEJAASSOCIATE]25.02.2026
IVS. CHANDRAHASEN & ORS. IASSOCIATES S@YAHOO.COM
1 OMP(I)COMM 87/2026 28.02.2026 HERO HOUSING FINANCE LTD.BAWEJA 0810159481 BAWEJAASSOCIATE[]25.02.2026
IVS. SENNILAVAN & ORS. IASSOCIATES S@YAHOO.COM
1 OMP(I)COMM 90/2026 28.02.2026 HERO HOUSING FINANCE LTD.BAWEJA 0810159481 BAWEJAASSOCIATE]25.02.2026
IVS. S. SRIDHARAN & ANR. IASSOCIATES S@YAHOO.COM
1 [EX.COMM-AWARD BY|37/2026 28.02.2026 M/S CASCADE VS. M/S ELECTROHIMANSHU 0811833026 INOT AVAILABLE 24.02.2026
IARB.COMM WORLD KAUSHIK
1 [EX.COMM-AWARD BY|35/2026 28.02.2026 KOTAK MAHINDRA PRIME LTD.AJAY UPPAL [9811740125, VIRTUOUS.PEOPLE [24.02.2026
JARB.COMM IVS. DIPU KUMAR JHA 8505845192 @GMAIL.COM
1 IMISC. DJ 362/2026 28.02.2026 FAIZUR RAHMAN VS. M/SNASIR AZIZ &9654426442.845 [NASIRAZIZANDCO [25.02.2026
IMAKKAH TOURS AND TRAVELS (COMPANY IMPANY@GMAIL.CO
M
21 ISH. SANJAYNEW DELHI]25 OMP (I) (COMM) 61/2026 02-02-2026 M/s Clix Capital Services Pvt Ltd VsRavi ~ Shankarg71 8182038 lassociatesrsgargli@g [14.01.2026
IKHANAGWAL DISTRICT |Abdul Gafoor Garg(P), mail. com
[IDISTRICT JUDGE
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25 [ExXCOMM - Award by Arb Comm |17/2026 02-02-2026 M/S APPLIED ELECTROmanish 0818218885 131.12.2025
IMAGNATICS PVT LTD Vs M/Skaushik(P), manishkaushik.law@
VIDYA FOCUS gmail.com

25 OMP (COMM) 18/2026 03-02-2026 Sharma Brothers Vs UNION OFAMIT 7428152369 22.01.2026
INDIA IGAUTAM(P), IAmitgautam.adv@gm|

lail.com

25 OMP (COMM) 20/2026 04-02-2026 [UNION OF INDIA Vs M/S R BASHISH 0313471929 IASHISHSHARMAS37 [28.01.2026

I[ENTERPRISES KUMAR 9@GMAIL.COM
SHARMA(P),

25 [Execution (Comm) 22/2026 05-02-2026 TATA TELESERVICES LIMITED VsAzhar 081075075 02.02.2026
PERFECT INTERNET PRIVATEQayum(P), QAYUMAZHAR@G
LIMITED MAIL.COM

25 [Execution (Comm) 24/2026 06-02-2026 STATE BANK OF INDIA Vs AJAYPRANSHU not provided INOT PROVIDED 06.10.2025
KUMAR VASHISHTH(P)

25 Misc DJ 197/2026 06-02-2026 ILIC HOUSING FINANCE LIMITEDAjay Kumar(P), |9212078802 ajay112255@gmail.co [30.01.2026
Vs SMT SITA AND ANR m

25 IOMP (I) (COMM) 63/2026 07-02-2026 KOTAK MAHINDRA PRIME LTD VsAMIT KUMAR{9990659331 INOT PROVIDED 03.02.2026
IAXIS MAX LIFE INSURANCE LTDSINHA(P),
IAND ANR

25 CS (COMM) 91/2026 09-02-2026 Skyways Air Services Limited VsAbhishek 0891138990 advocate.abhishekku (04.02.2026
GENWORKS HEALTH PRIVATEKumar(P), mar@gmail.com
LIMITED

25 OMP (COMM) 25/2026 10-02-2026 [UNION OF INDIA THROUGH THERUBY(P), 9958899011 rubygautamadv@gmalo5.02.2026
EXECUTIVE ENGINEER Vs il.com
IAARPEE Refrigeration and Air
Conditioning

25 Misc DJ/ 219/2026 10-02-2026 STATE BANK OF INDIA Vs SUNITAADAITA 0015565892 akroutadvocate@gma|04.02.2026
GEHLOT KUMAR il.com

ROUT(P),

25 CS (COMM) 106/2026 10-02-2026 IFOCUS LIGHTING AND FIXTURESFEBIN 0953418874 febin@fanddlegal.co [03.02.2026
LIMITED Vs ROYALUX LIGHTINGMATHEW m
PVT LTD VARGHESE(P),

25 CS (COMM) 105/2026 10-02-2026 IFOCUS LIGHTING AND FIXTURESFFEBIN 9953418874 04.02.2026
LIMITED Vs ROYALUX LIGHTINGMATHEW febin@fanddlegal.co
PVT LTD VARGHESE(P), m

25 CS (COMM) 109/2026 11-02-2026 IMOKAPRESSO ENTERPRISES PVT[Kushal 7009793548 Rishabh.eruditelegal [07.02.2026
LTD Vs KAPOOR DIESELSKumar(P), @gmail.com
GARAGE PVT LTD
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25 IOMP (I) (COMM) 64/2026 11-02-2026 HERO FINCORP LIMITED VsNITESH 0811250543 legal@katyalassociate|06.02.2026
SARGUN POWER PRIVATEDAYMA(P), s. com
LIMITED AND ORS
25 CS (COMM) 113/2026 12-02-2026 BMEG PVT LTD Vs AbsoluteSUMER NATH/9899287408 INOT PROVIDED 06.02.2026
ILegends Sports Pvt Ltd KHANNA(P),
25 CS (COMM) 115/2026 12-02-2026 M/S G M STONES Vs MODERNRaghav 0462121000 adv.adityaladha@gm |09.02.2026
ICONSTRUCTION COMPANYKumar(P), ail.com
(DELHI) AND ORS
25 ExCOMM - Award by Arb Comm [22/2026 13-02-2026 M/S S KUMAR CONSTRUCTION|Utsav Garg(P), (8800384404 05.02.2026
COMPANY Vs GENERAL| utsavgargadvocate@g
IMANAGER TELECOM| mail.com
IDEPARTMENT BSNL (KARNAL)
25 [Execution (Comm) 26/2026 13-02-2026 T V. TODAY NETWORK LIMITEDNaisargika(P), (9311131978 INOT PROVIDED 28.01.2026
Vs Signet Media Service Private
limited
25 CS (COMM) 123/2026 16-02-2026 GIANTLOK INDIA PRIVATESamrat  Singhl7987224188 ritvik@adplawoffices [11.02.2026
LIMITED Vs PUNEET BALI AND[Kang(P),
IANR
25 IOMP (I) (COMM) 69/2026 17-02-2026 HERO FINCORP LTD VSMAYANK 9873347330 29.12.2025
MURUGAN S L MAHAJAN(P), mayank_mahajanos
@yahoo.com
25 IM-Ex 8/2026 17-02-2026 MOVIN EXPRESS PRIVATEJeevesh 0811617186 11.02.2026
LIMITED Vs SHASHI PRAMODMehta(P), JEEVESH@MAVENL
TIWARI EGAL.NET
25 M-Ex 9/2026 17-02-2026 MOVIN EXPRESS PRIVATEJeevesh 0811617186 11.02.2026
LIMITED Vs RAMAKRISHNAMehta(P),
INARSINGH DAKUA JEEVESH@MAVENL
EGAL.NET
25 OMP (I) (COMM) 68/2026 17-02-2026 IHERO FINCORP LTD Vs INSIDEUSMAYANK 9873347330 29.12.2025
IMEDIA LLP AND ORS MAHAJAN(P), mayank_mahajanos
@yahoo.com
25 IOMP (I) (COMM) 72/2026 18-02-2026 IM/S CLIX CAPITAL SERVICES PVTRavi  Shankarg71 8182038 associatesrsgarg1@g [10.02.2026
ILTD Vs M/S AXLE PAPER PRIVATEGarg(P), mail. Com
LIMITED
25 OMP (I) (COMM) 73/2026 18-02-2026 M/s Clix Capital Services Pvt Ltd VsRavi ~ Shankangy1 8182038 associatesrsgargi@g [10.02.2026
[Prem Ratan Rathi Garg(P), mail. Com
25 [Execution (Comm) 32/2026 19-02-2026 Ms WH Brady Co Ltd Vs M/SLaique Shadi9810898754 mrfarooqui.adv@gmalo9.02.2026
Nuberg Engineering Ltd Farooqui(P), il.com
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25 [ExXCOMM - Award by Arb Comm [26/2026 20-02-2026 IMS SARENS HEAVY LIFT INDIAShitanshu(P), (9958050214 11.02.2026
PRIVATE LTD Vs BGR ENERGY| Kansal.rajan@
ISYSTEMS PVT LTD gmail.com
25 CS (COMM) 132/2026 20-02-2026 STATE BANK OF INDIA Vs SHIVRUCHI 0811170646 ruchikhuranaadvocat [09.02.2026
KUMAR KHURANA(P), e@gmail.com
25 CS (COMM) 133/2026 20-02-2026 STATE BANK OF INDIA Vs SEEMARUCHI 0811170646 11.02.2026
GOYAL KHURANA(P), ruchikhuranaadvocat
e@gmail.com
25 CS (COMM) 134/2026 20-02-2026 IBANK OF INDIA Vs NEHA KUMARISumit kumar(P),8826307745 sumitkumar.cnlu271 [10.02.2026
@gmail.com
25 OMP (COMM) 32/2026 20-02-2026 ENERGY EFFICIENCY SERVICESSamdarshi 0811585062,01145 13.02.2026
LIMITED AND ANR Vs KAMALSanjay(P), 085815 samdarshi.sanjay@g
KUMAR PROPRIETOR M/S mail.com
IAASTHA ELECTRICALS
25 OMP (COMM) 33/2026 21-02-2026 DELHI STATE INDUSTRIAL ANDjakash verma(P), 9697980007 11.02.2026
INFRASTRUCTURE IAkashvermalaw@gm
DEVELOPMENT LIMITED Vs lail.com
IMESSRS R K JAIN AND SONS
25 IOMP (I) (COMM) 77/2026 21-02-2026 HERO FINCORP LTD Vs MRSMAYANK 9873347330 29.12.2025
LAVANYA GOURISHEETY MAHAJAN(P), mayank_mahajanos
@yahoo.com
25 OMP (I) (COMM) 78/2026 21-02-2026 HERO FINCORP LTD Vs CAPITALMAYANK 9873347330 20.12.2025
PROTECTION FORCE PRIVATEMAHAJAN(P), mayank_mahajanos
LIMITED @yahoo.com
25 [Execution (Comm) 34/2026 23-02-2026 MVikas Technologies Pvt Ltd VsNARAIN 7532900130/9013 18.02.2026
Shivansh Traders SARUP 339245
INANGIA(P), vahoshawainchrist@r
ediffinail.com
25 OMP (I) (COMM) 80/2026 24-02-2026 HERO FINCORP LTD Vs UNI FIMAYANK 9873347330 29.12.2025
IMEDIA AND ORS MAHAJAN(P), mayank_mahajanos
@yahoo.com
25 [Execution (Comm) 38/2026 24-02-2026 M/s Unostructures Pvt Ltd VsShipra 0582525034 adv.niharikadhawan [20.02.2026
Surender Kumar Sulania Mishra(P), @gmail. com
25 IOMP (I) (COMM) 79/2026 24-02-2026 HERO FINCORP LTD VsMAYANK 9873347330 29.12.2025
TAMBALLA RAGHUKUMAR MAHAJAN(P), mayank_mahajanos
@yahoo.com
25 CS (COMM) 145/2026 25-02-2026 HINDUSTAN MEDIA VENTURESpuneet bajaj(P), 9811700978 18.02.2026
LTD Vs RAJENDRA PRATAP baiai.baiail28 @gmail.
SINGH com
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WANI(P),

25 IOMP (MISC) (COMM) k/2026 27-02-2026 IM/S Satish Chand Rajesh Kumar PvtiAvinash Kumar9871441764 aktrivedilawoffices@g21.02.2026
Ltd Vs Public Words DepartmentTrivedi(P), mail.com
Government of NCT of Delhi
25 CS (COMM) 148/2026 27-02-2026 BANK OF BARODA Vs M/S SHOVARavi 9717138186 INOT PROVIDED 02.02.2026
IPOWER ENTERPRISES IAgrawal(P),
25 OMP (COMM) 37/2026 27-02-2026 M/S DEEPAK AND CO Vs UNIONROMA BEDI(P),9958077975 23.02.2026
OF INDIA advocateromabedi@g
mail.com
25 CS (COMM) 151/2026 27-02-2026 DEUTSHCE BANK AG Vs MAGOSURUCHI 0971357074 litigation@surico.in [20.02.2026
MTHERMAL PVT LTD AND ORS SURI(P),
25 CS (COMM) 152/2026 27-02-2026 Deutsche Bank AG Vs M/S AnkitSURUCHI 9971357074 litigation@surico.in [19.02.2026
Poly Plast Packers and Ors SURI(P),
25 CS (COMM) 153/2026 27-02-2026 SOMANY CEREMICS LTD VsKaranJain(P), (9810367549 12.02.2026
IAADIDEVA INFRATECH PVT LTD advocatekj@gmail.co
m
25 [Execution (Comm) 39/2026 27-02-2026 M/S JAINSONS DEPARTMENTALPUNEET 09899141610 19.02.2026
STORES Vs M/S EXPERIMENTALDHAWAN(P), ipd.pdhawan@gmail.c
RESTAURANTS PVT LTD AND ANR| om
25 Misc DJ 338/2026 24-02-2026 M/S SATPALDA TRADING PVITMADHU TYAGINOT PROVIDED [NOT PROVIDED 24.02.2026
LTD Vs ICICI BANK LTD AND ANR
22 IMS. DEEPALINEW DELHI20 ISUIT FOR RECOVERY CS (COMM)/75/2026 02-02-2026 GAUTAM KUMAR VS MUSHAHIDPRINCE 0313356961 princekumar312@gm [22-01-2026
SHARMA, DISTRICTDISTRICT IALI KUMAR(P), lail.com
JUDGE
(COMMERCIAL
ICOURT)-03
20 ISUIT FOR RECOVERY CS (COMM)/74/2026 02-02-2026 GAUTAM KUMAR VS ASAPPRINCE 9990899799 advocategautamkuma(22-01-2026
OFFSET PRIVATE LIMITED KUMAR(P), r1@gmail.com
20 OBJECTION 34 OFOMP (COMM)/15/2026 02-02-2026 [UNION OF INDIAVS BM SONS  [FIRDOUSE 9718043116 firdousewani.lawz@g [23-01-2026
IARBITRATION & CONCILIATION| QUTB mail.com
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EXECUTION PETITION ExCOMM - Award by Arbo2-02-2026 VARINDERA CONSTRUCTION LTDDEEPAK 0811231287 deepak.k@khaitanan [28-01-2026
Comm/16/2026 IVS UNION OF INDIA KHURANA(P), dkhaitan.com
20 ISUIT FOR RECOVERY ICS (COMM)/76/2026 02-02-2026 R J TAPHOUSE PRIVATE LIMITEDDHRUV 9971897143 dhruvchawla1@gmail [28-01-2026
VS BALAJI HOSPITALITYICHAWLA(P), .com
SERVICES
20 ISUIT FOR RECOVERY CS (COMM)/73/2026 02-02-2026 STROLAR MOUNTING SYSTEMS MANOJ 8750677946 manojbarhela1971@g [29-01-2026
PVT LTD VS LIFE INSURANCEKUMAR(P), mail.com
ICORPORATION OF INDIA LIC
20 ISUIT FOR RECOVERY CS (COMM)/72/2026 02-02-2026 STATE BANK OF INDIA VS AJAYVARUN 0818365119 not available 26-01-2026
OBEROI SOLE PROP AVEESCHANDIOK(P),
IPRODUCT INDIA
20 IEXECUTION PETITION [Execution (Comm)/21/2026 [02-02-2026 RAJASTHAN STATE MINES ANDNITISH 0810575121 nitishcy@gmail.com |02-02-2026
MINERALS LTD VS USHA MILLSCHAUDHARY
PVT LTD
20 OBJECTION 34 OFOMP (COMM)/17/2026 03-02-2026 M/S ASHT ADHATU FERROSACHIN 0810166992 mail.smalawyers@gm|03-01-2026
IARBITRATION & CONCILIATION| IMETALS PVT LTD AND ORS VSMITTAL(P), ail.com
IACT M/S REBA LOGISTICS PRIVATE
LIMITED
20 ISUIT FOR RECOVERY CS (COMM)/84/2026 05-02-2026 [UNICORN DENMART LIMITED VSGUNJAN 0313350568 advgkumar@gamil.co|31-01-2026
BHARAT KUMAR SINGH KUMAR(P), m
20 ISUIT FOR RECOVERY CS (COMM)/86/2026 06-02-2026 ATUL KAPOOR HUF VS M/SDR  MANISH/9818010102 manishadvo@gmail.c [27-01-2026
BIRYANTI MALL TANWAR(P), om
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ISUIT FOR RECOVERY CS (COMM)/85/2026 06-02-2026 IRAVI KANT MANGA PROPRIETORVIKAS 0212416114 chhabravikas440@g |02-02-2026
IOF MS OSHN SERVICES VS MS TPSCHHABRA(P), mail.com
MERAKI THROUGH ITS PARTNER|
MR JATIN
20 EXECUTION PETITION Execution (Comm)/23/2026 [06-02-2026 STATE BANK OF INDIA VSPRANSHU 9999737262 pranshuii.vashishth@|o1-10-2025
YOGESH SHARMA VASHISHTH(P) gmail.com
20 OBJECTION 34 OFOMP (COMM)/22/2026 07-02-2026 SHANGRILA CORPORATESPARSH INOT AVAILABLE not available 03-02-2026
IARBITRATION & CONCILIATION]| SERVICES PVT LTD VS ELIBAGGA(P),
IACT RESEARCH INDIA PVT LTD
20 ISUIT FOR RECOVERY CS (COMM)/87/2026 07-02-2026 JOGINDER SINGH VS NEWCONVINEETA 0811196195 not available 03-02-2026
[ENGINEERS PVT LTD AND ORS  [KUMARI(P),
20 ISUIT FOR RECOVERY CS (COMM)/98/2026 09-02-2026 STATE BANK OF INDIA VSVARUN 0818365119 not available 03-02-2026
RAKESH SHARMA ICHANDIOK(P),
20 ISUIT FOR RECOVERY CS (COMM)/99/2026 09-02-2026 MOVIN EXPRESS PRIVATEJEEVESH 0811617186 jeevesh@mavenlegal. [31-01-2026
LIMITED VS ASIAN PAINTS PPGMEHTA(P), net
PVT LTD
20 ISUIT FOR RECOVERY CS (COMM)/101/2026 09-02-2026 MOVIN EXPRESS PVT LTD VSJEEVESH 0811617186 jeevesh@mavenlegal. [31-01-2026
BRIO HOSPITALITY PRIVATEMEHTA(P), net
LIMITED
20 ISUIT FOR RECOVERY CS (COMM)/100/2026 09-02-2026 RENU VS CHANAKYA ACADEMYTARUN 0810683336 tarunjuris@gmail.co [30-01-2026
IFOR EDUCATION AND TRAININGKUMAR(P), m
PVT LTD THROUGH ITS
IDIRECTORS AND ANR
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ISUIT FOR RECOVERY CS (COMM)/97/2026 09-02-2026 BANK OF BARODA VS DAMYANTIVIJETA 0971048944 not available 01-02-2026

SHARMA  PROPRIETOR SHRI (OHRI(P),
IHARI INCORP

20 ISUIT FOR RECOVERY CS (COMM)/96/2026 09-02-2026 VIKRAM SINGH VS FIBER AIRAMARENDRA (8802637088 globalvisionlawoffice |08-04-2025
INFRUS. SERVICES PVT LTD KUMAR DUBEY]| @gmail.com

20 ISUIT FOR RECOVERY CS (COMM)/95/2026 09-02-2026 VIKRAM SINGH VS FIBER AIRAMARENDRA (9350716796 not available 05-04-2025
SERVICES PVT LTD KUMAR

DUBEY(P),

20 ISUIT FOR TRADEMARKS CS (COMM)/108/2026 10-02-2026 IFOCUS LIGHTING AND FIXTURESFEBIN 9953418874 not available 31-01-2026
LIMITED VS ROYALUX LIGHTINGMATHEW
IPRIVATE LIMITED VARGHESE(P),

20 IAPPLICATION U/S 151 CPC Misc DJ/218/2026 10-02-2026 SARR FREIGHT CORPORATION VSDIVYAM 8505047596 divyam.agarwal@alcl [30-01-2026
BHARAT HEAVY ELECTRICALSAGARWAL(P), egal.in
ILTD AND ANR

20 ISUIT FOR RECOVERY ICS (COMM)/107/2026 10-02-2026 PUNJAB NATIONAL BANK VSINDRA 9311824970 not available 03-02-2026
RAHIL ZOAIB SIDDIQUE INARAIN(P),

20 ISUIT FOR RECOVERY CS (COMM)/111/2026 11-02-2026 VISHWINDER NATH GUPTA VSDIVIANI KINOT AVAILABLE not available 31-01-2026
IANSAL CH1 FLAT OWNERSVERMA(P),
IASSOCIATION

20 [EXECUTION PETITION [Execution (Comm)/25/2026 [11-02-2026 MS SAERA ELECTRIC AUTO LTDRAJESH 9811968190 brajeshkr@gmail.comi10-02-2026
VS MS ELECTRIC PLUS GREENKUMAR(P),
MOBILITY PVT LTD
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IARBITRATION

G INC AND ORS

KUMAR(P),

mail.com

EXECUTION PETITION ExCOMM - Award by Arbj12-02-2026 SUPERIOR AIRCON PVT LTD VSMANA INOT AVAILABLE mot available 07-02-2026
Comm/21/2026 EXECUTIVE ENGINEER ESINGH(P),

CENTRAL PUBLIC WORKS|
DEPARTMENT CPWD

20 ISUIT FOR RECOVERY CS (COMM)/114/2026 12-02-2026 FUTURE FOCUS INFOTECH PVIUTTAM 90990143407 advuttamsingh@gmail05-02-2026
LTD VS IDC TECHNOLOGIESKUMAR(P), l.com
SOLUTIONS INDIA PVT LTD

20 ISUIT FOR RECOVERY CS (COMM)/116/2026 13-02-2026 MS AMD INDUSTRIES LTD VS MSVIDIT 9910995511 adv_viditgupta@yah [06-02-2026
B9 BEVERAGES LIMITED ANDGUPTA(P), 00.com
IANR

20 ISUIT FOR RECOVERY CS (COMM)/117/2026 13-02-2026 THE FEDERAL BANK LTD VSKIRAN 0810472145 not available 10-02-2026
IADITYA SADH MAHAJAN(P),

20 ISECTION 27 OF ARBITRATION &OMP (E) (COMM.)/4/2026 [13-02-2026 IAMD INDUSTRIES LTD. VS. B9AMIT 0810765210 ab75.adv@gmail.com |06-02-2026

ICONCILIATION ACT BEVBERAGES LTD. BHATNAGAR

20 ISUIT FOR RECOVERY CS (COMM)/121/2026 16-02-2026 MTHE FEDRAL BANK LTD VSKIRAN 0810472145 not available 10-02-2026
IMAYANK SHARMA AND ANR MAHAJAN(P),

20 ISUIT FOR RECOVERY CS (COMM)/122/2026 16-02-2026 M/S SAGAR INTERNATIONAL LTDAYUSH 0818402326 ayush@gupatlegal.in [06-02-2026
VS M/S WINDOW MAGIC INDIAGUPTA(P),
IPRIVATE LIMITED

20 IPETITION u/s 9 OFOMP (I) (COMM)/71/2026 [17-02-2026 I[HERO FINCORP LTD VS M/S AUMKARTIK 0711441194 kkartiklohan41194@g [11-02-2026




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

RESPONDENT NAME

NAME VSADVOCATE

ADVOCATE
MOBILE ID
NUMBER

ADVOCATE EMAILDATE OF E-

FILING

IPETITION u/s IOMP (1) (COMM)/70/2026 [17-02-2026 HERO FINCORP LTD VS MOHIT 9711441194 kartiklohan41194@g [11-02-2026
IARBITRATION SACHDEVA AND ORS KUMAR(P), mail.com
20 ISUIT FOR TRADEMARKS CS (COMM)/57/2026 17-02-2026 ZYDUS WELLNESS PRODUCTS VS.RAHUL INOT AVAILABLE not available 23-01-2026
OMKAR AGENCY BHUJBAL
20 PETITION U/S 9 OFOMP (I) (COMM)/74/2026 [18-02-2026 ICLIX CAPITAL SERVICES PVT LTDRAVI 9899522038 ravishankargargs55@g(10-02-2026
IARBITRATION VS MEDOX LIFESCIENCES SHANKAR mail.com
GARG(P),
20 [EXECUTION PETITION ExXCOMM - Award by Arbj19-02-2026 SUNDARAM FINANCE LTD VSMANISHA 8826750777 manishabaruahlegal [11-02-2026
Comm/24/2026 RAM OMKAR TIWARI AND ORS  [BARUAH(P), @gmail.com
20 IEXECUTION PETITION ExCOMM - Award by Arbj19-02-2026 IKOGTA FINANCIAL INDIA LTD VSMANISHA 8826750777 manishabaruahlegal [14-02-2026
Comm/25/2026 BHOOLI DEVI AND ORS BARUAH(P), @gmail.com
20 ISUIT FOR RECOVERY ICS (COMM)/136/2026 20-02-2026 [UNION BANK OF INDIA VS S NARUN KUMAR?9810650028 not available 13-02-2026
IENTERPRISES SHUKLA(P),
20 ISUIT FOR RECOVERY CS (COMM)/139/2026 21-02-2026 UNION BANK OF INDIA VSJITENDRA INOT AVAILABLE [not available 17-02-2026
KISHORE KUMAR GOYAL ANDGARG(P),
ORS
20 [EXECUTION PETITION ExCOMM - Award by Arb3-02-2026 BHIKAJI MAINTENANCEMEENAKSHI 9999969923 meenakshisoodadv@ [13-02-2026
Comm/29/2026 ICOMBINE VS ROHIT PODDAR SOOD(P), gmail.com
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ISUIT FOR RECOVERY CS (COMM)/141/2026 23-02-2026 KANWAR ENTERPRISES PVT LTDRAJEEV 9911792701 rajeevadv.shrivastava [17-02-2026
VS UNITED INDIA INSURANCE COSHRIVASTAVA( @gmail.com
ILTD SERVICE HUB P),
20 [EXECUTION PETITION [Execution (Comm)/36/2026 [23-02-2026 STATE BANK OF INDIA VS REENASHIV 0811184493 shivtyagi.cs@gmail.c [18-02-2026
PARASHAR PROPRIETOR M/S AVTYAGI(P), om
SALES
20 [EXECUTION PETITION [Execution (Comm)/37/2026 [23-02-2026 STATE BANK OF INDIA VSSHIV 0811184493 shivtyagi.cs@gmail.c 18-02-2026
IDEEDAR SINGH BHUMBRATYAGI(P), om
PROPRIETOR M/S SNOW COOL
IATIR CONDITIONING
20 OBJECTION 34 OFOMP (COMM)/34/2026 23-02-2026 [UNION OF INDIA VS TEWATIASAURAV 8954377855 sauravyadavri@gmail{19-12-2025
IARBITRATION & CONCILIATION| ICONSTRUCTION PVT LTD SINGH .com
IACT YADAV(P),
20 SUIT FOR RECOVERY CS (COMM)/144/2026 24-02-2026 JAQUAR AND COMPANY PVT LTDADITYA 9999397097 jurist.adityagaur@gmf13-02-2026
VS M S DOWN LIGHT GAUR(P), ail.com
20 ISUIT FOR RECOVERY CS (COMM)/143/2026 24-02-2026 JAQUAR AND COMPANY PVT LTDADITYA 09099397097 jurist.adityagaur@gm{13-02-2026
VS ASTHA SANITATION PVTGAUR(P), ail.com
IMARKET LTD AND ORS
20 PETITION u/s 9 OFOMP (I) (COMM)/81/2026 [24-02-2026 GIC HOUSING FINANCE LTD VSPRATISHTH [9599215079 pratishthkaushal@g [19-02-2026
IARBITRATION IIFL HOME FINANCE LTD KAUSHAL(P), mail.com
20 ISUIT FOR RECOVERY CS (COMM)/154/2026 27-02-2026 BANK OF BARODA VS MAHARAJARAVI 9718786478 advocateravidelhi@g |02-02-2026
IENTERPRISES IAGRAWAL(P), mail.com
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OBJECTION 34 OFOMP (COMM)/36/2026 27-02-2026 DEVELOPMENT COMMISSIONERANMOL 7838186821 lanmol.singh16@ymai[20-02-2026
IARBITRATION & CONCILIATION| (MSME) VS SAKETSINGH(P), l.com
IACT INFRADEVELOPERS PVT LTD AND
ANR THROUGH DIRECTGOR
20 ISUIT FOR RECOVERY CS (COMM)/150/2026 27-02-2026 REALISTIC REALTORS PVT LTDBHARAT 9013534938 bharat.gupta@outloo [14-02-2026
VS REAL INTELLECT AND ANR IGUPTA(P), kk.in
20 ISUIT FOR RECOVERY CS (COMM)/149/2026 27-02-2026 GEDOIS INDIA PVT LTD VSDHRUV 9971897143 dhruvchawlai@gmail [23-02-2026
EXPOVAN ICHAWLA(P), .com
20 PETITION u/s 9 OFOMP (I) (COMM)/82/2026 [27-02-2026 IAXIS BANK LTD. VS. SUDHIRSUDHIR INOT AVAILABLE not available 09-02-2026
IARBITRATION KUMAR PANDEY KUMAR
PANDEY
20 ISECTION 27 OF ARBITRATION &OMP (MISC)i27-02-2026 SUNDEEP ARORA VS DELHIPUNEET 0810469023 not available 23-02-2026
ICONCILIATION ACT (COMM)/3/2026 TRANSCO LIMITED RATHI(P),
20 I[EXECUTION PETITION ExCOMM - Award by Arb28-02-2026 MS ACME INDIA INDUSRIESKUSHAGRA 0099448797 not available 20-02-2026
Comm/33/2026 LIMITED VS PRINCIPAL CHIEFBANSAL(P),
MATERIAL MANAGER MCF
20 EXECUTION PETITION ExCOMM - Award by Arbp8-02-2026 EMINENT FOOD STORES PVT LTDASHUTOSH INOT AVAILABLE mot available 25-02-2026
Comm/34/2026 VS TNSI RETAIL PRIVATE LTDHANS(P),
IAND ANR
20 [EXECUTION PETITION IM-Ex./12/2026 28-02-2026 ML INFOMAP PVT. LTD. VS. GTISANJEEV 9810117154 not available 24-02-2026
INFOTEL PVT. LTD. SARASWAT
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ISUIT FOR RECOVERY CS (COMM)/158/2026 28-02-2026 PUNJAB NATIONAL BANK VSINDRA 0311824970 not available 20-02-2026
RAFIQUE BEG INARAIN(P),
20 PETITION u/s 9 OFOMP (I) (COMM)/86/2026 [28-02-2026 HERO HOUSING FINANCEDEV PRAKASH|9599666946 devpachauri31@gmai [24-02-2026
IARBITRATION LIMITED VS SHAMIM AHMED PACHAURI(P), l.com
23 IMS. SAVITA RAO,SOUTH 12, New Court[Execution Petition ExCOMM - Award by Arbo3/02/2026 CR ENTERPRISES throughHIMANSHU 9811663377 adv.himanshusuman [02.02.2026
[IDISTRICT Block-I Comm/9/2026 Karlapudi Vijaya Lakshmi Vs FedinSUMAN(P), @gamil.com
JUDGE(COMMERCI [Engineering Private Limited
AL COURT)
12, New CourtCIVIL CASES CS (COMM)/81/2026 10/02/2026 Union Bank of India Vs ShivaniJitendra 9810197621 jitendragargadv@gm |09.02.2026
Block-I Malhotra Garg(P), ail.com
12, New CourtExecution Petition [Execution (Comm)/18/2026 [10/02/2026 IPRAKRUTI PRODUCTS PVT LTD Vs 058222115 adv.dineshkumar@g |09.02.2026
Block-I DOLPHIN INTERNATIONAL PVT] mail.com
LTD
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/625/2026 [12/02/2026 |Axis Bank Ltd Vs TANNU TRADINGASHISH 9999183119 anuj@agcpartners.co.[11.02.2026
Block-I Conciliation Act COMPANY KUMAR in
IGUPTA(P),
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/626/2026 [12/02/2026 |Axis Bank Ltd Vs RDS PROJECTASHISH 9999183119 anuj@agcpartners.co.[11.02.2026
Block-1 Conciliation Act LIMITED KUMAR in
GUPTA(P),
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/623/2026 [12/02/2026 IAXIS BANK LTD Vs BINOD SINGH |ADV 9871040589 indolexlaw@gmail.co [11.02.2026
Block-I Conciliation Act DHEERAJ(P), m
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/622/2026 [12/02/2026 AXIS BANK LTD Vs DINESHADV 9871040589 indolexlaw@gmail.co [11.02.2026
Block-1 Conciliation Act PANDEY DHEERAJ(P), m
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/619/2026 [12/02/2026 IAXIS BANK LTD Vs KAJAL RAI Sunita Singh(P),|9871040589 indolexlaw@gmail.co [11.02.2026
Block-I Conciliation Act m
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/624/2026 [12/02/2026 Axis Bank Ltd Vs GOGRAJASHISH 9999183119 anuj@agcpartners.co.|11.02.2026
Block-I Conciliation Act CHOUDHARY KUMAR in
GUPTA(P),
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/620/2026 [12/02/2026 Axis Bank Ltd Vs PAYALASHISH 9999183119 anuj@agcpartners.co.|11.02.2026
Block-I Conciliation Act TRASWAYS KUMAR in
IGUPTA(P),
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12, New U/s 9 of the Arbitration &OMP (I) (COMM)/618/2026 [12/02/2026 Axis Bank Ltd Vs GANESH ASHISH 9999183119 anuj@agcpartners.co.[11.02.2026
Block-I Conciliation Act AGENCY KUMAR in

IGUPTA(P),
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/621/2026 [12/02/2026 |Axis Bank Ltd Vs BALRAJ SINGH |ASHISH 9999183119 anuj@agcpartners.co.[11.02.2026
Block-I Conciliation Act KUMAR in

IGUPTA(P),
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/617/2026 [12/02/2026 |Axis Bank Ltd Vs KAYYUM IASHISH 9999183119 anuj@agcpartners.co.[11.02.2026
Block-I Conciliation Act KUMAR in

IGUPTA(P),
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/668/2026 13/02/2026 Axis Bank Ltd Vs LUXMIASHISH 9999183119 anuj@agcpartners.co.|[12.02.2026
Block-1 Conciliation Act IHOLIDAYS KUMAR in

GUPTA(P),
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/669/2026 [13/02/2026 ICNH Industrial Capital India Pvt LtdRAJESH 9958726491 delhi.jangraadvocate [12.02.2026
Block-I Conciliation Act Vs MANN MINING INFRAJANGRA(P), @gmail.com

PROJECTS LLP 105816

12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/666/2026 [13/02/2026 CNH Industrial Capital India Pvt LtdRAJESH 9958726491 delhi.jangraadvocate [12.02.2026
Block-1 Conciliation Act Vs ANSHUL JANGRA(P), @gmail.com
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/667/2026 [13/02/2026 ICNH Industrial Capital India Pvt LtdRAJESH 9958726491 delhi.jangraadvocate [12.02.2026
Block-1 Conciliation Act Vs G N CONSTRUCTIONS 76388 |JANGRA(P), @gmail.com
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/663/2026 [13/02/2026 CNH Industrial Capital India Pvt LtdRAJESH 0958726491 delhi.jangraadvocate [12.02.2026
Block-I Conciliation Act Vs HARINDER JANGRA(P), @gmail.com
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/664/2026 [13/02/2026 Cnh Industrial Capital India Pvt LtdRAJESH 9958726491 delhi.jangraadvocate [12.02.2026
Block-I Conciliation Act Vs MAKSUDAN JANGRA(P), @gmail.com
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/665/2026 [13/02/2026 ICNH Industrial Capital India Pvt LtdRAJESH 9958726491 delhi.jangraadvocate [12.02.2026
Block-I Conciliation Act Vs SAROJ JANGRA(P), @gmail.com
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/660/2026 [13/02/2026 Cnh Industrial Capital India Pvt LtdRAJESH 0958726491 delhi.jangraadvocate [12.02.2026
Block-I Conciliation Act Vs SUKHCHAIN SINGH JANGRA(P), @gmail.com
12, New CourU/s 9 of the Arbitration &OMP (I) (COMM)/661/2026 [13/02/2026 Cnh Industrial Capital India Pvt LtdRAJESH 9958726491 delhi.jangraadvocate [12.02.2026
Block-I Conciliation Act Vs RAM JANGRA(P), @gmail.com
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/662/2026 [13/02/2026 CNH Industrial Capital India Pvt LtdRAJESH 9958726491 delhi.jangraadvocate {12.02.2026
Block-1 Conciliation Act Vs PARVEEN JANGRA(P), @gmail.com
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12, New U/s 9 of the Arbitration &OMP (I) (COMM)/659/2026 [13/02/2026 IYES BANK LIMITED Vs RAJNEESHANANJAY 7455023130 asaplegalandadvocatef12.02.2026
Block-I Conciliation Act INEGI SINGH(P), s@gmail.com
12, New CourtCIVIL CASES CS (COMM)/88/2026 13/02/2026 SMALL FARMERS AGRIBUSINESSNITESH 0810197092 dsadviz@gmail.com [12.02.2026
Block-I ICONSORTIUM Vs SUPARNAKUMAR(P),

ICASHEW INDUSTRIES AND ORS
12, New CourtCIVIL CASES CS (COMM)/87/2026 13/02/2026 SUMIT GUPTA Vs M S J D JADIAABHINAV 8950490320 counsel.piyush@gmaif12.02.2026
Block-I INFRASTRUCTURES PVT LTDGUPTA(P), l.com

IAND ORS
12, New CourtU/s 9 of the Arbitration &OMP (COMM)/7/2026 16/02/2026 SONA BHARGAVA PURI  VsAasheesh 956028499 lkgconsorsllp@gamil.cj13.02.2026
Block-I Conciliation Act RAVINDRA NATH KUKREJA Gupta(P), om
12, New CourtiCIVIL CASES CS (COMM)/95/2026 18/02/2026 STATE BANK OF INDIA VsADAITA 9999132159 akroutadvocate@gmal17.02.2026
Block-I SAMARJIT DAS KUMAR il.com

ROUT(P),

12, New CourtCIVIL CASES CS (COMM)/94/2026 18/02/2026 [Upgrid Solutions Private Limited VsKritika 9643008880 contact@aaalegal.pro(17.02.2026
Block-I Bharath Kumar S Sole Proprietor ofTuteja(P),

Shivsarolakshmi Swaping Station
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/759/2026 [19/02/2026 IAXIS BANK LTD Vs AMIT KUMAR [Sunita Singh(P),|9871040589 indolexlaw@gmail.co [18.02.2026
Block-I Conciliation Act m
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/752/2026 [19/02/2026 PIRAMAL FINANCE LIMITED VsRAJESH 0958726491 delhi.jangraadvocate 18.02.2026
Block-1 Conciliation Act [Pawandeep Singh JANGRA(P), @gmail.com
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/756/2026 [19/02/2026 PIRAMAL FINANCE LIMITED VsRAJESH 9958726491 delhi.jangraadvocate [18.02.2026
Block-I Conciliation Act Shaniba K JANGRA(P), @gmail.com
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/760/2026 [19/02/2026 PIRAMAL FINANCE LIMITED VsRAJESH 0958726491 delhi.jangraadvocate [18.02.2026
Block-I Conciliation Act IAmit Anand JANGRA(P), @gmail.com
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/753/2026 [19/02/2026 PIRAMAL FINANCE LIMITED VsRAJESH 0958726491 delhi.jangraadvocate [18.02.2026
Block-1 Conciliation Act Rahul Singh JANGRA(P), @gmail.com
12, New CourU/s 9 of the Arbitration &OMP (I) (COMM)/757/2026 [19/02/2026 PIRAMAL FINANCE LIMITED VsRAJESH 9958726491 delhi.jangraadvocate [18.02.2026
Block-I Conciliation Act Mahesh Navanth Atre JANGRA(P), @gmail.com
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/754/2026 [19/02/2026 PIRAMAL FINANCE LIMITED VsRAJESH 9958726491 delhi.jangraadvocate 18.02.2026
Block-1 Conciliation Act [Firoz Chidda Khan JANGRA(P), @gmail.com
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12, New U/s 9 of the Arbitration &OMP (I) (COMM)/758/2026 [19/02/2026 PIRAMAL FINANCE LIMITED VsRAJESH 9958726491 delhi.jangraadvocate 18.02.2026
Block-I Conciliation Act Tarun Acharya JANGRA(P), @gmail.com

12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/755/2026 [19/02/2026 PIRAMAL FINANCE LIMITED VsRAJESH 0958726491 delhi.jangraadvocate [18.02.2026
Block-I Conciliation Act Gurpreet Kumar JANGRA(P), @gmail.com

12, New Court[Execution Petition ExCOMM - Award by Arbji9/02/2026 IKOTAK MAHINDRA PRIME LTD VsRitu Rana(P), (9310817303 codelegalconsultants 18.02.2026
Block-I Comm/10/2026 BHARTI DAUGHTEROFBIJENDER| @gamil.com

IAND ANR

12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/748/2026 [19/02/2026 PIRAMAL FINANCE LIMITED VsRAJESH 9958726491 delhi.jangraadvocate [18.02.2026
Block-I Conciliation Act Mahebub Solanki JANGRA(P), @gmail.com

12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/747/2026 [19/02/2026 IAXIS BANK LTD Vs AMRITPAL SANJEEV 8285002845 manjul.sood@srcsleg [18.02.2026
Block-I Conciliation Act SINGH PATHAK(P), al.com

12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/743/2026 [19/02/2026 PIRAMAL FINANCE LIMITED VsRAJESH 9958726491 delhi.jangraadvocate 18.02.2026
Block-1 Conciliation Act [Rajkumar Santram JANGRA(P), @gmail.com

12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/745/2026 [19/02/2026 PIRAMAL FINANCE LIMITED VsRAJESH 9958726491 delhi.jangraadvocate [18.02.2026
Block-I Conciliation Act Savita Dhable JANGRA(P), @gmail.com

12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/750/2026 [19/02/2026 PIRAMAL FINANCE LIMITED VsRAJESH 0958726491 delhi.jangraadvocate 18.02.2026
Block-I Conciliation Act ROHIT MISHRA JANGRA(P), @gmail.com

12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/749/2026 [19/02/2026 PIRAMAL FINANCE LIMITED VsRAJESH 9958726491 delhi.jangraadvocate [18.02.2026
Block-I Conciliation Act IAmrit Anand JANGRA(P), @gmail.com

12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/744/2026 [19/02/2026 PIRAMAL FINANCE LIMITED VsRAJESH 0958726491 delhi.jangraadvocate [18.02.2026
Block-I Conciliation Act Rushikesh Sanjivan Bhosale JANGRA(P), @gmail.com

12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/751/2026 [19/02/2026 IAXIS BANK LTD Vs MITHLESH [SANJEEV 8285002845 manjul.sood@srcsleg 18.02.2026
Block-1 Conciliation Act KUMAR PATHAK(P), al.com

12, New CourU/s 9 of the Arbitration &OMP (I) (COMM)/746/2026 [19/02/2026 PIRAMAL FINANCE LIMITED VsRAJESH 9958726491 delhi.jangraadvocate [18.02.2026
Block-I Conciliation Act Prasanth Kumar K G JANGRA(P), @gmail.com

12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/742/2026 [19/02/2026 PIRAMAL FINANCE LIMITED VsRAJESH 9958726491 delhi.jangraadvocate 18.02.2026
Block-I Conciliation Act Chandrakant Shivlingappa Bidve JANGRA(P), @gmail.com
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12, New U/s 9 of the Arbitration &OMP (I) (COMM)/740/2026 [19/02/2026 |Axis Bank Vs Rachna David IAnupam 0654926809 anupamjsingh@gamill18.02.2026
Block-I Conciliation Act Singh(P), .com

12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/741/2026 [19/02/2026 |Axis Bank Vs Sukanya Kuppuswamy |[Anupam 0654926809 anupamjsingh@gamil18.02.2026
Block-I Conciliation Act Singh(P), .com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/823/2026 [20/02/2026 IAXIS BANK LTD Vs RAJESH [SANJEEV 8285002845 manjul.sood @srcsleg [19.02.2026
Block-I Conciliation Act YADAV IPATHAK(P), al.com

12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/834/2026 [20/02/2026 YES BANK LIMITED Vs VIKASSANJEEV 8285002845 manjul.sood @sresleg [19.02.2026
Block-1 Conciliation Act KUMAR PATHAK(P), al.com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/824/2026 [20/02/2026 YES BANK LIMITED Vs VIKASSANJEEV 8285002845 manjul.sood @srcsleg [19.02.2026
Block-I Conciliation Act KUMAR 03 PATHAK(P), al.com

12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/825/2026 [20/02/2026 IAXIS BANK LTD Vs HARI KISHAN SANJEEV 8285002845 manjul.sood @srcsleg [19.02.2026
Block-1 Conciliation Act PATHAK(P), al.com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/826/2026 [20/02/2026 IYES BANK LIMITED Vs VAIBHAVISANJEEV 8285002845 manjul.sood @srcsleg [19.02.2026
Block-I Conciliation Act BATRA PATHAK(P), al.com

12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/827/2026 [20/02/2026 IAXIS BANK Vs ANIL KUMAR IAnupam 0654926809 anupamjsingh@gamill19.02.2026
Block-I Conciliation Act Singh(P), .com

12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/815/2026 [20/02/2026 IAXIS BANK Vs VINOD KUMARAnupam 0654926809 anupamjsingh@gamill19.02.2026
Block-I Conciliation Act KANOJIA Singh(P), .com

12, New CourfU/s 9 of the Arbitration &OMP (I) (COMM)/828/2026 [20/02/2026 AXIS BANK LTD Vs ASHEESH [SANJEEV 8285002845 manjul.sood@srcsleg 19.02.2026
Block-I Conciliation Act TYAGI PATHAK(P), al.com

12, New CourfU/s 9 of the Arbitration &OMP (I) (COMM)/829/2026 [20/02/2026 IAXIS BANK LTD Vs MOHIT [SANJEEV 8285002845 manjul.sood@srcsleg 19.02.2026
Block-1 Conciliation Act TRIVEDI PATHAK(P), al.com

12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/816/2026 [20/02/2026 IAXIS BANK LTD Vs SUMIT ADV 0871040589 indolexlaw@gmail.co [19.02.2026
Block-I Conciliation Act PRAKASH DHEERAJ(P), m

12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/830/2026 [20/02/2026 IAXIS BANK LTD Vs RAJKUMAR ADV 0871040589 indolexlaw@gmail.co [19.02.2026
Block-1 Conciliation Act DHEERAJ(P), m




S.NO COURT

DISTRICT

COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

RESPONDENT NAME

NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

12, New U/s 9 of the Arbitration &OMP (I) (COMM)/817/2026 [20/02/2026 IYES BANK LIMITED Vs SANJAYSANJEEV 8285002845 manjul.sood @srcsleg [19.02.2026
Block-I Conciliation Act KUMAR PATHAK(P), al.com

12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/831/2026 [20/02/2026 IAXIS BANK LTD Vs SIMRANJIT |ADV 0871040589 indolexlaw@gmail.co [19.02.2026
Block-I Conciliation Act SINGH DHEERAJ(P), m

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/818/2026 [20/02/2026 IAXIS BANK LTD Vs SUBHASH IADV 9871040589 indolexlaw@gmail.co [19.02.2026
Block-I Conciliation Act DHEERAJ(P), m

12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/832/2026 [20/02/2026 AXIS BANK LTD Vs RAKESHADV 9871040589 indolexlaw@gmail.co [19.02.2026
Block-1 Conciliation Act CHOUDHARY DHEERAJ(P), m

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/819/2026 [20/02/2026 IYES BANK LIMITED Vs SHAKILSANJEEV 8285002845 manjul.sood @srcsleg [19.02.2026
Block-I Conciliation Act KHALIL AHMAD PATHAK(P), al.com

12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/820/2026 [20/02/2026 IAXIS BANK LTD Vs RAMESH SANJEEV 8285002845 manjul.sood @srcsleg [19.02.2026
Block-1 Conciliation Act PATHAK(P), al.com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/821/2026 [20/02/2026 |Axis Bank Vs MOHIT IAnupam 0654926809 anupamjsingh@gamill19.02.2026
Block-I Conciliation Act Singh(P), .com

12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/833/2026 [20/02/2026 IAXIS BANK LTD Vs SATNAM ADV 0871040589 indolexlaw@gmail.co [19.02.2026
Block-I Conciliation Act KAUR DHEERAJ(P), m

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/822/2026 [20/02/2026 IYES BANK LIMITED Vs SHWETASANJEEV 8285002845 manjul.sood @srcsleg [19.02.2026
Block-I Conciliation Act INITIN DONGARE PATHAK(P), al.com

12, New CourtlExecution Petition [Execution (Comm)/20/2026 [20/02/2026 Canara Bank Vs JYOTI RAJPUT Sanjeev 0711142200 chopra6791@gamil.c {19.02.2026
Block-I Chopra(P), om

12, New CourfU/s 9 of the Arbitration &OMP (I) (COMM)/807/2026 [20/02/2026 IAXIS BANK LTD Vs SAHI RAM avinash 011-41513189 avinash.adv@gmail.c 19.02.2026
Block-1 Conciliation Act lkumar(P), om

12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/806/2026 [20/02/2026 IAXIS BANK LTD Vs RAJENDRAlavinash 011-41513189 avinash.adv@gmail.c [19.02.2026
Block-I Conciliation Act SINGH SHEKHAWAT lkumar(P), om

12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/814/2026 [20/02/2026 IAXIS BANK LTD Vs SALEEM RAZA@avinash 011-41513189 avinash.adv@gmail.c {19.02.2026
Block-1 Conciliation Act KHAN lkumar(P), om
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12, New U/s 9 of the Arbitration &OMP (I) (COMM)/811/2026 [20/02/2026 IAXIS BANK LTD Vs VIMAL KUMARjavinash 011-41513189 avinash.adv@gmail.c [19.02.2026
Block-I Conciliation Act TRIPATHI lkumar(P), om
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/809/2026 [20/02/2026 IAXIS BANK LTD Vs UMESH|avinash 011-41513189 avinash.adv@gmail.c [19.02.2026
Block-I Conciliation Act KUMAR lkumar(P), om
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/813/2026 [20/02/2026 IAXIS BANK LTD Vs AKIL HASAN |avinash 011-41513189 avinash.adv@gmail.c [19.02.2026
Block-I Conciliation Act lkumar(P), om
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/805/2026 [20/02/2026 AXIS BANK LTD Vs RAHULavinash 011-41513189 avinash.adv@gmail.c [19.02.2026
Block-1 Conciliation Act SHARMA lkumar(P), om
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/803/2026 [20/02/2026 IAXIS BANK LTD Vs SHANA avinash 011-41513189 avinash.adv@gmail.c [19.02.2026
Block-I Conciliation Act kumar(P), om
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/804/2026 [20/02/2026 IAXIS BANK LTD Vs JATADHARavinash 011-41513189 avinash.adv@gmail.c {19.02.2026
Block-1 Conciliation Act PANDEY lkumar(P), om
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/802/2026 [20/02/2026 IAXIS BANK LTD Vs MANDRWATIavinash 011-41513189 avinash.adv@gmail.c [19.02.2026
Block-I Conciliation Act DEVI lkumar(P), om
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/801/2026 [20/02/2026 AXIS BANK LTD Vs SUSHEELavinash 011-41513189 avinash.adv@gmail.c {19.02.2026
Block-I Conciliation Act KUMAR lkumar(P), om
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/889/2026 [21/02/2026 IAXIS BANK LTD Vs MOHD FAIZ javinash 011-41513189 avinash.adv@gmail.c [20.02.2026
Block-I Conciliation Act lkumar(P), om
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/888/2026 [21/02/2026 AXIS BANK Vs SHIV KUMARAnupam 0654926809 anupamjsingh@gamil20.02.2026
Block-I Conciliation Act RAGHAV Singh(P), .com
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/887/2026 [21/02/2026 |Axis Bank Ltd Vs VIPIN TALWAR |ASHISH 9999183119 anuj@agcpartners.co.20.02.2026
Block-1 Conciliation Act KUMAR in

IGUPTA(P),
12, New CourU/s 9 of the Arbitration &OMP (I) (COMM)/885/2026 [21/02/2026 Axis Bank Ltd Vs GAUTAMASHISH 9999183119 anuj@agcpartners.co.20.02.2026
Block-I Conciliation Act KRISHNA KUMAR in

GUPTA(P),
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/886/2026 [21/02/2026 Axis Bank Ltd Vs VASEEMAASHISH 0999183119 anuj@agcpartners.co.[20.02.2026
Block-1 Conciliation Act KHATOON KUMAR in

IGUPTA(P),
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12, New U/s 9 of the Arbitration &OMP (I) (COMM)/924/2026 [23/02/2026 PIRAMAL FINANCE LIMITED VsSRAJESH 9958726491 delhi.jangraadvocate [21.02.2026
Block-I Conciliation Act Thajudheen O P JANGRA(P), @gmail.com
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/923/2026 [23/02/2026 PIRAMAL FINANCE LIMITED VsRAJESH 0958726491 delhi.jangraadvocate [21.02.2026
Block-I Conciliation Act Vikkas Singh JANGRA(P), @gmail.com
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/922/2026 [23/02/2026 PIRAMAL FINANCE LIMITED VsRAJESH 9958726491 delhi.jangraadvocate [21.02.2026
Block-I Conciliation Act IChahak Rathee JANGRA(P), @gmail.com
12, New CourtCIVIL CASES CS (COMM)/106/2026 24/02/2026 Max Healthcare Institute Limited Vs[Kruttika 9999947699 raunaq@ira.law 23.02.2026
Block-1 Maxilife Hospital Private Limited Lakshmi(P),
12, New CourtiCIVIL CASES Misc DJ/88/2026 24/02/2026 SUNSPOT CAFE PRIVATESonu Vivek(P), 9891327022 tomarss227@gmail.c [23.02.2026
Block-I LIMITED Vs SHRI KURMA MOSES om
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/949/2026 [25/02/2026 PIRAMAL FINANCE LTD Vs SubodhANANJAY 7455023130 asaplegalandadvocate[24.02.2026
Block-1 Conciliation Act Rajender Prasad SINGH(P), s@gmail.com
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/950/2026 [25/02/2026 IPIRAMAL FINANCE LTD Vs Rizwan ANANJAY 7455023130 asaplegalandadvocate[24.02.2026
Block-I Conciliation Act IAmanmiya SINGH(P), s@gmail.com
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/951/2026 [25/02/2026 PIRAMAL FINANCE LTD Vs AlokKANANJAY 7455023130 asaplegalandadvocate24.02.2026
Block-I Conciliation Act Kumar SINGH(P), s@gmail.com
12, New CourtCIVIL CASES CS (COMM)/113/2026 27/02/2026 Mark Shield Vs Mohammad Awais |ANSHUMAN(P)|9911373783 info@markshield.in [26.02.2026
Block-I 8
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/975/2026 [27/02/2026 |Axis Bank Ltd Vs DALJIT KAUR IASHISH 9999183119 anuj@agcpartners.co.[26.02.2026
Block-I Conciliation Act KUMAR in

IGUPTA(P),
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/976/2026 [27/02/2026 IAXIS BANK LTD Vs SURENDAR |avinash 011-41513189 avinash.adv@gmail.c [26.02.2026
Block-1 Conciliation Act lkumar(P), om
12, New CourU/s 9 of the Arbitration &OMP (I) (COMM)/974/2026 [27/02/2026 PIRAMAL FINANCE LTD VSANANJAY 7455023130 asaplegalandadvocate[26.02.2026
Block-I Conciliation Act GAURAV Verma SINGH(P), s@gmail.com
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/970/2026 [27/02/2026 Axis Bank Ltd Vs RAVINDERASHISH 0999183119 anuj@agcpartners.co.[26.02.2026
Block-1 Conciliation Act KUMAR KUMAR in

GUPTA(P),
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12, New U/s 9 of the Arbitration &OMP (I) (COMM)/971/2026 [27/02/2026 Axis Bank Ltd Vs KANARAMASHISH 9999183119 anuj@agcpartners.co.[26.02.2026
Block-I Conciliation Act IPRAJAPAT KUMAR in

IGUPTA(P),
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/973/2026 [27/02/2026 PIRAMAL FINANCE LIMITED VsRAJESH 0958726491 delhi.jangraadvocate [26.02.2026
Block-I Conciliation Act Kapil Kapil JANGRA(P), @gmail.com
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/972/2026 [27/02/2026 PIRAMAL FINANCE LIMITED VsRAJESH 9958726491 delhi.jangraadvocate [26.02.2026
Block-I Conciliation Act Vinod Kumar JANGRA(P), @gmail.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/1011/2026 [28/02/2026 Axis Bank Ltd Vs PARIPURNAASHISH 9999183119 anuj@agcpartners.co.|[27.02.2026
Block-1 Conciliation Act INAND PANDEY KUMAR in

GUPTA(P),
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1010/202628/02/2026 IAXIS BANK LTD Vs VIKAS SINGH |avinash 011-41513189 avinash.adv@gmail.c [27.02.2026
Block-I Conciliation Act kumar(P), om
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6, New  CourtCommercial OMP (I) (COMM) 474/2026 [02.02.2026 IAXIS BANK LTD VS DEEPAK RAHUL 9971891788 info@aualegal.com [30.01.2026
Block-I CHAUHAN
6, New CourtiCommercial OMP (I) (COMM) 475/2026 [02.02.2026 IAXIS BANK LTD VS JAYANTIRAHUL 0971891788 info@aualegal.com [30.01.2026
Block-I KUMAR CHAUHAN
6, New  CourtiCommercial OMP (I) (COMM) 476/2026 [02.02.2026 IAXIS BANK LTD VS RAKESHRAHUL 9971891788 info@aualegal.com [30.01.2026
Block-I CHAUDHARY CHAUHAN
6, New CourtiCommercial OMP (I) (COMM) 477/2026 [02.02.2026 IAXIS BANK LTD VS HARJINDERRAHUL 0971891788 info@aualegal.com [30.01.2026
Block-1 SINGH CHAUHAN
6, New  CourtiCommercial OMP (I) (COMM) 478/2026 [02.02.2026 IAXIS BANK LTD VS JAKRUDDIN [RAHUL 9971891788 info@aualegal.com [30.01.2026
Block-I CHAUHAN
6, New  CourtiCommercial OMP (I) (COMM) 479/2026 [02.02.2026 IAXIS BANK LTD VS MAUSIN RAHUL 9971891788 info@aualegal.com [30.01.2026
Block-1 CHAUHAN
6, New  CourtiCommercial OMP (I) (COMM) 480/2026 [02.02.2026 IAXIS BANK LTD VS HUKAMRAHUL 9971891788 info@aualegal.com [31.01.2026
Block-I SINGH SHEKHAWAT CHAUHAN
6, New  CourtiCommercial CS (COMM) 71/2026 02.02.2026 IMEENA TANWAR VS MUNICIPALASHU ARORA9910800124 ashunarora@gmail.cof11.01.2026
Block-I ICORPORATION OF DELHI & ABHISHEK] m

ICHANDEL
6, New  CourtCommercial CS (COMM) 72/2026 02.02.2026 IMEENA TANWAR VS MUNICIPALASHU ARORA9910800124 ashunarora@gmail.co[11.01.2026
Block-I ICORPORATION OF DELHI & ABHISHEK] m

CHANDEL
6, New  CourtiCommercial CS (COMM) 73/2026 02.02.2026 IMEENA TANWAR VS MUNICIPALASHU ARORA9910800124 ashunarora@gmail.co[11.01.2026
Block-I ICORPORATION OF DELHI & ABHISHEK| m

CHANDEL
6, New  CourtiCommercial OMP (I) (COMM) 528/2026 [04.02.2026 IPIRAMAL FINANCE LTD VS ROBINRAJESH 0958726491 jangraadvocate@gma [31.01.2026
Block-I KUMAR JANGRA il.com
6, New  CourtiCommercial OMP (I) (COMM) 529/2026 [04.02.2026 PIRAMAL FINANCE LTD VSRAJESH 9958726491 jangraadvocate@gma [31.01.2026
Block-I ROHAN SINGH JANGRA il.com
6, New  CourtCommercial CS (COMM) 78/2026 07.02.2026 GANNAMASTER AGRO KIRATRAJ 9205179872 kiratraj@aparlaw.co |04.02.2026
Block-1 INDUSTRIES PVT LTD VSSADANA m

JAYKISHAN CROP CARE PVT LTD
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6, New ICommercial CS (COMM) 79/2026 07.02.2026 PUNJAB NATIONAL BANK VS 0311824970 associatenarayan29@ [24.11.2025
Block-I [RINKI SAINI INARAIN gmail.com
6, New CourtiCommercial OMP (I) (COMM) 556/2026 [07.02.2026 IAXIS BANK LTD VS HARSHAVINASH 1141513189 avinash.adv@gmail.c [02.02.2026
Block-I SHARMA KUMAR om
6, New  CourtiCommercial OMP (1) (COMM) 555/2026 [07.02.2026 AXIS BANK LTD VS GURMELAVINASH 1141513189 avinash.adv@gmail.c [02.02.2026
Block-I SINGH KUMAR om
6, New CourtiCommercial OMP (I) (COMM) 554/2026 [07.02.2026 IAXIS BANK LTD VS GAJJU IAVINASH 1141513189 avinash.adv@gmail.c [02.02.2026
Block-1 KUMAR om
6, New  CourtiCommercial OMP (1) (COMM) 553/2026 [07.02.2026 AXIS BANK LTD VS DINESHAVINASH 1141513189 avinash.adv@gmail.c |04.02.2026
Block-I KUMAR CHOUHAN KUMAR om
6, New  CourtiCommercial OMP (I) (COMM) 552/2026 [07.02.2026 AXIS BANK LTD VS CHETANAVINASH 1141513189 avinash.adv@gmail.c |04.02.2026
Block-1 SHARMA KUMAR om
6, New  CourtiCommercial OMP (1) (COMM) 551/2026 [07.02.2026 AXIS BANK LTD VS MOHDAVINASH 1141513189 avinash.adv@gmail.c |04.02.2026
Block-I MURSLEEN KUMAR om
6, New  CourtiCommercial OMP (I) (COMM) 550/2026 [07.02.2026 IAXIS BANK LTD VS PAWANAVINASH 1141513189 avinash.adv@gmail.c |04.02.2026
Block-I CHAUDHARY KUMAR om
6, New  CourtiCommercial OMP (1) (COMM) 549/2026 [07.02.2026 AXIS BANK LTD VS GAURAVAVINASH 1141513189 avinash.adv@gmail.c [03.02.2026
Block-I BHATNAGAR KUMAR om
6, New  CourtiCommercial CS (COMM) 80/2026 09.02.2026 AAGAM WORLDWIDESURESH 0312056371 sureshadvs@yahoo.c [05.02.2026
Block-I INDUSTRIES VS ARISINFRAKUMAR om

ISOLUTIONS PVT LTD
6, New  CourtiCommercial OMP (I) (COMM) 564/2026 [09.02.2026 IAXIS BANK LTD VS SUMITRAHUL 0971891788 info@aualegal.com |05.02.2026
Block-1 KUMAR CHAUBE CHAUHAN
6, New  CourtiCommercial IOMP (I) (COMM) 565/2026 [09.02.2026 IAXIS BANK LTD VS OM PRAKASHRAHUL 0971891788 info@aualegal.com |07.02.2026
Block-I SINGH CHAUHAN
6, New  CourtCommercial OMP (I) (COMM) 566/2026 [09.02.2026 AXIS BANK LTD VS SHUBHASHAVINASH 1141513189 avinash.adv@gmail.c [07.02.2026

Block-1

CHANDRA

KUMAR

om
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6, New ICommercial IOMP (I) (COMM) 567/2026 [09.02.2026 IAXIS BANK LTD VS GURVINDERAVINASH 1141513189 avinash.adv@gmail.c [07.02.2026
Block-I SINGH KUMAR om
6, New CourtiCommercial IOMP (I) (COMM) 568/2026 [09.02.2026 IFFCO KISHAN FINANCE LTD VSASHISH 9999183119 ashish@agcpartners.c|31.01.2026
Block-I SHAMBHU SHARMA KUMAR GUPTA| 0.in
6, New  CourtiCommercial IOMP (I) (COMM) 569/2026 [09.02.2026 IFFCO KISHAN FINANCE LTD VSASHISH 9999183119 ashish@agcpartners.c[31.01.2026
Block-I MOHD JUBER KUMAR GUPTA| 0.in
6, New CourtiCommercial OMP (I) (COMM) 570/2026 [09.02.2026 IFFCO KISHAN FINANCE LTD VSASHISH 9999183119 ashish@agcpartners.c|31.01.2026
Block-1 IMANU KUMAR KUMAR GUPTA| 0.in
6, New  CourtiCommercial OMP (I) (COMM) 571/2026 [09.02.2026 IARTHMATE FINANCING INDIAMUKESH 0873062233 MKSLAWOFFICE65 [05.02.2026
Block-I PVT LTD VS PAL BABU KUMAR 0@GMAIL.COM

SHARMA
6, New  CourtiCommercial CS (COMM) 82/2026 10.02.2026 IMPERIAL BOOKS ANDADITYA 9971274278 aditya@malhotraand [03.02.2026
Block-1 STATIONERS VS URBAN BAE MALHOTRA malhotra.com
6, New  CourtiCommercial CS (COMM) 84/2026 11.02.2026 RISHABH KANT AGGARWAL VSVIKAS 9810566116 IADVOCATEVIKASS [20.01.2026
Block-I MCD SHARMA HARMA1@GMAIL.C

oM

6, New  CourtiCommercial CS (COMM) 85/2026 11.02.2026 SHUBHAM GOLDIEE MASALE VSSHRAVAN 9990605966 IUNITEDMARK@UN [24-01-2026
Block-I R B FOOD KUMAR ITEDANDUNITED.C

BANSAL OM
6, New  CourtCommercial OMP (D2.02.2026 IAxis Bank Ltd Vs SHRI THAKURASHISH 9999183119 IANUj@agcpartners.c [05.02.2026
Block-I (COMM.)/654/2026 IFREIGHT CARRIER KUMAR GUPTA| 0.in
6, New  CourtiCommercial OMP (D12.02.2026 |Axis Bank Ltd Vs SHARMA KAMALASHISH 0999183119 IANUj@agcpartners.c [05.02.2026
Block-I (COMM.)/655/2026 KUMAR KUMAR GUPTA| 0.in
6, New  CourtiCommercial OMP (D2.02.2026 |Axis Bank Ltd Vs VYOM KESH IASHISH 9999183119 IANUj@agcpartners.c [05.02.2026
Block-1 (COMM.)/656/2026 KUMAR GUPTA| 0.in
6, New  CourtiCommercial OMP (Dj12.02.2026 Axis Bank Ltd Vs SOUTH WESTASHISH 9999183119 IANUj@agcpartners.c |05.02.2026
Block-I (COMM.)/657/2026 IROADWAYS CARRIER KUMAR GUPTA| 0.in
6, New  CourtCommercial OMP (I) (COMM) 658/2026 [12.02.2026 M/S PIRAMAL FINANCE LTD VSRAJESH 9958726491 jangraadvocate@gma |07.02.2026
Block-1 HIMANSHU PATEL JANGRA il.com
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6, New ICommercial OMP (I) (COMM) 693/2026 [13.02.2026 Axis Bank Ltd Vs RDS PROJECTASHISH 9999183119 IANUj@agcpartners.c [07.02.2026
Block-I LIMITED KUMAR GUPTA| 0.in

6, New  CourtiCommercial OMP (I) (COMM) 692/2026 [13.02.2026 Axis Bank Ltd Vs PAYALASHISH 9999183119 IANUj@agcpartners.c [07.02.2026
Block-I TRASWAYS KUMAR GUPTA| 0.in

6, New  CourtiCommercial OMP (I) (COMM) 691/2026 [13.02.2026 |Axis Bank Ltd Vs SHABANAM ARA |ASHISH 9999183119 IANUj@agcpartners.c [07.02.2026
Block-I KUMAR GUPTA| 0.in

6, New CourtiCommercial IOMP (I) (COMM) 690/2026 [13.02.2026 |Axis Bank Ltd Vs SWIFT AND SAFEASHISH 9999183119 IANUj@agcpartners.c [07.02.2026
Block-1 ILOGISTICS PRIVATE LIMITED KUMAR GUPTA| 0.in

6, New  CourtiCommercial OMP (I) (COMM) 689/2026 [13.02.2026 Axis Bank Ltd Vs JNB LOGISTICSASHISH 9999183119 IANUj@agcpartners.c [07.02.2026
Block-I INDIA KUMAR GUPTA| 0.in

6, New  CourtiCommercial IOMP (I) (COMM) 688/2026 [13.02.2026 IAXIS BANK LTD Vs CHIRANJIVSunita Singh(P),|9871040589 INDOLEXLAW@gma(05.02.2026
Block-1 KUMAR il.com

6, New  CourtiCommercial IOMP (1) (COMM) 704/2026 [16.02.2026 IAXIS BANK LTD VS BABLI IAVINASH 1141513189 avinash.adv@gmail.c [06.02.2026
Block-I KUMAR om

6, New  CourtCommercial OMP (I) (COMM) 705/2026 [16.02.2026 IAXIS BANK LTD Vs ANANDAVINASH 1141513189 avinash.adv@gmail.c {12.02.2026
Block-I KUMAR KUMAR om

6, New  CourtiCommercial IOMP (I) (COMM) 706/2026 [16.02.2026 IAXIS BANK LTD Vs SUMIT IAVINASH 1141513189 avinash.adv@gmail.c [12.02.2026
Block-I KUMAR om

6, New  CourtCommercial OMP (1) (COMM) 707/2026 [16.02.2026 IAXIS BANK LTD Vs MOHIT LAL  |AVINASH 1141513189 avinash.adv@gmail.c {12.02.2026
Block-I KUMAR om

6, New  CourtiCommercial OMP (I) (COMM) 708/2026 [16.02.2026 IAXIS BANK LTD Vs SHAGUPTA  |AVINASH 1141513189 avinash.adv@gmail.c [12.02.2026
Block-1 KUMAR om

6, New  CourtiCommercial OMP (I) (COMM) 709/2026 [17.02.2026 CNH INDUSTRIAL CAPITAL PVTRAJESH 9958726491 jangraadvocate@gma [11.02.2026
Block-I ILTD VS JITENDER JANGRA il.com

6, New  CourtCommercial OMP (I) (COMM) 710/2026 [17.02.2026 CNH INDUSTRIAL CAPITAL PVTRAJESH 9958726491 jangraadvocate@gma[11.02.2026
Block-I ILTD VS CHANAN SINGH JANGRA il.com
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6, New ICommercial OMP (I) (COMM) 711/2026 [17.02.2026 CNH INDUSTRIAL CAPITAL PVTRAJESH 9958726491 jangraadvocate@gma [11.02.2026
Block-I ILTD VS ZORA SINGH JANGRA il.com

6, New CourtiCommercial OMP (I) (COMM) 712/2026 [17.02.2026 CNH INDUSTRIAL CAPITAL PVTRAJESH 0958726491 jangraadvocate@gma [11.02.2026
Block-I ILTD VS VIMALESH SATYENDRA JANGRA il.com

6, New  CourtiCommercial OMP (I) (COMM) 713/2026 [17.02.2026 CNH INDUSTRIAL CAPITAL PVTRAJESH 9958726491 jangraadvocate@gma [11.02.2026
Block-I ILTD VS NARINDER KUMAR 90505 JANGRA il.com

6, New CourtiCommercial OMP (I) (COMM) 714/2026 [17.02.2026 IYES BANK LTD VS MOHIT OBERAIANANJAY 7455023130 asaplegalandadvocate[10.02.2026
Block-1 SINGH @gmail.com

6, New  CourtiCommercial IOMP (I) (COMM) 777/2026 [19.02.2026 IAXIS BANK LTD VS VIVEK BALAJIANUPAM 1141618295 info@ajslegal.in 16.02.2026
Block-I IARUMUGAM SINGH

6, New  CourtiCommercial CS (COMM) 100/2026 20.02.2026 [UNION BANK OF INDIA VS LILA JITENDRA 9810197621 jitendergargadv@gm [13.02.2026
Block-1 GARG lail.com

6, New  CourtiCommercial OMP (I) (COMM) 849/2026 [20.02.2026 M/S PIRAMAL FINANCE LTD VSRAJESH 9958726491 jangraadvocate@gma [13.02.2026
Block-I KUNNATH ABDUL SHEREEF JANGRA il.com

6, New  CourtiCommercial OMP (I) (COMM) 852/2026 [20.02.2026 M/S PIRAMAL FINANCE LTD VSRAJESH 9958726491 jangraadvocate@gma [13.02.2026
Block-I ISATISH GARG JANGRA il.com

6, New  CourtCommercial OMP (I) (COMM) 855/2026 [20.02.2026 M/S PIRAMAL FINANCE LTD VSRAJESH 0958726491 jangraadvocate@gma [13.02.2026
Block-I PREMPAL JANGRA il.com

6, New  CourtiCommercial OMP (I) (COMM) 856/2026 [20.02.2026 M/S PIRAMAL FINANCE LTD VSRAJESH 9958726491 jangraadvocate@gma [13.02.2026
Block-I IPOOJA FULZELE JANGRA il.com

6, New  CourtiCommercial OMP (I) (COMM) 857/2026 [20.02.2026 M/S PIRAMAL FINANCE LTD VSRAJESH 0958726491 jangraadvocate@gma [13.02.2026
Block-1 DEEPAK DHIMAN JANGRA il.com

6, New  CourtiCommercial OMP (I) (COMM) 858/2026 [20.02.2026 IM/S PIRAMAL FINANCE LTD VSRAJESH 0958726491 jangraadvocate@gma [13.02.2026
Block-I IDHONDIRAM MANE JANGRA il.com

6, New  CourtCommercial OMP (I) (COMM) 859/2026 [20.02.2026 IAXTS BANK LTD VS RANJIT SINGH[SANJEEV 9717028845 litigation@sreslegal.c 16.02.2026

Block-1

PATHAK

om
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6, New ICommercial OMP (I) (COMM) 860/2026 [20.02.2026 IAXIS BANK LTD VS PREM SINGH [SANJEEV 9717028845 litigation@sreslegal.c [16.02.2026
Block-I IPATHAK om
6, New CourtiCommercial OMP (I) (COMM) 861/2026 [20.02.2026 IAXIS BANK LTD VS ASHISHSANJEEV 0717028845 litigation@sreslegal.c 16.02.2026
Block-I SINGH PATHAK om
6, New  CourtiCommercial IOMP (I) (COMM) 910/2026 [21.02.2026 IPIRAMAL FINANCE LTD VS PUNITRAJESH 9958726491 jangraadvocate@gma [16.02.2026
Block-I PATTHANSHETTY JANGRA il.com
6, New CourtiCommercial OMP (I) (COMM) 913/2026 [21.02.2026 PIRAMAL FINANCE LTD VSRAJESH 0958726491 jangraadvocate@gma [16.02.2026
Block-I BHANWAR SINGH CHOUHAN JANGRA il.com
6, New  CourtiCommercial IOMP (I) (COMM) 915/2026 [21.02.2026 PIRAMAL FINANCE LTD VSRAJESH 9958726491 jangraadvocate@gma [16.02.2026
Block-I RAMPAL PHOOL CHAND JANGRA il.com
6, New  CourtiCommercial OMP (I) (COMM) 917/2026 [21.02.2026 PIRAMAL FINANCE LTD VSRAJESH 9958726491 jangraadvocate@gma [16.02.2026
Block-1 SANDHYA DEVRAJ JANGRA il.com
6, New  CourtiCommercial IOMP (I) (COMM) 919/2026 [21.02.2026 PIRAMAL FINANCE LTD VSRAJESH 9958726491 jangraadvocate@gma [16.02.2026
Block-I MITUL HARIBHAI KATRODIYA JANGRA il.com
6, New  CourtiCommercial OMP (I) (COMM) 921/2026 [21.02.2026 IPIRAMAL FINANCE LTD VS MAJIDRAJESH 9958726491 jangraadvocate@gma [16.02.2026
Block-1 MOHD JANGRA il.com
6, New  CourtCommercial CS (COMM) 103/2026 23.02.2026 MAX HEALTHCARE INSTITUTERAUNAQ 9999947699 raunaq@ira.law 18.02.2026
Block-I LIMITED VS M/S MAXFORTKAMATH

MULTISPECIALITY HOSPITAL &

IANR
6, New  CourtiCommercial OMP (1) (COMM) 937/2026 [23.02.2026 YES BANK LTD VS SACHINSANJEEV 9717028845 litigation@sreslegal.c [17.02.2026
Block-I SACHIN PATHAK om
6, New  CourtiCommercial OMP (I) (COMM) 938/2026 [23.02.2026 IAXIS BANK LTD VS JITENDRASANJEEV 0717028845 litigation@srcslegal.c [17.02.2026
Block-1 KUMAR PATHAK om
6, New  CourtiCommercial OMP (I) (COMM) 939/2026 [23.02.2026 IAXIS BANK LTD VS ASHU SANJEEV 9717028845 litigation@sreslegal.c [17.02.2026
Block-I PATHAK om
6, New  CourtCommercial IOMP (I) (COMM) 940/2026 [23.02.2026 AXIS BANK LTD VS ARVINDSANJEEV 9717028845 litigation@srceslegal.c [17.02.2026
Block-1 SHARMA PATHAK om
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6, New Commercial OMP (I) (COMM) 941/2026 [23.02.2026 IAXIS BANK LTD VS KHEEM DANANUPAM 1141618295 info@ajslegal.in 17.02.2026
Block-I BARAT SINGH

6, New CourtiCommercial OMP (I) (COMM) 942/2026 [23.02.2026 AXIS BANK LTD VS KAFEELANUPAM 1141618295 info@ajslegal.in 17.02.2026
Block-I IAHMED SINGH

6, New  CourtiCommercial OMP (I) (COMM) 943/2026 [23.02.2026 IAXIS BANK LTD VS SUMITANUPAM 1141618295 info@ajslegal.in 17.02.2026
Block-I DAHIYA SINGH

6, New CourtiCommercial OMP (I) (COMM) 944/2026 [23.02.2026 IAXIS BANK LTD VS SONUSENANUPAM 1141618295 info@ajslegal.in 17.02.2026
Block-1 GUPTA SINGH

6, New  CourtiCommercial OMP (I) (COMM) 945/2026 [23.02.2026 IAXIS BANK LTD VS SHANE ALAM ANUPAM 1141618295 info@ajslegal.in 17.02.2026
Block-I SINGH

6, New  CourtiCommercial CS (COMM) 107/2026 24.02.2026 STATE BANK OF INDIA VS SEPOYA.K. ROUT 9999132159 akroutadvocate@gmal11.02.2026
Block-1 RAVINDER KUMAR il.com

6, New  CourtiCommercial OMP (I) (COMM) 962/2026 [26.02.2026 M/S PIRAMAL FINANCE LTD VSRAJESH 9958726491 jangraadvocate@gma [18.02.2026
Block-I IRAZI ABBAS JANGRA il.com

6, New  CourtiCommercial OMP (I) (COMM) 963/2026 [26.02.2026 M/S PIRAMAL FINANCE LTD VSRAJESH 9958726491 jangraadvocate@gma [18.02.2026
Block-I KALYAN SINGH JANGRA il.com

6, New  CourtiCommercial OMP (1) (COMM) 964/2026 [26.02.2026 AXIS BANK LTD VS RAKESHSUNITA SINGH 9871040589 indolexlaw@gmail.co [17.02.2026
Block-I KUSHWAHA m

6, New  CourtiCommercial OMP (1) (COMM) 965/2026 [26.02.2026 IAXTS BANK LTD VS OM PRAKASH|SUNITA SINGH 9871040589 indolexlaw@gmail.co [17.02.2026
Block-I RAJBHAR m

6, New  CourtiCommercial OMP (I) (COMM) 966/2026 [26.02.2026 IAXIS BANK LTD VS RAVI KUMARSUNITA SINGH 9871040589 indolexlaw@gmail.co [17.02.2026
Block-1 TIWARI m

6, New  CourtiCommercial OMP (I) (COMM) 967/2026 [26.02.2026 M/S PIRAMAL FINANCE LTD VSRAJESH 9958726491 jangraadvocate@gma [18.02.2026
Block-I SHAILJA JINDAL JANGRA il.com

6, New  CourtCommercial OMP (I) (COMM) 968/2026 [26.02.2026 M/S PIRAMAL FINANCE LTD VSRAJESH 9958726491 jangraadvocate@gma [18.02.2026
Block-1 KOMAL PANDEY JANGRA il.com
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6, New Commercial OMP (I) (COMM) 969/2026 [26.02.2026 M/S PIRAMAL FINANCE LTD VSRAJESH 9958726491 jangraadvocate@gma [18.02.2026
Block-I RAVINDRA KUMAR PRADHAN JANGRA il.com
6, New CourtiCommercial CS (COMM) 110/2026 26.02.2026 TEE EM BUILDERS PVT LTD VSANUJ KUMAR9999183119 anuj@agcpartners.co.[24.02.2026
Block-I IAMLAAN ORGANICS PVT LTD & SACHIN in
6, New  CourtiCommercial [EX (COMM) 22/2026 26.02.2026 IDIAMOND MODULAR PVT LTD VSSHRAVAN 8447887541 unitedmark@uniteda [21.02.2026
Block-I YASH ARORA TRADING ASKUMAR ndunited.com
SIDDHI VINAYAK TRADERS BANSAL

6, New CourtiCommercial CS (COMM) 114/2026 27.02.2026 MADHU SHEELA SINGH VSDEVRAJ 0810081751 devrajgadvocate@gm 13.02.2026
Block-1 GROCERY 4U RETAIL PVT LTD IAGGARWAL lail.com
6, New  CourtiCommercial IOMP (I) (COMM) 986/2026 [27.02.2026 PIRAMAL FINANCE LTD VSRAJESH 9958726491 jangraadvocate@gma [18.02.2026
Block-I SUDHAKAR BABURAO GEJAGE  JANGRA il.com
6, New  CourtiCommercial OMP (I) (COMM) 987/2026 [27.02.2026 IPIRAMAL FINANCE LTD VS SONURAJESH 9958726491 jangraadvocate@gma [18.02.2026
Block-I SURESH JANGRA il.com
6, New  CourtiCommercial IOMP (I) (COMM) 988/2026 [27.02.2026 PIRAMAL FINANCE LTD VS MDRAJESH 9958726491 jangraadvocate@gma [18.02.2026
Block-I SHAKIR JANGRA il.com
6, New  CourtiCommercial OMP (I) (COMM) 989/2026 [27.02.2026 PIRAMAL FINANCE LTD VSRAJESH 9958726491 jangraadvocate@gma [18.02.2026
Block-I PAWAN KUMAR JANGRA il.com
6, New  CourtCommercial IOMP (I) (COMM) 990/2026 [27.02.2026 PIRAMAL FINANCE LTD VSRAJESH 0958726491 jangraadvocate@gma [18.02.2026
Block-I INAVED KHAN JANGRA il.com
6, New  CourtiCommercial OMP (1) (COMM) 991/2026 [27.02.2026 PIRAMAL FINANCE LTD VSRAJESH 9958726491 jangraadvocate@gma [18.02.2026
Block-I IYOGESH SOUNDALKAR JANGRA il.com
6, New  CourtiCommercial OMP (I) (COMM) 992/2026 [27.02.2026 PIRAMAL FINANCE LTD VSRAJESH 0958726491 jangraadvocate@gma [18.02.2026
Block-I RAHUL SINGH JANGRA il.com
6, New  CourtiCommercial Ex.COMM - Award by Arb.[28.02.2026 INDUSIND BANK LTD VS ASHOKINAGENDER (9990706205 advpankaj.associates [23.02.2026
Block-I Comm./11/2026 KUMAR SINGH @gmail.com

25 ISH. SANDEEPSOUTH 17, New CourtiCommercial OMP (I) (COMM)/484/2026 |02/02/2026 PIRAMAL FINANCE LIMITED VsRAJESH 0958726491 130-01-2026

IYADAV, Block-I Jitendra Singh JANGRA(P) jangraadvocate@gma
il.com
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17, New ICommercial IOMP (I) (COMM)/485/2026 [02/02/2026 PIRAMAL FINANCE LIMITED RAJESH 9958726491 130-01-2026
Block-I Deepak Chadha JANGRA(P) jangraadvocate@gma

il.com
17, New CourtiCommercial IOMP (I) (COMM)/486/2026 [02/02/2026 PIRAMAL FINANCE LIMITED VsRAJESH 0958726491 130-01-2026
Block-I Jagdish Narayan Jarad JANGRA(P) jangraadvocate@gma

il.com
17, New CourtCommercial OMP (I) (COMM)/511/2026 [04-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH 9958726491 131-01-2026
Block-I Sompal Singh JANGRA(P) jangraadvocate@gma

il.com
17, New CourtCommercial OMP (I) (COMM)/504/2026 [04-02-2026 IFFCO KISAN FINANCE LTD VsASHISH 9999183119, ashish@agcpartners.c|31-01-2026
Block-1 IDEV SUNDER MANDAL KUMAR 0811517810 0.in

GUPTA(P)

17, New CourtiCommercial OMP (I) (COMM)/507/2026 [04-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH 9958726491 131-01-2026
Block-I Amit Juneja JANGRA(P) jangraadvocate@gma

il.com
17, New CourtCommercial OMP (I) (COMM)/503/2026 [04-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH 0958726491 131-01-2026
Block-I IDarshan Jagdishbhai Pilojpara JANGRA(P) jangraadvocate@gma

il.com
17, New CourtCommercial OMP (I) (COMM)/509/2026 [04-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH 9958726491 31-01-2026
Block-I [Ravishankar Bilare JANGRA(P) jangraadvocate@gma

il.com
17, New CourtCommercial OMP (I) (COMM)/501/2026 [04-02-2026 IFFCO KISAN FINANCE LTD VsASHISH 9999183119, ashish@agcpartners.c|31-01-2026
Block-I LALAN SADA KUMAR 9811517810 0.in

GUPTA(P)

17, New CourtiCommercial OMP (I) (COMM)/502/2026 [04-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH 0958726491 131-01-2026
Block-I [Faizan Khan JANGRA(P) jangraadvocate@gma

il.com
17, New CourtCommercial OMP (I) (COMM)/505/2026 |04-02-2026 IAXIS BANK LTD Vs NEELAM avinash 0811182985 avinash.adv@gmail.c [31-01-2026
Block-I lkumar(P) om
17, New CourtiCommercial OMP (I) (COMM)/500/2026 [04-02-2026 IAXIS BANK LTD Vs JAI MANGALavinash 0811182985 avinash.adv@gmail.c 02-02-2026
Block-1 ISONI lkumar(P) om
17, New CourtCommercial Misc DJ/52/2026 04-02-2026 ICLASSIC DISPLAY SYSTEMS PVTAnoushka 0910505313 not provided 29-01-2026
Block-I LTD Vs TRUCAREKIDZ INDIASingh(P)

IPRIVATE LIMITED

17, New CourtiCommercial IOMP (I) (COMM)/531/2026 [05-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH 0958726491 131-01-2026
Block-I IAmina Firoz Khan Pathan JANGRA(P) jangraadvocate@gma

il.com
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17, New CourtCommercial OMP (I) (COMM)/532/2026 |05-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH 9958726491 131-01-2026
Block-I Vinod Baisoya JANGRA(P) jangraadvocate@gma

il.com
17, New CourtiCommercial OMP (I) (COMM)/530/2026 |05-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH 0958726491 03-02-2026
Block-I IMANISH KUMAR JANGRA(P) jangraadvocate@gma

il.com
17, New CourtCommercial ICS (COMM)/76/2026 06-02-2026 RISHRASH GLOBAL LLP Vsdeet Sighlo811765540 jsarora.58@gmail.co |04-02-2026
Block-I SATKRITI INFOTAINMENT PVTArora(P) m

ILTD AND ORS

17, New CourtCommercial OMP (I) (COMM)/572/2026 [09-02-2026 IAXIS BANK LIMITED Vs GUDDURahul 0971891788 info@aualegal.com |04-02-2026
Block-I RAMKARAN JAISWAR Chauhan(P)
17, New CourtCommercial IOMP (COMM)/6/2026 10-02-2026 Tajinder Pal Singh Vs IDFC Firstbhagwan jha(P) 9953944840 jhaglaw@gmail.com |05-02-2026
Block-I Bank Ltd
17, New CourtCommercial OMP (I) (COMM)/600/2026 [11-02-2026 IAXIS BANK LTD Vs SANJANA SUNITA 0871040589, indolexlaw@gmail.co |04-02-2026
Block-I SINGH(P) 8920586266 m
17, New CourtCommercial IOMP (1) (COMM)/596/2026 [11-02-2026 IAXIS BANK LTD Vs HASAN ALI avinash 0811182985 avinash.adv@gmail.c |06-02-2026
Block-I lkumar(P) om
17, New CourtCommercial OMP (1) (COMM)/599/2026 [11-02-2026 IAXIS BANK LTD Vs AKHILESHjavinash 0811182985 avinash.adv@gmail.c |06-02-2026
Block-I PRAJAPATI lkumar(P) om
17, New CourtCommercial IOMP (1) (COMM)/597/2026 [11-02-2026 IAXIS BANK LTD Vs PINKI SINGH favinash 0811182985 avinash.adv@gmail.c |06-02-2026
Block-I lkumar(P) om
17, New CourtCommercial OMP (1) (COMM)/590/2026 [11-02-2026 AXIS BANK LTD Vs DANPALavinash 0811182985 avinash.adv@gmail.c 06-02-2026
Block-I SINGH lkumar(P) om
17, New CourtiCommercial OMP (I) (COMM)/598/2026 [11-02-2026 IAXIS BANK LTD Vs MADHU DEVI |avinash 0811182985 avinash.adv@gmail.c 06-02-2026
Block-1 lkumar(P) om
17, New CourCommercial OMP (I) (COMM)/591/2026 [11-02-2026 IAXIS BANK LTD Vs PRADEEPavinash 0811182985 avinash.adv@gmail.c |06-02-2026
Block-I IBAJPAI lkumar(P) om
17, New CourtCommercial OMP (I) (COMM)/592/2026 [11-02-2026 AXIS BANK LTD Vs TARUNavinash 0811182985 avinash.adv@gmail.c 06-02-2026
Block-1 KUMAR JAIN lkumar(P) om
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17, New ICommercial IOMP (1) (COMM)/593/2026 [11-02-2026 IAXIS BANK LTD Vs YAKUB KHAN |avinash 0811182985 avinash.adv@gmail.c |06-02-2026
Block-I lkumar(P) om
17, New CourtiCommercial IOMP (I) (COMM)/594/2026 [11-02-2026 IAXIS BANK LTD Vs SHAHISTAlavinash 0811182085 avinash.adv@gmail.c |06-02-2026
Block-I INAAZ lkumar(P) om
17, New CourtCommercial IOMP (1) (COMM)/595/2026 [11-02-2026 IAXIS BANK LTD Vs VIKRAMJITavinash 0811182085 avinash.adv@gmail.c |06-02-2026
Block-I SINGH kumar(P) om
17, New CourtCommercial OMP (I) (COMM)/589/2026 [11-02-2026 IAXIS BANK LIMITED Vs AJEET SRahul 0971891788 info@aualegal.com |04-02-2026
Block-1 O JHABBULAL IChauhan(P)
17, New CourtCommercial IOMP (1) (COMM)/587/2026 [11-02-2026 |Axis Bank Ltd Vs INDIAN TRAILSASHISH 9999183119, ashish@agcpartners.cl05-02-2026
Block-I SOURCING SERVICES PRIVATEKUMAR 0811517810 0.in
LIMITED GUPTA(P)

17, New CourtCommercial OMP (I) (COMM)/586/2026 [11-02-2026 Axis Bank Ltd Vs PRAKASHASHISH 0999183119, ashish@agcpartners.cl05-02-2026
Block-1 ICONSTRUCTIONS KUMAR 0811517810 0.in

GUPTA(P)
17, New CourtCommercial IOMP (1) (COMM)/585/2026 [11-02-2026 |Axis Bank Ltd Vs SWIFT AND SAFEASHISH 9999183119, ashish@agcpartners.cl05-02-2026
Block-I ILOGISTICS PRIVATE LIMITED KUMAR 0811517810 0.in

IGUPTA(P)
17, New CourtCommercial IOMP (1) (COMM)/588/2026 [11-02-2026 |Axis Bank Ltd Vs SWIFT AND SAFEASHISH 9999183119, ashish@agcpartners.cl05-02-2026
Block-I LOGISTICS PRIVATE LIMITED KUMAR 9811517810 0.in

GUPTA(P)
17, New CourtiCommercial IOMP (I) (COMM)/639/2026 [12-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH 0958726491 07-02-2026
Block-I IARJUNBHAI RATHOD JANGRA(P) jangraadvocate@gma

il.com
17, New CourtCommercial IOMP (I) (COMM)/638/2026 [12-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH 0058726491 07-02-2026
Block-I VIJAYKUMAR DANGAR JANGRA(P) jangraadvocate@gma
il.com

17, New CourtCommercial OMP (I) (COMM)/628/2026 [12-02-2026 IAXIS BANK LTD Vs CHAND KHAN |[SUNITA 0871040589, indolexlaw@gmail.co [05-02-2026
Block-I SINGH(P) 8920586266 m
17, New CourCommercial IOMP (I) (COMM)/637/2026 [12-02-2026 IAXIS BANK LTD Vs DHIRENDRA |SUNITA 9871040589, indolexlaw@gmail.co |05-02-2026
Block-I SINGH(P) 8920586266 m
17, New CourtiCommercial OMP (I) (COMM)/629/2026 [12-02-2026 IAXIS BANK LTD Vs IMRAN KHAN [SUNITA 0871040589, indolexlaw@gmail.co |05-02-2026
Block-I SINGH(P) 8920586266 m
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il.com

17, New CourtCommercial IOMP (I) (COMM)/630/2026 [12-02-2026 IAXIS BANK LTD Vs VIJAY SINGH [SUNITA 0871040589, indolexlaw@gmail.co |05-02-2026
Block-I SINGH(P) 8920586266 m
17, New CourtiCommercial IOMP (I) (COMM)/635/2026 [12-02-2026 Axis Bank Ltd Vs LUXMI BUSASHISH 9999183119, ashish@agcpartners.cl05-02-2026
Block-I SERVICE KUMAR 0811517810 0.in
GUPTA(P)
17, New CourtCommercial IOMP (I) (COMM)/631/2026 [12-02-2026 Axis Bank Ltd Vs SHUBHAMASHISH 9999183119, ashish@agcpartners.cl05-02-2026
Block-I LOGISTICS KUMAR 0811517810 0.in
GUPTA(P)
17, New CourtCommercial OMP (I) (COMM)/632/2026 [12-02-2026 Axis Bank Ltd Vs GANESH |ASHISH 9999183119, ashish@agcpartners.cl06-02-2026
Block-1 IAGENCY KUMAR 0811517810 0.in
GUPTA(P)
17, New CourtiCommercial IOMP (I) (COMM)/636/2026 [12-02-2026 |Axis Bank Ltd Vs NEW HOLIDAYS |ASHISH 0999183119, ashish@agcpartners.cl06-02-2026
Block-I KUMAR 0811517810 0.in
GUPTA(P)
17, New CourtCommercial OMP (I) (COMM)/633/2026 [12-02-2026 Axis Bank Ltd Vs PAYALASHISH 9999183119, ashish@agcpartners.cl06-02-2026
Block-1 TRASWAYS KUMAR 0811517810 0.in
GUPTA(P)
17, New CourtCommercial IOMP (I) (COMM)/634/2026 [12-02-2026 Axis Bank Ltd Vs LUXMIASHISH 9999183119, ashish@agcpartners.cl06-02-2026
Block-I IHOLIDAYS KUMAR 0811517810 0.in
IGUPTA(P)
17, New CourtCommercial OMP (I) (COMM)/627/2026 [12-02-2026 Axis Bank Ltd Vs LUXMIASHISH 9999183119, ashish@agcpartners.cl07-02-2026
Block-I HOLIDAYS KUMAR 9811517810 0.in
GUPTA(P)
17, New CourtCommercial OMP (I) (COMM)/701/2026 [13-02-2026 Cnh Industrial Capital India Pvt LtdRAJESH 9958726491 09-02-2026
Block-I Vs AVTAR SINGH DAHIYA JANGRA(P) jangraadvocate@gma
il.com
17, New CourtCommercial OMP (I) (COMM)/702/2026 [13-02-2026 Cnh Industrial Capital India Pvt LtdRAJESH 9958726491 09-02-2026
Block-I Vs MANN MINING INFRAJANGRA(P) jangraadvocate@gma
IPROJECTS LLP 98636 il.com
17, New CourtiCommercial OMP (I) (COMM)/703/2026 [13-02-2026 Cnh Industrial Capital India Pvt LtdRAJESH 0958726491 09-02-2026
Block-I Vs Toti Khan JANGRA(P) jangraadvocate@gma
il.com
17, New CourtCommercial OMP (I) (COMM)/698/2026 [13-02-2026 Cnh Industrial Capital India Pvt LtdRAJESH 9958726491 09-02-2026
Block-I Vs ANIL JANGRA(P) jangraadvocate@gma
il.com
17, New CourtCommercial OMP (I) (COMM)/699/2026 [13-02-2026 Cnh Industrial Capital India Pvt LtdRAJESH 9958726491 09-02-2026
Block-I Vs NARINDER KUMAR 101415 JANGRA(P) jangraadvocate@gma
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17, New ICommercial IOMP (I) (COMM)/700/2026 [13-02-2026 Cnh Industrial Capital India Pvt LtdRAJESH 9958726491 09-02-2026
Block-I Vs SUMAN JANGRA(P) jangraadvocate@gma
il.com
17, New CourtiCommercial IOMP (I) (COMM)/696/2026 [13-02-2026 Cnh Industrial Capital India Pvt LtdRAJESH 0958726491 11-02-2026
Block-I Vs SURENDER JANGRA(P) jangraadvocate@gma
il.com
17, New CourtCommercial IOMP (I) (COMM)/697/2026 [13-02-2026 Cnh Industrial Capital India Pvt LtdRAJESH 9958726491 11-02-2026
Block-I Vs VIJAY DESWAL JANGRA(P) jangraadvocate@gma
il.com
17, New CourtCommercial OMP (I) (COMM)/695/2026 [13-02-2026 Cnh Industrial Capital India Pvt LtdRAJESH 0958726491 11-02-2026
Block-I Vs VARIYAM SINGH JANGRA(P) jangraadvocate@gma
il.com
17, New CourtCommercial IOMP (1) (COMM)/694/2026 [13-02-2026 IYES BANK LIMITED VSANANJAY 7455023130 asaplegalandadvocate(10-02-2026
Block-I MOHMMAD DANISH AKHTAR SINGH(P) s@gmail.com
17, New CourtCommercial CS (COMM)/89/2026 13-02-2026 Webkul Software Pvt Ltd ThroughGanesh Ojha(P) [7488278079 Not provided 10-02-2026
Block-I IAR Vs Yash Gupta
17, New CourtCommercial CS (COMM)/98/2026 18-02-2026 [Union Bank of India Vs Meet Jitendra 0810197621 jitendergargadv@gm [13-02-2026
Block-I Garg(P) ail.com
17, New CourtCommercial CS (COMM)/97/2026 18-02-2026 WELLVERSED HEALTH PRIVATEKUNAL 9999757185 ip.kunalkhanna@gm [14-02-2026
Block-I LIMITED Vs DAILY SUPPS HUBKHANNA(P) lail.com
Through its Proprietor Deepak And|
ORS
17, New CourtCommercial CS (COMM)/96/2026 18-02-2026 E HOME MAKERS SOLUTIONSPrabhat Kumarg724243214 prabhatraiiggo4@gmalo7-02-2026
Block-I IPVT LTD Vs OYO Hotels and HomesRai(P) il.com
Pvt Ltd
17, New CourtCommercial IOMP (I) (COMM)/739/2026 [18-02-2026 IAXIS BANK LTD Vs RAJ KUMARSUNITA 0871040589, indolexlaw@gmail.co |09-02-2026
Block-I IMAURYA SINGH(P) 8920586266 m
17, New CourtCommercial OMP (I) (COMM)/738/2026 [18-02-2026 IAXIS BANK LTD Vs ASHOKSUNITA 0871040589, indolexlaw@gmail.co 09-02-2026
Block-1 MEENA SINGH(P) 8920586266 m
17, New CourCommercial OMP (I) (COMM)/737/2026 [18-02-2026 IAXIS BANK LTD Vs SEEMA GUPTA SUNITA 9871040589, indolexlaw@gmail.co [09-02-2026
Block-I SINGH(P) 8920586266 m
17, New CourtiCommercial IOMP (I) (COMM)/799/2026 [19-02-2026 IAXIS BANK LTD Vs PRINCESUNITA 0871040589, indolexlaw@gmail.co [11-02-2026
Block-I CHOUHAN SINGH(P) 8920586266 m
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17, New CourtCommercial IOMP (I) (COMM)/800/2026 [19-02-2026 IAXIS BANK LTD Vs NISHA SUNITA 0871040589, indolexlaw@gmail.co [11-02-2026
Block-I SINGH(P) 8920586266 m
17, New CourtCommercial OMP (I) (COMM)/793/2026 [19-02-2026 AXIS BANK LTD Vs NEELIMASUNITA 98710405809, indolexlaw@gmail.co [11-02-2026
Block-I SHARMA SINGH(P) 8920586266 m
17, New CourtCommercial IOMP (I) (COMM)/795/2026 [19-02-2026 IAXTS BANK LTD Vs ARJUN SINGH |SUNITA 09871040589, indolexlaw@gmail.co [11-02-2026
Block-I SINGH(P) 8920586266 m
17, New CourtCommercial IOMP (I) (COMM)/788/2026 [19-02-2026 IAXIS BANK LTD Vs SONU KUMAR [SUNITA 0871040589, indolexlaw@gmail.co [11-02-2026
Block-I SINGH(P) 8920586266 m
17, New CourtCommercial OMP (I) (COMM)/789/2026 [19-02-2026 CARS 24 FINANCIAL SERVICS PVTRahul 9971891788 info@aualegal.com [12-02-2026
Block-I LTD Vs MEHBOOB SYED Chauhan(P)
17, New CourtCommercial IOMP (I) (COMM)/790/2026 [19-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH 0958726491 13-02-2026
Block-I Rekha JANGRA(P) jangraadvocate@gma

il.com
17, New CourtCommercial OMP (I) (COMM)/791/2026 [19-02-2026 IPIRAMAL FINANCE LIMITED VsRAJESH 9958726491 13-02-2026
Block-I Byas Narayan JANGRA(P) jangraadvocate@gma

il.com
17, New CourtCommercial IOMP (I) (COMM)/796/2026 [19-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH 9958726491 13-02-2026
Block-I Reetu Gupta JANGRA(P) jangraadvocate@gma

il.com
17, New CourtCommercial OMP (I) (COMM)/792/2026 [19-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH 9958726491 13-02-2026
Block-I Vijil Vijayan JANGRA(P) jangraadvocate@gma

il.com
17, New CourtCommercial OMP (I) (COMM)/797/2026 [19-02-2026 IPIRAMAL FINANCE LIMITED VsRAJESH 9958726491 13-02-2026
Block-I Misna C Yahiya JANGRA(P) jangraadvocate@gma

il.com
17, New CourtCommercial IOMP (I) (COMM)/798/2026 [19-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH 9958726491 13-02-2026
Block-I Umesh Kumar Sharma JANGRA(P) jangraadvocate@gma

il.com
17, New CourtCommercial OMP (I) (COMM)/794/2026 [19-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH 9958726491 13-02-2026
Block-I Mohd Umar JANGRA(P) jangraadvocate@gma

il.com
17, New CourtCommercial IOMP (I) (COMM)/784/2026 [19-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH 9958726491 14-02-2026
Block-I IRamkesh Hakim Singh JANGRA(P) jangraadvocate@gma

il.com
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17, New ICommercial OMP (I) (COMM)/785/2026 [19-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH 9958726491 16-02-2026
Block-I Mamta Devi JANGRA(P) jangraadvocate@gma

il.com
17, New CourtiCommercial OMP (I) (COMM)/781/2026 [19-02-2026 IAXIS BANK LTD Vs RAVINDER [SANJEEV 0717028845 litigation@sreslegal.c [16-02-2026
Block-I SINGH PATHAK(P) om
17, New CourtCommercial OMP (I) (COMM)/783/2026 [19-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH 9958726491 16-02-2026
Block-I Devender Mann JANGRA(P) jangraadvocate@gma

il.com
17, New CourtCommercial IOMP (I) (COMM)/786/2026 [19-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH 0958726491 16-02-2026
Block-I Manu C S JANGRA(P) jangraadvocate@gma

il.com
17, New CourtiCommercial OMP (I) (COMM)/787/2026 [19-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH 9958726491 16-02-2026
Block-I Rajeev Jain JANGRA(P) jangraadvocate@gma

il.com
17, New CourtCommercial IOMP (I) (COMM)/782/2026 [19-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH 0958726491 16-02-2026
Block-I Mohd Riyaz JANGRA(P) jangraadvocate@gma

il.com
17, New CourtCommercial OMP (I) (COMM)/780/2026 [19-02-2026 |Axis Bank Vs sanne sharma IAnupam 9654926809 info@ajslegal.in 16-02-2026
Block-I Singh(P)
17, New CourtCommercial CS (COMM)/99/2026 19-02-2026 Manash Lifestyle Private Limited VSNAGESHWAR (9818823289 info@dayandkumhar.[17-02-2026
Block-I BRAND WOULD COSMETIC ANDKUMHAR(P) com

IANR

17, New CourtiCommercial OMP (I) (COMM)/866/2026 [20-02-2026 IAXIS BANK Vs SANNE SHARMA  |Anupam 0654926809 info@ajslegal.in 17-02-2026
Block-I Singh(P)
17, New CourtCommercial OMP (I) (COMM)/863/2026 [20-02-2026 YES BANK LIMITED Vs VIKASSANJEEV 9717028845 litigation@sreslegal.c [17-02-2026
Block-I RANA PATHAK(P) om
17, New CourtiCommercial OMP (I) (COMM)/868/2026 [20-02-2026 |Axis Bank Vs Vijay Pal IAnupam 0654926809 info@ajslegal.in 17-02-2026
Block-1 Singh(P)
17, New CourtCommercial IOMP (I) (COMM)/869/2026 [20-02-2026 |Axis Bank Vs Raj Kumar Jaiswal Anupam 9654926809 info@ajslegal.in 17-02-2026
Block-I Singh(P)
17, New CourtiCommercial OMP (I) (COMM)/882/2026 [20-02-2026 IAXIS BANK LTD Vs Ritesh KumarSUNITA 0871040589, indolexlaw@gmail.co [17-02-2026
Block-I Singh SINGH(P) 8920586266 m
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17, New ICommercial OMP (I) (COMM)/862/2026 [20-02-2026 YES BANK LIMITED Vs SUBRATISANJEEV 9717028845 litigation@srceslegal.c [17-02-2026
Block-I GORALAL DAS IPATHAK(P) om

17, New CourtiCommercial OMP (I) (COMM)/883/2026 [20-02-2026 IAXIS BANK LTD Vs NITESHSUNITA 0871040589, indolexlaw@gmail.co [17-02-2026
Block-I KUMAR GUPTA SINGH(P) 8920586266 m

17, New CourtCommercial IOMP (I) (COMM)/881/2026 [20-02-2026 AXIS BANK LTD Vs LOKESHSUNITA 0871040589, indolexlaw@gmail.co [17-02-2026
Block-I IKUMAR PRAJAPAT SINGH(P) 8920586266 m

17, New CourtCommercial OMP (I) (COMM)/865/2026 [20-02-2026 YES BANK LIMITED Vs KAPILSANJEEV 0717028845 litigation@srceslegal.c [17-02-2026
Block-1 SINGLA PATHAK(P) om

17, New CourtiCommercial OMP (I) (COMM)/864/2026 [20-02-2026 IYES BANK LIMITED Vs KRISHNASANJEEV 9717028845 litigation@srcslegal.c [17-02-2026
Block-I DEVI PATHAK(P) om

17, New CourtCommercial OMP (I) (COMM)/867/2026 [20-02-2026 |Axis Bank Vs AHMED ALI IAnupam 0654926809 info@ajslegal.in 17-02-2026
Block-1 Singh(P)

17, New CourtCommercial IOMP (1) (COMM)/884/2026 [20-02-2026 AXIS BANK LTD Vs SIMRANJITISUNITA 0871040589, indolexlaw@gmail.co [17-02-2026
Block-I SINGH SINGH(P) 8920586266 m

17, New CourtCommercial OMP (I) (COMM)/873/2026 [20-02-2026 AXIS BANK LTD Vs LAXMANavinash 0811182985 avinash.adv@gmail.c [14-02-2026
Block-I GUPTA lkumar(P) om

17, New CourtCommercial IOMP (I) (COMM)/880/2026 [20-02-2026 IAXIS BANK LTD Vs NARESHavinash 0811182985 avinash.adv@gmail.c [14-02-2026
Block-I KUMAR lkumar(P) om

17, New CourtCommercial OMP (I) (COMM)/876/2026 [20-02-2026 AXIS BANK LTD Vs HARDEEPjavinash 0811182985 avinash.adv@gmail.c [14-02-2026
Block-I SINGH lkumar(P) om

17, New CourtiCommercial OMP (I) (COMM)/874/2026 [20-02-2026 IAXIS BANK LTD Vs NIDHIavinash 0811182985 avinash.adv@gmail.c [14-02-2026
Block-1 MATHUR lkumar(P) om

17, New CourtCommercial OMP (I) (COMM)/877/2026 [20-02-2026 IAXIS BANK LTD Vs DEVESHjavinash 0811182985 avinash.adv@gmail.c [14-02-2026
Block-I KUMAR lkumar(P) om

17, New CourtiCommercial OMP (I) (COMM)/878/2026 [20-02-2026 IAXIS BANK LTD Vs NIDHIavinash 0811182985 avinash.adv@gmail.c [14-02-2026
Block-1 MATHUR lkumar(P) om
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17, New ICommercial IOMP (I) (COMM)/879/2026 [20-02-2026 AXIS BANK LTD Vs avinash 0811182985 avinash.adv@gmail.c [14-02-2026
Block-I IPRAKASH SAHINI lkumar(P) om
17, New CourtiCommercial OMP (I) (COMM)/875/2026 [20-02-2026 IAXIS BANK LTD Vs SUNIL avinash 0811182085 avinash.adv@gmail.c 16-02-2026
Block-I lkumar(P) om
17, New CourtCommercial IOMP (1) (COMM)/872/2026 [20-02-2026 IAXIS BANK LTD Vs SUKHWINDERavinash 0811182985 avinash.adv@gmail.c 16-02-2026
Block-I SINGH kumar(P) om
17, New CourtCommercial OMP (I) (COMM)/870/2026 [20-02-2026 IAXIS BANK LTD Vs NARENDRA javinash 0811182985 avinash.adv@gmail.c 16-02-2026
Block-1 IPRATAP YADAV lkumar(P) om
17, New CourtCommercial IOMP (1) (COMM)/871/2026 [20-02-2026 IAXIS BANK LTD Vs POOJA SINGH |avinash 0811182985 avinash.adv@gmail.c [16-02-2026
Block-I kumar(P) om
17, New CourtCommercial OMP (I) (COMM)/920/2026 [21-02-2026 Axis Bank Ltd Vs NEETUSHRIASHISH 9999183119, ashish@agcpartners.cj18-02-2026
Block-1 IBIJARNIA KUMAR 0811517810 0.in

GUPTA(P)
17, New CourtiCommercial IOMP (I) (COMM)/918/2026 [21-02-2026 IAXIS BANK LTD Vs SHYAM GUPTAavinash 0811182985 avinash.adv@gmail.c [18-02-2026
Block-I lkumar(P) om
17, New CourtCommercial OMP (I) (COMM)/916/2026 [21-02-2026 |Axis Bank Ltd Vs AAKASH VERMA |ASHISH 9999183119, ashish@agcpartners.c[18-02-2026
Block-I KUMAR 09811517810 0.in

GUPTA(P)
17, New CourtCommercial OMP (I) (COMM)/912/2026 [21-02-2026 IAXIS BANK LTD Vs RACHITavinash 0811182985 avinash.adv@gmail.c [18-02-2026
Block-I IKASHYAP lkumar(P) om
17, New CourtCommercial OMP (I) (COMM)/911/2026 [21-02-2026 |Axis Bank Ltd Vs REHANA BEGAM ASHISH 9999183119, ashish@agcpartners.c(18-02-2026
Block-I KUMAR 9811517810 0.in

GUPTA(P)
17, New CourtCommercial OMP (I) (COMM)/914/2026 [21-02-2026 IAxis Bank Ltd Vs SANJAY IASHISH 9999183119, ashish@agcpartners.cj18-02-2026
Block-I KUMAR 9811517810 0.in

GUPTA(P)
17, New CourtCommercial OMP (I) (COMM)/909/2026 [21-02-2026 AXIS BANK Vs BAL CHANDAnupam 9654926809 info@ajslegal.in 18-02-2026
Block-I INAGAR Singh(P)
17, New CourtCommercial OMP (I) (COMM)/946/2026 [24-02-2026 IAXIS BANK LTD Vs BARFINA SANJEEV 9717028845 litigation@srcslegal.c [17-02-2026
Block-1 PATHAK(P) om
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Block-I

HEALTH CLUB AND ORS

(P)

17, New Commercial OMP (I) (COMM)/947/2026 [24-02-2026 IAXIS BANK LTD Vs SAURAV [SANJEEV 9717028845 litigation@srceslegal.c [17-02-2026
Block-I SHARMA IPATHAK(P) om
17, New CourtiCommercial OMP (I) (COMM)/948/2026 [24-02-2026 IAXIS BANK LTD Vs SAMARTH [SANJEEV 0717028845 litigation@srceslegal.c [17-02-2026
Block-I INANGIA PATHAK(P) om
17, New CourtCommercial OMP (I) (COMM)/954/2026 [25-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH 9958726491 18-02-2026
Block-I PRATAP RAM JANGRA(P) jangraadvocate@gma

il.com
17, New CourtCommercial IOMP (I) (COMM)/953/2026 [25-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH 0958726491 18-02-2026
Block-I Parvez Safiya JANGRA(P) jangraadvocate@gma

il.com
17, New CourtCommercial ICS (COMM)/108/2026 25-02-2026 Ms Gupta Timber Traders Pvt Ltd VsSanjeev 0810499372 neerajdevgaur@gmail21-02-2026
Block-I Thomas and Company Pvt Ltd Kumar(P) .com
17, New CourtCommercial OMP (COMM)/8/2026 25-02-2026 PODDAR TYRES LIMITED VsVarun Pandit8447359498 Not provided 23-02-2026
Block-1 IBOSS TECH SOLUTIONS PRIVATE(P)

LIMITED

17, New CourtCommercial Misc DJ/95/2026 25-02-2026 IBANK OF BARODA Vs SPECTRUMNirmal Kumar9953128141 amb.nirmal@gmail.c 18-02-2026

om

GUPTA(P)

17, New CourtCommercial IOMP (I) (COMM)/956/2026 [25-02-2026 PIRAMAL FINANCE LTD VSANANJAY 7455023130 asaplegalandadvocate[20-02-2026
Block-I Mohinder Singh SINGH(P) s@gmail.com
17, New CourtCommercial IOMP (1) (COMM)/955/2026 [25-02-2026 PIRAMAL FINANCE LTD VSANANJAY 7455023130 asaplegalandadvocate[20-02-2026
Block-I IYashpreet Virender SINGH(P) s@gmail.com
17, New CourtCommercial IOMP (I) (COMM)/958/2026 [25-02-2026 PIRAMAL FINANCE LTD Vs IshikaANANJAY 7455023130 asaplegalandadvocate[20-02-2026
Block-I Kesarvani SINGH(P) s@gmail.com
17, New CourtiCommercial IOMP (I) (COMM)/957/2026 [25-02-2026 wves bank limited Vs Reena RamANANJAY 7455023130 asaplegalandadvocate23-02-2026
Block-1 Kumar SINGH(P) s@gmail.com
17, New CourCommercial CS (COMM)/111/2026 26-02-2026 ISUKRITI DOORS AND HARDWARERISHI 09811021471, Not provided 20-02-2026
Block-I IPRIVATE LIMITED Vs SURENDERVADHERA(P), 9811966330

GUPTA SOLE PROPRIETOR OF

ICANON FASTNERS
17, New CourtiCommercial OMP (I) (COMM)/996/2026 [27-02-2026 Axis Bank Ltd Vs NASEERASHISH 9999183119, ashish@agcpartners.cj18-02-2026
Block-I IAHAMAD KUMAR 9811517810 0.in
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17, New ICommercial IOMP (I) (COMM)/997/2026 [27-02-2026 Axis Bank Ltd Vs MOHAMMADASHISH 9999183119, ashish@agcpartners.cj18-02-2026
Block-I ISALIM SAIFI KUMAR 0811517810 0.in
GUPTA(P)
17, New CourtiCommercial IOMP (I) (COMM)/993/2026 [27-02-2026 |Axis Bank Ltd Vs MANOJ GARG IASHISH 9999183119, ashish@agcpartners.cj18-02-2026
Block-I KUMAR 0811517810 0.in
GUPTA(P)
17, New CourtCommercial IOMP (1) (COMM)/995/2026 [27-02-2026 Axis Bank Ltd Vs SANGEETAASHISH 9999183119, ashish@agcpartners.cj19-02-2026
Block-I SHARMA KUMAR 9811517810 0.in
GUPTA(P)
17, New CourtCommercial OMP (I) (COMM)/994/2026 [27-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH 0958726491 18-02-2026
Block-I Jay Bhatt JANGRA(P) jangraadvocate@gma
il.com
17, New CourtCommercial IOMP (1) (COMM)/1015/2026 [28-02-2026 IAXIS BANK LTD Vs SATYENRAD |avinash 0811182985 avinash.adv@gmail.c [19-02-2026
Block-I kumar(P) om
17, New CourtCommercial OMP (I) (COMM)/1014/2026[28-02-2026 |Axis Bank Ltd Vs SATYAWAN IASHISH 9999183119, ashish@agcpartners.cj19-02-2026
Block-1 KUMAR 0811517810 0.in
GUPTA(P)
17, New CourtCommercial CS (COMM)/115/2026 28-02-2026 VIRENDER KUMAR Vs SHANTIP. Pankaj(P) 0810024127 pankaj24127@yahoo. [21-02-2026
Block-I IDEVELOPERS com
17, New CourtCommercial IOMP (I) (COMM)/1013/2026[28-02-2026 Axis Bank Ltd Vs SATYAVEERASHISH 9999183119, ashish@agcpartners.cf19-02-2026
Block-I SINGH KUMAR 09811517810 0.in
GUPTA(P)
17, New CourtCommercial IOMP (I) (COMM)/1012/2026[28-02-2026 IAXIS BANK LTD Vs ASHISHavinash 0811182985 avinash.adv@gmail.c [19-02-2026
Block-I KUMAR lkumar(P) om
26 SH. AJAY KUMARSOUTH 29, New CourtiCommercial OMP (I) (COMM)/482/2026 |02/02/2026 PIRAMAL FINANCE LIMITED VsRAJESH 0058726491 jangraadvocate@gam [30.01.2026
JAIN, DISTRICT] Block-11 GURMEET SINGH JANGRA(P), il.com
JUDGE
(COMMERCIAL
ICOURT) (DIGITAL)- 29, New CourtiCommercial IOMP (I) (COMM)/483/2026 [02/02/2026 PIRAMAL FINANCE LIMITED VSRAJESH 0958726491 jangraadvocate@gam [30.01.2026
04 Block-11 HARJEET SINGH JANGRA(P), il.com
29, New CourtiCommercial IOMP (I) (COMM)/481/2026 [02/02/2026 INTERNATIONAL ASSETIASHIM 0599624216 ashim.bhatt17@gmail|31.01.2026
Block-11 RECONSTRUCTION COMPANYBHATT(P), .com
IPVT LTD (IARC) Vs RENU JALOTA
29, New CourtiCommercial CS (COMM)/74/2026 02/02/2026 PUNJAB NATIONAL BANK VsVikram Gola(P), 9811244209 vikramgola2010@gm [31.01.2026
Block-11 MTUSHAR KASANA ail.com
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29, New Commercial IOMP (COMM)/5/2026 03/02/2026 'UDIT GOGOI Vs VRENTIN TECH[FEBIN 9953418874 febin@fanddlegal.co [28.01.2026
Block-11 PVT LTD MATHEW m

VARGHESE(P),
29, New CourtiCommercial Misc DJ/50/2026 03/02/2026 M/S AJAY PAINTS HARDWAREJOUHAR 7428280795 jouharadeeb228@gm [31.01.2026
Block-11 IAND STORE Vs MEENUADEEB ail.com

I[ENTERPRISES

29, New CourtCommercial IOMP (I) (COMM)/521/2026 [04/02/2026 PIRAMAL FINANCE LIMITED VsRAJESH 9958726491 jangraadvocate@gam [31.01.2026
Block-11 RAVIKANT DUBEY JANGRA(P), il.com
29, New CourtiCommercial OMP (I) (COMM)/527/2026 |04/02/2026 PIRAMAL FINANCE LIMITED VsRAJESH 0958726491 jangraadvocate@gam [31.01.2026
Block-11 INITIN GUPTA JANGRA(P), il.com
29, New CourtiCommercial IOMP (I) (COMM)/522/2026 [04/02/2026 PIRAMAL FINANCE LIMITED VsRAJESH 9958726491 jangraadvocate@gam [31.01.2026
Block-11 MOHD IZHAR KHAN JANGRA(P), il.com
29, New CourtiCommercial OMP (I) (COMM)/525/2026 |04/02/2026 PIRAMAL FINANCE LIMITED VsRAJESH 9958726491 jangraadvocate@gam [31.01.2026
Block-11 SHIVAM TIWARI JANGRA(P), il.com
29, New CourtiCommercial IOMP (I) (COMM)/523/2026 [04/02/2026 IYES BANK LTD Vs ANWAR AHMADSSANJEEV 9717028845 litigation@sreslegal.c [31.01.2026
Block-11 PATHAK(P), om
29, New CourtiCommercial OMP (I) (COMM)/526/2026 |04/02/2026 IFFCO KISAN FINANCE LTD VsASHISH 9999183119, ashish@agcpartners.c31.01.2026
Block-11 DHIRENDRA SINGH KUMAR 9811517810 0.in

IGUPTA(P),
29, New CourtiCommercial IOMP (I) (COMM)/524/2026 [04/02/2026 IFFCO KISAN FINANCE LTD VSASHISH 9999183119, ashish@agcpartners.c|31.01.2026
Block-11 IKAILASH SINGH KUMAR 0811517810 0.in

IGUPTA(P),
29, New CourtiCommercial OMP (I) (COMM)/519/2026 |04/02/2026 PIRAMAL FINANCE LIMITED VsRAJESH 0958726491 jangraadvocate@gam [31.01.2026
Block-11 INIRDOSH PATEL JANGRA(P), il.com
29, New CourtiCommercial OMP (I) (COMM)/520/2026 |04/02/2026 PIRAMAL FINANCE LIMITED VsRAJESH 0958726491 jangraadvocate@gam [31.01.2026
Block-I1 ISHIV SANTOSHRAO WADETWAR JANGRA(P), il.com
29, New CourtiCommercial IOMP (I) (COMM)/518/2026 [04/02/2026 IFFCO KISAN FINANCE LTD VsASHISH 0999183119, ashish@agcpartners.c[31.01.2026
Block-11 RAJIV RANJAN KUMAR SINGH KUMAR 9811517810 0.in

IGUPTA(P),
29, New CourtiCommercial OMP (I) (COMM)/516/2026 |04/02/2026 PIRAMAL FINANCE LIMITED VsRAJESH 9958726491 jangraadvocate@gam [31.01.2026
Block-11 IFAHIMUDDIN SIRAZUDDIN JANGRA(P), il.com
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29, New Commercial IOMP (I) (COMM)/517/2026 [04/02/2026 PIRAMAL FINANCE LIMITED VsRAJESH 9958726491 jangraadvocate@gam [31.01.2026
Block-11 INITISH KUMAR JANGRA(P), il.com
29, New CourtiCommercial IOMP (I) (COMM)/515/2026 [04/02/2026 PIRAMAL FINANCE LIMITED VsRAJESH 0958726491 jangraadvocate@gam [31.01.2026
Block-11 VIMAL KUMAR MISHRA JANGRA(P), il.com
29, New CourtiCommercial OMP (1) (COMM)/514/2026 |04/02/2026 IAXIS BANK LTD Vs KRISHNA@avinash 09811182985, 011-avinash.adv@gmail.c [30.01.2026
Block-I1 IYADAV lkumar(P), k15596482 om
29, New CourtiCommercial OMP (I) (COMM)/513/2026 |04/02/2026 IAXIS BANK LTD Vs VAKAULavinash 9811182985, o011-avinash.adv@gmail.c [31.01.2026
Block-11 IMUSTAFA lkumar(P), 15596482 om
29, New CourtiCommercial IOMP (1) (COMM)/538/2026 |05/02/2026 CNH INDUSTRIAL CAPITALSAGAR 9266434371 legali2@arenesslaw.c|01.02.2026
Block-11 (INDIA) PVT LTD Vs KULDEEPAGGARWAL om

IDHARAMBIR AND ORS
29, New CourtiCommercial OMP (I) (COMM)/543/2026 |06/02/2026 IJAXIS BANK LTD Vs GURCHARAN [Rahul 0971891788 info@aualegal.com |04.02.2026
Block-11 SINGH IChauhan(P),
29, New CourtiCommercial IOMP (I) (COMM)/541/2026 [06/02/2026 IAXIS BANK LTD Vs JODHA YADAV|Rahul 9971891788 info@aualegal.com |04.02.2026
Block-11 Chauhan(P),
29, New CourtiCommercial OMP (I) (COMM)/542/2026 |06/02/2026 AXIS BANK LTD Vs HANUMANRahul 0971891788 info@aualegal.com |04.02.2026
Block-1I IPRASAD MISHRA Chauhan(P),
29, New CourtiCommercial IOMP (1) (COMM)/544/2026 |06/02/2026 IAXIS FINANCE LTD Vs HARSHITSUNITA SINGH|9871040589, indolexlaw@gmail.co [04.02.2026
Block-11 BHALLA 8920586266 m
29, New CourtiCommercial CS (COMM)/77/2026 07/02/2026 HP ADHESIVE LIMITED VsSUDARSHAN (9810132015 legal@unitedworld.co|04.02.2026
Block-11 TEJARAM N AND ANR BANSAL(P), .in
29, New CourtiCommercial IOMP (I) (COMM)/580/2026 10/02/2026 IAXIS BANK LTD Vs KARANJEETjavinash 0811182985, o011-avinash.adv@gmail.c [06.02.2026
Block-I1 KAUR lkumar(P), 15596482 om
29, New CourtiCommercial IOMP (I) (COMM)/581/2026 [10/02/2026 IAXIS BANK LTD Vs BRI1J LAL avinash 09811182985, 011-avinash.adv@gmail.c |06.02.2026
Block-11 lkumar(P), 45596482 om
29, New CourtiCommercial IOMP (I) (COMM)/582/2026 10/02/2026 IAXIS BANK LTD Vs TEJVIR avinash 0811182985, 011-avinash.adv@gmail.c |06.02.2026
Block-I1 lkumar(P), k15596482 om
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29, New Commercial IOMP (1) (COMM)/583/2026 [10/02/2026 IAXIS BANK LTD Vs IRFAN KHAN |avinash 0811182985, avinash.adv@gmail.c [07.02.2026
Block-11 lkumar(P), 45596482 om
29, New CourtiCommercial IOMP (I) (COMM)/579/2026 [10/02/2026 IAXIS BANK LTD Vs ARVINDavinash 0811182985, o011-avinash.adv@gmail.c [07.02.2026
Block-11 KUMAR lkumar(P), k15596482 om
29, New CourtiCommercial IOMP (1) (COMM)/584/2026 [10/02/2026 IAXIS BANK LTD Vs QUAYAMpavinash 0811182985, 011-avinash.adv@gmail.c [07.02.2026
Block-I1 MEHDI lkumar(P), k15596482 om
29, New CourtiCommercial IOMP (I) (COMM)/610/2026 [11/02/2026 IAXIS BANK LTD Vs SAHANA Sunita Singh(P),/9871040589, indolexlaw@gmail.co [04.02.2026
Block-11 8920586266 m
29, New CourtiCommercial OMP (I) (COMM)/612/2026 [11/02/2026 IAXIS BANK LTD Vs ARVIND S ORahul 9971891788 info@aualegal.com |04.02.2026
Block-11 RAJARAM Chauhan(P),
29, New CourtiCommercial OMP (I) (COMM)/613/2026 [11/02/2026 IAXIS BANK LTD Vs SONU Sunita Singh(P),/0871040589, indolexlaw@gmail.co [04.02.2026
Block-11 8920586266 m
29, New CourtiCommercial OMP (I) (COMM)/614/2026 [11/02/2026 IAXIS BANK LTD Vs SHUBHAMASHISH 0999183119, ashish@agcpartners.c/05.02.2026
Block-11 LOGISTICS KUMAR 0811517810 0.in

IGUPTA(P),
29, New CourtiCommercial OMP (I) (COMM)/611/2026 [11/02/2026 IAXIS BANK LTD Vs GOGRAJASHISH 9999183119, ashish@agcpartners.c/05.02.2026
Block-I1 CHOUDHARY KUMAR 9811517810 0.in

IGUPTA(P),
29, New CourtiCommercial OMP (I) (COMM)/616/2026 [11/02/2026 IAXIS BANK LTD Vs LUXMIASHISH 0999183119, ashish@agcpartners.c/05.02.2026
Block-11 IHOLIDAYS KUMAR 0811517810 0.in

IGUPTA(P),
29, New CourtiCommercial OMP (I) (COMM)/615/2026 [11/02/2026 IAXIS BANK LTD Vs LUXMIASHISH 0999183119, ashish@agcpartners.c/05.02.2026
Block-II HOLIDAYS KUMAR 9811517810 0.in

IGUPTA(P),
29, New CourtiCommercial OMP (I) (COMM)/647/2026 12/02/2026 IAXIS BANK LTD Vs SAARASHISH 9999183119, ashish@agcpartners.c05.02.2026
Block-I1 TRADERS KUMAR 0811517810 0.in

IGUPTA(P),
29, New CourtiCommercial IOMP (I) (COMM)/648/2026 [12/02/2026 AXIS BANK LTD Vs GIRJASunita Singh(P),/9871040589, indolexlaw@gmail.co [05.02.2026
Block-11 SHANKAR SHUKLA 8920586266 m
29, New CourtiCommercial OMP (I) (COMM)/642/2026 [12/02/2026 IAXIS BANK LTD Vs RAHIL IASHISH 9999183119, ashish@agcpartners.c/05.02.2026
Block-I1 KUMAR 9811517810 0.in

IGUPTA(P),
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29, New ICommercial IOMP (I) (COMM)/643/2026 [12/02/2026 IAXIS BANK LTD Vs AJAY KUMAR |ASHISH 9999183119, ashish@agcpartners.c/05.02.2026
Block-11 KUMAR 0811517810 0.in
IGUPTA(P),
29, New CourtiCommercial IOMP (I) (COMM)/644/2026 [12/02/2026 AXIS BANK LTD Vs FAROOQSunita Singh(P),/98710405809, indolexlaw@gmail.co [05.02.2026
Block-11 IAHAMAD 8920586266 m
29, New CourtiCommercial IOMP (I) (COMM)/649/2026 [12/02/2026 IAXIS BANK LTD Vs AJAY KUMAR |ASHISH 0999183119, ashish@agcpartners.c/06.02.2026
Block-I1 KUMAR 9811517810 0.in
IGUPTA(P),
29, New CourtiCommercial OMP (I) (COMM)/650/2026 [12/02/2026 IAXIS BANK LTD Vs LUXMI BUSASHISH 9999183119, ashish@agcpartners.c/06.02.2026
Block-11 SERVICE KUMAR 0811517810 0.in
GUPTA(P),
29, New CourtiCommercial IOMP (I) (COMM)/651/2026 [12/02/2026 IAXIS BANK LTD Vs PAYALASHISH 0999183119, ashish@agcpartners.c/06.02.2026
Block-I1 TRASWAYS KUMAR 0811517810 0.in
GUPTA(P),
29, New CourtiCommercial OMP (I) (COMM)/652/2026 [12/02/2026 IAXIS BANK LTD Vs LUXMI BUSASHISH 9999183119, ashish@agcpartners.c/06.02.2026
Block-11 SERVICE KUMAR 0811517810 0.in
GUPTA(P),
29, New CourtiCommercial IOMP (I) (COMM)/645/2026 [12/02/2026 IAXIS BANK LTD Vs RDS PROJECTASHISH 0999183119, ashish@agcpartners.c/06.02.2026
Block-IT LIMITED KUMAR 0811517810 0.in
IGUPTA(P),
29, New CourtiCommercial IOMP (I) (COMM)/646/2026 [12/02/2026 IAXIS BANK LTD Vs RDS PROJECTASHISH 9999183119, ashish@agcpartners.c/06.02.2026
Block-I1 LIMITED KUMAR 9811517810 0.in
IGUPTA(P),
29, New CourtiCommercial IOMP (I) (COMM)/653/2026 [12/02/2026 IAXIS BANK LTD Vs SWIFT ANDASHISH 0999183119, ashish@agcpartners.c/06.02.2026
Block-11 SAFE LOGISTICS PRIVATEKUMAR 0811517810 0.in
LIMITED IGUPTA(P),
29, New CourtiCommercial OMP MISC (COMM)/1/2026 {12/02/2026 DSCL FENGSHUN WABAGRamesh 0873124451, rameshsain@gmail.c [07.02.2026
Block-II ICONSORTIUM Vs NIRMANKumar(P), 0873810816 om
IASSOCIATES
29, New CourtiCommercial OMP MISC (COMM)/2/2026 12/02/2026 DSCL FENGSHUN WABAGRamesh 0873124451, rameshsain@gmail.c [07.02.2026
Block-11 ICONSORTIUM Vs NIRMANKumar(P), 0873810816 om
IASSOCIATES
29, New CourtiCommercial OMP (I) (COMM)/678/2026 [13/02/2026 Cnh Industrial Capital India Pvt LtdRAJESH 9958726491 jangraadvocate@gam |09.02.2026
Block-11 Vs VIDYA JANGRA(P), il.com
29, New CourtiCommercial OMP (I) (COMM)/676/2026 [13/02/2026 Cnh Industrial Capital India Pvt LtdRAJESH 9958726491 jangraadvocate@gam |09.02.2026
Block-I1 Vs KABAL SINGH JANGRA(P), il.com
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29, New Commercial IOMP (1) (COMM)/677/2026 [13/02/2026 Cnh Industrial Capital India Pvt LtdRAJESH 9958726491 jangraadvocate@gam [11.02.2026
Block-11 Vs TARVIR JANGRA(P), il.com
29, New CourtiCommercial IOMP (I) (COMM)/670/2026 [13/02/2026 Cnh Industrial Capital India Pvt LtdRAJESH 0958726491 jangraadvocate@gam [11.02.2026
Block-11 Vs PARVESH SINGH JANGRA(P), il.com
29, New CourtiCommercial IOMP (1) (COMM)/672/2026 [13/02/2026 Cnh Industrial Capital India Pvt LtdRAJESH 9958726491 jangraadvocate@gam [11.02.2026
Block-11 Vs KALARAM JANGRA(P), il.com
29, New CourtiCommercial OMP (I) (COMM)/671/2026 [13/02/2026 Cnh Industrial Capital India Pvt LtdRAJESH 0958726491 jangraadvocate@gam [11.02.2026
Block-11 Vs PARAMJEET KAUR JANGRA(P), il.com
29, New CourtiCommercial IOMP (1) (COMM)/673/2026 [13/02/2026 Cnh Industrial Capital India Pvt LtdRAJESH 9958726491 jangraadvocate@gam [11.02.2026
Block-11 Vs DIWAN SINGH JANGRA(P), il.com
29, New CourtiCommercial OMP (I) (COMM)/675/2026 [13/02/2026 Cnh Industrial Capital India Pvt LtdRAJESH 9958726491 jangraadvocate@gam [11.02.2026
Block-11 Vs YASHPAL JANGRA(P), il.com
29, New CourtiCommercial IOMP (1) (COMM)/674/2026 [13/02/2026 Cnh Industrial Capital India Pvt LtdRAJESH 9958726491 jangraadvocate@gam [11.02.2026
Block-11 Vs JARMANJIT SINGH JANGRA(P), il.com
29, New CourtiCommercial CS (COMM)/92/2026 16/02/2026 SUPERHOUSE LTD Vs KUNDANSANJEEV 0811964302 advsanpan@gmail.co [09.02.2026
Block-I1 VEER SINGH BHULLAR PANDA(P), m
29, New CourtiCommercial IOMP (1) (COMM)/730/2026 [18/02/2026 IYES BANK LTD Vs MANOJ KUMAR ANANJAY 7030378800 asaplegalandadvocatef12.02.2026
Block-11 SINGH(P), s@gmail.com
29, New CourtiCommercial OMP (1) (COMM)/729/2026 [18/02/2026 IAXIS BANK LTD Vs RAMAN Sunita Singh(P),/9871040589, indolexlaw@gmail.co [09.02.2026
Block-II 8920586266 m
29, New CourtiCommercial OMP (I) (COMM)/728/2026 18/02/2026 IAXIS BANK LTD Vs RAM SINGH |ASHISH 9999183119, ashish@agcpartners.c(09.02.2026
Block-11 KUMAR 0811517810 0.in

GUPTA(P),
29, New CourtiCommercial OMP (I) (COMM)/726/2026 {18/02/2026 AXIS BANK LTD Vs PHOOLSunita Singh(P),/98710405809, indolexlaw@gmail.co |09.02.2026
Block-11 CHAND 8920586266 m
29, New CourtiCommercial OMP (I) (COMM)/727/2026 [18/02/2026 IAXIS BANK LTD Vs JAGAT RAMShobha 0811192158 srshobhagupta@gmaif10.02.2026
Block-11 SINGH Gupta(P), l.com
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29, New Commercial IOMP (1) (COMM)/778/2026 [19/02/2026 IAXIS BANK LTD Vs TARMEED Shobha 0811192158 srshobhagupta@gmaif10.02.2026
Block-11 Gupta(P), l.com
29, New CourtiCommercial IOMP (I) (COMM)/779/2026 [19/02/2026 AXIS BANK LTD Vs AAKASHSSunita Singh(P),/98710405809, indolexlaw@gmail.co [11.02.2026
Block-11 RATHEE 8920586266 m
29, New CourtiCommercial IOMP (1) (COMM)/772/2026 [19/02/2026 IAXIS BANK LTD Vs SUNITA RANI |Sunita Singh(P),|98710405809, indolexlaw@gmail.co [11.02.2026
Block-11 8920586266 m
29, New CourtiCommercial OMP (I) (COMM)/773/2026 [19/02/2026 PIRAMAL FINANCE LIMITED VsRAJESH 0958726491 fjangraadvocate@gam [13.02.2026
Block-11 PREMPRAKASHBHAI GABRA JANGRA(P), il.com
29, New CourtCommercial IOMP (I) (COMM)/774/2026 [19/02/2026 PIRAMAL FINANCE LIMITED VsRAJESH 9958726491 jangraadvocate@gam [13.02.2026
Block-11 IKETAN VEKARIYA JANGRA(P), il.com
29, New CourtiCommercial OMP (I) (COMM)/775/2026 [19/02/2026 M/S PIRAMAL FINANCE LIMITEDRAJESH 9958726491 jangraadvocate@gam [13.02.2026
Block-11 Vs MOHAMMED WASIM QURESHIJANGRA(P), il.com
29, New CourtiCommercial IOMP (I) (COMM)/770/2026 [19/02/2026 PIRAMAL FINANCE LIMITED VsRAJESH 9958726491 jangraadvocate@gam [13.02.2026
Block-11 IDINESH KUMAR RATHOR JANGRA(P), il.com
29, New CourtiCommercial OMP (1) (COMM)/776/2026 [19/02/2026 M/S PIRAMAL FINANCE LIMITEDRAJESH 0958726491 jangraadvocate@gam [13.02.2026
Block-11 Vs BHAGIRATHSINHJANGRA(P), il.com

JAGDISHSINH JAGDISHSINH

VAGHELA
29, New CourtiCommercial IOMP (I) (COMM)/771/2026 [19/02/2026 PIRAMAL FINANCE LIMITED VsRAJESH 0958726491 jangraadvocate@gam [14.02.2026
Block-11 JASPAL KAUR JANGRA(P), il.com
29, New CourtiCommercial OMP (1) (COMM)/768/2026 [19/02/2026 PIRAMAL FINANCE LIMITED VsRAJESH 0958726491 jangraadvocate@gam [14.02.2026
Block-11 SOMESHWAR PANDEY JANGRA(P), il.com
29, New CourtiCommercial OMP (I) (COMM)/767/2026 [19/02/2026 PIRAMAL FINANCE LIMITED VsRAJESH 0958726491 jangraadvocate@gam [16.02.2026
Block-11 SHIV KUMAR SHARMA JANGRA(P), il.com
29, New CourtiCommercial IOMP (I) (COMM)/769/2026 [19/02/2026 IAXIS BANK LTD Vs MAMTA SANJEEV 9717028845 litigation@sreslegal.c [16.02.2026
Block-11 PATHAK(P), om
29, New CourtiCommercial OMP (I) (COMM)/766/2026 [19/02/2026 PIRAMAL FINANCE LIMITED VsRAJESH 9958726491 jangraadvocate@gam [16.02.2026
Block-11 RITESH KHETRE JANGRA(P), il.com
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29, New ICommercial IOMP (I) (COMM)/764/2026 [19/02/2026 AXIS BANK LTD Vs RAJESHAnupam 9958279037 info@ajslegal.in 16.02.2026
Block-11 IKUMAR JAISWAL Singh(P),
29, New CourtiCommercial IOMP (I) (COMM)/765/2026 [19/02/2026 PIRAMAL FINANCE LIMITED VsRAJESH 0958726491 jangraadvocate@gam [16.02.2026
Block-11 RAHUL KUMAR JANGRA(P), il.com
29, New CourtiCommercial ICS (COMM)/101/2026 20/02/2026 IM/S INSTA FINTECH PVT LTD VSARABINDA 8527665316 arabindanayakadvocal17.02.2026
Block-11 VIJENDER KUMAR JAIN ANDNAYAK tte@yahoo.com

IANR
29, New CourtiCommercial OMP (I) (COMM)/845/2026 [20/02/2026 IYES BANK LTD Vs SIRAJUDDINSANJEEV 0717028845 litigation@sreslegal.c [17.02.2026
Block-11 SIRAJUDDIN PATHAK(P), om
29, New CourtiCommercial IOMP (I) (COMM)/843/2026 [20/02/2026 IAXIS BANK LTD Vs SUKHVEERAnupam 9958279037 info@ajslegal.in 17.02.2026
Block-11 SINGH Singh(P),
29, New CourtiCommercial OMP (I) (COMM)/844/2026 [20/02/2026 IAXIS BANK LTD Vs VIMLESH [SANJEEV 9717028845 litigation@sreslegal.c [17.02.2026
Block-11 RAM NARESH PATHAK(P), om
29, New CourtiCommercial IOMP (I) (COMM)/846/2026 [20/02/2026 IAXIS BANK LTD Vs GAJENDERSANJEEV 9717028845 litigation@sreslegal.c [17.02.2026

Block-11

SINGH BHATI

PATHAK(P),

om

29, New Court|

ICommercial

OMP (I) (COMM)/847/2026

20/02/2026

IAXIS BANK LTD Vs RAKSHPALSunita Singh(P),

9871040589,

indolexlaw@gmail.co [17.02.2026

Block-I1 SINGH 8920586266 m

29, New CourtiCommercial IOMP (I) (COMM)/848/2026 [20/02/2026 IAXIS BANK LTD Vs ANKIT GUPTA |Anupam 9958279037 info@ajslegal.in 17.02.2026
Block-11 Singh(P),

29, New CourtiCommercial OMP (I) (COMM)/850/2026 [20/02/2026 IAXIS BANK LTD Vs MOHAMMADAnupam 0958279037 info@ajslegal.in 17.02.2026
Block-II IAMIR Singh(P),

29, New CourtiCommercial OMP (I) (COMM)/851/2026 [20/02/2026 IAXIS BANK LTD Vs VISHVENDRAAnupam 0958279037 info@ajslegal.in 17.02.2026
Block-11 SINGH GURJAR Singh(P),

29, New CourtiCommercial IOMP (I) (COMM)/853/2026 [20/02/2026 IAXIS BANK LTD Vs VIKAS KUMAR |Anupam 0958279037 info@ajslegal.in 17.02.2026
Block-11 Singh(P),

29, New CourtiCommercial OMP (I) (COMM)/854/2026 [20/02/2026 IAXIS BANK LTD Vs RISHIPAL Sunita Singh(P),/9871040589, indolexlaw@gmail.co [17.02.2026

Block-11

8920586266

m
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29, New Commercial IOMP (I) (COMM)/842/2026 [20/02/2026 IAXIS BANK LTD Vs SANJEEVavinash 09811182985, o011-avinash.adv@gmail.c [16.02.2026
Block-11 KUMAR lkumar(P), 45596482 om
29, New CourtiCommercial IOMP (I) (COMM)/841/2026 [20/02/2026 IAXIS BANK LTD Vs SURENDRAjavinash 09811182985, o011-avinash.adv@gmail.c [16.02.2026
Block-11 CHOUDHARY lkumar(P), k15596482 om
29, New CourtiCommercial IOMP (I) (COMM)/840/2026 [20/02/2026 IAXIS BANK LTD Vs YOGESH avinash 09811182985, o011-avinash.adv@gmail.c [16.02.2026
Block-I1 lkumar(P), k15596482 om
29, New CourtiCommercial IOMP (I) (COMM)/908/2026 [21/02/2026 IAXIS BANK LTD Vs AZMAT KHAN |ASHISH 9999183119, ashish@agcpartners.c18.02.2026
Block-11 KUMAR 0811517810 0.in

GUPTA(P),
29, New CourtiCommercial IOMP (I) (COMM)/906/2026 [21/02/2026 IAXIS BANK LTD Vs SUMAN SINGHASHISH 0999183119, ashish@agcpartners.cf18.02.2026
Block-I1 GHOSH KUMAR 0811517810 0.in

GUPTA(P),
29, New CourtiCommercial OMP (I) (COMM)/904/2026 [21/02/2026 IAXTS BANK LTD Vs VIJAY KUMARASHISH 9999183119, ashish@agcpartners.c18.02.2026
Block-I1 SETHI KUMAR 9811517810 0.in

GUPTA(P),
29, New CourtiCommercial IOMP (1) (COMM)/905/2026 [21/02/2026 AXIS BANK LTD Vs RAHULavinash 0811182985, 011-avinash.adv@gmail.c [18.02.2026
Block-I1 KHANNA lkumar(P), KU5596482 om
29, New CourtiCommercial IOMP (I) (COMM)/907/2026 [21/02/2026 IAXIS BANK LTD Vs ANSHUASHISH 9999183119, ashish@agcpartners.c(18.02.2026
Block-11 BHATIA KUMAR 9811517810 0.in

IGUPTA(P),
29, New CourtiCommercial CS (COMM)/102/2026 21/02/2026 OFB TECH LIMITED VsSANYAM 0873674225 sanyam@Kkhetarpal.c {19.02.2026
Block-11 INTRALINKS INC KHETARPAL(P) 0.in
29, New CourtiCommercial ICS (COMM)/104/2026 23/02/2026 BANK OF BARODA Vs REKHAQUAISAR ALI 9999802592, aliquaisar110@gmail. [20.02.2026
Block-II VIRGOTRA AND ANR 0540049758 com
29, New CourtiCommercial IOMP (I) (COMM)/935/2026 [23/02/2026 PIRAMAL FINANCE LIMITED VsRAJESH 0958726491 jangraadvocate@gam [18.02.2026
Block-11 IDILEEP SAHNI JANGRA(P), il.com
29, New CourtiCommercial IOMP (I) (COMM)/936/2026 [23/02/2026 PIRAMAL FINANCE LIMITED VsRAJESH 9958726491 jangraadvocate@gam [18.02.2026
Block-11 IANKUR YADAV JANGRA(P), il.com
29, New CourtiCommercial IOMP (I) (COMM)/933/2026 [23/02/2026 PIRAMAL FINANCE LIMITED VsRAJESH 9958726491 jangraadvocate@gam [18.02.2026
Block-11 SUMAN SIKALIGAR JANGRA(P), il.com
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29, New Commercial IOMP (I) (COMM)/932/2026 [23/02/2026 PIRAMAL FINANCE LIMITED VsRAJESH 9958726491 jangraadvocate@gam [18.02.2026
Block-11 LEENA KAPOOR JANGRA(P), il.com
29, New CourtiCommercial IOMP (I) (COMM)/934/2026 [23/02/2026 PIRAMAL FINANCE LIMITED VsRAJESH 0958726491 jangraadvocate@gam [18.02.2026
Block-11 BHARATBHAI DESAI JANGRA(P), il.com
29, New CourtiCommercial OMP (1) (COMM)/952/2026 [25/02/2026 PIRAMAL FINANCE LIMITED VSANANJAY 7030378800 asaplegalandadvocate[20.02.2026
Block-11 SURESH KUMAR AND ANR SINGH(P), s@gmail.com
29, New CourtiCommercial IOMP (I) (COMM)/985/2026 [27/02/2026 IAXIS BANK LTD Vs DHARMVIRASHISH 9999183119, ashish@agcpartners.c18.02.2026
Block-11 SINGH KUMAR 0811517810 0.in

GUPTA(P),
29, New CourtiCommercial IOMP (I) (COMM)/979/2026 [27/02/2026 IAXIS BANK LTD Vs MEERAASHISH 0999183119, ashish@agcpartners.cf18.02.2026
Block-11 IENTERPRISES KUMAR 0811517810 0.in

GUPTA(P),
29, New CourtiCommercial IOMP (I) (COMM)/978/2026 [27/02/2026 IAXIS BANK LTD Vs SARFARAZASHISH 9999183119, ashish@agcpartners.c18.02.2026
Block-11 AHMED KUMAR 0811517810 0.in

GUPTA(P),
29, New CourtiCommercial IOMP (I) (COMM)/980/2026 [27/02/2026 PIRAMAL FINANCE LIMITED VsRAJESH 9958726491 jangraadvocate@gam [18.02.2026
Block-11 INIROOP KUMAR M M JANGRA(P), il.com
29, New CourtiCommercial IOMP (1) (COMM)/984/2026 [27/02/2026 PIRAMAL FINANCE LIMITED VsRAJESH 0958726491 jangraadvocate@gam [18.02.2026
Block-11 KARAN PATIL JANGRA(P), il.com
29, New CourtiCommercial IOMP (I) (COMM)/983/2026 [27/02/2026 PIRAMAL FINANCE LIMITED VsRAJESH 0958726491 jangraadvocate@gam [18.02.2026
Block-11 SRADHANJALI MUDULI JANGRA(P), il.com
29, New CourtiCommercial IOMP (1) (COMM)/981/2026 [27/02/2026 PIRAMAL FINANCE LIMITED VsRAJESH 0958726491 jangraadvocate@gam [18.02.2026
Block-11 PANKAJ PAWAN KUMAR JANGRA(P), il.com
29, New CourtiCommercial IOMP (I) (COMM)/982/2026 [27/02/2026 PIRAMAL FINANCE LIMITED VsRAJESH 0958726491 jangraadvocate@gam [18.02.2026
Block-I1 TANUJ SHOKEEN JANGRA(P), il.com
29, New CourtiCommercial IOMP (I) (COMM)/977/2026 [27/02/2026 PIRAMAL FINANCE LIMITED VsRAJESH 9958726491 jangraadvocate@gam [18.02.2026
Block-11 MOHD SHAHID JANGRA(P), il.com
29, New CourtiCommercial IOMP (I) (COMM)/1004/202628/02/2026 IAXIS BANK LTD Vs ABDULavinash 9811182985, o011-avinash.adv@gmail.c [19.02.2026
Block-I1 IMUTTALIB lkumar(P), k15596482 om
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29, New Commercial IOMP (I) (COMM)/1003/202628/02/2026 IAXIS BANK LTD Vs KULWINDER@avinash 0811182985, avinash.adv@gmail.c 19.02.2026
Block-11 SINGH lkumar(P), 45596482 om
29, New CourtiCommercial IOMP (I) (COMM)/1005/202628/02/2026 IAXIS BANK LTD Vs PAVANASHISH 9999183119, ashish@agcpartners.c19.02.2026
Block-11 KUMAR SHARMA KUMAR 0811517810 0.in
IGUPTA(P),
29, New CourtiCommercial IOMP (I) (COMM)/1002/2026[28/02/2026 IAXIS BANK LTD Vs ABHAY SINGH ASHISH 9999183119, ashish@agcpartners.cf19.02.2026
Block-I1 KUMAR 9811517810 0.in
IGUPTA(P),
29, New CourtiCommercial IOMP (I) (COMM)/1001/2026[28/02/2026 IAXIS BANK LTD Vs CHANDRAASHISH 9999183119, ashish@agcpartners.c19.02.2026
Block-11 SHEKHAR SHARMA KUMAR 0811517810 0.in
GUPTA(P),
29, New CourtiCommercial IOMP (1) (COMM)/999/2026 [28/02/2026 IAXIS BANK LTD Vs ALKA IASHISH 9999183119, ashish@agcpartners.cf19.02.2026
Block-I1 KUMAR 0811517810 0.in
GUPTA(P),
29, New CourtiCommercial IOMP (I) (COMM)/1000/2026[28/02/2026 IAXIS BANK LTD Vs MUKESHASHISH 9999183119, ashish@agcpartners.c19.02.2026
Block-11 KUMAR DUKIYA KUMAR 0811517810 0.in
GUPTA(P),
29, New CourtiCommercial OMP (I) (COMM)/998/2026 [28/02/2026 IAXIS BANK LTD Vs PRATEEKSHAASHISH 0999183119, ashish@agcpartners.cf19.02.2026
Block-11 SHARMA KUMAR 0811517810 0.in
IGUPTA(P),
27 ISH. LOKESHSOUTH ko, New CourtiCommercial CS (COMM)/70/2026 02-02-2026 M/S JAINSONS DEPARTMENTALPUNEET 0899141610 aorpuneet@gmail.co [29-01-2026
IKUMAR SHARMA, Block-I1 ISTORES Vs M/S SAVORY PALATEDHAWAN(P), m
IDISTRICT CAFE PRIVATE LIMITED
JUDGE(COMMERCI
AL COURT)
ho, New CourtiCommercial OMP (I) (COMM)/470/2026 |02-02-2026 IAXIS BANK LTD Vs PADAM [Rahul 0971891788 infl@aualegal.co. 28-01-2026
Block-11 SINGH IChauhan(P),
no, New CourtiCommercial OMP (I) (COMM)/471/2026 [02-02-2026 IAXIS BANK LTD Vs RIZWAAN [Rahul 0971891788 infl@aualegal.co. 28-01-2026
Block-I1 GOURWAL Chauhan(P),
ko, New CourtiCommercial OMP (I) (COMM)/472/2026 [02-02-2026 AXIS BANK LTD Vs DINESHRahul 9971891788 infl@aualegal.co. 28-01-2026
Block-11 KUMAR SINGH Chauhan(P),




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

ko, Commercial IOMP (I) (COMM)/473/2026 [02-02-2026 Cnh Industrial Capital India Pvt LtdRAJESH 9958726491 jangraadvocate@gma [29-01-2026
Block-11 Vs RAMNIWAS KRISHAN JANGRA(P), il.com

ko, New CourtiCommercial OMP (I) (COMM)/488/2026 [03-02-2026 AXIS BANK LTD Vs LAXMIavinash 1141513189 avinash.adv@gmail.c [31-12-2025
Block-II INARAYAN MEENA lkumar(P), om

ko, New CourtiCommercial OMP (I) (COMM)/489/2026 [03-02-2026 IAXIS BANK LTD Vs ARJUNavinash 1141513189 avinash.adv@gmail.c [31-12-2025
Block-11 KUMAR lkumar(P), om

ko, New CourtiCommercial OMP (I) (COMM)/490/2026 [03-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH 9958726491 jangraadvocate@gma [31-01-2026
Block-II Bhimappa Bhimappa Kunchikar JANGRA(P), il.com

k4o, New CourtiCommercial OMP (I) (COMM)/491/2026 [03-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH 9958726491 jangraadvocate@gma [31-01-2026
Block-1I Bharati Santosh Kolhe JANGRA(P), il.com

ko, New CourtiCommercial OMP (I) (COMM)/492/2026 [03-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH 9958726491 jangraadvocate@gma [31-01-2026
Block-11 Amit Kamboj JANGRA(P), il.com

ko, New CourtiCommercial OMP (I) (COMM)/493/2026 [03-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH 9958726491 jangraadvocate@gma [31-01-2026
Block-1I JAmar Sharma JANGRA(P), il.com

ko, New CourtiCommercial OMP (I) (COMM)/494/2026 [03-02-2026 ORIX LEASING AND FINANCIALRAJESH 0958726491 jangraadvocate@gma [31-01-2026
Block-11 SERVICE INDIA LIMITED VsJANGRA(P), il.com

INAVDEEP MALHOTRA
ko, New CourtiCommercial CS (COMM)/75/2026 04-02-2026 ICANARA BANK Vs RAHUL KUMARSanjeev 9711142200 chopra6791@gmail.c [23-01-2026
Block-II SINGH PROP RAHULChopra(P), om
IENTERPRISES
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ko, ICommercial OMP (I) (COMM)/533/2026 |05-02-2026 IFFCO KISAN FINANCE LTD IASHISH 9999183119 ashish@agcpartners.clo2-02-2026
Block-11 RITA DEVI KUMAR 0.in

IGUPTA(P),
ko, New CourtiCommercial OMP (I) (COMM)/534/2026 |05-02-2026 IFFCO KISAN FINANCE LTD VSASHISH 9999183119 ashish@agcpartners.clo2-02-2026
Block-11 MANOJ RAY KUMAR 0.in

IGUPTA(P),
ko, New CourtiCommercial OMP (I) (COMM)/535/2026 |[05-02-2026 IFFCO KISAN FINANCE LTD VsASHISH 9999183119 ashish@agcpartners.cl02-02-2026
Block-11 INIRAJ KUMAR KUMAR 0.in

IGUPTA(P),
ko, New CourtiCommercial OMP (I) (COMM)/536/2026 |05-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH 9958726491 jangraadvocate@gma |02-02-2026
Block-11 [Parmod Narang JANGRA(P), il.com
k4o, New CourtiCommercial OMP (I) (COMM)/537/2026 |05-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH 9958726491 jangraadvocate@gma |02-02-2026
Block-1I Saif Ali Khan JANGRA(P), il.com
ko, New CourtiCommercial OMP (I) (COMM)/539/2026 |05-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH 9958726491 jangraadvocate@gma |02-02-2026
Block-11 [Pawan Kumar JANGRA(P), il.com
ko, New CourtiCommercial OMP (I) (COMM)/540/2026 [05-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH 9958726491 jangraadvocate@gma |02-02-2026
Block-1I Sunil Singh Chauhan JANGRA(P), il.com
ko, New CourtiCommercial OMP (I) (COMM)/557/2026 [07-02-2026 IAXIS BANK LTD. VS SANGEETARAHUL 9971891788 infl@aualegal.co. 06-02-2026
Block-11 DEVI CHAUHAN
ko, New CourtiCommercial OMP (I) (COMM)/558/2026 [07-02-2026 IAXIS BANK LTD. VS NAVEENRAHUL 0971891788 infl@aualegal.co. 06-02-2026
Block-11 IKUMAR SINGH CHAUHAN
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ko, ICommercial OMP (I) (COMM)/559/2026 [07-02-2026 IAXIS BANK LTD. VS TUSHAR| 9971891788 infl@aualegal.co. 06-02-2026
Block-11 SHARMA CHAUHAN
ko, New CourtiCommercial OMP (I) (COMM)/560/2026 [09-02-2026 IAXIS BANK LTD Vs DEEN MOHD |avinash 1141513189 avinash.adv@gmail.c [31-12-2025
Block-II lkumar(P), om
ko, New CourtiCommercial OMP (I) (COMM)/561/2026 [09-02-2026 IYES BANK LTD Vs SANJAY SAHNISANJEEV 9717028845 litigation@sreslegal.c 19-12-2025
Block-11 87 PATHAK(P), om
ko, New CourtiCommercial IOMP (1) (COMM)/562/2026 [09-02-2026 YES BANK LTD Vs NAVEENSANJEEV 9717028845 litigation@sreslegal.c [19-12-2025
Block-11 KUMAR IPATHAK(P), om
k4o, New CourtiCommercial OMP (I) (COMM)/563/2026 [09-02-2026 Cnh Industrial Capital India Pvt LtdRAJESH 9958726491 jangraadvocate@gma |02-02-2026
Block-1I Vs LOCONAV INDIA PRIVATEJANGRA(P), il.com

LIMITED
ko, New CourtiCommercial OMP (I) (COMM)/578/2026 [10-02-2026 IFFCO KISAN FINANCE LTD VSASHISH 999183119 ashish@agcpartners.cl02-02-2026
Block-11 IKANCHAN DEVI KUMAR 0.in

GUPTA(P),

ko, New CourtiCommercial ICS (COMM)/83/2026 11-02-2026 Tanuj Dewan Vs M/S SBD GREENSUNIL 0654224557 advsunilsing@gmail.cl02-02-2026
Block-I1 ENERGY AND INFRA INDI SINGH(P), om
ko, New CourtiCommercial CS (COMM)/86/2026 11-02-2026 IMANASH LIFESTYLE PVT LTD VSNAGESHWAR (9818823289 info@deyandkumhar.|09-02-2026
Block-11 JOHN DOE/ ASHOK KUMAR KUMHAR(P), com
ko, New CourtiCommercial IOMP (I) (COMM)/640/2026 {12-02-2026 IAXIS BANK LTD Vs MRITUNJAY [Rahul 0971891788 infl@aualegal.co. 06-02-2026
Block-II VISHWAKARMA Chauhan(P),




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
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NUMBER

ko, ICommercial IOMP (I) (COMM)/641/2026 [12-02-2026 MAHINDRA AND MAHINDRARAJESH 9958726491 jangraadvocate@gma |02-02-2026
Block-11 IFINANCIAL SERVICES LIMITED VsJANGRA(P), il.com

IBANSAL TEXFAB PRIVATE

LIMITED
ko, New CourtiCommercial IOMP (I) (COMM)/679/2026 [13-02-2026 YES BANK Vs GHANSHYAMANANJAY 7455023130 asaplegalandadvocateft1-02-2026
Block-II IPATRAM SINGH SINGH(P), s@gmail.com
ko, New CourtiCommercial IOMP (I) (COMM)/680/2026 [13-02-2026 IAXIS BANK LTD Vs VED SHARMA |Sunita Singh(P),|9871040589 indolexlaw@gmail.co |06-02-2026
Block-11 m
ko, New CourtiCommercial IOMP (I) (COMM)/681/2026 [13-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH 9958726491 jangraadvocate@gma |02-02-2026
Block-11 IALPESHBHAI PATEL JANGRA(P), il.com
k4o, New CourtiCommercial IOMP (I) (COMM)/682/2026 [13-02-2026 IAXIS BANK LTD Vs BAL MUKUND favinash 1141513189 avinash.adv@gmail.c |03-02-2026
Block-1I lkumar(P), om
ko, New CourtiCommercial IOMP (I) (COMM)/683/2026 [13-02-2026 AXIS BANK LTD Vs JAGATavinash 1141513189 avinash.adv@gmail.c |03-02-2026
Block-11 INARAIN MISHRA lkumar(P), om
ko, New CourtiCommercial IOMP (I) (COMM)/684/2026 [13-02-2026 IAXIS BANK LTD Vs MANOJADV 09871040589 indolexlaw@gmail.co |06-02-2026
Block-I1 KUMAR SO KRISHAN KUMAR DHEERAJ(P), m
ko, New CourtiCommercial IOMP (I) (COMM)/685/2026 [13-02-2026 AXIS BANK LTD Vs SHAMIMjavinash 1141513189 avinash.adv@gmail.c |03-02-2026
Block-11 IAHMAD lkumar(P), om
ko, New CourtiCommercial CS (COMM)/90/2026 16-02-2026 M/S AMBASSADAR BUILDWELLDEEPAK 0810488450 brajeshkumar@gmail j04-02-2026
Block-11 PVT LTD Vs Mr SACHIN MEHTA  (GUPTA(P), .com
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NUMBER

ko, ICommercial CS (COMM)/91/2026 16-02-2026 M/S AMASSADOR BUILDWELLDEEPAK 0810488450 brajeshkumar@gmail j04-02-2026
Block-11 IPVT LTD Vs Mr SACHIN MEHTA  (GUPTA(P), .com
ko, New CourtiCommercial CS (COMM)/93/2026 17-02-2026 HEYTAP I-TECH PVT LTD VsSumit 09871040589 indolexlaw@gmail.co |06-02-2026
Block-11 [EKANK TECHNOLOGIES PVT LT D Mishra(P), m
uo, New CourtiCommercial [Execution (Comm)/19/2026 [17-02-2026 RENU BAJAJ Vs CONSILIUMpuneet bajaj(P), 9811700978 ladvocate.puneet31@g[28-01-2026
Block-11 IAUTOMATION AND FIRE mail.com
IPROTECTION LTD

ko, New CourtiCommercial OMP (1) (COMM)/715/2026 [17-02-2026 Cnh Industrial Capital India Pvt LtdRAJESH 9958726491 jangraadvocate@gma |02-02-2026
Block-11 Vs SANTOKH SINGH JANGRA(P), il.com
k4o, New CourtiCommercial OMP (I) (COMM)/716/2026 [17-02-2026 Cnh Industrial Capital India Pvt LtdRAJESH 9958726491 jangraadvocate@gma |02-02-2026
Block-11 Vs FOMAN SINGH JANGRA(P), il.com
ko, New CourtiCommercial OMP (I) (COMM)/717/2026 [17-02-2026 Cnh Industrial Capital India Pvt LtdRAJESH 9958726491 jangraadvocate@gma |02-02-2026
Block-11 Vs KARAMJEET JANGRA(P), il.com
ko, New CourtiCommercial OMP (I) (COMM)/718/2026 [17-02-2026 Cnh Industrial Capital India Pvt LtdRAJESH 9958726491 jangraadvocate@gma |02-02-2026
Block-I1 Vs NARINDER KUMAR 90503 JANGRA(P), il.com
ko, New CourtiCommercial OMP (1) (COMM)/719/2026 [17-02-2026 Axis Bank Ltd Vs PAYALASHISH 9999183119 ashish@agcpartners.clo6-02-2026
Block-11 TRASWAYS KUMAR 0.in

IGUPTA(P),
ko, New CourtiCommercial OMP (I) (COMM)/720/2026 [17-02-2026 Axis Bank Ltd Vs RDS PROJECTASHISH 9999183119 ashish@agcpartners.cl06-02-2026
Block-11 LIMITED KUMAR 0.in

IGUPTA(P),
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ko, ICommercial OMP (I) (COMM)/734/2026 [18-02-2026 IAXIS BANK LTD. VS DHAKAASHISH 9999183119 ashish@agcpartners.clo6-02-2026
Block-11 ICONSTRUCTION CO. KUMAR 0.in

GUPTA(P),
ko, New CourtiCommercial OMP (I) (COMM)/761/2026 [19-02-2026 Axis Bank Ltd Vs SHRI THAKUR ASHISH 9999183119 ashish@agcpartners.cl06-02-2026
Block-II FREIGHT CARRIER KUMAR 0.in

GUPTA(P),
ko, New CourtiCommercial OMP (I) (COMM)/762/2026 [19-02-2026 Axis Bank Ltd Vs LUXMIASHISH 9999183119 ashish@agcpartners.cl06-02-2026
Block-11 IHOLIDAYS KUMAR 0.in

IGUPTA(P),
ko, New CourtiCommercial OMP (I) (COMM)/763/2026 [19-02-2026 |Axis Bank Ltd Vs MANOJ KUMAR |ASHISH 9999183119 ashish@agcpartners.clo6-02-2026
Block-11 KUMAR 0.in

GUPTA(P),
k4o, New CourtiCommercial OMP (I) (COMM)/835/2026 [20-02-2026 |Axis Bank Vs Bilal Khan IAnupam 0654926809 anupam@ajslegal.in |[25-02-2026
Block-1I Singh(P),
ko, New CourtiCommercial OMP (I) (COMM)/836/2026 [20-02-2026 IAXIS BANK LTD Vs SUNIL KUMAR [avinash 1141513189 avinash.adv@gmail.c [31-01-2026
Block-11 lkumar(P), om
ko, New CourtiCommercial OMP (I) (COMM)/837/2026 [20-02-2026 IAXIS BANK LTD Vs GUNJANavinash 1141513189 avinash.adv@gmail.c [31-01-2026
Block-1I KUSHWAH lkumar(P), om
ko, New CourtiCommercial OMP (I) (COMM)/838/2026 [20-02-2026 IAXIS BANK LTD Vs BIKRAMJIT SANJEEV 9717028845 litigation@srcslegal.c [17-02-2026
Block-11 SINGH PATHAK(P), om
ko, New CourtiCommercial OMP (I) (COMM)/839/2026 [20-02-2026 IAXIS BANK LTD Vs Pawan Kumar [SANJEEV 0717028845 litigation@srceslegal.c [17-02-2026
Block-II PATHAK(P), om
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Ko, Commercial IOMP (I) (COMM)/890/2026 [21-02-2026 IAXIS BANK LTD Vs OM PARKASH SANJEEV 9717028845 litigation@srceslegal.c [17-02-2026
Block-11 PATHAK(P), om

ko, New CourtiCommercial IOMP (I) (COMM)/891/2026 [21-02-2026 IAXIS BANK Vs MANOJI IAnupam 0654926809 anupam@ajslegal.in |[25-02-2026
Block-II Singh(P),

ko, New CourtiCommercial IOMP (I) (COMM)/892/2026 [21-02-2026 IYES BANK LIMITED Vs SHWETASANJEEV 9717028845 litigation@sreslegal.c [17-02-2026
Block-11 INITIN DONGARE 11 PATHAK(P), om

ko, New CourtiCommercial IOMP (I) (COMM)/893/2026 [21-02-2026 IAXIS BANK LTD Vs GOVINDA [SANJEEV 9717028845 litigation@srceslegal.c [17-02-2026
Block-11 SEHRAWAT IPATHAK(P), om

k4o, New CourtiCommercial IOMP (I) (COMM)/894/2026 [21-02-2026 IAXIS BANK LTD Vs NASIR SANJEEV 9717028845 litigation@srcslegal.c [17-02-2026
Block-1I PATHAK(P), om

ko, New CourtiCommercial IOMP (I) (COMM)/895/2026 [21-02-2026 IYES BANK LIMITED Vs AWADHSANJEEV 9717028845 litigation@srceslegal.c [17-02-2026
Block-11 KUMAR SHARMA PATHAK(P), om

ko, New CourtiCommercial IOMP (I) (COMM)/896/2026 [21-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH 9958726491 jangraadvocate@gma [17-02-2026
Block-11 RAHUL CHAUDHARY JANGRA(P), il.com

ko, New CourtiCommercial IOMP (I) (COMM)/897/2026 [21-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH 0958726491 jangraadvocate@gma [17-02-2026
Block-11 Dev Nath JANGRA(P), il.com

ko, New CourtiCommercial IOMP (I) (COMM)/898/2026 [21-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH 9958726491 jangraadvocate@gma [17-02-2026
Block-II Fahimuddin Sharif Ahmad JANGRA(P), il.com




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
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NUMBER

ko, ICommercial IOMP (I) (COMM)/899/2026 [21-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH 9958726491 jangraadvocate@gma [17-02-2026
Block-11 |Ahsan Patel JANGRA(P), il.com
ko, New CourtiCommercial IOMP (I) (COMM)/900/2026 [21-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH 9958726491 jangraadvocate@gma [17-02-2026
Block-II Shivkumar Sharma JANGRA(P), il.com
ko, New CourtiCommercial IOMP (I) (COMM)/901/2026 [21-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH 9958726491 jangraadvocate@gma [17-02-2026
Block-11 Saksham Pitambar Mistry JANGRA(P), il.com
ko, New CourtiCommercial IOMP (I) (COMM)/902/2026 [21-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH 9958726491 jangraadvocate@gma [17-02-2026
Block-11 Mukesh Sharma JANGRA(P), il.com
k4o, New CourtiCommercial IOMP (I) (COMM)/903/2026 [21-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH 9958726491 jangraadvocate@gma [17-02-2026
Block-11 JANAK RAJ JANGRA(P), il.com
ko, New CourtiCommercial OMP (I) (COMM.)/725/2026 18-02-2026 Cnh Industrial Capital India Pvt LtdRAJESH 9958726491 fjangraadvocate@gma [17-02-2026
Block-11 Vs MUKESH JANGRA(P), il.com
ko, New CourtiCommercial OMP (I) (COMM.)/731/2026 18-02-2026 Cnh Industrial Capital India Pvt LtdRAJESH 9958726491 jangraadvocate@gma [17-02-2026
Block-11 Vs KAWALJIT SINGH JANGRA(P), il.com
ko, New CourtiCommercial IOMP (I) (COMM.)/732/2026 [18-02-2026 Cnh Industrial Capital India Pvt LtdRAJESH 9958726491 jangraadvocate@gma [17-02-2026
Block-11 Vs Singla Engineers JANGRA(P), il.com
ko, New CourtiCommercial OMP (I) (COMM.)/733/2026 18-02-2026 Cnh Industrial Capital India Pvt LtdRAJESH 9958726491 jangraadvocate@gma [17-02-2026
Block-II Vs G N CONSTRUCTIONS 76384 JANGRA(P), il.com
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ko, ICommercial CS (COMM)/105/2026 23-02-2026 SMALL FARMERS AGRI BUSINESSDILIP SINGH (9810197092 dsadviz@gmail.com [19-02-2026
Block-11 ICONSORTIUM Vs RAM KISHAN|
JAIS

ko, New CourtiCommercial OMP (I) (COMM)/925/2026 [23-02-2026 Axis Bank Ltd Vs YASHASHISH 9999183119 ashish@agcpartners.cl06-02-2026
Block-11 IENTERPRISES KUMAR 0.in

IGUPTA(P),
ko, New CourtiCommercial OMP (I) (COMM)/926/2026 [23-02-2026 |Axis Bank Ltd Vs MOHD SALEEM |ASHISH 9999183119 ashish@agcpartners.cl06-02-2026
Block-11 KUMAR 0.in

IGUPTA(P),
ko, New CourtiCommercial OMP (1) (COMM)/927/2026 [23-02-2026 |Axis Bank Ltd Vs JNB LOGISTICSASHISH 9999183119 ashish@agcpartners.clo6-02-2026
Block-11 INDIA KUMAR 0.in

IGUPTA(P),
k4o, New CourtiCommercial OMP (I) (COMM)/928/2026 [23-02-2026 IAXIS BANK Vs KASIRA KHATOON |ADV 09871040589 indolexlaw@gmail.co [18-02-2026
Block-11 DHEERAJ(P), m
ko, New CourtiCommercial OMP (I) (COMM)/929/2026 [23-02-2026 IAXIS BANK LTD Vs Sandeep Kumar/ADV 09871040589 indolexlaw@gmail.co [18-02-2026
Block-11 DHEERAJ(P), m
ko, New CourtiCommercial OMP (I) (COMM)/930/2026 [23-02-2026 IAXIS BANK LTD Vs PARAMJITADV 09871040589 indolexlaw@gmail.co 18-02-2026
Block-I1 SINGH GILL DHEERAJ(P), m
ko, New CourtiCommercial OMP (I) (COMM)/931/2026 [23-02-2026 IAXIS BANK LTD Vs JAVED IADV 09871040589 indolexlaw@gmail.co [18-02-2026
Block-11 DHEERAJ(P), m
ko, New CourtiCommercial OMP (I) (COMM.)/735/2026 18-02-2026 Axis Bank Ltd Vs INDIAN TRAILSASHISH 09871040589 indolexlaw@gmail.co |06-02-2026
Block-11 SOURCING SERVICES PRIVATEKUMAR m

LIMITED IGUPTA(P),
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Ko, Commercial IOMP (I) (COMM.)/736/2026 [18-02-2026 Axis Bank Ltd Vs LUXMIASHISH 09871040589 indolexlaw@gmail.co 06-02-2026
Block-11 HOLIDAYS KUMAR m
GUPTA(P),

ko, New CourtiCommercial CS (COMM)/109/2026 26-02-2026 MS GOLDSUN GARMENTS PVIINAGENDRA (8510005604 npsinghandassociates21-02-2026
Block-II LTD Vs MILLENNIUMPRATAP @gmail.com

INFRAENGINEERS PVT LTD SINGH(P),
ko, New CourtiCommercial OMP (I) (COMM)/959/2026 [26-02-2026 PIRAMAL FINANCE LTD Vs KamalANANJAY 7455023130 asaplegalandadvocate[21-02-2026
Block-11 Sharma SINGH(P), s@gmail.com
ko, New CourtiCommercial IOMP (1) (COMM)/960/2026 [26-02-2026 PIRAMAL FINANCE LTD VSANANJAY 7455023130 asaplegalandadvocate[21-02-2026
Block-11 RITESH GOSWAMI SINGH(P), s@gmail.com
k4o, New CourtiCommercial OMP (I) (COMM)/961/2026 [26-02-2026 PIRAMAL FINANCE LTD VSANANJAY 7455023130 asaplegalandadvocate[21-02-2026
Block-1I Manmeet Shiv Shankar SINGH(P), s@gmail.com
ko, New CourtiCommercial CS (COMM)/112/2026 27-02-2026 SMALL FARMERS AGRIBUSINESSSonu Vivek(P), [7042286270 advdrpc1948@gmail. [25-02-2026
Block-11 ICONSORTIUM Vs DRONA| com

FARMERS PRODUCER
ko, New CourtiCommercial OMP (I) (COMM)/1006/2026[28-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH 9958726491 jangraadvocate@gma [18-02-2026
Block-1I Devendra Singh JANGRA(P), il.com
ko, New CourtiCommercial OMP (I) (COMM)/1007/202628-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH 0958726491 jangraadvocate@gma [18-02-2026
Block-11 Rajesh Kumar JANGRA(P), il.com
ko, New CourtiCommercial OMP (I) (COMM)/1008/2026[28-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH 9958726491 jangraadvocate@gma [18-02-2026
Block-II [Pardeep Naresh JANGRA(P), il.com
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ko, New CourtiCommercial OMP (I) (COMM)/1009/2026[28-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH 9958726491 jangraadvocate@gma 18-02-2026
Block-I1 Muhammed Shamil S JANGRA(P), il.com
28 IMS RAVINDERSOUTH- 18 BLOCK 1 180MP(I) (COMM) 36/2026 03-02-2026 ICARS24 FINANCIAL SERVICS PVIRAHUL 9971891788 INFO@AUALEGAL.C29-01-2026
IBEDI, DISTRICTEAST IBLOCK 1 ILTD Vs GRACE PAMEI CHAUHAN OM
JUDGE(COMMERCI
AL COURT)
OMP(I) (COMM) 37/2026 03-02-2026 ICARS24 FINANCIAL SERVICS PVTRAHUL 9971891788 INFO@AUALEGAL.C|28-01-2026
LTD Vs SUDHANSHUCHAUHAN OM
BHATNAGAR
CS(COMM) 89/2026 03-02-2026 STATE BANK OF INDIA VsDHARMENDRA8800784740 subhi1673@gmail.co [27-01-2026
SURESH KUMAR SINGH m
ICS(COMM) 106/2026 09-02-2026 ASHOK  KAICKER Vs THEAKSHAY 9953788988 adv.akbhambri@gma [05-02-2026
RELIANCE INFRATEL LIMITEDBHAMBRI il.com
IAND ANR.
[EX(COMM) 34/2026 09-02-2026 SATISH BHALLA Vs DINESHHARI KISHAN 9818038911 lhka.delhi@gmail.com{02-02-2026
SHARMA
CS(COMM) 110/2026 10-02-2026 REPELLERS INDIA LLP VSVIKAS MAINI [90811428913 banatiankit@gmail.co03-02-2026
SANGHVI BEAUTY AND m
MTECHNOLOGIES PVT. LTD.
OMP(I) (COMM) ku8/2026 10-02-2026 IARISTO SECURITIES PVT. LTD VSMAMTA SARNA/9716948836 sumitsarna@gmail.co|05-02-2026
REINVENT AGROCHAIN PVT. LTD m
IAND ANR.
[Ex.COMM - Award by Arb. Comm. [20/2026 11-02-2026 SHAPOORJI ~ PALLONJI =~ ANDJAITLEY AND/9599705897 filingstatus@jaitleyan|02-02-2026
COMPANY PRIVATE LIMITED VsBAKHSHI dbakhsi.com
IUNION OF INDIA
ICS(COMM) 124/2026 12-02-2026 M/s JINDAL POLYTUBES PRIVATEAYUSH GUPTA (9871930393 advayush@gmail.com{10-02-2026
LIMITED Vs M/s YASH|
ENTERPRISES AND ANR.
CS(COMM) 127/2026 12-02-2026 M/s ORNATE MERCANTILEABHINAV 90810196968 adv.abhinavgarg@gm10-02-2026
IPRIVATE LIMITED Vs JAIGARG lail.com
IGOVINDRA RAY Sole Proprietor of|
M/s HI-TECH ALUMINIUM
(OMP MISC.(COMM.) 01/2026 13-02-2026 M/s MOONDROP CHEMINEERSJASPREET 9899641617 office@jsbassociates.ift1-02-2026
PVT. LTD. Vs M/s CO-OPERATIVESINGH n
COMPANY LIMITED
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IMISC DJ 210/2026 13-02-2026 C B GLOBAL SCIENTIFIC GROUP| 0092408045 INOT MENTIONED [04-02-2026
IAND ANR. Vs SYNERGIC TRAILERYADAV
IAND AUTO SOLUTIONS PVT. LTD
OMP(I) (COMM) 55/2026 16-02-2026 ICARS24 FINANCIAL SERVICS PVIRAHUL 0971891788 INFO@AUALEGAL.C[12-02-2026
ILTD Vs AMIT TALWAR CHAUHAN OM
EX(COMM) 38/2026 16-02-2026 M/S WORLDCLASS GOURMETRAKESH 9911125245 advocaterakeshsharm(12-02-2026
[FOODS PVT. LTD. Vs BABA SRISHARMA a2006@gmail.com
CHAND MAJIK ENTERPRISES
(INDIA) PRIVATE LIMITED AND
ICS(COMM) 135/2026 17-02-2026 ISTATE BANK OF INDIA Vs GEETA SUCHITA 8896932838 agnihotrisuchita@gm [14-02-2026
DIXIT lail.com
ICS(COMM) 137/2026 17-02-2026 ICOBBLE STONE PRIVATENAGESHWAR (9818823289 info@deyandkumhar.|14-02-2026
LIMITED Vs COBBLESTONEKUMHAR com
MELLON PRIVATE LIMITED AND
ORS.
[Ex.COMM - Award by Arb. Comm. [33/2026 25-02-2026 AXIS BANK LTD Vs MUKESHNIKHIL 9953286200 nikhil.sharma@firsta [14-01-2026
KUMAR SHARMA SHARMA ssociates.in
ICS(COMM) 148/2026 25-02-2026 IPRAKRATIK SAMVARDHAN PVT.ABHINAV 0810196968 adv.abhinavgarg@gm[23-02-2026
LTD Vs DINESHGARG ail.com
IKUZHIKKATTIPURATH (Sole|
[Proprietor of Glass Fab Systems)
29 SH. LALIT KUMAR |[SOUTH- 14 ICOMMERCIAL SUIT CS (COMM)/87/2026 02.02.2026 THE JAMMU AND KASHMIRHARI 0643638381 RATHIJIGYASA12@ [01.02.2026
ILD. DJ COMM-02, |[EAST BANK LTD THROUGH ITSSHANKER(P), GMAIL.COM
SOUTH EAST IAUTHORIZED OFFICER Vs ALTAF
IDISTRICT, IAHMED SHAH PROPERITER OF
SAKET COURT, CS (COMM)/88/2026 03.02.2026 THE JAMMU AND KASHMIRyogesh 0582433933 KAYNLEGAL@GMAI|02.02.2026
IDELHI BANK LTD Vs MEHFOOZ AHMED |kumar(P), L.COM
CS (COMM)/115/2026 10.02.2026 [UNION BANK OF INDIA Vs GAJVISunil 9540009991 IN/A 09.02.2026
MEENA Choudhary(P),
CS (COMM)/121/2026 11.02.2026 RAJIV MOHAN CHOWDHARY VsCHAITANYA (9050985544 IN/A 10.02.2026
IM/S Mesna Design Private Limited [KAMAL(P),
CS (COMM)/141/2026 20.02.2026 M/S TIRTH AGRO TECHNOLOGY[SUDARSHAN (9810132015 LEGAL@UNITEDW [19.02.2026
[PVT LTD Vs Mr Manjibhai BabubhaiBANSAL(P), ORLD.CO.IN
Pipaliya and Ors
CS (COMM)/144/2026 21.02.2026 RCPL LOGISTICS PVT L TD Vs(Gaurav Puri(P), 9833947824 IADVGAURAVPURI@[20.02.2026
GBKC GLOBAL PVT LTD GMAIL.COM




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

CS (COMM)/154/2026 28.02.2026 PUNJAB NATIONAL BANK VslIndra Narain(P),9311824970 ASSOCIATENARAYA|06.02.2026
RAMANDEEP SINGH DANG 290@GMAIL.COM
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ICONSTRUCTION

Commercial Suit [EXECUTION 03-02-2026 M/S SASH GLOBAL LOGISTICSamjad khan(P), (9811335435, nkjlegalo7@gmail.co [31.01.2026

(COMM)/27/2026 IPVT LTD Vs UNIQUE CREATIONS 081190737 m

CS (COMM)/91/2026 03-02-2026 M/S ALI SHAH THROUGH ITSSHIVENDRA (9953394364 shivendra@ 02.02.2026
PARTNERS Vs ALI SHAH CRAFTSPRATAP ttheacmeco.com
IPRIVATE LIMITED SINGH(P),

OMP (COMM)/13/2026 03-02-2026 SAGAR Vs YES BANK LTD SALIMUDDIN( 9899886968 - 131.01.2026

P),

CS (COMM)/94/2026 04-02-2026 ISTATE BANK OF INDIA Vs SATISHNITESH +019971441188 |- 03.02.2026
KUMAR KUMAR(P),

ICS (COMM)/101/2026 06-02-2026 SAJID MALIK Vs SHAKHANJaideep Kumaro811211146 advikbholagéemail.co|04.02.2026
IDEVELOPERS (OPC) PVT LTD Bhola(P), m

EXECUTION 06-02-2026 STATE BANK OF INDIA Vs M/SKAMLESH 0810343732 ksingh 04.02.2026

(COMM)/31/2026 SURYOM TEXTILES KUMAR 1123 @rediffmail.com

SINGH(P),

CS (COMM)/109/2026 09-02-2026 IM/S SHYAM SPECTRA PVT LTD VsSurendra 9910860320 surendra. 06.02.2026
INIMITAYA PROMOTERS PRIVATEKumar(P), law(g)smail.com
LIMITED

OMP (I) (COMM)/47/2026 [10-02-2026 PUNIA TRAVELEAZE PRIVATEGULWANT 0818447530 marxlaw.gulwant@g [16.02.2026
LIMITED Vs BENARA BEARINGSSINGH(P), mail.com
IAND PISTONS LIMITED

ICS (COMM)/123/2026 11-02-2026 ONESTO LABS PRIVATE LIMITEDMD SAZID8750905558 litigation@ashwathhl [10.02.2026
Vs ASHOK KUMAR RAYEEN(P), egal.com

CS (COMM)/125/2026 12-02-2026 STATE BANK OF INDIA Vs MDRajeev Sagar(P),[0810021846 sagarandsagar@live.c(11.02.2026
IAZHARUDDIN om

OMP (I) (COMM)/56/2026 [16-02-2026 CARS24 FINANCIAL SERVICESRahul 0971891788 info@aualegal.com [12.02.2026
IPVT LTD Vs HIMANSHU SHARMA (Chauhan(P),

CS (COMM)/133/2026 16-02-2026 IDIAMOND ELECTRICAL STORE VSATUL  SINGH|886000643 ~info@4seeingip.com [12.02.2026
IDEKTRON INDIA PVT LTD RAMAN(P),

[EXECUTION 18-02-2026 HARIOM AGGARWAL Vs M/SSUMIT 650941688 sumitsama@gmail.co [12.02.2026

(COMM)/40/2026 CHANDRALEKHA SARNA(P), m
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CS (COMM)/138/2026 17-02-2026 THE JAMMU AND KASHMIRANURAG 0953459952, rauzlegal@gmail.com(13.02.2026
BANK LTD Vs MOHD MANZARSHARMA(P), (9953202352
IHASSAN
RP/2/2026 23-02-2026 IM/S MAURIA UDHYOG LIMITEDDHRUV 0873767313 dhruv.madan@gmail.[20.02.2026
Vs M/S OSR SHIPPING MADAN(P), com
OMP (I) (COMM)/65/2026 [23-02-2026 MONEYWISE FINANCIALGaurav 9999720412 r.gauravsm! 20.02.2026
SERVICES PVT LTD (MFSPL) VsKumar(P), H@gmail.com
SATKRITI INFOTAINMENT]
IPRIVATE LIMITED
CS (COMM)/147/2026 25-02-2026 UNITED METALIK (P) LTD VsAmit 0811208191 G3ALEGAL@GMALIL.[23.02.2026
RETIRED PARAMILITARYBhatnagar(P), COM
ICANTEEN
Misc DJ/285/2026 26-02-2026 INIAZ AHMAD Vs MOHD AFSARMOHD 0811038156 advocateriqtyagi@gm[23.02.2026
ALAM TARIQ(P), lail.com
ExCOMM - Award by Arbj26-02-2026 M/S TATA CAPITAL LTDSURYA 9953455007 sarana2013.sr(ogmail(21.02.2026
Comm/34/2026 (FORMERLY KNOWN AS M/SPRAKASH .com
TATA CAPITAL FINANCIALRANA(P),
SERVICES LTD) Vs SRIPATI RAY
31 IDR. RAKESHSOUTH- |Arbitration and Conciliation Act [OMP (I) (COMM)/33/2026 [02-02-2026 ICARS FINANCIAL SERVICES PVTRahul 9971891788 INFO@AUALEGAL.C|28-01-2026
IKUMAR, DISTRICTEAST ILTD Vs Akrit Mishra Chauhan(P), OM
JUDGE(COMMERCI
AL COURT)
|Arbitration and Conciliation Act |[OMP (COMM)/11/2026 02-02-2026 ILava International Ltd Vs M/S RallyPradeep 0810226434 dattacoadvocates@g [30-01-2026
Infra Pvt Ltd Bhardwaj(P), mal.com
Commercial suit CS (COMM)/93/2026 03-02-2026 Intec Infonet Pvt Ltd Vs Oil IndiaRAHUL 0899218215 rahulssmalhotra@gm|31-01-2026
Limited MALHOTRA(P), ail.com
Commercial suit CS (COMM)/99/2026 05-02-2026 United Metalik (P) Ltd Vs MrAjay Kumar9811208191 G3ALEGAL@GMAIL.02-02-2026
Dineshwar Kumar Giri |Arora(P), COM
Commercial suit CS (COMM)/102/2026 06-02-2026 M/S PINE PHARMA PRIVATESONU 0811667443 bharatsareen@yahoo.|05-02-2026
ILIMITED Vs M/S KURUKSHETRASSINGH(P), in
INURSING HOME AND SUPER
SPECIALITY HOSPITAL
Commercial suit CS (COMM)/103/2026 07-02-2026 Mr TAJINDER SINGH SANDHU VsSonu Vivek(P), (870037263 advocateamit@mail.c|05-02-2026
IKARUR VYSYA BANK LTD om
Commercial suit CS (COMM)/104/2026 07-02-2026 MR AJAY CHAUHAN Vs M/S |Ashish 0818668876 shambhavi1721@gma|05-02-2026
GRAFIX SOLUTIONS Kumar(P), il.com
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Commercial suit CS (COMM)/118/2026 10-02-2026 IM/S RECAZ CHEMICALS (INDIA)Deepak 9999204626 advocatenks393@gm |07-02-2026
PVT LTD Vs Mr Aditya MotiyanGautam(P), ail.com
[Proprietor of M/s SK Engineers
|Arbitration and Conciliation Act |[OMP (I) (COMM)/50/2026 [10-02-2026 IARISTO SECURITIES PVT LTD VsMamta 0650941688 sumitsarna@gmail.co|05-02-2026
REINVENT AGROCHAIN PVT LTDsarna(P), m
IAND ANR
Commercial suit CS (COMM)/119/2026 10-02-2026 M/S LEELA TAXI SERVICES PVTRupendra 9933027865 rk@karnassociates.co [06-02-2026
LTD Vs CHIEF SECRETARY[Kumar Karn(P), m
GOVERNMENT OF NATIONAL
ICAPITAL TERRITORY OF DELHI
Commercial suit CS (COMM)/117/2026 10-02-2026 UNION BANK OF INDIA VsSunil 0540009991 not provided 07-02-2026
IMADAN MOHAN MEENA ANDChoudhary(P),
IANR
[Execution Petition ExCOMM - Award by Arbji2-02-2026 M/S BANWARI LAL ARORA ANDRISHABH 8586834657 rishabhgupta.office@ [09-02-2026
Comm/22/2026 ISONS Vs M/s Shri Shyam TradersGUPTA(P), gmail.com
and Anr
[Execution Petition ExCOMM - Award by Arbj12-02-2026 IAXTIS BANK LTD Vs VIJAY SINGH [VIMAL 9953286200 nikhil.sharma@firsta 10-02-2026
Comm/21/2026 KHURANA(P), ssociates.in
Commercial suit ICS (COMM)/130/2026 13-02-2026 M/S ORNATE MERCANTILEAbhinav 0810196968 adv.abhinavgarg@gm10-02-2026
IPRIVATE LIMITED Vs JAIGarg(P), ail.com
IGOVINDRA RAY (SOLE
PROPRIETOR OF M/S HI TECH
[Execution Petition [EXECUTION 13-02-2026 IM/s Guru Kripa Home Appliances Vskk tyagi(P), 0810497887 officialkktyagi@gmailf11-02-2026
(COMM)/36/2026 M/s Anand Jyoti Industries .com
[Execution Petition EXECUTION 13-02-2026 M/s Vikas Pipes Industries Vs M/skk tyagi(P), 0810497887 officialkktyagi@gmailf11-02-2026
(COMM)/37/2026 IAnand Jyoti Industries .com
Commercial suit CS (COMM)/134/2026 16-02-2026 INOKIA CORPORATION Vs MRNageeb 7042934488 info@zeusip.com 11-02-2026
VIJAYKUMAR MAVJIBHAINawab(P),
DODIYA PROP M/S JAYNATH
SCALE AND ANR
[Execution Petition [EXECUTION 17-02-2026 JAY GARG Vs CHEKKINTAKATHMUKESH 0810682372 shekhawatilegal @yah [13-02-2026
(COMM)/39/2026 IABOOBAKKAR SIDDIK PROP OFKUMAR(P), 00.in
M/S ZANTA MARKETING
[Execution Petition ExCOMM - Award by Arbj18-02-2026 M/S EQUITAS SMALL FINANCEAakash 9958737266 rishab@rrjassociate.c [13-02-2026
Comm/31/2026 BANK LTD Vs M/S APEXTyagi(P), om
TRANSPORT COMPANY AND ORS
|Arbitration and Conciliation Act |[OMP (I) (COMM)/64/2026 [18-02-2026 CARS24 FINANCIAL SERVICESRahul 9971891788 INFO@AUALEGAL.C[18-02-2026
IPVT LTD Vs VIKAS PALSANIYA IChauhan(P), OM
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ILIMITED Vs PRAMOD SALAR

[Execution Petition [EXECUTION 23-02-2026 M/s KCT Trading (P) Ltd Vs AnjaniNaveen 0810833833 naveensharmalegal @ [20-02-2026
(COMM)/46/2026 Verma Prop/AuthorizedSharma(P), gmail.com
Representative of Ashita Print
Services
Commercial suit ICS (COMM)/149/2026 25-02-2026 [UNION BANK OF INDIA Vs M/S RSAditya 0810128667 adityamadanlaw@gm18-02-2026
[ENTERPRISE Madan(P), ail.com
Commercial suit CS (COMM)/150/2026 25-02-2026 MAHADEV ENTERPRISESNitish Dubey(P),8521597838 office.nitish24 @gmail22-02-2026
THROUGH ITS AUTHORIZED .com
REPRESENTATIVE Vs DUSTERS
MTOOTAL SOLUTIONS SERVICES
Commercial suit CS (COMM)/152/2026 26-02-2026 SH HINDIVINE HEALTH CARESUNNIRUDH [9873928163 lheychandray2@gmailj24-02-2026
PRIVATE LIMITED Vs ARTEMISKUMAR(P), .com
ILITE HOSPITAL AND ANR
ICommercial suit CS DJ/212/2026 28-02-2026 SHIV KUMAR PROPRIETOR OHRVIPUL 9971165648 vipuolgr.29@gmal.co [26-02-2026
M/S SHREE SHYAM STEEL ANDGARG(P), m
IACCESSORIES Vs M/S IMPERIA|
IDECOR INDUSTRIES
32 IMS. NEELAM SINGH SOUTH- 22 Commercial Suit CS (COMM)/83/2026 02-02-2026 IMITA INDIA PRIVATE LIMITED Vsllakshay sawhney9811870224 sslaw3l6@gmail.com |29-01-2026
IEAST SANSIDDHI TECHNOCAST]
IPRIVATE LIMITED AND ORS.
Commercial Suit IOMP (COMM.)/12/2026 03-02-2026 SANCHIT BAJAJ Vs AKASASonu Vivek 8826758896 advocatejamalikhlas [30-01-2026
IFINANCE LIMITED @gmail.com
ICommercial Suit OMP (I) (COMM.)/34/2026 [03-02-2026 CARS24 FINANCIAL SERVICESRahul Chauhan (9971891788 INFO@AUALEGAL.C28-01-2026
IPVT. LTD. Vs ROHIT KHILLAN OM
ICommercial Suit OMP (I) (COMM.)/35/2026 [03-02-2026 CARS24 FINANCIAL SERVICESRahul Chauhan 9971891788 INFO@AUALEGAL.C28-01-2026
PVT. LTD. Vs RUPAL SUHAS OM
SANGHVI
[Execution Petition Ex.COMM - Award by Arb.04-02-2026 KOTAK MAHINDRA BANK LTD. VSMAYANK 9873347330 IMAYANK 20-01-2026
Comm./14/2026 MS ENTERPRISES AND ANR. MAHAJAN MAHAJANO5S@YA
HOO.COM
ICommercial Suit Misc DJ/138/2026 04-02-2026 IM/S GANPATI TEXER PVT. LTD. VsRajesh Kumar (9315286446 advocate.rajeskumar2(02-02-2026
M/S LI. INSPECTION AND 171gmail.com
I[EXPORT PVT. LTD.
[Execution Petition Ex.COMM - Award by Arb.06-02-2026 KOTAK MAHINDRA PRIME LTD.Kushal Kumar [7009793548 Rishabh.eruditelegal [21-01-2026
Comm./15/2026 Vs GUDDU BHARTI @gmail.com
Commercial Suit OMP (I) (COMM.)/45/2026 [09-02-2026 SHIVALIK SMALL FINANCE BANKIPARVEEN 987 3062233 IMKSLAWOFFICE6S (05-02-2026

O@GMALL.COM
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Commercial Suit OMP (I) (COMM.)/46/2026 [09-02-2026 ISHIVALIK SMALL FINANCE BANKPARVEEN 087 3062233 IMKSLAWOFFICE6S |31-01-2026
LIMITED Vs HITENDRA S O@GMALL.COM
JADOUN

ICommercial Suit Misc DJ/156/2026 09-02-2026 IM/S GANPATI TEXER PVT. LTD. VsRajesh Kumar (9315286446 advocate.rajeskumar2| 05-02-2026
M/S 1. I. INSPECTION AND 171gmail.com
I[EXPORT PVT. LTD.

Commercial Suit CS (COMM)/105/2026 09-02-2026 M/S S. S. ENTERPRISES Vs M/SRAUSHAN 0868431579 goodfaithlawofficeS5 [06-02-2026
SKYLINE AIRCONDITIONINGKUMAR o@rediffmail.com
IENGINEERS PVT. LTD. BACHCHAN

[Execution Petition Ex.COMM - Award by Arb.10-02-2026 WINGS SECURITY AND ALLIEDAditya Garg 98102 46585 adv_garg@yahoo.co [07-02-2026

Comm./19/2026 SERVICES PVT. LTD. Vs NUCON| m

INDIA PVT. LTD.

Commercial Suit CS (COMM)/113/2026 10-02-2026 M/S SHYAM SPECTRA PVT. LTD.Surendra Kumar9910860320 surendra.law@gmail. | 06-02-2026
Vs NIMITAYA PROMOTERS PVT, com
LTD.

Commercial Suit CS (COMM)/114/2026 10-02-2026 M/S SHYAM SPECTRA PVT. LTD.Surendra Kumang910860320 surendra.law@gmail. | 06-02-2026
Vs NIMITAYA PROMOTERS PVT. com
LTD.

ICommercial Suit Misc DJ/162/2026 10-02-2026 IM/s High Field Distillers And Bottlesrajeev ~ kumarg312276651 r.tewari88@gmail.co |05-02-2026
Pvt. Ltd. Vs Harish Chauhan ttewari m

ICommercial Suit OMP (I) (COMM.)/51/2026 [11-02-2026 IARISTO SECURITIES PVT. LTD. VsMamta sarna 9716948836, sumitsama@gmail.co |05-02-2026
REINVENT AGROCHAIN PVT. LTD, m
IAND ANR.

ICommercial Suit OMP (I) (COMM.)/52/2026 [11-02-2026 IARISTO SECURITIES PVT. LTD. VsMamta sarna  [9716948836, sumitsama@gmail.co |05-02-2026
REINVENT AGROCHAIN PVT. LTD.| m
IAND ANR.

ICommercial Suit OMP (1) (COMM.)/53/2026 [11-02-2026 IARISTO SECURITIES PVT. LTD. VsMamta sarna  [9716948836, sumitsama@gmail.co |05-02-2026
REINVENT AGROCHAIN PVT. LTD.| m
IAND ANR.

ICommercial Suit CS (COMM)/122/2026 11-02-2026 MNT RUBBER LLP Vs DO SULManoj Kumar [8750050160 advomk1984@gmail. (05-02-2026
PNEUS JOINVILLE LTDA, BRAZIL com
IAND ORS.

ICommercial Suit CS (COMM)/126/2026 12-02-2026 M/S VYOM Vs M/S NEYSAAShalanki Prasad [8826571429 abhinav@asekhri.co [10-02-2026
CREATIVES PVT. LTD. m

Commercial Suit Misc DJ/209/2026 13-02-2026 EXCEL PACK PVT. LTD. Vs R.SRishabh Kapur [7042181838 mail@rishabhkapur.c|08-02-2026
IFOODS INDUSTRIES AND ORS. om
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Commercial Suit OMP (I) (COMM.)/59/2026 [17-02-2026 CARS24 FINANCIAL SERVICESRahul Chauhan (9971891788 INFO@AUALECAL.C[12-02-2026
IPVT. LTD. Vs VIKAS PALSANIYA OM
Commercial Suit Misc DJ/251/2026 19-02-2026 M/S TELECOMMUNICATIONSYasbir Bidhuri [9311331810 SIKRICO@SIKRILA [15-02-2026
CONSULTANTS INDIA LTD. Vs W.COM
M/S CREDIBLE MANAGEMENT]
IAND CONSULTANTS PVT. LTD.
Commercial Suit CS (COMM)/143/2026 21-02-2026 M/S JKM INFRA PROJECTSSHASHWAT [90871383136 shashwa 18-02-2026
LIMITED Vs M/S HMM INFRATRIPATHI t@aeddhaaslegal.com
LIMITED
ICommercial Suit CS (COMM)/145/2026 23-02-2026 GLOBUS TRANSITOS PVT. LTD. VsSHIVAM 0654545855 legali@ishivamsharm|19-02-2026
INNOTEX (INDIA) PVT. LTD. SHARMA a.info
33 MS. NEERASOUTH- Commercial Suit [CS (COMM)/84/2026 02-02-2026 THE JAMMU ANDMANISH KUMAR 0312058331 05-01-2026 31-12-2025
IBHARIHOKE, EAST IKASHMIR BANK LTD
[IDISTRICT (THROUGH ITS
JUDGE(COMMERCI IAUTHORIZED
AL COURT) CS (COMM)/85/2026 02-02-2026 PUNJAB  NATIONALINDRA NARAIN 9311824970 16-12-2025 03-01-2026
BANK Vs PIYUSH
IKUMAR BHAGAT
CS (COMM)/90/2026 03-02-2026 RAJ KAPOOR VS ANIS MOHAMMAD 9971412326,701 30-01-2026 05-01-2026
SATYANARAYAN 1889400
[TTWARI
CS (COMM)/96/2026 04-02-2026 MOHAMMAD ARIFHARDEEP 9953087749 02-02-2026 08-01-2026
AND ETC. VS. AMYRA
IFASHIONS  PRIVATE
LIMITED
CS (COMM)/108/2026 09-02-2026 STATE BANK OF INDIASHIV K. TYAGI & ASSOCIATES 081150032,9643] 05-02-2026 02-01-2026
IVS. RAKESH TAMANG 242952
CS (COMM)/120/2026 11-02-2026 RAJIV MOHANNARENDER SINGH 9050985544 08-02-2026 07-01-2026
ICHOWDHARY VS. M/S
VUANA
[TECHNOLOGIES PVT,
OMP(I) COMM. 54/2026 11-02-2026 IM/S SHRI JAGDISHAKASH YADAV AND AISHWARYA{Q1-7217761566 01-02-2026 07-01-2026
JAN KALYANJAIN
I[EDUCATIONAL TRUST]
IVS. THE DELH]
CS (COMM)/129/2026 13.02.2026 IARTEMIS MEDICAREAMJAD HUSSAIN AND SUMNESH|9953203450 06.02.2026
SERVICES LIMITEDKUMAR
VS. ANH
[TECHNOLOGIES PVT,
CS (COMM)/128/2026 12-02-2026 IMEDIKART SHRIHAR TRIPATHI 01-9548888420( 11-02-2026
HEALTHCARE
SYSTEMS PVT. LTD.
IVS. PREM SETHI AND



mailto:advmanishdedha@gmail.com
mailto:associatenarayan29@gmail.com
mailto:mohd.anish962@gmail.com
mailto:Hardeepvatsadv@gmail.com
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CS (COMM)/132/2026 16-02-2026 ILOG ON LOGISTICS (I)ADV. PUNIT KR. TYAGI, SATURN|
IPVT. LTD. VS. LAW FIRM

IPARCELIT SUPPLY|
ICHAIN SOLUTION|
17-02-2026 ICARS24  FINANCIALADV. RAHUL CHAUHAN 9971891788 12-02-2026
SERVICES PVT. LTD.
Vs CHANDRA|
SHEKHAR JHA
ICS (COMM)/140/2026 20-02-2026 IM/S TIRTH AGROSUDARSHAN KUMAR BANSAL 9810132015 legal@unitedworld 18-02-2026
[TECHNOLOGY .co.in And|
PRIVATE LIMITED VS. unitedip@unitedw
SACHIN GUPTA| orld.co.in

CS (COMM)/146/2026 24-02-2026 IGLOBUS TRASITORSSHIVAM SHARMA 0654545855 19-02-2026
PVT. LTD. VS. ASHOK|
JUNEJA (PROP. OF
IM/S DEWAN CHAND

[EXECUTION (COMM.)/29/2026 |04-02-2026 IVIPIN ARORA VS.NANDWANI AND ASSOCIATES 9810528802 | 27-01-2026
INIVA BUPA HEALTH
INSURANCE
ICOMPANY LIMITED
[Ex.COMM-Award by Arb|09-02-2026 IM/S WAVES AIRCONMANOJ S. RAJPUT 0811554391 INA 03-02-2026 14-01-2026
Comm./17/2026 PVT. LTD. VS. M/S
IPARKSON
ENGINEERING PVT,
[Ex.COMM-Award by Arb.09-02-2026 TATA CAPITALS.P. RANA 9953455007 04-02-2026 15-01-2026
Comm./18/2026 LIMITED VS. RINKU
IKUMAR SRIVASTAV

9716068183 T 10-02-2026

[EX/68/2026 09-02-2026 RIGS KAUSHAL GAUTAM 0811101934 06-02-2026 15-01-2026
INFRASTRUCTURE

PRIVATE LIMITED VS.
BCM LOGISTICS
17-02-2026 [EQUITAS SMALLRISHAB RAJ JAIN 9958737266 11-02-2026 15-01-2026
IFINANCE BANK LTD
Vs MOHD ANISH

18-02-2026 INTT DATAADV. VIKAS TOMAR 9958002005 | 11-02-2026 09-01-2026
INFORMATION
IPROCESSING
SERVICES PRIVATE
18-02-2026 [EMU LINES PVT. LTD. NA INA INA INA 14-01-2026
Vs LODESTAR|
ICONTAINER LINES|
IPVT. LTD.

19-02-2026 SAKET SACHDEVA INA NA INA INA 07-01-2026
Vs M/S SAMYAGYA
ENGINEERS PVT LTD
IAND ORS

[EXECUTION (COMM.)/44/2026 [20-02-2026 RCPL LOGISTICS PVT(GAURAV PURI 9833947824 19-02-2026 INA
LTD Vs ROYAL|
EXPORT



mailto:advpunittyagi06@gmail.com
http://10.199.60.3/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
mailto:INFO@AUALEGAL.COM
mailto:legal@shivamsharma.info
mailto:office@nandwani.co.in
mailto:sprana2013.sr@gmail.com
mailto:officeofkaushalgautam@gmail.com
http://10.199.60.3/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
mailto:Rishab@rrjassociate.com
http://10.199.60.3/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
mailto:ilp@ilp.co.in
http://10.199.60.3/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
http://10.199.60.3/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
mailto:lawofficeofgauravpuri@gmail.com
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[EXECUTION (COMM.)/45/2026 [20-02-2026 RCPL LOGISTICS PVTGAURAV PURI 9833947824 18-02-2026 12-01-2026
LTD Vs ROYAL
EXPORT

[EXECUTION (COMM.)/50/2026 [27-02-2026 IAURUM AUTOMOBILETHE CHAMBERS OF SATYA8860189238 24-02-2026 12-01-2026
PVT LTD Vs SUBIRRANJAN SWAIN
BAJAJ

[EXECUTION (COMM.)/52/2026 [28-02-2026 INTAGE INDIA PVTSUNIL TEWARI 9999184281 20-02-2026 08-01-2026
LTD Vs AV
INDUSTRIES

EX/96/2026 28-02-2026 Rajesh Kumar Gupta VSAMRESH KUMAR JHA AND8010322614 T 14-02-2026 17-01-2026

Zestha Projects Pvt Ltd [PREETI KUMARI

CS.COMM------ PENDING FOR]20-02-2026 BIRLANU LTD. VS. IFCIVARUN KUMAR 0810402535 20-02-2026 18-01-2026
REGISTRATION DUE TO NON| ILTD.
FAVAILABILITY OF AMENDED
IMEMO AND NDOH-11.03.2026



mailto:lawofficeofgauravpuri@gmail.com
mailto:thechambers.srs@gmail.com
mailto:lawwalker.187@gmail.com
mailto:amreshllm@gmail.com
mailto:varun.kumar@karanjawala.in
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92/2026
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REGISTRATION

03.02.2026
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RESPONDENT NAME

IM/S APS Forex Services Pvt. Ltd. Vs
Sanjivani Corporate Park Devlopers
Ltd.

ADVOCATE

Sh Varinder
Kumar Sharma

ADVOCATE
MOBILE
NUMBER

0811105127

ADVOCATE EMAIL
ID

IADVOCATEDELHI@
GMAIL.COM

DATE OF E-

FILING

09.01.2026

CS(comm) 97/2026 04.02.2026 Dharamjay Prasad Vs New PrintRajendra Yadav (9312046733 yvadavrazen@gmail.co[24.01.2026
India Pvt. Ltd. m

CS(comm) 98/2026 04.02.2026 Subhash Parikh Vs Mr. Ajit KumarVijay Kumar 9818028004 lkumarvijay1975@gm [30.01.2026
Routh ail.com

CS(comm) 100/2026 05.02.2026 Sugandha Kumari Prop of RaghaviRajendra Yadav (9312046733 yvadavrazen@gmail.co[24.01.2026
Packaging Vs New Print India Pvt m
Ltd

CS(comm) 116/2026 10.02.2026 Union Bank of India Vs Sh Vijay S/olLalit Kumar 9540009991 |Advlalitkumar5100@ [07.02.2026
Sh Banarsi gmail.com

ICS(comm) 131/2026 13.02.2026 |Alpha Seeds Pvt Ltd Vs M/S garden/Abhay Sahai 9971067110 bcd1969@gmail.com [10.02.2026
of the Earth Pvt Ltd

CS(comm) 142/2026 20.02.2026 State Bank of India Vs Sh Ram Singh[Dharmendra  [8800784740 shubhi1673@gmail.col27.01.2026

Singh m

ICS(comm) 153/2026 26.02.2026 IM/S Goldsun Garments Vs Khao GaliNP Singh 8510005604 npsinghandassociates20.02.2026
Restaurents @gmail.com

Misc DJ 170/2026 10.02.2026 M/S Queen Distillers Vs harishRajeev kr Tiwari|9811231910 r.tewari88gmail.com [05.02.2026
Chauhan

[Execution 35/2026 12.02.2026 Strive Biocorp Vs Clevergene BiocorpArun Kr(9205318423 vidyarthiarun@gmail [12.01.2026

Vidhyarthei com
Misc DJ 230/2026 16.02.2026 IM/S AKG Steel Vs Pankaj Bagda VK Goyal 0810597417 lharshdhingra2227@g[29.01.2026
mail.com
Misc DJ 282/2026 25.02.2026 ISSGF India Vs Lyoyd Insulation IAman Bajaj 8288879130 amanbajaj@akrandas|20.02.2026
sociates.in
Contempt Petition 2/2026 18.02.2026 |Adobe Inocrporated Vs TusharArshia Behl 9818061242 aarshia@saikrishnaas(16.02.2026

Mittal

sociates.com




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

CHAUDHARY

M- Execution 10/2026 26.02.2026 Kotak Mahindra Vs Rohit Kumar Amit Kr Sinha|9990659331 kmpspartner@gmail. [16.02.2026
com
[Execution k1/2026 19.02.2026 IM/S Returnable Logistic Vs M/SKohli and Sobti (9910040471 lkohlisobti@gmail.co |07.02.2026
Supertech m
IM- Execution 9/2026 18.02.2026 Sanjay Jain Vs Alpere Technologies |Amit Kumar9871291420 jurisprudenceo112gm [02.02.2026
Singh ail.com
ICS(comm) 139/2026 17.02.2026 Adobe Inocrporated Vs Tushar/Arshia Behl 0818061242 aarshia@saikrishnaasfi4.02.2026
Mittal sociates.com
35 IMS VEENA RANI,SOUTH- 39 BlockIi CS(COMM)86/2026 02.02.2026 INATIONAL HEART INSTITUTE V/SBIPUL KUMARQ818020554 bipulmishra2003@yaj30.12.2025
IDISTRICT EAST IFEMSTAY LUXURY HOUSE MISHRA lhoo.com
JUDGE(COMMERCI
AL COURT)
[EX(COMM)26/2026 03.02.2026 RANBIR SINGH V/S BONZO KIDS |komal shukla |8742971038 IADVOCATEKOMAL2(03.02.2026
@GMAIL.COM
EX(COMM)28/2026 03.02.2026 SARENS HEAVY LIFT PVT. LTD.rajan gupta 0958050214 lkansal.rajan@gmail.c|03.02.2026
V/S AHULWALIA om
OMP(I)COMM 38/2026 03.02.2026 CARS 24 FINANCIAL SERVICESRAHUL 09971891788 info@aualegal.com [29.01.2026
PVT. LTD. V/S LAL CHAND CHAUHAN
OMP(I)COMM 39/2026 03.02.2026 CARS 24 FINANCIAL SERVICESRAHUL 9971891788 info@aualegal.com [28.01.2026
PVT. LTD. V/S AMAN KUMARCHAUHAN
SINGH
OMP(I)COMM/40/2026 03.02.2026 CARS 24 FINANCIAL SERVICESRAHUL 9971891788 info@aualegal.com [28.01.2026
PVT. LTD. V/S HARSHCHAUHAN
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[EX(COMM)30/2026 04.02.2026 JATINDER SINGH ARNEJA V/Smnanwani 0810528802 officeenandwani.co.i [04.02.2026
IMUNICIPAL CORPORATION OFassociates n
DELHI
ICS(COMM)95/2026 04.02.2026 VINOD KHANNA V/S MTNL B.S ARORA 0810206929 29.01.2026
bsarora.adv@gmail.c
om
IM-EX/08/2026 06.02.2026 KAMAL GUPTA V/S RAKESHAarpitverma [9990055878 adv.arpitverma@gma 12.12.2025
IBANSAL il.com
CS(COMM)107/2026 09.02.2026 SB MOVERS AND LIFTERS PVT.TARUN 0810202014 mcllawoffices@gmail.|05.02.2026
LTD. V/S SADHBHAVSINGLA com
IENGINEERING LTD.
OMP (I)(COMM)49/2026 10.02.2026 IARISTO SECURITIES PVT. LTD.MAMTA SARNA/9716948836 sumitsarna@gmail.co|06.02.2026
IV/S REINVENT AGRO CHAIN PVT. m
LTD.
CS(COMM)111/2026 10.02.2026 IM/S UNIQUE ADEPT SERVICESDIXIT MEHTA (8556059335 akke.ductuslegal@gm|09.12.2025

PVT. LTD.V/S M/S. PHONICS ARC
IPVT. LTD.

ail.com

[EX COM AWARD BY ARB.[16.02.2026 JASBIR SINGH, PROPRIETORSTUTI JAIN 0810300955 skjainandassociates@[11.02.2026
23/2026 MALIK CONST. V/S DELHI gmail.com

DEVELOPMENT AUTHORITY
OMP(I)COMM/57/2026 16.02.2026 CARS 24 FINANCIAL SERVICESRAHUL 9971891788 info@aualegal.com [12.02.2026

PVT. LTD. V/S AMLAN DUTTA

CHAUHAN




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER NAME

RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

OMP(I)COMM/58/2026 16.02.2026 ICARS 24 FINANCIAL SERVICES 9971891788 info@aualegal.com [12.02.2026
IPVT. LTD. V/S ATUL KUMAR CHAUHAN
EX COM AWARD BY ARB.17.02.2026 [EQUITAS SMALL BANK FINANCEPprashant 90058737266 rishab@rrjassociate.c[16.02.2026
25/2026 ILTD.V/S RISHIPAL SINGH lkumar om
ICS(COMM)136/2026 17.02.2026 STATE BANK OF INDIA V/SSUCHITA 8896932838 agnihotrisuchita@gm 14.02.2026
RAJESH GOSWAMI DIXIT lail.com
[EX COM AWARD BY ARB.[19.02.2026 M/S DREAMDOR VENTURES V/Suaha P. RAMAN 9910527653 advbirjuraman@gmail19.02.2026
32/2026 IMS. LENSKART SOLUTIONS PVT. l.com
ILTD.
CS(COMM)151/2026 26.02.2026 RAFBRIX PVT. LTD. V/S TRUTZDSNR LEGALjg711767111 info@dsnrlegal.com [15.12.2025
IORGANICS AND NATURALADVOCATES
IPRODUCTS LTD.
[EX/COMM/48/2026 27.02.2026 S.K. ENTERPRISES V/S KLIKNARENDRA 0212545556 narendray1574455@g[25.02.2026
INDIA SHARMA mail.com
[EX/COMM/49/2026 27.02.2026 IARUN HOSIERY MILLS V/S ARCMOHIT JOLLY [9810032399 mohitjollyadv@gmail [20.02.2026
MOTORS .com
36 ISH. DEVENDEREAST 209 ICS COMM 74 k419/2026 05-02-2026 IPUMA SE VS NIKHIL GOEL SH GAUTAMi9999306881 eludication.legal@out|04.02.26
IKUMAR, DISTRICT] BHASIN look.com
WUDGE
(COMMERCIAL
ICOURT) 209 ICS COMM 74 434/2026 05-02-2026 CANARA BANK VS ARYANSH ESHUj9711275697 eshuadvocate@gmail.|05.02.26
MISHRA CHAUDHARY com
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209 CS COMM 74 KU49/2026 06-02-2026 PACKWELL INDIA SERVICES VSSH SANJAY|9560648176 sanjay557638 @gmail |05.02.26
OM CARD BOARD MFG COMPANYSHARMA .com
THRUMUKESH YADAV

209 ICS COMM 74 kU73/2026 07-02-2026 STELLA INDUSTRIES LTD. VS SSSH D.P.BHATIA[9811191766 dpbhatiai23@gmail.c|07.02.26
I[ELEVATORS om

209 ICS COMM 74 k74/2026 07-02-2026 HARJIT SINGH BEDI VSSH DEEPAK|9811192957 lkohli.deepak@hotmail07.02.26
OPTIWISE TECHNOLOGIES PVT.KOHLI l.com
LTD.

209 ICS COMM 74 k478/2026 04-02-2026 IMANJULA PANDIT VS AVNIALINASH VARUN|9999802509 ravinder_adv@yahoo|09.02.26
IMANAGEMENT CONSULTANTSGUPTA .com
IPVT.

209 CS COMM 74 522/2026 12-02-2026 STATE BANK OF INDIA VSMS SHUCHITA{8896932838 agnihotrisuchita@gm(11.02.26
IDINESH KUMAR MAHTO DIXIT lail.com

209 OMP COMM 78 541/2026 17-02-2026 KIRPA RAM DECORATOR VSSH NAMAN9599780529 12.02.26
[UNION OF INDIA GUPTA

209 ICS COMM 74 544/2026 13-02-2026 JASPAL SINGH PROP VS NELLMS 9718082959 advpratishthag7@gm [12.02.26
BIOCURE AND ANR PRATISHTHA lail.com

MAJUMDAR

209 CS COMM 74 549/2026 12-02-2026 MTHE INDIAN ASSOCIATION OFSH 6266131479 12.02.26
PHYSIOTHERAPISTS VS MEC 9 ASHAILESHWAR|
'UNIT OF UNIVERSALYYADAV
ICONFERENCES AND TRAVELS

209 CS COMM 74 555/2026 13-02-2026 ISOURABH JAIN VS FARID AHMEDSH PIYUSH[8700925528 piyushkatyalg8@gma(13.02.26

KATYAL il.com

209 CS COMM 74 586/2026 18-02-2026 RAJSHI FINANCIAL INVESTMENTISH SHIKHARQ319615151 office@samanvayala [18.02.26
PVT. LTD. GARG w.com

209 ICS COMM 74 596/2026 25-02-2026 DM OFFICE SOLUTIONS PVT. LTD.SH MAYUR/9811542620 mayursri@gmail.com{19.02.26
VS MAHA DEVISRIVASTAVA
PARAMESHWARIDAS JINDAL

209 CS COMM 74 601/2026 25-02-2026 STATE BANK OF INDIA VS PRIYASH VIJAY|9810210832 vijayprakash.9682@g[20.02.26
CHAUHAN PRAKASH mail.com

209 ICS COMM 74 606/2026 20-02-2026 BANK OF MAHARASHTRA VSSH RAKESH|9891691568 rakesh.advct@gmail.c20.02.26
SARDAR JI DI BHATTI KUMAR om
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SHIVIKA MULTIGRAPHICS PVT.
ILTD. VS AMBIKA GUPTA PROP 3A|
IPACKAGING INC

SHARMA

209 CS COMM 74 680/2026 28-02-2026 SATIN CREDITCARE NETWORKSH V7838520499 venkatesh.rvcl@gmai [27.02.26
LTD. THRU AR EKTAVENKATESHW l.com
IMANCHANDA VS NEW INDIAARAN
IASSURANCE CO. THRU|
209 ICS COMM 74 688/2026 28-02-2026 YOGESH SHARMA VS LOVESH. K.P.SINGH (9313505301 kpsinghadv74@gmail [27.02.26
SHARMA .com
209 ICS COMM 74 691/2026 28-02-2026 [ELECTRO TECH NEPAL COMPANYSH ANKUSH Mi9810244197 wagheyvi@yahoo.co.i [27.02.26
PVT. LTD. VS URBANTEACHKUMAR n
ENGINEERS
209 ICS COMM 74 707/2026 06-03-2026 SAJAL LAHOTI VS RM CONTROLSSH RAJ9212084750 rajsharma_del@yaho [28.02.26
PVT. LTD. KUMAR 0.com
SHARMA
37 IMS. RUBY ALKAEAST 101 ICS COMM 74 358/2026 02-02-2026 STATE BANK OF INDIA VS DEVSH KRISHNA9958891040 advkrishnai411@gmal02.02.26
IGUPTA, DISTRICT) IANAND GAUTAM KR SHARMA il.com
JUDGE
(COMMERCIAL
ICOURT) 101 CS COMM 74 368/2026 02-02-2026 STATE BANK OF INDIA VSMS SHUCHITA8896932838 agnihotrisuchita@gm[02.02.26
RISHIKESH KUMAR DIXIT ail.com
101 ICS COMM 74 374/2026 02-02-2026 PUNJAB NATIONAL BANK VSSH ALOK[8745891899 alokmaina46@gmail. |02.02.26
IMOHINI BHANDARI CHANDRA com
MAINA
101 ICS COMM 74 k02/2026 04-02-2026 KARTIK PAPREJA VS M SSH SUMITj9250778228 skkhatriadv@gmail.c [03.02.26
CODENYX TECHNOLOGIES PVT.KUMAR om
ILTD. KHATRI
101 CS COMM 74 k12/2026 05-02-2026 SILVER SEAL ADHESIVE PVT.SH NEELESH|9999315110 neeleshjis8 @gmail.co|04.02.26
LTD. THRU SANDEEP GUPTA VSKUMAR m
IFIRELUBE OIL INDIA PVT. LTD.
101 CS COMM 74 K33/2026 06-02-2026 VISHV BOOKS PVT. LTD VS VIKASMS RACHNA (9650569693 rachnakumar5984@g|05.02.26
KUMAR PROP MAA SARASWATI mail.com
IBOOK CORNER
101 ICS COMM 74 k35/2026 06-02-2026 CANARA BANK VS NEERAJSH ANUJ9999490798 advocateanujagarwal (05.02.26
SAXENA IAGARWAL @yahoo.com
101 ICS COMM 74 KU59/2026 09-02-2026 VINOD GOEL VS MAHESHSH J.K|9810521722 jkchawla.jke@gmail.c|06.02.26
[PRASAD CHAWLA om
101 ICS COMM 74 k76/2026 10-02-2026 MUKESH GARG DIRECTOR [SH SANJAY|9560648176 sanjays557638 @gmail |07.02.26

.com
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GUPTA

KUMAR

CS COMM 74 505/2026 10-02-2026 STATE BANK OF INDIA VSMS SHUCHITA{8896932838 agnihotrisuchita@gm 10.02.26

VIRENDER KUMAR DIXIT ail.com

101 ICS COMM 74 520/2026 12-02-2026 JM MOTORS PVT. LTD. VS HANIEFSH ARYENDERQ818365842 aryender@gmail.com 11.02.26

SINGH

101 ICS COMM 74 521/2026 11-02-2026 IDILIP ROY VS ANSHMS SEEMA[7724013145 seemasharma106@19(11.02.26
IENTERPRISES PANDEY 81gmail.com

101 OMP COMM 78 577/2026 17-02-2026 GOVT. OF NCT OF DELHI VSSH RAVI9811844696 17.02.26
INATIONAL  BUILDERS, GOVTKARAN
ICONTRACTOR VESHNAV

101 ICS COMM 74 503/2026 19-02-2026 RAJIV NARULA VS BANKOFSH GIRISH|9810805039 delhioffice@gkmishraf19.02.26
IBARODA MISHRA .in

101 OMP COMM 73 603/2026 20-02-2026 SHEKHAR SUNDER GUNDIL VSSH SANJIVAN[8876274674 sanjivanch123@gmail(20.02.26
IPRANAV MEDITECH SOLUTIONSCHAKRABPOR .com
INDIA PVT. LTD. TY

101 ICS COMM 74 604/2026 20-02-2026 BANK OF MAHARASHTRA VSSH RAKESH|9891691568 rakesh.advct@gmail.c[20.02.26
INITYA INTERNATIONAL KUMAR om

101 CS COMM 74 619/2026 25-02-2026 STATE BANK OF INDIA VS ROHANSH VIJAY|0810210832 vijayprakash.9682@g(21.02.26
CHAHAL PROP DEEPAK SEWINGPRAKASH mail.com
IMACHINE CO

101 CS COMM 74 647/2026 25-02-2026 PUME SE VS ASHOK KUMAR SH GAUTAMI9999093893 eludication.legal@out[25.02.26

BHASIN look.com

101 CS COMM 74 671/2026 26-02-2026 SANDEEP GERA VS ARUN KUMARSH HEMANT9818378180 lheman_sumedha200 [26.02.26
SINGH GOEL 1@yahoo.co.in

101 ICS COMM 74 679/2026 28-02-2026 SATIN CREDITCARE NETWORKSH V7838520499 venkatesh.rvel@gmai [27.02.26
ILTD. THRU AR EKTAVENKATESHW l.com
IMANCHANDA VS NEW INDIAARAN
IASSURANCE CoO. THRU|

101 ICS COMM 74 682/2026 28-02-2026 SATIN CREDITCARE NETWORKSH V7838520499 venkatesh.rvcl@gmai [27.02.26
LTD. VS NEW INDIA ASSURANCEVENKATESHW l.com
CO. LTD. IARAN

101 ICS COMM 74 690/2026 28-02-2026 SANJAY GOVIL VS BRIJ MOHANSSH DINESH[9811215075 dineshadvig65@gmail27.02.26

l.com
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201, New BuildingC.S. (COMM) 13/2026 07-02-2026 PUNJAB NATIONAL BANK VsSAYAK 9818307300 sayank.law@gmail.co |03-02-2026
IKKD PARVEZ ALAM AND ORS. BANDYOPADH m
IYAY
---do-- C.S. (COMM) 14/2026 07-02-2026 IM/S SURESH APPARELS Vs RASMIBHARAT 9268300000 - 04-02-2026
PRAKASH
---do-- C.S. (COMM) 15/2026 10-02-2026 IM/S SKYTONE JEANS Vs M/S NEWAJEET KUMAR(9810655629 trb.law10 @gmail.com|09-02-2026
IMAHARAJA FASHIONS SRIVASTAVA
---do-- C.S. (COMM) 16/2026 25-02-2026 STATE BANK OF INDIA Vs MSVIJAY 0810210832 vijayprakashg682@g [25-02-2026
IALISHA HASHIM AND ANR. PRAKASH mail.com
---do-- C.S. (COMM) 17/2026 26-02-2026 IBANK OF INDIA Vs SUNITA JAIN [DEOKANT 9711332383 deokanttripathi2c@g [24-02-2026
TRIPATHI mail.com
---do-- [EX. (COMM) 14/2026 02-02-2026 VIKAS GUPTA Vs MS RAFEEQP.N.SHARMA (9599710055 premnarain.sharma.3|31-01-2026
TRADING CO 7@gmail.com
---do-- EX. (COMM) 15/2026 06-02-2026 BANK OF MAHARASHTRA VSRAKESH 9891691568 rakesh.advct. @gmail. |05-02-2026
SUNITA DEVI KUMAR com
---do-- [EX. (COMM) 16/2026 07-02-2026 IM/S SURESH APPARELS Vs MOHDR S KELA 9268300000 bharat.guptarkca@g |06-02-2026
SHAKIR mail.com
---do-- EX. (COMM) 17/2026 13-02-2026 ATUL JAIN Vs USHA BAJAJ DUSHYANT 0810383906, sisodiya2004@rediff |09-02-2026
SISODIYA 8527734300 mail.com
---do---- [EX. (COMM) 18/2026 13-02-2026 IANUJ JAIN Vs NARESH KUMAR [ DUSHYANT  [9810383906, sisodiya2004@rediff |09-02-2026
SISODIYA 8527734300 mail.com
~--do---- EX. (COMM) 19/2026 13-02-2026 IANUJ JAIN Vs USHA BAJAJ DUSHYANT 0810383906, sisodiya2004@rediff |09-02-2026
SISODIYA 8527734300 mail.com
---do---- [EX. (COMM) 20/2026 13-02-2026 IANUJ JAIN Vs AMIT GOEL DUSHYANT 9810383906, sisodiya2004@rediff [09-02-2026
SISODIYA 8527734300 mail.com
---do---- [EX. (COMM) 21/2026 13-02-2026 MS  MUNAZIR EMBROIDERYSIDDHANT 9999369931 siddhantbangao4@g [11-02-2026
IHOUSE Vs MANOJ KUMAR BANGA mail.com
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EX. (COMM) 22/2026 13-02-2026 SH NAUSHAD MALIK Vs BRIGHTMOMIN KHAN (9891158390 mominkhanadvocate113-02-2026
WESTECH SOLUTION PVT LTD 416@gmail.com
IAND ORS
---do---- EX. (COMM) 23/2026 13-02-2026 SH NAUSHAD MALIK Vs BRIGHTMOMIN KHAN (9891158390 mominkhanadvocate113-02-2026
WESTECH SOLUTION PVT LTD 416@gmail.com
IAND ORS
---do---- EX. (COMM) 24/2026 20-02-2026 ISTATE BANK OF INDIA Vs KAMALARUN 0045375818 upadhyayarun137@g [19-02-2026
IASHRAD KHAN UPADHYAY mail.com
---do---- [EX. (COMM) 25/2026 24-02-2026 M/S DARPAN GLASS THROUGHSALIM MALIK (9910595051 smalik5051@gmail.coj24-02-2026
ITS PROPRIETOR ABDUL GAFFAR| m
MALIK Vs M/S THE TILES
WHOLESALER
---do---- [EX.(COMM) AWARD 07/2026 16-02-2026 IKOTAK MAHINDRA BANK LTD VSABHAYENDRA (8920723973 abhayendrarai@gmai 15-02-2026
RAJESH BANSAL KUMAR RAI l.com
---do---- IMISC DJ 38/2026 22-02-2026 M/S ARO EQUIPMENT PVT. LTD.SONU AND810424804 umeshsuriadvocate62/02-02-2026
Vs M/S INDIA PUC MART IAVINASH SURI @gmail.com
~--do---- IMISC DJ k2/2026 05-02-2026 KOTAK MAHINDRA PRIME LTD.AMIT KUMARO011-42641454 - 05-02-2026
Vs BHAWNA AND ORS. SINHA
---do---- IMISC DJ 88/2026 16-02-2026 IASHOK NISCHAL Vs JITENDERABHAY 7011702973 advabhaymohan@gm12-02-2026
SINGH MOHAN ail.com
SHARMA
---do---- IMISC DJ 89/2026 16-02-2026 VIPIN KUMAR AGGARWAL VsABHAY 7011702973 advabhaymohan@gm|12-02-2026
ZAHEEN BEGUM MOHAN lail.com
SHARMA
---do---- IMISC DJ 105/2026 26-02-2026 IKOTAK MAHINDRA BANK LTD VsMONTY SINGH|9999988060 advmontysingh@gmal09-02-2026
INASIM KHAN IAND MOHIT] il.com
RANA
---do---- IMISC DJ 106/2026 27-02-2026 KOTAK MAHINDRA PRIME LTD VSAMIT KUMAR9990659331 - 25-02-2026
KHUSHBU DHAMA SINHA
---do---- IOMP (I) (COMM) 02/2026 18-02-2026 IESAF SMALL BANKING FINANCEROSHAN LAIj9312210067 lawyersaini@yahoo.c [16-02-2026
ILTD. Vs KULJEET KUMAR SAINI om
---do---- OMP (I) (COMM) 03/2026 18-02-2026 IESAF SMALL BANKING FINANCEROSHAN LALj9312210067 lawyersaini@yahoo.c [16-02-2026
ILTD. Vs KARANVIR SINGH SAINI om
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Building

SINGH

IOMP (I) (COMM) 04/2026 18-02-2026 [ESAF SMALL BANKING FINANCEROSHAN 0312210067 lawyersaini@yahoo.c [16-02-2026
ILTD. Vs MD. IMRAN AND ANR. SAINI om
---do---- IOMP (I) (COMM) 05/2026 18-02-2026 [ESAF SMALL BANKING FINANCEROSHAN LALj9312210067 lawyersaini@yahoo.c [16-02-2026
ILTD. Vs HEMRAJ SAINI om
---do---- IOMP (I) (COMM) 06/2026 18-02-2026 I[ESAF SMALL BANKING FINANCEROSHAN LAILj9312210067 lawyersaini@yahoo.c [16-02-2026
LTD. Vs MD. ADEEB SAINI om
~--do---- IOMP (I) (COMM) 07/2026 18-02-2026 I[ESAF SMALL BANKING FINANCEROSHAN LALj9312210067 lawyersaini@yahoo.c [16-02-2026
ILTD. Vs AMIT SAINI om
39 ISH. SUDESHSHAHDARA[|301, New CourtCS (COMMERCIAL ) 02-02-2026 ICS (COMM)/61/2026 WJAI AMBEY READYMADESH. ADITYA/9716968829 adityaverma@gmail.c[22.01.2026
IKUMAR, DISTRICT] Building GARMENTS Vs RAJIV KUMARVERMA om
JUDGE, KHERIA
ICOMMERCIAL
ICOURT-01
301, New CourtiCS (COMMERCIAL) 03-02-2026 ICS (COMM)/64/2026 Swastik Plastic Industries Vs White LOVEKESH 09891947575 LOVEKESH27@GMA24.01.2026
Building \Alloy Industries Pvt Ltd IAGGARWAL IL.COM
301, New CourtiCS (COMMERCIAL ) 04-02-2026 [Execution INaman Apparels LLP Vs Shri JaipalPTYUSH 8700925528 pivushkatyalg8 @gma|31.01.2026
Building (Comm.)/22/2026 Vastra Bhandar Private Limited KATYAL il.com
301, New CourtiCS (COMMERCIAL) 04-02-2026 ICS (COMM)/67/2026 MS SWAGAT FASHION CO VSNITIN GARG [9811865967 IGGLEGALCONSULT [02.02.2026
Building MOHAMMAD AZAD ANTS@GMAIL.COM
301, New CourtCS (COMMERCIAL) 04-02-2026 ICS (COMM)/68/2026 BANK OF BARODA Vs LAXMANVIJETA OHRI (9871048944 VIJETAOHRI@GMA [28.01.2026

IL.COM
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301, New CourtCS/COMMERCIAL 06-02-2026 ICS (COMM)/75/2026 |PSJ INTERNATIONAL TRADINGSACHIN 9136136336 IADVSKJAIN@GMALI [31.01.2026
Building LLP VS VEDANTA NOTE BOOKKUMAR JAIN L.COM

INDUSTRIES Vs VEDANTA NOTE

BOOK INDUSTRIES
301, New CourtiCS (COMMERCIAL ) 07-02-2026 ICS (COMM)/77/2026 |SNEHLATA SHARMA Vs VISITORYINARVEER 0868272621 INARVEERDABAS @Y|03.02.2026
Building ICONSULTANTS COR PVT LTD DABAS IAHOO.COM
301, New CourtCS (COMMERCIAL) 11-02-2026 ICS (COMM)/79/2026 B L AGRO INDUSTRIES LIMITEDRAJESH 0312400662 MTHECALTRADE@G [04.02.2026
Building Vs SHYAM EDIBLE OILS SHARMA MAIL.COM
301, New CourtiCS (COMMERCIAL) 12-02-2026 [Execution PREM ALIAS PREMWATIH.REHMAN 9811238759 rehmanadv@gmail.co|04.02.2026
Building (Comm.)/25/2026 MTHROUGH SPA CHARANJEET] m.

SINGH Vs PRAVEEN KUMAR

SINGH
301, New CourtCS (COMMERCIAL) 12-02-2026 ICS (COMM)/80/2026 M/S NEELKANTH PHARMAASHISH UPPAL|9873124946 [UPPAL.LAWYERS19 (09.02.2026
Building LOGISTICS PVT LTD Vs MANISH| @GMAIL.COM

TIWARI
301, New CourtCS (COMMERCIAL) 12-02-2026 IMISC DJ/170/2026 IANGEL ONE LTD Vs pooja khera = RAHUL 0873124946 VSRASSOCIATE@YA|03.02.2026
Building SAXENA 'HOO.COM
301, New CourtiCS (COMMERCIAL) 13-02-2026 ICS (COMM)/85/2026 |PRIDE OF INDIA PVT LTD Vs PEES.C. SINGHAL9810061558 ISCSINGHAL@REDI |08.02.2026
Building GEE INTERNATIONAL IAND RACHIT] IFFMAIL.COM

GUPTA
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301, New CourtCS (COMMERCIAL) 16-02-2026 ICS (COMM)/86/2026 [PANKAJ SACHDEVA VsSIDHANTDHIN|9650677902, SIDHANTDHINGRA |5.02.2026
Building DHARMNATH IGRA @GMAIL.COM
301, New CourtCS (COMMERCIAL) 16-02-2026 ICS (COMM)/87/2026 HARISH KUMAR GOEL VsM.LSHARMA [9810318865 MLSHARMA520@G [09.02.2026
Building IYOGESH KUMAR MAIL.COM
301, New CourtiCS (COMMERCIAL) 18-02-2026 OMP (COMM)/5/2026 GOVT OF NCT OF DELHI VSPRATYAKASH (9911780606 LAWQUERY89@HO [17.02.2026
Building SUDESH KUMAR GUPTA TMAIL.COM
301, New CourtCS (COMMERCIAL) 18-02-2026 [Execution REENA VERMA Vs TASKARSACHIN 9555553050 advsach'mvermao9Ag [06.02.2026
Building (Comm.)/27/2026 GLOBAL PVT LTD VERMA mail.com
301, New CourtCS (COMMERCIAL) 18-02-2026 ICS (COMM)/96/2026 MAHENDER KUMAR CHAWLA VsSachet Sharma (9871273111 advocatesachetsharm [15.02.2026
Building [Nitin Jain a@gmail.com
301, New CourtCS (COMMERCIAL) 18-02-2026 IMISC DJ/189/2026 PANKAJ JAIN Vs MOHAMMADAditya Jain 0810318865 adityaverma@gmail.c[27.01.2026
Building JAFAR om
301, New CourtCS (COMMERCIAL) 21-02-2026 ICS (COMM)/105/2026 AYUSH GOYAL PROPRIETOR OFANITA 0811181737 advocate.anita312@g [15.02.2026
Building M/S AYUSH ENTERPRISES VsSHARMA mail.com

INARESH KUMAR VERMA

PROPRIETOR OF M/S MV

IENTERPRISES
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301, New CourtCS (COMMERCIAL) 23-02-2026 ICS (COMM)/108/2026 MS SWAGAT FASHION CO Vs SHLOVEKESH 0891947575 ILOVEKESH27@GMAl19.02.2025
Building SHASHI BHUSHAN RAJAK IAGGARWAL IL.COM

302, New CourtiCS (COMMERCIAL) 24-02-2026 ICS (COMM)/112/2026 [PRADEEP KUMAR Vs M/S SINDHSIDHANTDHIN 9650677902 Sidhantdhingra@gmal12.02.2026
Building GARMENTS IGRA il.COM

303, New CourtiCS (COMMERCIAL) 24-02-2026 ICS (COMM)/113/2026 |[UNION BANK OF INDIA Vs Gaurav Samarendra99991142922 samarendraadv@yah [18.02.2026
Building Kumar 00.com

303, New CourtiCS (COMMERCIAL) 24-02-2026 ICS (COMM)/114/2026 |Ankur Jain Vs Shree MahalakshmiPIYUSH 8700925528 piyushkatyalg8 @gma|22.02.2026
Building IApparels KATYAL il.com

303, New CourtiCS (COMMERCIAL) 25-02-2026 [Execution Vishal Sharma Vs MUBARAKPANKAJSINGH [9891475320 pankajsinghal.advoca [22.02.2026
Building (Comm.)/37/2026 [HUSSAIN A te@gmail.com

303, New CourtiCS (COMMERCIAL) 25-02-2026 ICS (COMM)/116/2026 M/S BRIJBIHARI CONCAST LTDAshish 9810567556 |Ashishchaudhary@g [20.02.2026
Building Vs M/S EMAAR ALLOYS PVT LTD (Chaudhary mail.com

303, New CourtiCS (COMMERCIAL) 26-02-2026 IMISC DJ/240/2026 Rahul Gupta Vs Vinod Kumarsantosh kumar9g953061501 santoshadv@gmail.co[26.02.2026

m
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303, New CourtCS (COMMERCIAL) 27-02-2026 ICS (COMM)/121/2026 M/S LION JEANS Vs MEGHNASIDHANTDHIN 96506777902 Sidhantdhingra@gmal16.02.2026
Building IAGGARWAL IGRA il.COM
303, New CourtCS (COMMERCIAL) 28-02-2026 [Execution INIKHIL JAIN Vs NAUNIDH DIETISUNILKUMAR (9311603927 BHARDWAJSUNIL2 [23.02.2026
Building (Comm.)/40/2026 IFOODS PVT LTD BHARDWAJ 6@YAHOO.CO.IN
303, New CourtCS (COMMERCIAL) 28-02-2026 ICS (COMM)/125/2026 M/S SHRI OM JEWELLERS Vs SH|Shri Ram Verma(729900208 Shriramvermaadv@g [26.02.2026
Building MAHESH KUMAR mail.com
40 IMS. KIRAN BANSAL,SHAHDARA[ROOM NO 208 |COMMERCIAL 02-02-2026 ICS (COMM)/58/2026 |SMT POONAM NAGPAL Vs MSHimanshu 9999809802 gdclawyerschamber@[31-01-2026
IDISTRICT JUDGE, FABCO CLOTHING CO Gupta gmail.com
(COMMERCIAL
ICOURT)
ROOM NO 208 [COMMERCIAL 03-02-2026 ICS (COMM)/63/2026 [Pravesh Kumar Jain Vs Utsav KurtisAditya Jain 7011185619 advadityaq248@gmail03-02-2026
IAnd Anr l.com
ROOM NO 208 |COMMERCIAL 03-02-2026 ICS (COMM)/65/2026 |[M/s Suresh Apparels Vs NARESHBharat Gupta (9268300000 bharat.guptakca@gm |03-02-2026
KUMAR SHARMA ail.com
ROOM NO 208 |COMMERCIAL 03-02-2026 ICS (COMM)/66/2026 |M/s Suresh Apparels Vs ANURAGBharat Gupta [9268300000 bharat.guptakca@gm [03-02-2026
JAIN ail.com
ROOM NO 208 [COMMERCIAL 04-02-2026 ICS (COMM)/69/2026 [Bank of Baroda Vs Hitendra Kumar |[Umesh Joshi (9910568669 advocateumesh2005 [03-02-2026
@gmail.com
ROOM NO 208 [COMMERCIAL 04-02-2026 Execution (Comm.)/23/4BHATIA RASYAN UDYOG P LTS KISHORE 0811764624 lkkmalhotraioo@gma|03-02-2026
Vs AUTOLITE INDIA LTD KUMAR il.com
MALHOTRA
ROOM NO 208 [COMMERCIAL 05-02-2026 [Execution (Comm.)/24/4PANKAJ SACHDEVA RAJESH 0810872353 INot mention 04-02-2026
Vs TARUNA BANSAL KUMAR
BANYAL
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ROOM NO 208 [COMMERCIAL 13-02-2026 ICS (COMM)/82/2026 |M/s Heilig Healthcare Pvt Ltd IMAYANK 9873079397 thejusticeallyofficial [12-02-2026
Vs M/s Louis and ClarkJOSHI @gmail.com
Pharmaceutical LLP and Ors

ROOM NO 208 [COMMERCIAL 13-02-2026 ICS (COMM)/83/2026 |SH JITENDER KOHLI SAROJ 08184 8301 duttasarojog@gmail. [11-02-2026
Vs UKAR HEALTHCARE PVT LTDBAKSHI com
IAND ORS

ROOM NO 208 COMMERCIAL 13-02-2026 ICS (COMM)/84/2026 (CANARA BANK Sanjeev Chopra 9711142200 chopra6791@gmail.c [09-02-2026
Vs VIBHANSHU SHAMI PROP| om
TANMAY MOTORS

ROOM NO 208 [COMMERCIAL 16-02-2026 IARB. A (COMM)/2/202¢KOTAK MAHINDRA BANK |IAbhayendra Rai (8920723973 abhayendrarai@gmai 15-02-2026
Vs MANJEET SINGH l.com

ROOM NO 208 [COMMERCIAL 16-02-2026 ICS (COMM)/89/2026 [Punjab and Sind Bank IVIKRAM GOLA (9811244209 vikramgola2010@gm [14-02-2026
Vs Hema Bansal ail.com

ROOM NO 208 [COMMERCIAL 18-02-2026 ICS (COMM)/98/2026 |LDD Bioscience Pvt Ltd Vs GuptaBHAVYAA 9650333602 legal@indialawpartneft7-02-2026
Homeo Pharmacy BHARDWAJ rs.com

IROOM NO 208 COMMERCIAL 18-02-2026 IMISC DJ/191/2026 MUDIT GARG 18-02-2026
Vs ARM FINANCIAL MARKETING
IPRIVATE LIMITED

ROOM NO 208 [COMMERCIAL 18-02-2026 ICS (COMM)/99/2026 Vs ARM FINANCIAL MARKETINGKamini Pandey [8920069171 kaminid1989@gmail. 16-02-2026
IPRIVATE LIMITED com

ROOM NO 208 [COMMERCIAL 18-02-2026 ICS (COMM)/100/2026 M/S RKBOX MANUFACTURINGMohit Taneja (7838971053 adv.mohit4@gmail.colt7-02-2026
ICO Vs M/S SUDHARMA APPARELS m

ROOM NO 208 [COMMERCIAL 19-02-2026 ICS (COMM)/103/2026 SHRI RAJEEV JAGGA Vs SHRISriballabh 0650300173 sriballabh@gmail.co [18-02-2026
PIYUSH KUMAR VIG Sharan m

ROOM NO 208 [COMMERCIAL 21-02-2026 ICS (COMM)/106/2026 BOBBY VERMA PROP OF M/SANKUSH 0911289414 advankushsharmagy [20-02-2026
SHRI HARI SHARMA @gmail.com

ROOM NO 208 [COMMERCIAL 21-02-2026 ICS (COMM)/107/2026 DEEPAK MITTAL Vs MOHD FIROZ MOLVI  AIJAZj9682690231 molviaijaz77@gmail.c20-02-2026

HUSSAIN om

ROOM NO 208 [COMMERCIAL 23-02-2026 [Execution (Comm.)/35/9SH DHERAJ KUMAR Vs RASHIDSIDHANT 9650677902 sidhantdhingra@adv [21-02-2026

ALAM DHINGRA ocatesidhantdhingra.

com
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ROOM NO 208 [COMMERCIAL 23-02-2026 Execution (Comm.)/36/IDHERAJ KUMAR Vs SH RAJUSIDHANT 9650677902 sidhantdhingra@adv [21-02-2026
KUMAR SHARMA DHINGRA ocatesidhantdhingra.
com
ROOM NO 208 [COMMERCIAL 23-02-2026 ICS (COMM)/110/2026 M/S BRIJBIHARI CONCAST PVTASHISH 0810567556 INot mention 20-02-2026
LTD THROUGH ITS DIRECTOR/ACHAUDHARY
R SH RAJIV AGARWAL Vs M/S
SIMRIDHI SPONGE LIMITED
ROOM NO 208 COMMERCIAL 26-02-2026 IMISC DJ/242/2026 IM/S WARP FASHION PVT LTD SUNIL 8800972470 advocate.skojha@gm [26-02-2026
Vs M/S BANSAL ENTERPRISESOJHA(P), ail.com
IAND ANR
ROOM NO 208 [COMMERCIAL 28-02-2026 [Execution (Comm.)/41/2M/S PIONEER PET INDUSTRIES RITU GUPTA [9811249331 legalteam.plc@gmail. [27-02-2026
Vs ASHOK GUPTA com
ROOM NO 208 [COMMERCIAL 28-02-2026 EX/53/2026 Rakesh Kumar Jain |Aditya Jain 8383953944, jain.adityaraj@yahoo.[22-02-2026
Vs Manish Kumar Girdhar com
ROOM NO 208  |COMMERCIAL 28-02-2026 ICS (COMM)/126/2026 |[UNION BANK OF INDIA sandeep tyagi (9811912208, Candidlawcompanv@|25-02-2026
Vs MR NASIR HUSSAIN gmail.com
ROOM NO 208 [COMMERCIAL 28-02-2026 ICS (COMM)/127/2026 |Anita Kaushik Khatri 9250778228, 28-02-2026
Vs Gyan Prakash Kaushik |Assocates skkhatriadv@gmail.c
om
41 ISH. SANJAYSHAHDARA CS(COMM) 57/2026 02.02.2026 PADMAVATI GARMENTS VS MBS K KAUSHIK (9910703213 lkaushiksurender78@ [15.01.2026
SHARMA-II, ICOLLECTION gmail.com
IDISTRICT JUDGE,
ICOMMERCIAL
ICOURT [EX(COMM) 20/2026 02.02.2026 PADMAVATI GARMENTS VS KAKAS K KAUSHIK [9910703213 kaushiksurender78@ [15.01.2026
BAZAR PVT LTD gmail.com
CS(COMM) 59/2026 02.02.2026 BSES YAMUNA POWER LIMITED [PRASHANT 9999420408 adv.pks.1985@gmail. [29.01.2026
KUMAR com
SHARMA
EX(COMM) 21/2026 02.02.2026 M/S RAKMAN INDUSTRIESV N SHARMA (9811159874 vnsharmaadv@gmail.[23.01.2026
LIMITED VS RUCHIKA JAIN com
ICS(COMM) 60/2026 02.02.2026 ICANARA BANK VS MS ELMILLORARUN YADAV (9910431437 arunyadav803@gmai [29.01.2026
INDIA PVT LTD l.com
CS(COMM) 62/2026 03.02.2026 P P TEXOFAB PRIVATE LIMITEDPUNEET 9718302748 lagochiya2000@gmail{30.01.2026
VS KANHAIYA GARMENTS KUMAR .com
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IMISC DJ 140/2026 03.02.2026 BANK OF BARODA VS MICHAEL NAWAL 8588821632 advocate.134@gmail. [23.01.2026
KISHORE com
JAISWAL

ICS(COMM) 73/2026 05.02.2026 IM/S SWAGAT FASHION CO VSNITIN GARG [9811865967 gglegalconsultants@g|30.01.2026
UDAY KUMAR PANDEY mail.com

CS(COMM) 74/2026 05.02.2026 IARVIND KUMAR RASTOGI VS M/SPSP LEGAL 0811506867 info@psplegal.org  |04.02.2026
JAI BHOLE GARMENTS

CS(COMM) 76/2026 06.02.2026 THE SUPREME INDUSTRIES LTDSHRIHAR 9548888420 legal@boostip.in 04.02.2026
VS RIKA INDUSTRIES LTD & ANR [TRIPATHI

IMISC DJ 155/2026 09.02.2026 M/S BIO CAB MARKETING VS/HONEY 9899709664 lhoneykaushikadv@g 06.02.2026
I[ELEGANT INFRACON PVT. LTD. | KAUSHIK mail.com

CS(COMM) 81/2026 12.02.2026 TAFSSER AHMAD VS NIYAZNAZIM SALAM (9990130087 info.advnazim1996@ (08.02.2026
SAHEB & ANR gmail.com08.02.202

6

[EX(COMM)26/26 16.02.2026 STATE BANK OF INDIA Vs MOHDArun Upadhyay (9045375818 'UPADHYAYARUN.13[16.02.2026
IFAIZAN 7@GMAIL.COM

CS(COMM)88/26 16.02.2026 Bank of Baroda Vs Danish [Umesh Joshi (9910568669 advumeshioshi@gma [14.02.2026

il.com

ICS(COMM) 90/2026 17.02.2026 VIHANN STEEL TRADINGKAUSHIK 8527982993 lkaushikassociates200[13.02.2026
ICORPORATIONVS VS MH METALS ASSOCIATES o@gmail.com

CS(COMM) 91/2026 17.02.2026 IMS PREM PRINTERS VS MS [RAGHAV 9999622437 law.advocates@gmail [09.02.2026
SHIVAM TRADING CO SABHARWAL .com

CS(COMM) 92/2026 17.02.2026 IMS  SUPER  AGENCIES  VSRONAK GUPTA|9821104506 ronakguptaadv@gma [13.02.2026
ISANTOSH KAUR il.com

EX(COMM) 28/2026 18.02.2026 SACHIN CHANDAK VS M/SARUN 9899075634 arunsheoran1966@g [12.02.2026
SAXENA MARINE TECH PVT LTD |[SHEORAN mail.com

CS(COMM) 97/2026 18.02.2026 BLACK CAT SECURITAS ANDRAJESH 0810909184 zlathigara@yahoo.co. [11.02.2026
IALLIED SERVICES PVT LTD VSLATHIGARA in
M/S IMPERIA STRUCTURES LTD
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m

IMISC DJ 190/2026 18.02.2026 SACHIN CHANDAK VS M/S 0899075634 arunsheoran1966@g [13.02.2026
SAXENA MARINE TECH PVT LTD |[SHEORAN mail.com

EX(COMM) 29/2026 19.02.2026 SUKHDEEP SINGH VS SANDEEP 14.01.2026
MISHRA

[EX(COMM) 30/2026 19.02.2026 IASHWININ THUKRAL VS LOKESH [U K SINGHAL (9599043045 legal@sigmalegal.in [10.02.2026

CS(COMM) 102/2026 19.02.2026 IMRS SANTOSHI SHARMA VSVARUN SIKKA (98107777375 varunsikka.adv@gma [13.02.2026
SAURABH SHARMA il.com

EX(COMM) 31/2026 20.02.2026 STATE BANK OF INDIA VS ALKAARUN 9045375818 upadhyayaarun137@ [19.02.2026
IPARVIN UPADHAYAY gmail.com

CS(COMM) 104/2026 20.02.2026 IMS SWAGAT FASHION CO VS SHNITING GARG (9811865967 gglegalconsultants@g[19.02.2026
ISUNDER LAL CHOPRA mail.com

EX(COMM) 34/2026 23.02.2026 DHEERAJ KUMAR VS KRISHNASIDHANT 9650677902 sidhantdhingra@adv [21.02.2026
IPRASAD DHINGRA ocatesidhantdhingra.

com

[EX(COMM) 33/2026 23.02.2026 IDHEERAJ KUMAR VSSIDHANT 0650677902 sidhantdhingra@adv [21.02.2026

SHAHNAWAJ RAJA DHINGRA ocatesidhantdhingra.
com

CS(COMM) 109/2026 23.02.2026 M/S NS INTERIOR CONTRACTSZA SIDDIQUI (9205496159 zishanalamsiddiqui@ [21.02.2026
PVT LTD VS M/S LA ROCHE gmail.com
IHOTELS VAND RESORTS & ORS

IMISC DJ 235/2026 25.02.2026 M/S PSJ INTERNATIONALNITIN KUMAR9Q873600240 nkj-1979@yahoo.com[24.02.2026
TRADING LLP VS M/S CHIRAGJAIN
IMODERN PAPER

EX (COMM) 38/2026 25.02.2026 M/S SHIVA PAPER COMPANY VSAKHILESH 0211267295 advakhileshpandey98(24.02.2026
M/S AR TRADERS PANDEY 71@gmail.com

EX(COMM) 39/2026 25.02.2026 IM/S BALAR MARKETING PVT LTDHIMANSHU (9999809802 gdclawyerschamber@(19.02.2026
VS M/S JAISWAL LIGHT HOUSE |GUPTA gmail.com

IMISC DJ NO 237/2026 25.02.2026 SHAILENDER SINGH VS MCD R LGAUTAM [8506000655 riggautam@gmail.co [25.02.2026
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AFZAL MALIK

Khanna(P),

@gmail.com

IMISC DJ NO 236/2026 25.02.2026 SHAILENDER SINGH VS MCD R LGAUTAM [8506000655 riggautam@gmail.co [25.02.2026
m
CS(COMM) 119/2026 26.02.2026 IM/S KONCEPT ENTERTAINMENTPRASHANT 0899774414 prashantgupta61292 [23.02.2026
VS M/S MUSKAN EK PAHALGUPTA @zohomail.com
SINGH
CS(COMM) 122/2026 267.02.2026 JITENDER KUMAR GUPTA VSSAURABH 9999221456 saurabh.kumar19930 [09.02.2026
SUNIT KUMAR JAIN KUMAR 7@gmail.com
KAUSHIK
42 ISH. PAWAN KUMARSHAHDARA(C. No. 304 ICOMMERCIAL CS (COMM)70/2026 04-02-2026 SHOBHA RANI VS SUBHASHM. MAZHAR8588833730 ladvocatemazhar10@g|31-01-2026
IMATTO DJ (COMM- CHAND GUPTA SIDDIQUI mail.com
04)
COMMERCIAL CS (COMM)/71/2026 04-02-2026 IMS SWAGAT FASHION CO. Vs SHNITIN GARG 9811865967 gglegalconsultants@g|30-01-2026
RANJAN DAS mail.com
COMMERCIAL CS (COMM)/72/2026 04-02-2026 IM/S SWAGAT FASHION CO. Vs SH.NITIN GARG (9811865967 gglegalconsultants@g|30-01-2026
SANTOSH KUMAR mail.com
ICOMMERCIAL CS (COMM)/78/2026 10-02-2026 PRADEEP THROUGH SPAMANOJ 8810661366 bnwlawfirm@gmail.c [10-02-2026
SHAKUNTALA Vs SHANKAR ALIASSHUKLA om
BILLA
COMMERCIAL Ex - Award by Arb/14/2026 [13-02-2026 IKOTAK MAHINDRA PRIME LTD Vsajay uppal(P), (9811740125 wvirtuous.people@gmal31-01-2026
TARUN KUMAR il.com
ICOMMERCIAL IMISC DJ/185/2026 16-02-2026 IMAPS Creation Private Limited VSSAMRIDHI 0654713565 info@kclcllp@gmail.clo2-02-2026
TEXMART CREATION PVT LTD SAMRIDHI(P), om
ICOMMERCIAL CS (COMM)/93/2026 17-02-2026 ISHOBHIT BHUSHAN Vs Rahul Jain RAJIV 9811826000 rrajive@gmail.com [13-02-2026
RAHEJA(P),
ICOMMERCIAL CS (COMM)/95/2026 17-02-2026 Ms Super Agencies Through itsRonak 0821104506 ronakgupta131998@g(13-02-2026
Partner Mr Priyank Agarwal VsGupta(P), mail.com
Gagan Deep Singh Proprietor off
Businesstree Associates
ICOMMERCIAL CS (COMM)/94/2026 [17-02-2026 HAIR MASTERS SALON PVT LTDPPARAS JAIN(P),9899907794 advocate@paraslawc [13-02-2026
Vs SURESH VIJ lhambers.com
ICOMMERCIAL CS (COMM)/101/2026 18-02-2026 SH MUKESH AGGARWAL Vs SHPadam Kumar9818539988 padamkumarkhanna [12-02-2026
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ICOMMERCIAL Execution (Comm)/32/2026 [20-02-2026 IMS ASHA MALIK AND ANR VSSAROJANAND [9971000692 sarojanand @vedantle[18-02-2026
MOHAMMAD AHMAD JHA(P), gal.in

ICOMMERCIAL CS (COMM)/111/2026 23-02-2026 M/S APOLLO METALEX LIMITEDGaurav Garg(P),[7838852227 gaurav85g@gmail.co 19-02-2026
Vs M/S HIGH SKY| m
ICONSTRUCTIONS AND BUILDERS
IPVT LTD AND ORS

COMMERCIAL CS (COMM)/115/2026 24-02-2026 CANARA BANK Vs MS RACHNAAnurag 0811343911 rbsamaiyar.adv@gmal23-02-2026
RATHOR LEGAL HEIR OF LATEVashishtha(P), il.com
SUDHIR RATHOR PROP OF M/S
IAARADHYA PLASTIC

ICOMMERCIAL CS (COMM)/117/2026 25-02-2026 STATE BANK OF INDIA Vs SHGopal Chand|8826969437 vijayprakashg682@g [21-02-2026
VAIBHAV TOMAR PROP OF M/SSharma(P), mail.com
WAFCO

ICOMMERCIAL CS (COMM)/118/2026 25-02-2026 ICANARA BANK Vs MR MAJID ALIVISHAL 8178060031 phoughatvinay@gmaif19-02-2026
PROP OF M/S AKSHAKAUSHIK(P), l.com
READYMADE GARMENTS AND
IFABRICATION WORKS

COMMERCIAL CS (COMM)/120/2026 26-02-2026 PUNJAB NATIONAL BANK VsNitin Jain(P), (9999650755 nitinjain.suzok@gmail05-06-2025
IAAKASH TECHNOLOGIES| l.com
MHROUGH ITS PROPRIETOR SMT]
IASHA PANDEY

COMMERCIAL CS (COMM)/123/2026 27-02-2026 STATE BANK OF INDIA Vs MrPPankaj 9440981792 advocatepankaj18@g [25-02-2026
Manjunatha M Kumar(P), mail.com

ICOMMERCIAL CS (COMM)/124/2026 27-02-2026 BANK OF BARODA Vs MR MADANRITWIK 9205460591 bimal_advocateo1@y [22-02-2026

LAL

RAJ(P),

ahoo.com




ADVOCATE ADVOCATE EMAILDATE OF E-
MOBILE ID FILING
NUMBER
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RESPONDENT NAME

VSADVOCATE

43 . NORTH- ko6 CS (COMM)/77/2026 02-02-2026 IAWL Agri Business Limited Vs Royal 9899-996-299 dushyant@mahant.colo7-03-2026
[IKUMAR JANGALA,WEST Green Oil Refineries Pvt Ltd
IDISTRICT JUDGE,
ICOMMERCIAL
ICOURT CS (COMM)/78/2026 03-02-2026 XVsY Pramod Kumar9810481016 mail(a)thelegist.com [27-02-2026
Singh
ICS (COMM)/87/2026 05-02-2026 IOM AGRO FOODS AND FEEDS PVTDharmendra K9650508945 advdk.vadavy9@gmai|30-03-2026
LTD Vs OM SHAKTI CATTLEYadav l.com
FEEDS PVT LTD AND ORS
CS (COMM)/86/2026 05-02-2026 IM/S SHRI RAM KRIPA ORGANICSG.G. GUPTA  [8860211682 info@egouptaassociat20-05-2026
PVT LTD Vs M/S RADHEY| les.in
IKRISHNA PLYWOOD AND ANR
CS (COMM)/88/2026 05-02-2026 RAJESH KUMAR Vs M/S BALAJIRAJIV BANSAL 8377998979 acuitylawassociates@ [18-05-2026
IPLASTIC UDYOG AND ANR gmail.com
CS (COMM)/85/2026 04-02-2026 INIRMAL GUPTA Vs GOVT OF NCTA&M LEGAL [9818616958 shantanu@anmlegal.ij21-04-2026
OF DELHI AND ORS n
CS (COMM)/90/2026 07-02-2026 M/S INDOGULF CROPSCIENCESJurlvistaLLP  |9717211123 intcCqurisvista.in 25-03-2026
ILTD Vs M/S AGRIM WHOLESALE
IPVT LTD AND ORS
CS (COMM)/91/2026 07-02-2026 INagender Kumar Vs Surbhi Mishra [NEERAJ 9971767788 08-05-2026
DAHIYA
ICS (COMM)/96/2026 09-02-2026 DEEPAK JAIN Vs ANU JAIN ANDSShamimAhmad (9810249560 Shamimkhang325@g [28-02-2026
IANR Khan mail.com
CS (COMM)/95/2026 09-02-2026 INEETU DAGA Vs ANU JAIN ANDShamimAhmad [9810249560 Shamimkhang325@g [28-02-2026
IANR Khan mail.com
CS (COMM)/98/2026 10-02-2026 INDIAN BANK Vs M/S DEEPALIAnil kr. Singh 9868213110 anilsinghandcompay [28-02-2026
IFOOTWEAR AND ANR @gmail.com
CS (COMM)/102/2026 12-02-2026 IMS ADIFLEX NARROW FABRICSVinit Kaushik (8588957065 vineet1743@gmail.co [28-02-2026
IPVT LTD Vs SONU KUMAR m
CS (COMM)/103/2026 13-02-2026 Sweetee Gupta Vs SwastikRAHULCHAWD{9810120315 advrahulchandhok@g/09-03-2026
Perforators HOK mail.com
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CS (COMM)/106/2026 16-02-2026 State Bank of India Vs TSIRILA A. K. ROUT &9015565892 akroutadvocate@gmal25-05-2026
IASSOCIATES il.com

CS (COMM)/105/2026 16-02-2026 IM/S HIMADIRA INTERCEDERSPeewan Chandrag717110848 jeeprintg@gmail.com[28-02-2026
INDIA PVT LTD Vs M/S ANAND
ICORPORATE SERVICE

CS (COMM)/104/2026 16-02-2026 IM/S BEHARI LAL SONS Vs SHRIRAKESH 9310707170 info @dsnlegal.com [25-05-2026
BALAJI POLYMERS PVT LTD KUMAR

CS (COMM)/109/2026 17-02-2026 State Bank of India Vs NEHAR.N.SINGH&AS 8076466594 advrnarayan@gmail1. 19-05-2026
SHARMA SOCIATES com

CS (COMM)/113/2026 18-02-2026 SUNIL KUMAR GUPTA Vs MEEM\)Vjay Laxmi9131988405 panditmewara@gmai 28-05-2026
IAGRO FOODS PVT LTD Mewara l.com

CS (COMM)/112/2026 18-02-2026 SIDDHARTH GUPTA Vs RekhaVjay Laxmil9131988405 panditmewara@gmai [28-03-2026
Pravin Singh AND ANR Mewara l.com

ICS (COMM)/115/2026 19-02-2026 SHAH TC DISTRIBUTION LLP VsNitendra 9987099702 dsaxena@legalprism. 03-03-2026
IALLIANCE BIOTECH Sharma co.in

CS (COMM)/114/2026 19-02-2026 Union Bank of India Vs DeepakDeepa Gupta (9312292558 advocate.deepa.cupta [25-05-2026
Kumar Aggarwal @gmail.com

CS (COMM)/118/2026 20-02-2026 [Upgrid Solutions Private Limited VsKritika Tuteja / [9643008880 contact@aaalegal.pro|07-03-2026
[Naveen Sharma Sole Proprietor of]
Shri Krishan Enterprises

CS (COMM)/119/2026 21-02-2026 MEDIBOX PHARMA PVT LTD VsGS Charya 9810083261 gurbircharya@gmail. [28-02-2026
Ms MANSI JHA com

CS (COMM)/121/2026 23-02-2026 PUNJAB NATIONAL BANK VsM.L.MEENA (9868501599 mlmeenadcl@gmail.c18-05-2026
MUKESH KUMAR AND ANR om

CS (COMM)/122/2026 23-02-2026 State Bank of India Vs SUSHILA IAMIT CBAWLAQ312965659 chawla8jl@gmail.co [28-02-2026

& ASSOCIATES m
CS (COMM)/123/2026 23-02-2026 State Bank of India Vs VINODAMIT CBAWLA{Q312965659 chawla8jl@gmail.co [28-02-2026

KUMAR

& ASSOCIATES

m
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ICS (COMM)/124/2026 23-02-2026 IMEDIBOX PHARMA  PRIVATE[Lokender Singh{8750509178 progressivelawoffices.[26-02-2026
LIMITED Vs  RISHABHNATHRathore plo@gmail.so m
HEALTHCARE LLP
CS (COMM)/136/2026 26-02-2026 State Bank of India Vs HABILADAITA 9015565892 akroutadvocate@gmal01-06-2026
HUSSAIN KUMAR il.com
ROUT(P),
CS (COMM)/135/2026 26-02-2026 State Bank of India Vs RASHIDADAITA 9015565892 akroutadvocate@gmalo1-06-2026
MIAH KUMAR il.com
ROUT(P),
CS (COMM)/134/2026 26-02-2026 State Bank of India Vs MUKESHADAITA 0015565892 akroutadvocate@gmal01-06-2026
KUMAR KUMAR il.com
ROUT(P),
CS (COMM)/131/2026 26-02-2026 SHREE MAA VAISHNO GLOBAL(Chetan 9999744848 chetanlokundrassocat(i2-05-2026
SUPPLY PVT LTD Vs DEEPAK|Lokur(P), iates@gmail.com
KUMAR Sole Proprietor of Power
IAutomotive Defendant No 2
CS (COMM)/133/2026 26-02-2026 [Upgrid Solutions Private Limited Vs[Kritika 9643008880 contact@aaalegal.pro|02-03-2026
Vivek Singh Sole Proprietor of VivekTuteja(P),
[EV Station
ICS (COMM)/132/2026 26-02-2026 [Upgrid Solutions Private Limited Vs[Kritika 9643008880 contact@aaalegal.pro [02-03-2026
Zahir Sole Proprietor of TaimurTuteja(P),
Charging Point
CS (COMM)/142/2026 27-02-2026 Rathi Polychem LLP and Anr VsAyush Goel(P), [7037225441 advpag garwio2-06-2026
Shailesh Kumar a\@gmail. com
CS (COMM)/143/2026 27-02-2026 PUNJAB NATIONAL BANK VsAmbrish(P), 9971790507 ambrish22 130-03-2026
BRIJESH RAI @gmail.com
CS (COMM)/144/2026 27-02-2026 MANN SINGH Vs MAMTA HARISH 25-03-2026
KUMAR(P),
CS (COMM)/145/2026 27-02-2026 Max Scaffolding Systems Vs MetecArun Mohan(7983283119 IADVARUNVASHISH [12-03-2026
Design and Construction EngineersVashishth(P), TH@GMAIL.COM
India Private Limited
CS (COMM)/146/2026 27-02-2026 Reliance Thermoplast VSANJALI 0873486348 VARUN_ 26-05-2026
Ramachandra Trimbak Neel INEHRA(P), MEHLAWAT@YAHO|
0.CO. IN
CS (COMM)/147/2026 27-02-2026 IPSJ Biochem Diagnostic Pvt Ltd VsSanjay = kumaro868379840 advsanjaytyagio2@g [17-03-2026

RANJEET KUMAR PROP OF MAAtyagi(P),

IPURNA DIAGNOSTIC AND|

SCIENTIFIC HOUSE

mail.com
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CS (COMM)/151/2026 28-02-2026




S.NO COURT

44 SH.VINOD YADAV,

IDISTRICT JUDGE,
(COMMERCIAL
ICOURT)

DISTRICT COURT ROOM
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DATE
REGISTRATION
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RESPONDENT NAME
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ADVOCATE EMAIL
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DATE OF E-

FILING

mail.com

205 CS(Comm.)/79/26 03.02.26 XXXX Vs. XXXX Pramod Kr/9718209970 aastha@thelegist.com(30.01.26
Singh

ICS(Comm.)/80/26 03.02.26 One 97 Communications Ltd. Ltd.Raheel Kohli [9810771985 raheel @kohlilawoffic [30.01.26
Vs. Syscom Organic World (P) Ltd. les.com

CS(Comm.)/81/26 03.02.26 IAshutosh Mani Tripathi Vs. PradipRakesh Kumar [9711771000 rakesh.advocate18@g[22.01.26
Sanjay Dalvi mail.com

CS(Comm.)/82/26 03.02.26 [Parveen Kumar Vs. Vivek Rathi Hardeep 8882998551 lkaushiklegal @gmail.c[30.01.26

om

CS(Comm.)/83/26 04.02.26 Naveen Rustagi Vs. The Club FoodO.P Aggarwal [9899695533 advopaggarwal@gma [03.01.26
Service (P) Ltd. il.com

CS(Comm.)/84/26 04.02.26 Shivang Edibles Oils Ltd. Vs. K. SSumit R[9811209030 sumitsharma.v@gmai|30.01.26
Oils Ltd. Sharma l.com

CS(Comm.)/89/26 06.02.26 Nitesh Bansal Vs. Ms. Ridhi AutoRam Anugrah |9711232232 ramanugrahlegalcom [22.12.25
Industries (P) Ltd. pany@gmai.com

CS(Comm.)/92/26 07.02.26 Bank of Baroda Vs. Sanjay Goel Sharma &0650501903 advhunnysharma28 [03.02.26

|Associates @gmail.com

ICS(Comm.)/93/26 07.02.26 Sushma Malhotra Vs. Sh. Shyam{Sunil 0818310262 suniladvi@hotmail.c [02.02.26
Choudhary Choudhary om

ICS(Comm.)/94/26 07.02.26 G.K Rangwala & Co. (P) Ltd. Vs. Sh.\V.S Sharma 8802200600 adv.vssharma@gmail |02.02.26
Bankey Bihari Chemicals .com

CS(Comm.)/97/26 09.02.26 Saheb Jaan @ Mohammad SahebHanish 0911103142 lhanishsehrawat1983 [06.02.26
Jaan Vs. Harpal Singh Ahluwalia Sehrawat @gmail.com

CS(Comm.)/99/26 10.02.26 Krishan Jindal Vs. M/s Hyper X[Bharat Bagga (9899584189 bharatbaggaadvocate |05.02.26
[Energy (P) Ltd. 123@gmail.com

CS(Comm.)/100/26 [11.02.26 IPNB Vs. Deepak Aastha Paras Aggarwal 9810600656 parasaggarwaladv@g [06.02.26
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CS(Comm.)/101/26 11.02.26 PNB Vs. Sh. Mohan Kr. Srivastava  |[Sudesh Kumari9312520717 sharmasudesh590@g|06.02.26
Sharma mail.com

CS(Comm.)/108/26 16.02.26 STATE BANK OF INDIA VSADAITA 0999132159 akroutadvocate@gmal12.02.26
BELENDER KUMAR ROUT il.com

ICS(Comm.)/107/26 16.02.26 SUMIT BANSAL VS SANTOSHRAHUL 8010909016 rationale.ration@gmal12.02.26
KUMAR SINGH BANSAL il.com

CS(Comm.)/111/26 18.02.26 STATE BANK OF INDIA VSSiddharth INA INA 16.02.26
BENPHO KONYAK

ICS(Comm.)/110/26 18.02.26 M/S AKASH FOOTWEAR PVT LTDKUSHAGRA (9999448797 lkhshagrabansal@gm [06.02.26
VS MANGTU RAM BANSAL lail.com

CS(Comm.)/116/26 19.02.26 SILVER COLLECTIONS PVT LTDNITIN MITTAL [9891188839 mittal782004@gmail [16.02.26
VS ORCHID ENT OUTFIT PVT LTD .com

ICS(Comm.)/117/26 20.02.226 PUNJAB NATIONAL BANK VSM L Meena 0868501599 mlmeenaadci@gmail.[18.02.26
SHRI SHARAD KUMAR GUPTA com
IAND ANR.

CS(Comm.)/120/26 21.02.26 MOGLI LABS INDIA PVT LTD VSTarun Verma (9871495838 starunverma@gmmaif17.02.26
SYSCOM ORGANIC WORLD PVT] l.com
LTD.

CS(Comm.)/127/26 24.02.26 SAMEER GUPTA VS HARSHNeeraj Vashisth (9899222913 Sameer-nbp.yahoo.in 19.02.26
KUMAR SABERWAL

CS(Comm.)/125/26 24.02.26 THE ALFA SERVICES Vs NARESHPrashant Sagar [8882639476 prashantsagar1000@ [19.02.26
IAGARWAL gmail.com

CS(Comm.)/126/26 24.02.26 Pushpanjali Enterprises Vs ARABJUDAY 0990095975 nagendra10519770@ [23.02.26
TEC PROJECTS INDIA PVT LTD SHANKAR gmail.com

CS(Comm.)/130/26 25.02.26 IDBI BANK LTD VS ASHISHVivek Kumar (9811867703 lkumarvivekadvocate [21.02.26
KASHYAP @gmail.com

CS(Comm.)/129/26 25.02.26 ISTATE BANK OF INDIA VS SUNITA Kunal Malik 7503444555 advkunalmalik@gmail20.02.26

l.com
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CS(Comm.)/128/26 25.02.26 SRG ENTERPRISES VSArun Tyagi 8766293236 03.02.26
CANDYAMAN CHAPPALS SALES
ICORPORATION

CS(Comm.)/141/26 26.02.26 STATE BANK OF INDIA VSSiddharth 0643524909 advsiddharth311992 [19.02.26
SUDARSHAN PRASAD @gmail.com

CS(Comm.)/140/26 26.02.26 IMS EASYPROC SOLUTIONS PVTJAGRITIJAIN [8527506427 lawfirm @unsolvedlegj24.02.26
ILTD VS RENU SHARMA al.com

CS(Comm.)/139/26 26.02.26 IPSJ BIOCHEM DIAGNOSTIC PVTSanjay kumaro868379840 advsanjaytyagio2@g [24.02.26
LTD VS RAJEEV KUMAR ttyagi mail.com

CS(Comm.)/138/26 26.02.26 IPSJ BIOCHEM DIAGNOSTIC PVTSanjay kumar9868379840 advsanjaytyagio2@g [24.02.26
ILTD VS PRADEEP RAWAL ttyagi mail.com

CS(Comm.)/137/26 26.02.26 IPSJ BIOCHEM PVT LTD VS M/SSanjay kuman9868379840 advsanjaytyagio2@g [24.02.26
SATYAVIJ HEALTH CARE LTD. ttyagi mail.com

CS(Comm.)/150/26 27.02.26 IMAX SCAFFOLDING SYSTEMS VSArun Mohan(7983283119 advarunvashishth@g [25.02.26
TITLIYAN Vashishth mail.com

CS(Comm.)/149/26 27.02.26 IMS SAKSHI FOOTWEAR PVT LTD.CHARIT GOYAL|8595653336 advcharitoi@gmail.c [25.02.26
VS MR. GEETANSH om

ICS(Comm.)/148/26 27.02.26 IMS SAKSHI FOOTWEAR PVT LTD.CHARIT GOYAL|8595653336 advcharito1i@gmail.c [25.02.26
VS MRS BOBBY SINGH om

CS(Comm.)/152/26 28.02.26 STATE BANK OF INDIA VSADAITA 9999132 159 akroutadvocate@gmal26.02.26
VIRENDRA GIRI KUMAR ROUT il.com
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45 ISH. JAGDISH
IKUMAR, DISTRICT]
JUDGE,
ICOMMERCIAL
ICOURT

INORTH

307

Civil

Execution (Comm.)/21/2026

02-02-2026

IFRYO FOODS PVT LTD

ASHWMEGH SPICES PVT LTD VsJYOTI

RECIEVED
THROUGH MAIL

INOT MENTIONEDNOT
AS SINGLE PAGE ISMENTIONED

AS  SINGLE
PAGE IS
RECIEVED
THROUGH
IMAIL

[Execution (Comm.)/22/2026

02-02-2026

RAMNAGINA FULCHAND YADAV

ASHWMEGH SPICES PVT LTD VsJYOTI

RECIEVED
THROUGH MAIL

INOT MENTIONEDNOT
AS SINGLE PAGE ISMENTIONED

AS  SINGLE
PAGE IS
RECIEVED
THROUGH
IMAIL

[Execution (Comm.)/23/2026

02-02-2026

IMATASHREE SNACKS PVT LTD

ASHWMEGH SPICES PVT LTD VsJYOTI

INOT MENTIONEDNOT
AS SINGLE PAGE ISMENTIONED

[Execution (Comm.)/24/2026

02-02-2026

ILTD Vs RAJEEV BELLANI

ASHWMEGH INDUSTRIES PVTJYOTI

RECIEVED AS  SINGLE

THROUGH MAIL  |[PAGE IS
RECIEVED
THROUGH
IMAIL

INOT MENTIONEDNOT

IAS SINGLE PAGE ISMENTIONED

RECIEVED AS  SINGLE

THROUGH MAIL  [PAGE IS
RECIEVED
THROUGH
IMAIL

[Execution (Comm.)/25/2026

02-02-2026

ASHWMEGH SPICES PVT LTD Vs
IBINDU MAIZE MILLING PVT LTD

JYOTI

INOT MENTIONED
IAS SINGLE PAGE IS
RECIEVED
THROUGH MAIL

INOT
IMENTIONED
AS  SINGLE
PAGE IS
RECIEVED
THROUGH
IMAIL

CS (COMM.)/75/2026

02-02-2026

MS KRISHNA POLYCHEM Vs M/S
M D CABLE AND HARNESS LLP

[Praveen
Kumar(P),

INOT MENTIONED
IAS SINGLE PAGE IS
RECIEVED
THROUGH MAIL

INOT
MENTIONED
AS  SINGLE
PAGE IS
RECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE
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VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
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NUMBER

CS (COMM.)/76/2026 02-02-2026 VISHAL BOX COMPANY PVT LTDRENY INOT MENTIONEDNOT
Vs M/S REHAAN INTERNATIONALICHAUHAN(P), IAS SINGLE PAGE ISMENTIONED
RECIEVED IAS SINGLE
MHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (1) (COMM.)/113/2026 |02-02-2026 AXIS BANK Itd Vs SATENDRAAMIT INOT MENTIONEDNOT
SINGH KUMAR(P), IAS SINGLE PAGE ISMENTIONED
RECIEVED IAS SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/114/2026 [02-02-2026 IAXIS BANK Itd Vs RAKESHAMIT INOT MENTIONEDNOT
ICONSTRUCTION CO KUMAR(P), IAS SINGLE PAGE ISMENTIONED
RECIEVED IAS SINGLE
MHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/115/2026 [02-02-2026 IAXIS BANK ltd Vs JYOTI RAJPOOT AMIT INOT MENTIONEDNOT
KUMAR(P), IAS SINGLE PAGE ISMENTIONED
RECIEVED IAS SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/116/2026 [02-02-2026 IAXIS BANK LTD Vs MOHD MAYANK INOT MENTIONEDNOT
SHAHID 4867 MAHAJAN(P), IAS SINGLE PAGE ISMENTIONED
RECIEVED IAS SINGLE
MHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/117/2026 [02-02-2026 IAXIS BANK LTD Vs RAVI DABASMAYANK INOT MENTIONEDNOT
14365 MAHAJAN(P), IAS SINGLE PAGE ISMENTIONED
RECIEVED IAS SINGLE
MHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/118/2026 [02-02-2026 IAXIS BANK LTD Vs RAJKUMAR MAYANK INOT MENTIONEDNOT
MAHAJAN(P), IAS SINGLE PAGE ISMENTIONED
RECIEVED IAS SINGLE
THROUGH MAIL  [PAGE IS
RECIEVED
THROUGH
IMAIL




S.NO COURT DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER DATE
REGISTRATION

OFPETITIONER NAME
RESPONDENT NAME

VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
MOBILE ID FILING

NUMBER

CS (COMM.)/80/2026 03-02-2026 IDIVYASHIKA PLASTICS PVT LTDSUNIL INOT MENTIONEDNOT
Vs KIRAN MALHOTRA SINGH(P), AS SINGLE PAGE ISMENTIONED
RECIEVED AS  SINGLE
THROUGH MAIL  |PAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM.)/81/2026 03-02-2026 PUNJAB NATIONAL BANK VsVyomikaa INOT MENTIONEDNOT
ABHINAV VERMA Mutreja(P), AS SINGLE PAGE ISMENTIONED
RECIEVED AS  SINGLE
THROUGH MAIL  [PAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM.)/82/2026 03-02-2026 IM/S UNITY POLY LINKS Vs M/S MINITIN INOT MENTIONEDNOT
ID CABLE AND HARNESS LLP GARG(P), AS SINGLE PAGE ISMENTIONED
RECIEVED AS  SINGLE
MTHROUGH MAIL  [PAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM.)/83/2026 03-02-2026 IMS SL FASTENERS PVT LTD VsPraveen INOT MENTIONEDNOT

IM/S REAL ELEVATORS Kumar(P), AS SINGLE PAGE ISMENTIONED
RECIEVED AS  SINGLE
THROUGH MAIL  |[PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/125/2026 [03-02-2026 AXIS BANK LTD Vs GOURAV ANUJ KUMAR| INOT MENTIONEDNOT
I[DHAMA 5830 SHARMA(P), IAS SINGLE PAGE ISMENTIONED
RECIEVED AS  SINGLE
THROUGH MAIL  [PAGE IS
RECIEVED
THROUGH
IMAIL

IOMP (I) (COMM.)/126/2026

03-02-2026

AXIS BANK LTD Vs ANIL KUMARAMIT

INOT MENTIONED

INOT

1326 KUMAR(P), AS SINGLE PAGE ISMENTIONED
RECIEVED AS  SINGLE
THROUGH MAIL  |PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/127/2026 [03-02-2026 IAXIS BANK LTD Vs FARMAN 6609 MAYANK INOT MENTIONEDNOT
IMAHAJAN(P), AS SINGLE PAGE ISMENTIONED
RECIEVED AS  SINGLE
MTHROUGH MAIL  |PAGE IS
RECIEVED
THROUGH

IMAIL
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IOMP (I) (COMM.)/128/2026

03-02-2026

AXIS BANK LTD

Vs KAMLESH

IMAYANK

IKUMAR YOGI 4059 MAHAJAN(P), AS SINGLE PAGE ISMENTIONED
RECIEVED AS  SINGLE
THROUGH MAIL  |PAGE IS
RECIEVED
THROUGH
IMAIL

INOT MENTIONEDNOT

IOMP (I) (COMM.)/129/2026

03-02-2026

AXIS BANK LTD

Vs RAJDEEPMAYANK

SINGH 7366 IMAHAJAN(P), AS SINGLE PAGE ISMENTIONED
RECIEVED AS  SINGLE
THROUGH MAIL  [PAGE IS
RECIEVED
THROUGH
IMAIL

INOT MENTIONEDNOT

(OMP (I) (COMM.)/130/2026

03-02-2026

PIRAMAL FINANCE LIMITED Vs

RAJESH

IARUN PATIL JANGRA(P), AS SINGLE PAGE ISMENTIONED
RECIEVED AS  SINGLE
MTHROUGH MAIL  [PAGE IS
RECIEVED
THROUGH
IMAIL

INOT MENTIONEDNOT

OMP (I) (COMM.)/131/2026

03-02-2026

AXIS BANK LTD Vs SIDDESH

RAJESH

INOT MENTIONEDNOT

GOYAL 8935 JANGRA(P), AS SINGLE PAGE ISMENTIONED
RECIEVED AS  SINGLE
THROUGH MAIL  |[PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/132/2026 [03-02-2026 IPIRAMAL FINANCE LIMITED VsRAJESH INOT MENTIONEDNOT
[HASIM MOBIN JANGRA(P), IAS SINGLE PAGE ISMENTIONED
RECIEVED AS  SINGLE
THROUGH MAIL  [PAGE IS
RECIEVED
THROUGH
IMAIL

OMP (I) (COMM.)/133/2026 [03-02-2026 AXIS BANK LTD Vs URBANDOORMAYANK INOT MENTIONEDNOT
INFRATECH PRIVATE LIMITEDMAHAJAN(P), AS SINGLE PAGE ISMENTIONED
4832 RECIEVED AS  SINGLE
THROUGH MAIL  |PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/134/2026 [03-02-2026 PIRAMAL FINANCE LIMITED VsMAYANK INOT MENTIONEDNOT
IAMIT SINGH IMAHAJAN(P), AS SINGLE PAGE ISMENTIONED
RECIEVED AS  SINGLE
MTHROUGH MAIL  |PAGE IS
RECIEVED
THROUGH

IMAIL
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IOMP (I) (COMM.)/135/2026

03-02-2026

PIRAMAL FINANCE LIMITED Vs

KISHOR GAJANAN BAMDALE MAHAJAN(P), AS SINGLE PAGE ISMENTIONED
RECIEVED AS  SINGLE
THROUGH MAIL  |PAGE IS
RECIEVED
THROUGH
IMAIL

IMAYANK

INOT MENTIONEDNOT

IOMP (I) (COMM.)/136/2026

03-02-2026

AXIS BANK LTD Vs MAMTAMAYANK

SRIVASTAVA 4648 IMAHAJAN(P), AS SINGLE PAGE ISMENTIONED
RECIEVED AS  SINGLE
THROUGH MAIL  [PAGE IS
RECIEVED
THROUGH
IMAIL

INOT MENTIONEDNOT

OMP (I) (COMM.)/137/2026

03-02-2026

PIRAMAL FINANCE LIMITED Vs

IMAYANK

INOT MENTIONEDNOT

IPRIYANKA ARORA MAHAJAN(P), IAS SINGLE PAGE ISMENTIONED
RECIEVED IAS SINGLE
MHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/138/2026 [03-02-2026 IAXIS BANK ltd Vs WASEEM RAJESH INOT MENTIONEDNOT
JANGRA(P), IAS SINGLE PAGE ISMENTIONED
RECIEVED IAS SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/139/2026 [03-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH INOT MENTIONEDNOT
SAJID KHAN JANGRA(P), IAS SINGLE PAGE ISMENTIONED
RECIEVED IAS SINGLE
MHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL

IMISC DJ/206/2026 03-02-2026 MEDI PHARMA DRUG HOUSE VsRAJESH INOT MENTIONEDNOT
PURECAL LABORATORIES PVTJANGRA(P), AS SINGLE PAGE ISMENTIONED
LTD RECIEVED AS  SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
[Execution (Comm.)/27/2026 [04-02-2026 sanjay lohani Vs HARVINDERVineet INOT MENTIONEDNOT
SINGH Jindal(P), IAS SINGLE PAGE ISMENTIONED
RECIEVED AS  SINGLE
THROUGH MAIL  [PAGE IS
RECIEVED
THROUGH

IMAIL
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CS (COMM.)/84/2026 04-02-2026 CHHAVISH RAJA Vs LEKHRAJ URVESH INOT MENTIONEDNOT
BHARDWAJ(P), AS SINGLE PAGE ISMENTIONED
RECIEVED AS  SINGLE
THROUGH MAIL  |PAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM.)/85/2026 04-02-2026 IMS Bhola Plastic Industries Pvt LtdMAYANK INOT MENTIONEDNOT

Vs MIS Nysaa Retails Venture Pvi
Ltd

IMAHAJAN(P),

RECIEVED
THROUGH MAIL

AS SINGLE PAGE ISMENTIONED

AS  SINGLE
PAGE IS
RECIEVED
THROUGH
IMAIL

OMP (I) (COMM.)/156/2026

04-02-2026

IAXIS BANK LTD Vs VARINDERJIT
ISINGH 9361

IMAYANK
IMAHAJAN(P),

RECIEVED
THROUGH MAIL

INOT MENTIONEDNOT
AS SINGLE PAGE ISMENTIONED

AS  SINGLE
PAGE IS
RECIEVED
THROUGH
IMAIL

OMP (I) (COMM.)/157/2026

04-02-2026

IAXIS BANK LTD Vs RAM VARAN|
4638

IMAYANK
IMAHAJAN(P),

RECIEVED
THROUGH MAIL

INOT MENTIONEDNOT
AS SINGLE PAGE ISMENTIONED

AS  SINGLE
PAGE IS
RECIEVED
THROUGH
IMAIL

IOMP (I) (COMM.)/158/2026

04-02-2026

IAXIS BANK LTD Vs SANDEEP
SHARMA 2408

IMAYANK
MAHAJAN(P),

INOT MENTIONED
AS SINGLE PAGE IS|
RECIEVED
THROUGH MAIL

INOT
IMENTIONED
AS  SINGLE
PAGE IS

IOMP (I) (COMM.)/159/2026

04-02-2026

AXIS BANK LTD Vs SAHIL GARG
4759

IMAYANK
IMAHAJAN(P),

INOT MENTIONED
IAS SINGLE PAGE IS
RECIEVED
THROUGH MAIL

INOT
IMENTIONED
AS  SINGLE
PAGE IS
RECIEVED
THROUGH
IMAIL

(OMP (I) (COMM.)/160/2026

04-02-2026

IAXIS BANK LTD Vs BAKSHU LAL
JAT 8364

MAYANK
IMAHAJAN(P),

INOT MENTIONED
IAS SINGLE PAGE IS
RECIEVED
THROUGH MAIL

INOT
MENTIONED
AS  SINGLE
PAGE IS
RECIEVED
THROUGH
IMAIL
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OMP (I) (COMM.)/161/2026 [04-02-2026 IAXIS BANK LTD Vs SAIF ALI 9346 MAYANK INOT MENTIONEDNOT
MAHAJAN(P), IAS SINGLE PAGE ISMENTIONED
RECIEVED IAS SINGLE
MHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (1) (COMM.)/162/2026 [04-02-2026 AXIS BANK LTD Vs RAJESHMAYANK INOT MENTIONEDNOT
KUMAR 8317 MAHAJAN(P), IAS SINGLE PAGE ISMENTIONED
RECIEVED IAS SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/163/2026 [04-02-2026 IAXIS BANK LTD Vs VIPENDRAMAYANK INOT MENTIONEDNOT
IKUMAR 4320 MAHAJAN(P), IAS SINGLE PAGE ISMENTIONED
RECIEVED IAS SINGLE
MHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/164/2026 [04-02-2026 IAXIS BANK LTD Vs HARPALMAYANK INOT MENTIONEDNOT
SINGH 8339 MAHAJAN(P), IAS SINGLE PAGE ISMENTIONED
RECIEVED IAS SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/165/2026 |04-02-2026 IAXIS BANK LTD Vs ROSHANRAJESH INOT MENTIONEDNOT
IKUMAR 4670 JANGRA(P), IAS SINGLE PAGE ISMENTIONED
RECIEVED IAS SINGLE
MHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/166/2026 |04-02-2026 PIRAMAL FINANCE LIMITED VsAmit Rao(P), INOT MENTIONEDNOT
ISAM RAJ IAS SINGLE PAGE ISMENTIONED
RECIEVED IAS SINGLE
MHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
[Execution (Comm.)/28/2026 [05-02-2026 Subhash Chand Vs M/S T. AMSONSRAJESH INOT MENTIONEDNOT
TRADING CO JANGRA(P), IAS SINGLE PAGE ISMENTIONED
RECIEVED IAS SINGLE
THROUGH MAIL  [PAGE IS
RECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM CASE TYPE CASE NUMBER

DATE

REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE

ADVOCATE EMAILDATE OF E-

ID

FILING

CS (COMM.)/86/2026 05-02-2026 M /S POLY CHEM THROUGH ITSRAJESH INOT MENTIONEDNOT
[PROPRIETOR ARUN JAIN Vs M/ SJANGRA(P), IAS SINGLE PAGE ISMENTIONED
SANMATI CREATIONS THROUGH| RECIEVED IAS SINGLE
ITS PROPRIETOR MRS SAMTA MTHROUGH MAIL PAGE IS
JAIN AND ANR RECIEVED
THROUGH
IMAIL
OMP (1) (COMM.)/167/2026 |05-02-2026 M/S PIRAMAL FINANCE LIMITEDRAJESH INOT MENTIONEDNOT
Vs RAVENDRA SINGH JANGRA(P), IAS SINGLE PAGE ISMENTIONED
RECIEVED IAS SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/168/2026 [05-02-2026 PIRAMAL FINANCE LIMITED VsGAGAN INOT MENTIONEDNOT
Dashrathsinh Bhupatsinh Vala JINDAL(P), IAS SINGLE PAGE ISMENTIONED
RECIEVED IAS SINGLE
MHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/169/2026 [05-02-2026 PIRAMAL FINANCE LIMITED VSANSHUMAN INOT MENTIONEDNOT
Vikash Suresh Kumar SRIVASTAVA(P IAS SINGLE PAGE ISMENTIONED
D, RECIEVED IAS SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM.)/87/2026 06-02-2026 Deepinder Singh Walia Prop of BaniBhanu Deepak] INOT MENTIONEDNOT
Motors Vs Indusind Bank Ltd andMishra(P), IAS SINGLE PAGE ISMENTIONED
|Another RECIEVED IAS SINGLE
MHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM.)/88/2026 06-02-2026 CANARA BANK Vs HEMANTAMIT INOT MENTIONEDNOT
KUMAR TIWARI KUMAR(P), IAS SINGLE PAGE ISMENTIONED
RECIEVED IAS SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM.)/89/2026 06-02-2026 M/S UMC MILLS PVT LTD Vs M/S RAJESH INOT MENTIONEDNOT
IPARIKALP AND NIMREX JANGRA(P), IAS SINGLE PAGE ISMENTIONED
RECIEVED IAS SINGLE
THROUGH MAIL  [PAGE IS
RECIEVED
THROUGH
IMAIL
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OMP (I) (COMM.)/170/2026 [06-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH INOT MENTIONEDNOT
IRSHAD IJJAT ALI JANGRA(P), IAS SINGLE PAGE ISMENTIONED
RECIEVED IAS SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (1) (COMM.)/171/2026 |[06-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH INOT MENTIONEDNOT
JAGESH TYAGI JANGRA(P), IAS SINGLE PAGE ISMENTIONED
RECIEVED IAS SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/172/2026 [06-02-2026 PIRAMAL FINANCE LIMITED VsMAYANK INOT MENTIONEDNOT
Hanny Sharma MAHAJAN(P), IAS SINGLE PAGE ISMENTIONED
RECIEVED IAS SINGLE
MHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/173/2026 [06-02-2026 IAXIS BANK LTD Vs INSAF MOHD HITANKSHI INOT MENTIONEDNOT
BHATNAGAR(P IAS SINGLE PAGE ISMENTIONED
D, RECIEVED IAS SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
IMISC DJ/233/2026 06-02-2026 BANK OR BARODA Vs ARYANRAJESH INOT MENTIONEDNOT
[FABRICATION AND ITS PROP JANGRA(P), IAS SINGLE PAGE ISMENTIONED
RECIEVED IAS SINGLE
MHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM.)/97/2026 07-02-2026 IMANOJ KUMAR KHARAKIA CO VSAMIT INOT MENTIONEDNOT
KAMAR INFRASTRUCTURE PVTKUMAR(P), IAS SINGLE PAGE ISMENTIONED
LTD RECIEVED IAS SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/198/2026 [07-02-2026 PIRAMAL FINANCE LIMITED VSAMIT INOT MENTIONEDNOT
IAJAY KUMAR KUMAR(P), IAS SINGLE PAGE ISMENTIONED
RECIEVED IAS SINGLE
THROUGH MAIL  |PAGE IS
RECIEVED
THROUGH
IMAIL
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CS (COMM.)/98/2026 09-02-2026 Manish Kumar Kataria Vs RoshanRAJESH INOT MENTIONEDNOT
Lal JANGRA(P), IAS SINGLE PAGE ISMENTIONED
RECIEVED IAS SINGLE
MHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (1) (COMM.)/199/2026 [09-02-2026 AXIS BANK LTD Vs KHALILRAJESH INOT MENTIONEDNOT
IAHMAD 6884 JANGRA(P), IAS SINGLE PAGE ISMENTIONED
RECIEVED IAS SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/200/2026(09-02-2026 IAXIS BANK LTD Vs MAHENDRARAJESH INOT MENTIONEDNOT
SINGH 2287 JANGRA(P), IAS SINGLE PAGE ISMENTIONED
RECIEVED IAS SINGLE
MHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/201/2026 [09-02-2026 IAXIS BANK LTD Vs ZUBER KHANRAJESH INOT MENTIONEDNOT
6073 JANGRA(P), IAS SINGLE PAGE ISMENTIONED
RECIEVED IAS SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/202/2026 |09-02-2026 IAXIS BANK LTD Vs MUNFIDA 3350RAJESH INOT MENTIONEDNOT
JANGRA(P), IAS SINGLE PAGE ISMENTIONED
RECIEVED IAS SINGLE
MHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/203/2026 |09-02-2026 IAXIS BANK LTD Vs RAM PHALMAYANK INOT MENTIONEDNOT
6936 MAHAJAN(P), IAS SINGLE PAGE ISMENTIONED
RECIEVED IAS SINGLE
MHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/204/2026 [09-02-2026 IAXIS BANK LTD Vs TEJPAL 8030 MAYANK INOT MENTIONEDNOT
MAHAJAN(P), IAS SINGLE PAGE ISMENTIONED
RECIEVED IAS SINGLE
THROUGH MAIL  [PAGE IS
RECIEVED
THROUGH
IMAIL
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OMP (I) (COMM.)/205/2026 [09-02-2026 Kotak Mahindra Bank Ltd Vs AJAYMAYANK INOT MENTIONEDNOT
IKUMAR TIWARI 6336 MAHAJAN(P), IAS SINGLE PAGE ISMENTIONED
RECIEVED IAS SINGLE
MHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/206/2026 |09-02-2026 Kotak Mahindra Bank Ltd VsMAYANK INOT MENTIONEDNOT
ICHANDAN 9969 MAHAJAN(P), IAS SINGLE PAGE ISMENTIONED
RECIEVED IAS SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/207/2026 [09-02-2026 IAXIS BANK LTD Vs BANDIPORAMAYANK INOT MENTIONEDNOT
COLLEGE OF INFORMATIONMAHAJAN(P), IAS SINGLE PAGE ISMENTIONED
TECHNOLOGY RECIEVED IAS SINGLE
MHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/208/2026 [09-02-2026 IAXIS BANK ltd Vs CHAUBEYMAYANK INOT MENTIONEDNOT
CONSTRUCTION COMPANY MAHAJAN(P), IAS SINGLE PAGE ISMENTIONED
RECIEVED IAS SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/209/2026 |09-02-2026 AXIS BANK Itd Vs JAYVEER [MAYANK INOT MENTIONEDNOT
SINGH MAHAJAN(P), IAS SINGLE PAGE ISMENTIONED
RECIEVED IAS SINGLE
MHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/210/2026 [09-02-2026 IAXIS  BANK LTD Vs SATISHMAYANK INOT MENTIONEDNOT
KUMAR 9597 MAHAJAN(P), IAS SINGLE PAGE ISMENTIONED
RECIEVED IAS SINGLE
MHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/211/2026 [09-02-2026 IAXIS BANK LTD Vs SURESHMAYANK INOT MENTIONEDNOT
SHARMA 9976 MAHAJAN(P), IAS SINGLE PAGE ISMENTIONED
RECIEVED IAS SINGLE
THROUGH MAIL  [PAGE IS
RECIEVED
THROUGH
IMAIL
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OMP (I) (COMM.)/212/2026

09-02-2026

SHRIRAM FINANCE LIMITED Vs

INOT MENTIONEDNOT

IAMIR KHAN KUMAR(P), AS SINGLE PAGE ISMENTIONED
RECIEVED AS  SINGLE
THROUGH MAIL  |PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/213/2026 [09-02-2026 AXIS BANK Itd Vs MITHLESHAMIT INOT MENTIONEDNOT
KUMAR KARNA KUMAR(P), AS SINGLE PAGE ISMENTIONED
RECIEVED AS  SINGLE
THROUGH MAIL  [PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/214/2026 [09-02-2026 AXIS BANK Itd Vs VIRENDRA AMIT INOT MENTIONEDNOT
SINGH KUMAR(P), AS SINGLE PAGE ISMENTIONED
RECIEVED AS  SINGLE
MTHROUGH MAIL  [PAGE IS
RECIEVED
THROUGH
IMAIL

OMP (I) (COMM.)/215/2026 [09-02-2026 PIRAMAL FINANCE LIMITED VsShreshth INOT MENTIONEDNOT
john chand Jain(P), AS SINGLE PAGE ISMENTIONED
RECIEVED AS  SINGLE
THROUGH MAIL  |[PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/216/2026 [09-02-2026 PIRAMAL FINANCE LIMITED VsMAYANK INOT MENTIONEDNOT
Karuskar Vishal Sureshbhai MAHAJAN(P), IAS SINGLE PAGE ISMENTIONED
RECIEVED AS  SINGLE
THROUGH MAIL  [PAGE IS
RECIEVED
THROUGH
IMAIL

OMP (I) (COMM.)/217/2026

09-02-2026

PIRAMAL FINANCE LIMITED Vs

IMAYANK

INOT MENTIONED

INOT

IAZNA KHAIS MAHAJAN(P), IAS SINGLE PAGE ISMENTIONED
RECIEVED IAS SINGLE
MHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/218/2026 [09-02-2026 PIRAMAL FINANCE LIMITED VSANURAG INOT MENTIONEDNOT
IDayanand Mahadev Narute MISHRA(P), IAS SINGLE PAGE ISMENTIONED
RECIEVED IAS SINGLE
THROUGH MAIL  [PAGE IS
RECIEVED
THROUGH

IMAIL
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OMP (I) (COMM.)/219/2026 [09-02-2026 PIRAMAL FINANCE LIMITED VsMAYANK INOT MENTIONEDNOT
IDHIRAJ KESHARSINFH JADHAV MAHAJAN(P), IAS SINGLE PAGE ISMENTIONED
RECIEVED IAS SINGLE
MHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/220/2026 |09-02-2026 IAXIS BANK LTD Vs WASIM 8093 |C P RAJAN(P), INOT MENTIONEDNOT
IAS SINGLE PAGE ISMENTIONED
RECIEVED IAS SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
[Execution (Comm.)/29/2026 [10-02-2026 MIJO AUTO GAS PVT LTD Vs MSRAJESH INOT MENTIONEDNOT
ROMEX ENGINEERS AND ANR JANGRA(P), IAS SINGLE PAGE ISMENTIONED
RECIEVED IAS SINGLE
MHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
[Execution (Comm.)/30/2026 [10-02-2026 JAGDISH RAM GUPTA Vs Satya PalRAJESH INOT MENTIONEDNOT
Singh JANGRA(P), IAS SINGLE PAGE ISMENTIONED
RECIEVED IAS SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM.)/99/2026 10-02-2026 RAMA ENGRAVURES Vs DEVIRAJESH INOT MENTIONEDNOT
IDAYAL GARG JANGRA(P), IAS SINGLE PAGE ISMENTIONED
RECIEVED IAS SINGLE
MHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/221/2026 [10-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH INOT MENTIONEDNOT
SARTHAK JAIN JANGRA(P), IAS SINGLE PAGE ISMENTIONED
RECIEVED IAS SINGLE
MHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/222/2026 [10-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH INOT MENTIONEDNOT
Prahalad Sahni JANGRA(P), IAS SINGLE PAGE ISMENTIONED
RECIEVED IAS SINGLE
THROUGH MAIL  [PAGE IS
RECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM CASE TYPE CASE NUMBER

DATE

REGISTRATION

OFPETITIONER NAME VS

RESPONDENT NAME

ADVOCATE

ADVOCATE EMAILDATE OF E-

ID

FILING

IOMP (I) (COMM.)/223/2026 [10-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH INOT MENTIONEDNOT
IPRADEEP DEVI JANGRA(P), IAS SINGLE PAGE ISMENTIONED
RECIEVED IAS SINGLE
MHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/224/2026 [10-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH INOT MENTIONEDNOT
Mahendra Mewada JANGRA(P), IAS SINGLE PAGE ISMENTIONED
RECIEVED IAS SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/225/2026 [10-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH INOT MENTIONEDNOT
Mohammadsiddik FirozbhaiJANGRA(P), IAS SINGLE PAGE ISMENTIONED
Subedarwala RECIEVED IAS  SINGLE
MHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/226/2026 [10-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH INOT MENTIONEDNOT
MOHD ASLAM JANGRA(P), IAS SINGLE PAGE ISMENTIONED
RECIEVED IAS SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/227/2026 [10-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH INOT MENTIONEDNOT
ROHAN NAYYAR JANGRA(P), IAS SINGLE PAGE ISMENTIONED
RECIEVED IAS SINGLE
MHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/228/2026 [10-02-2026 PIRAMAL FINANCE LIMITED VsAnirudh INOT MENTIONEDNOT
IRAVI DIVAN Jamwal(P), IAS SINGLE PAGE ISMENTIONED
RECIEVED IAS SINGLE
MHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/229/2026 [10-02-2026 IAXIS BANK LTD Vs SHIV SINGHRAJESH INOT MENTIONEDNOT
3790 JANGRA(P), IAS SINGLE PAGE ISMENTIONED
RECIEVED IAS SINGLE
THROUGH MAIL  [PAGE IS
RECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM CASE TYPE CASE NUMBER

DATE

REGISTRATION

OFPETITIONER NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL
ID

DATE OF E-
FILING

OMP (I) (COMM.)/230/2026 [10-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH INOT MENTIONEDNOT
RAJESH SIKDEV KARANDE JANGRA(P), AS SINGLE PAGE ISMENTIONED
RECIEVED IAS SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/231/2026 [10-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH INOT MENTIONEDNOT
PREMCHAND BORASI JANGRA(P), IAS SINGLE PAGE ISMENTIONED
RECIEVED IAS SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM.)/100/2026 11-02-2026 IM/s Swastik Eco Cool Vs M/s BhallaRAJESH INOT MENTIONEDNOT
Scientific Industry JANGRA(P), IAS SINGLE PAGE ISMENTIONED
RECIEVED IAS SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/232/2026 11-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH INOT MENTIONEDNOT
Shyamlal Das JANGRA(P), IAS SINGLE PAGE ISMENTIONED
RECIEVED IAS SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (1) (COMM.)/233/2026 [11-02-2026 PIRAMAL FINANCE LIMITED VsKamal kishorel INOT MENTIONEDNOT
Tarun Chawla lkundra(P), IAS SINGLE PAGE ISMENTIONED
RECIEVED IAS SINGLE
MTHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/234/2026 11-02-2026 PIRAMAL FINANCE LIMITED VsMUKESH(P), INOT MENTIONEDNOT
Vivek Singh IAS SINGLE PAGE ISMENTIONED
RECIEVED IAS SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/235/2026 [11-02-2026 PIRAMAL FINANCE LIMITED VsMAYANK INOT MENTIONEDNOT
Sasmita Sahoo IMAHAJAN(P), IAS SINGLE PAGE ISMENTIONED
RECIEVED IAS SINGLE
THROUGH MAIL  [PAGE IS
RECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

OMP (I) (COMM.)/236/2026

DATE
REGISTRATION

11-02-2026

OFPETITIONER NAME VS

RESPONDENT NAME

PIRAMAL FINANCE LIMITED Vs
Wajid Khan Pathan

ADVOCATE

IMAYANK

MAHAJAN(P),

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

[Execution (Comm.)/31/2026

13-02-2026

Sanjeev  Taneja NIKKO Vs
ISHTAKHAR

IMAYANK
IMAHAJAN(P),

CS (COMM.)/101/2026 13-02-2026 M/s Sanmati Roto Pack Vs M/sMAYANK
[Radhika Confectionery MAHAJAN(P),
CS (COMM.)/102/2026 13-02-2026 MAHESH KUMAR SAXENA VsMAYANK

IKARAN

IMAHAJAN(P),

OMP (I) (COMM.)/237/2026

13-02-2026

[AXIS BANK LTD Vs PRITYANSHI
SEHRA 7409

IMAYANK
MAHAJAN(P),

OMP (I) (COMM.)/238/2026 [13-02-2026 IAXIS BANK LTD Vs BHARATMAYANK
ISINGH CHAUDHARY 3411 IMAHAJAN(P),
IOMP (I) (COMM.)/239/2026 [13-02-2026 IAXIS BANK LTD Vs VINAY 9784  INISHA

INARAYANAN(P
D,




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

RESPONDENT NAME

OFPETITIONER NAME VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

IOMP (I) (COMM.)/240/2026 [13-02-2026 IAXIS BANK LTD Vs SAIFULLAH [Neeraj
SHEIKH 9834 Gupta(P),
OMP (I) (COMM.)/241/2026 [13-02-2026 IAXIS BANK LTD Vs JYOTI 6189 MAYANK
MAHAJAN(P),

OMP (I) (COMM.)/242/2026

13-02-2026

IAXIS BANK LTD Vs GAJANAND
IYADAV 6829

IMAYANK
IMAHAJAN(P),

OMP (I) (COMM.)/243/2026

13-02-2026

IAXIS BANK LTD Vs MAHFOOJ
IALAM 6269

IMAYANK
IMAHAJAN(P),

CS (COMM.)/110/2026

16-02-2026

SERVOTECH

ISUNIL TARACHAND SONAWANE

RENEWABLERAJESH
POWER SYSTEM LIMITED VsJANGRA(P),

CS (COMM.)/111/2026

16-02-2026

Just Quality Concrete Through Shri
Samarjeet Das Vs Y N Construction
Company Delhi Through Shri
IYatinder Nagar

RAJESH
JANGRA(P),

CS (COMM.)/112/2026

16-02-2026

IMANAGER Vs SAURABH SHARMA|
PROPRIETOR OF JAI GURU JI
[ENTERPRISES

PUNJAB NATIONAL BANKRAJESH
THROUGH AR ANKESH KUMARJANGRA(P),




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

OMP (I) (COMM.)/276/2026 [16-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH
IARVIND KUMAR MISHRA JANGRA(P),
OMP (I) (COMM.)/277/2026 [16-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH
BABU JAVED KHAN JANGRA(P),
OMP (I) (COMM.)/278/2026 [16-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH
IARBAZ KHAN JANGRA(P),
OMP (I) (COMM.)/279/2026 [16-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH
IANURADHA SHARMA JANGRA(P),
IOMP (I) (COMM.)/280/2026[16-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH
IANCHAL SAROHA JANGRA(P),
IOMP (I) (COMM.)/281/2026 [16-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH
IANKIT ALEKAR JANGRA(P),
OMP (I) (COMM.)/282/2026 [16-02-2026 IAXIS BANK LTD Vs RAGHUWAR RAJESH
SINGH 1234 JANGRA(P),




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

IOMP (I) (COMM.)/283/2026

DATE
REGISTRATION

16-02-2026

OFPETITIONER NAME VS

RESPONDENT NAME

IAXIS BANK LTD Vs
LUTHRA 5432

ADVOCATE

VISHALMAYANK

MAHAJAN(P),

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

OMP (I) (COMM.)/284/2026

16-02-2026

IAXIS BANK LTD Vs ARUN KUMAR|
SINGH 9468

VISHWA
RANJAN
KUMAR(P),

OMP (I) (COMM.)/285/2026

16-02-2026

IAXIS BANK LTD Vs VIKAS BANSAL
5476

Rohit Taneja(P),

OMP (I) (COMM.)/286/2026

16-02-2026

PIRAMAL FINANCE LIMITED Vs
JINU K GEORGE

ANSHUMAN
SRIVASTAVA(P
D,

OMP (1) (COMM.)/287/2026

16-02-2026

PIRAMAL FINANCE LIMITED Vs
GURPIAR SINGH

Sukhbir  Singh|
Dahiya(P),

OMP (I) (COMM.)/288/2026

16-02-2026

PIRAMAL FINANCE LIMITED Vs
IHANIDER RAJESH

RAJESH
JANGRA(P),

OMP (I) (COMM.)/289/2026

16-02-2026

PIRAMAL FINANCE LIMITED Vs
GAURAV PARDHAN

RAJESH
JANGRA(P),




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

CS (COMM.)/118/2026 17-02-2026 M/s Logpro Supply Chain SolutionsRAJESH
Pvt Ltd Vs Kamlesh JaysukhlalJANGRA(P),
Bhuta proprietor of M/s Steel case

CS (COMM.)/119/2026 17-02-2026 BANK OF BARODA Vs VIKASRAJESH
IMANGLA Proprietor of M/s VedJANGRA(P),
IPrakash Vikas Mangla

Ex.Comm - Award byj18-02-2026 IKOTAK MAHINDRA PRIME LTD VsRAJESH

|Arb.Comm/22/2026 KEWAL KRISHAN JANGRA(P),

[Execution (Comm.)/33/2026 [18-02-2026 M/S JYOBHA ENGINEERS PVTRAJESH
ILTD Vs Koncept Prothetic Pvt Ltd ~ JANGRA(P),

CS (COMM.)/121/2026 18-02-2026 IM/s Dwarka Nath and Sons Vs AnkitRAJESH
Dalal JANGRA(P),

IOMP (I) (COMM.)/300/2026[18-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH
RAHUL SHAH JANGRA(P),

OMP (I) (COMM.)/301/2026 18-02-2026 PIRAMAL FINANCE LIMITED VsMAYANK
Shajahan KT MAHAJAN(P),




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

OMP (I) (COMM.)/302/2026

DATE
REGISTRATION

18-02-2026

OFPETITIONER NAME VS

RESPONDENT NAME

PIRAMAL FINANCE LIMITED Vs
IDAUDAYAL AGARWAL

ADVOCATE

IMAYANK
MAHAJAN(P),

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

OMP (I) (COMM.)/303/2026

18-02-2026

IAXIS BANK LTD Vs NEELAM SONI
8009

IMAYANK
IMAHAJAN(P),

OMP (I) (COMM.)/304/2026

18-02-2026

AXIS BANK LTD Vs KAPIL

MAYANK

ICHOPRA 0522 MAHAJAN(P),
OMP (I) (COMM.)/305/2026 18-02-2026 IAXIS BANK LTD Vs AAKASH MAYANK
IAVANA 5754 MAHAJAN(P),

OMP (1) (COMM.)/306/2026

18-02-2026

IAXIS BANK LTD Vs SANJAY|
BHAGAT 3346

IMAYANK
MAHAJAN(P),

IOMP (I) (COMM.)/307/2026 [18-02-2026 IAXIS BANK LTD Vs ZUBER KHANMAYANK
8845 MAHAJAN(P),

OMP (I) (COMM.)/308/2026 18-02-2026 IAXIS BANK LTD Vs NEETU MAYANK
TARKAR 9840 MAHAJAN(P),




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

OMP (I) (COMM.)/309/2026

DATE
REGISTRATION

18-02-2026

OFPETITIONER NAME VS

RESPONDENT NAME

PIRAMAL FINANCE LIMITED Vs
Narendra Singh

ADVOCATE

IMAYANK
MAHAJAN(P),

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

OMP (I) (COMM.)/310/2026

18-02-2026

AXIS BANK LID Vs MUNNA|
PRASAD 5872

IMAYANK
IMAHAJAN(P),

OMP (I) (COMM.)/311/2026

18-02-2026

IAXIS BANK LTD Vs SAYAD
IMUNTAHA o105

IMAYANK
IMAHAJAN(P),

OMP (I) (COMM.)/312/2026

18-02-2026

PIRAMAL FINANCE LIMITED Vs
Kamal Singh Dangi

IMAYANK
IMAHAJAN(P),

OMP (I) (COMM.)/313/2026

18-02-2026

PIRAMAL FINANCE LIMITED Vs
ILavkush Dubey

IMAYANK
MAHAJAN(P),

IOMP (I) (COMM.)/314/2026

18-02-2026

PIRAMAL FINANCE LIMITED Vs
Manoj Kumar

GAGAN
JINDAL(P),

OMP (I) (COMM.)/315/2026

18-02-2026

IAXIS BANK LTD Vs HARPREET]
SINGH 9931

Ritu Rana(P),




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

IOMP (I) (COMM.)/316/2026 [18-02-2026 IAXIS BANK LTD Vs PANKAJSakshi Arora(P),
SACHDEVA 5606
IOMP (I) (COMM.)/317/2026 [18-02-2026 IAXIS BANK LTD Vs POOJA 5134 MAYANK
MAHAJAN(P),
OMP (I) (COMM.)/318/2026 18-02-2026 IAXIS BANK LTD Vs NARENDERSANJAY
INAGAR 4775 IAGGARWAL(P),
OMP (I) (COMM.)/319/2026 [18-02-2026 IAXIS BANK LTD Vs NEERAJ 8568 |Arun Kumar
Sharma(P),
IOMP (I) (COMM.)/320/2026 [18-02-2026 PIRAMAL FINANCE LIMITED VsMandeep
INeelkant Vashisht Bansal(P),
IOMP (I) (COMM.)/321/2026 [18-02-2026 |Ashiba Finance Pvt Ltd Vs Ajay Pal [SHAILESH
KUMAR(P),
CS (COMM.)/122/2026 19-02-2026 SHIV SHAKTI ENTERPRISES VsRAJESH
SHREE SAI FOOD PRODUCTS JANGRA(P),




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

OMP (I) (COMM.)/343/2026 [19-02-2026 IAXIS BANK LTD Vs RADHESHWARRAJESH
MISHRA JANGRA(P),
OMP (COMM.)/7/2026 20-02-2026 Vicky Kumar Yadav Vs M/S HDBRAJESH
IFINANCIAL SERVICES LTD JANGRA(P),
CS (COMM.)/124/2026 20-02-2026 BANK OF MAHARASHTRA VSRAJESH
IASHOK JANGRA(P),
CS (COMM.)/125/2026 20-02-2026 S R PLASTO DRUMS Vs SURESHRAJESH
KUMAR GARG JANGRA(P),
CS (COMM.)/126/2026 20-02-2026 ICANARA BANK Vs Roshan KumarRAJESH
[Pandey JANGRA(P),
OMP (I) (COMM.)/346/2026 [20-02-2026 TOYOTA FINANCE SERVICE INDIAGirish Gaur(P),
LTD Vs SANDHYA MALVIYA
OMP (I) (COMM.)/347/2026 [20-02-2026 PIRAMAL FINANCE LIMITED VsSUNIL
YOGESH SHARMA IMITTAL(P),




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

IOMP (I) (COMM.)/348/2026

DATE
REGISTRATION

20-02-2026

OFPETITIONER NAME VS

RESPONDENT NAME

PIRAMAL FINANCE LIMITED Vs
SUNNY RAWAT

ADVOCATE

Quaisar Ali(P),

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

OMP (I) (COMM.)/349/2026

20-02-2026

PIRAMAL FINANCE LIMITED Vs
ZAKIR HUSSAIN

Quaisar Ali(P),

IOMP (I) (COMM.)/350/2026

20-02-2026

TOYOTA FINANCIAL SERVICES
INDIA LTD Vs SHASHIDEVI]
JADOUN

Quaisar Ali(P),

(OMP (I) (COMM.)/351/2026

20-02-2026

TOYOTA FINANCE SERVICE INDIA|
ILTD Vs SAHIL SIWAN

Quaisar Ali(P),

[Execution (Comm.)/34/2026

21-02-2026

IDENA BANK BANK OF BARODA Vs
M/S DURGA ENTERPRISES

Quaisar Ali(P),

[Execution (Comm.)/35/2026

21-02-2026

BANK OF BARODA Vs M/S
SHRINATH ENTERPRISES

Quaisar Ali(P),

[Execution (Comm.)/36/2026

21-02-2026

IBANK OF BARODA DENA BANK Vs
M/S AMAR TILES

Quaisar Ali(P),




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

[Execution (Comm.)/37/2026

DATE
REGISTRATION

21-02-2026

OFPETITIONER NAME VS

RESPONDENT NAME

IBANK OF BARODA DENA BANK Vs
IM/S VINI PLASTICS,

ADVOCATE

Quaisar Ali(P),

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

[Execution (Comm.)/38/2026

21-02-2026

BANK OF BARODA DENA BANK Vs

RAJESH

M/S VIJAY KUMAR GOYALJANGRA(P),

TRADING CO

[Execution (Comm.)/39/2026

21-02-2026

IBANK OF BARODA DENA BANK Vs
VIKRANT GSKET AND ANR

IACHAL
KESHAV
RAJGOPAL(P),

[Execution (Comm.)/40/2026

21-02-2026

IBANK OF BARODA DENA BANK Vs
IM/S BALAJI OVERSEAS

IAbhishek
Kaushik(P),

[Execution (Comm.)/41/2026

21-02-2026

IBANK OF BARODA DENA BANK Vs
IMAHAGAURI TEXTILES AND ANR

GAURAV
MAHAJAN(P),

CS (COMM.)/128/2026 21-02-2026 IMS ASPEN BIOMEDICAL PVT LTDDeepa Gupta(P),|
Vs MS GENERAL PLASTIC
INDUSTRIES LLP

CS (COMM.)/129/2026 21-02-2026 |Atul Gupta Prop Krishna Trading COANURAG

Vs Sanjay Chopra

IMISHRA(P),




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

IOMP (I) (COMM.)/363/2026 [21-02-2026 MTOYOTA FINANCIAL SERVICESVirender kumar
INDIA LTD Vs MAITRI TOURS ANDPuri(P),
TRAVELS
Ex.Comm - Award by]23-02-2026 KOGTA FINANCIAL INDIARAJESH
|Arb.Comm/25/2026 LIMITED Vs KULDEEP KASANA | JANGRA(P),
CS (COMM.)/132/2026 23-02-2026 STATE BANK OF INDIA Vs GEETA RAJESH
JANGRA(P),
CS (COMM.)/133/2026 23-02-2026 RAM PAL MATHUR Vs FUTUREACHAL
ENERGY KESHAV
RAJGOPAL(P),
CS (COMM.)/134/2026 23-02-2026 [Union Bank Of India Vs M/s DeepikaQuaisar Ali(P),
Boutique
[Execution (Comm.)/42/2026 [24-02-2026 BANK OF BARODA DENA BANK VsQuaisar Ali(P),
IM/S DURGA ENTERPRISES
[Execution (Comm.)/43/2026 [24-02-2026 BANK OF BARODA DENA BANK VsQuaisar Ali(P),
PINTU MASSEY




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

[Execution (Comm.)/44/2026 [24-02-2026 BANK OF BARODA DENA BANK VsQuaisar Ali(P),
IM/S MAHAGAURI TEXTILES

[Execution (Comm.)/45/2026 [24-02-2026 BANK OF BARODA DENA BANK VsQuaisar Ali(P),
IM/S BALAJI OVERSEAS

[Execution (Comm.)/46/2026 [24-02-2026 BANK OF BARODA DENA BANK VsQuaisar Ali(P),
IM/S VINI PLASTICS

[Execution (Comm.)/47/2026 [24-02-2026 IBANK OF BARODA DENA BANK VsQuaisar Ali(P),
IM/S SHRINATH ENTERPRISES

[Execution (Comm.)/48/2026 [24-02-2026 BANK OF BARODA DENA BANK VsQuaisar Ali(P),
M/S VIJAY KUMAR GOYAL
TRADING CO AND ANR

[Execution (Comm.)/49/2026 [24-02-2026 BANK OF BARODA DENA BANK VsQuaisar Ali(P),
IM/S AMAR TILES

[Execution (Comm.)/50/2026 [24-02-2026 BANK OF BARODA DENA BANK VsJAGRITI
IM/S VIKRANT GSKET JAIN(P),




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

CS (COMM.)/138/2026 24-02-2026 Mukesh Kumar Vs Rajiv Puri JAGRITI

JAIN(P),

CS (COMM.)/139/2026 24-02-2026 INaveen Mittal Trading as Shri BalajiRAJESH
Niwar Factory Vs Akash SharmaJANGRA(P),
Proprietor of R K Enterprises

CS (COMM.)/140/2026 24-02-2026 STATE BANK OF INDIA Vs KELARAJESH
IDEVI JANGRA(P),

IOMP (I) (COMM.)/366/2026 [24-02-2026 MTOYOTA FINANCIAL SERVICESRAJESH
INDIA LTD Vs HASIM ALI SHAH [JANGRA(P),

IOMP (I) (COMM.)/367/2026 [24-02-2026 SHRIRAM FINANCE LIMITED VsRAJESH
IPARUL DEVI JANGRA(P),

OMP (I) (COMM.)/368/2026 [24-02-2026 MTOYOTA FINANCIAL SERVICESRAJESH
INDIA LTD Vs ATMARAMJANGRA(P),
IDHAKOJI SALUNKHE

CS (COMM.)/142/2026 25-02-2026 RAMESH BANSAL MS LUPINADAITA
ICROP SCIENCE INDIA THROUGHKUMAR
ITS AR MR IRSHAD Vs PRAMODROUT(P),
KUMAR PROP OF M/S PATEL
KRISHI SURAKSHA KENDRA




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

RAMESH BANSAL MS LUPINRAJESH
CROP SCIENCE INDIA THROUGHJANGRA(P),
ITS AR MR IRSHAD Vs
IMAHENDRA SINGH PROP OF M/S
GAYATRI AGRI CLINIC AGRI
IBUSINESS CENTRE

CS (COMM.)/143/2026 25-02-2026

IOMP (I) (COMM.)/374/2026 [25-02-2026 MTOYOTA FINANCIAL SERVICESRAJESH
INDIA LTD Vs DAULAT KHAN JANGRA(P),

OMP (I) (COMM.)/375/2026 [25-02-2026 TOYOTA FINANCIAL SERVICESRAJESH
INDIA LTD Vs NEPAL SINGH JANGRA(P),

OMP (I) (COMM.)/376/2026 [25-02-2026 MTOYOTA FINANCIAL SERVICESRAJESH
INDIA LTD Vs NIRMAL SINGHJANGRA(P),
GURJAR

OMP (I) (COMM.)/377/2026 [25-02-2026 MTOYOTA FINANCIAL SERVICESRAJESH
INDIA LTD Vs RAJKUMARJANGRA(P),
THAKUR

OMP (I) (COMM.)/378/2026 [25-02-2026 MTOYOTA FINANCIAL SERVICESRAJESH
INDIA LTD Vs ZAID TOUR ANDJANGRA(P),
TRAVELS

CS (COMM.)/147/2026 26-02-2026 ISTATE BANK OF INDIA Vs VISHALanshu
KUMAR shukla(P),




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER NAME VSADVOCATE
RESPONDENT NAME

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

Ex.Comm - Award by7-02-2026 Juneja finance company Vs SubhashKajol sahu(P),
|Arb.Comm/26/2026 rathi
Ex.Comm - Award by]27-02-2026 TATA CAPITAL LIMITED VsShaan

IArb.Comm/27/2026

RANJANA CHAKRADHARI meena(P),

[Execution (Comm.)/53/2026

27-02-2026

ISTATE BANK OF INDIA Vs Jagdishanshu shukla
[Prasad Swamy

IOMP (I) (COMM.)/387/2026

27-02-2026

TOYOTA FINANCIAL SERVICESRAJESH
INDIA LTD Vs GOHIL AJAYKUMARJANGRA(P)
KAMLESHBHAI

OMP (1) (COMM.)/388/2026

27-02-2026

MTOYOTA FINANCIAL SERVICESRAJESH
INDIA LTD Vs MALBHAIJANGRA(P)
CHANDUBHA ZALA

OMP (I) (COMM.)/389/2026

27-02-2026

TOYOTA FINANCIAL SERVICESRAJESH
INDIA LTD Vs SABA ASIF KHAN  JANGRA(P)

OMP (I) (COMM.)/390/2026

27-02-2026

TOYOTA FINANCIAL SERVICESRAJESH
INDIA LTD Vs SUNIL KISANJANGRA(P)
IKATAKE




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

OMP (I) (COMM.)/391/2026

DATE
REGISTRATION

27-02-2026

OFPETITIONER NAME

RESPONDENT NAME

INDIA LTD Vs TEJKARAN VERMA

TOYOTA FINANCIAL SERVICES

VSADVOCATE

RAJESH
JANGRA(P)

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

OMP (I) (COMM.)/392/2026

27-02-2026

GORE

TOYOTA FINANCIAL SERVICESRAJESH
INDIA LTD Vs KAVITA RUPESHJANGRA(P)

GANESH STONE CRUSHER

IOMP (I) (COMM.)/393/2026 [27-02-2026 MTOYOTA FINANCIAL SERVICESRAJESH
INDIA LTD Vs SNAP MOBILITY JANGRA(P)
46 ISH. SHAILENDERNORTH 302 Civil 02-02-2026 RAM BARAN Vs IRSHAD Subhash INOT
IMALIK, DISTRICT] Chandra(P), IMENTIONED AS
JUDGE(COMMERCI SINGLE PAGE
AL COURT) RECIEVED
THROUGH MAIL
02-02-2026 VIMAL FACILITY INDIA PVT LTD[Kunal Yadav(P),[NOT
Vs DTWELEVE SPACES PVT LTD IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL
02-02-2026 IM/S VIPUL OVERSEAS PVT LTD VsKUSHAGRA INOT
ILUHARI PAPERS TRADEXBANSAL(P), IMENTIONED AS
IPRIVATE LIMITED SINGLE PAGE IS
RECIEVED
THROUGH MAIL
02-02-2026 AXIS BANK LTD Vs SHREEAMIT INOT

KUMAR(P),

IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL
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S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER NAME
RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

02-02-2026

IAXIS BANK LTD Vs JSK INFRA

KUMAR(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

02-02-2026

JANGID 7466

AXIS BANK LTD Vs ASHOKMAYANK

IMAHAJAN(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

02-02-2026

5376

AXIS BANK LTD Vs MO PRAVEJMAYANK

IMAHAJAN(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

02-02-2026

SINGH 0642

AXIS BANK LTD Vs VED PALMAYANK

IMAHAJAN(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

02-02-2026

AXIS BANK LTD Vs MOHD
SHADAB 2688

IMAYANK
MAHAJAN(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL

03-02-2026

IPRATAP SINGH

AXIS BANK LTD Vs SATENDRAAMIT

KUMAR(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

03-02-2026

IAXIS BANK LTD Vs MOHD NAZIM
7830

IMAYANK
IMAHAJAN(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL
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S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

AXIS BANK LTD Vs DEZINIKSMAYANK INOT
IPRIVATE LIMITED 0675 IMAHAJAN(P), MENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

03-02-2026

03-02-2026 AXIS BANK LTD Vs DEVENDRAMAYANK INOT

VAISHNAV 0295 IMAHAJAN(P), IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

03-02-2026 AXIS BANK LTD Vs RAGHAVMAYANK INOT

IKUMAR JHA 2820 IMAHAJAN(P), MENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

03-02-2026 AXIS BANK LTD Vs NEERAJMAYANK INOT

GUPTA 4996 IMAHAJAN(P), MENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

03-02-2026 IPIRAMAL FINANCE LIMITED VsRAJESH INOT
JASWINDER SINGH JANGRA(P), |MENTIONED AS
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL

03-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH INOT

IMAYUR JAYWANT SHITOLE JANGRA(P), |MENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

03-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH INOT

MUKESH SHARMA JANGRA(P), |MENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL
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S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

03-02-2026

OFPETITIONER NAME

RESPONDENT NAME

IAXIS BANK LTD Vs NIYAZ AHMAD|
2642

VSADVOCATE

IMAYANK
MAHAJAN(P),

ADVOCATE
MOBILE
NUMBER

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

ADVOCATE EMAILDATE OF E-
ID FILING

03-02-2026

AXIS BANK LTD Vs SAILANDRAMAYANK

KUMAR 6010

IMAHAJAN(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

03-02-2026

IAXIS BANK LTD Vs BRAJ KUMARMAYANK

3265

IMAHAJAN(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

03-02-2026

AXIS BANK LTD Vs ABDULMAYANK

RAZZAQ 1853

IMAHAJAN(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

03-02-2026

IAXTS BANK LTD Vs ARSHAD KHANMAYANK

0059

MAHAJAN(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL

03-02-2026

PIRAMAL FINANCE LIMITED Vs
IBARKAT BAGWAN

RAJESH
JANGRA(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

03-02-2026

PIRAMAL FINANCE LIMITED Vs
ROBIN BHENWAL

RAJESH
JANGRA(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL
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S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

04-02-2026

RESPONDENT NAME

Sh Satya Pal Gupta Vs Public Works
Department Govt of NCT of Delhi

OFPETITIONER NAME VSADVOCATE

Trivedi(P),

JAvinash Kumar]

ADVOCATE
MOBILE
NUMBER

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

ADVOCATE EMAILDATE OF E-
ID FILING

04-02-2026

STATE BANK OF INDIA Vs
IPRIYANKA RANI

JAWAHAR
CHAWLA(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

04-02-2026

IBANK OF INDIA Vs NUTAN DEVI

KUMAR
VISHWJEET(P)

>

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

04-02-2026

IM/S BHOLA PLASTIC INDUSTRIES
PVT LTD Vs M/S MAYASHEEL
RETAIL INDIA PVT LTD

URVESH
BHARDWAJ(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

04-02-2026

SINGH 9113

IAXTS BANK LTD Vs NAVIN KUMARMAYANK

MAHAJAN(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL

04-02-2026

4247

AXIS BANK LTD Vs MANI SHAKARMAYANK

IMAHAJAN(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

04-02-2026

IAXIS BANK LTD Vs PRABHAKAR|
ROY 2547

IMAYANK
IMAHAJAN(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL
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S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

04-02-2026

OFPETITIONER NAME

RESPONDENT NAME

IAXIS BANK LTD Vs
QURESHI 4511

VSADVOCATE

SHAMAMAYANK

MAHAJAN(P),

ADVOCATE
MOBILE
NUMBER

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

ADVOCATE EMAILDATE OF E-
ID FILING

04-02-2026

PIRAMAL FINANCE LIMITED Vs
IRAJINDER KUMAR

RAJESH
JANGRA(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

04-02-2026

PIRAMAL FINANCE LIMITED Vs
INEETESH MUDGAL

RAJESH
JANGRA(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

04-02-2026

PIRAMAL FINANCE LIMITED Vs
INAGJIBHAI LIMBASIYA

RAJESH
JANGRA(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

04-02-2026

PIRAMAL FINANCE LIMITED Vs
BHARAT VALJIBHAI MATANG

RAJESH
JANGRA(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL

04-02-2026

PIRAMAL FINANCE LIMITED Vs
SEEMA CHHAPRI

RAJESH
JANGRA(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

04-02-2026

KOTAK MAHINDRA INDIA PVT]
ILTD Vs DEEPAK SAINI

ajay uppal(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL
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S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

RESPONDENT NAME

OFPETITIONER NAME VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

04-02-2026 KOTAK MAHINDRA PRIME LTD Vsajay uppal(P), [NOT
IMUKESH SON OF OM PRAKASH IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL
04-02-2026 KOTAK MAHINDRA PVT LTD Vsajay uppal(P), [NOT
SAVITA D/O SURENDER PAL IMENTIONED AS
SINGH SINGLE PAGE IS
RECIEVED
THROUGH MAIL
05-02-2026 IBANK OF INDIA Vs NIDHI YADAV KUMAR INOT
VISHWJEET(P) MENTIONED AS
s SINGLE PAGE IS
RECIEVED
THROUGH MAIL
05-02-2026 [EARTHLINK CORPORATION VsShagun INOT
VARDHMAN ENGINEERINGBhadana(P), IMENTIONED AS
WORKS SINGLE PAGE IS
RECIEVED
THROUGH MAIL
05-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH INOT
Nasima Taj Abdul Ajim Ansari JANGRA(P), IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL
05-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH INOT
[UMAKANTBHAI JAYANTILALJANGRA(P), IMENTIONED AS
IPATNI SINGLE PAGE IS
RECIEVED
THROUGH MAIL
05-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH INOT

ISONU HARI SINGH

JANGRA(P),

IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL
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S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

RESPONDENT NAME

OFPETITIONER NAME VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

05-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH INOT
IARSHAD ABBAS JANGRA(P), IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL
06-02-2026 INIKHIL MITTAL PROP OF AMBANikita Jain(P), [NOT
MTRADERS Vs PREETI GOYAL PROP| IMENTIONED AS
OF DD SALES INDIA SINGLE PAGE IS
RECIEVED
MHROUGH MAIL
06-02-2026 ICANARA BANK Vs KAJAL GOSAINANSHUMAN [NOT
|Alias KAJAL. GOSWAMI PROP OFSRIVASTAVA(P MENTIONED AS
Blue Planet Enterprises D, SINGLE PAGE IS
RECIEVED
THROUGH MAIL
06-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH INOT
Dedraj Bhargav JANGRA(P), IMENTIONED AS
SINGLE PAGE IS
RECIEVED
MHROUGH MAIL
06-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH INOT
IHimanshu Chauhan JANGRA(P), IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL
06-02-2026 IAXIS BANK LTD Vs HARENDERMAYANK INOT
3673 MAHAJAN(P), [MENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL
06-02-2026 IAXIS BANK LTD Vs HASIN 3877 MAYANK INOT
IMAHAJAN(P), MENTIONED AS

SINGLE PAGE IS
RECIEVED
THROUGH MAIL
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S.NO COURT

DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE

REGISTRATION

06-02-2026

OFPETITIONER

NAME
RESPONDENT NAME

8381

VSADVOCATE

IAXIS BANK LTD Vs ANIL KUMARMAYANK

MAHAJAN(P),

ADVOCATE
MOBILE
NUMBER

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

ADVOCATE EMAILDATE OF E-
ID FILING

07-02-2026

Vs ARUN SANDEEP

EZEEBEE OVERSEAS PRIVATELTD[Pulkit arora(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

07-02-2026

MS  Cholamandalam
Finance Company Ltd Vs Kaushal K

InvestmentVIMAL

KHURANA(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

07-02-2026

PIRAMAL FINANCE LIMITED Vs
IKhushboo Ashok Kumar Srivastava

RAJESH
JANGRA(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

07-02-2026

PIRAMAL FINANCE LIMITED Vs
Ajmal T

RAJESH
JANGRA(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL

09-02-2026

SINGH

AXIS BANK LTD Vs ARSHJOTAMIT

KUMAR(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

09-02-2026

PIRAMAL FINANCE LIMITED Vs
IANKIT PATIDAR

RAJESH
JANGRA(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL



http://10.199.40.3/swecourtis/querybuilder/r_query_generate.php#
http://10.199.40.3/swecourtis/querybuilder/r_query_generate.php#
http://10.199.40.3/swecourtis/querybuilder/r_query_generate.php#
http://10.199.40.3/swecourtis/querybuilder/r_query_generate.php#
http://10.199.40.3/swecourtis/querybuilder/r_query_generate.php#
http://10.199.40.3/swecourtis/querybuilder/r_query_generate.php#
http://10.199.40.3/swecourtis/querybuilder/r_query_generate.php#

S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

PIRAMAL FINANCE LIMITED VsRAJESH INOT
JYOTI YADAV JANGRA(P), |MENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

09-02-2026

09-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH INOT

Jogjnder Dilbag Singh JANGRA(P), |MENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

09-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH INOT

Abhishek Singh JANGRA(P), IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

09-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH INOT

IANOOP JOSEPH JANGRA(P), |MENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

09-02-2026 IPIRAMAL FINANCE LIMITED VsRAJESH INOT

|Ashley Robert Robert Anthony JANGRA(P), |MENTIONED AS
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL

09-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH INOT

IASRAF ALI JANGRA(P), |MENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

09-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH INOT

Ayush Sharma JANGRA(P), IMENTIONED AS
SINGLE PAGE IS
RECIEVED
MTHROUGH MAIL
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S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

09-02-2026

RESPONDENT NAME

DEEN KUSHWAHA 6414

OFPETITIONER NAME VSADVOCATE

Kotak Mahindra Bank Ltd Vs DEVIMAYANK

MAHAJAN(P),

ADVOCATE
MOBILE
NUMBER

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

ADVOCATE EMAILDATE OF E-
ID FILING

09-02-2026

Kotak Mahindra Bank Ltd Vs
ZAIDUDDIN 2710

IMAYANK
IMAHAJAN(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

09-02-2026

Kotak Mahindra Bank Ltd Vs

1492

IMAYANK

ISATYAVRAT SHANKAR DEV ARYAMAHAJAN(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

09-02-2026

Kotak Mahindra Bank Ltd Vs
DEEPAK 9741

IMAYANK
IMAHAJAN(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

09-02-2026

SINGH 8373

Kotak Mahindra Bank Ltd Vs SUNILMAYANK

MAHAJAN(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL

09-02-2026

AXIS BANK LTD Vs PARAMJIT]
KAUR

AMIT
KUMAR(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

09-02-2026

JAXIS BANK LTD Vs JABAR SINGH
0654

IMAYANK
IMAHAJAN(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL
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S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

10-02-2026

OFPETITIONER NAME VS

RESPONDENT NAME

AXIS BANK LTD Vs BANDIPORA

ADVOCATE

COLLEGE OF INFORMATIONKUMAR(P),

TECHNOLOGY

ADVOCATE
MOBILE
NUMBER

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

ADVOCATE EMAILDATE OF E-
ID FILING

10-02-2026

PUNJAB NATIONAL BANK Vs
REENA PATHAK

PARAS
IAGGARWAL(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

10-02-2026

UNION BANK OF INDIA Vs Nisha
[Rani Prop of M/s Nisha Traders

Deepa Gupta(P),|

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

10-02-2026

SUMIT GARG TRADING AS MS|
SHIVA OIL MILLS Vs NAVBHARAT]
IKANISHK

osho mittal(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

10-02-2026

PIRAMAL FINANCE LIMITED Vs
OM PRAKESH PANDEY

RAJESH
JANGRA(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL

10-02-2026

PIRAMAL FINANCE LIMITED Vs
RAMAN YADAV

RAJESH
JANGRA(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

10-02-2026

PIRAMAL FINANCE LIMITED Vs
MAJEDKHA PATHAN

RAJESH
JANGRA(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL
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S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

10-02-2026

OFPETITIONER NAME VS

RESPONDENT NAME

PIRAMAL FINANCE LIMITED Vs
Moti Ram

ADVOCATE

RAJESH
JANGRA(P),

ADVOCATE
MOBILE
NUMBER

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

ADVOCATE EMAILDATE OF E-
ID FILING

10-02-2026

PIRAMAL FINANCE LIMITED Vs
VINAY

RAJESH
JANGRA(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

10-02-2026

M/S DOST FINCAP PVT LTD Vs
IKAPIL KUMAR

Sharma(P),

Banke BihariNOT

IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

11-02-2026

IM/s Swastik Eco Cool Vs M/s Bhalla|
Enterprises (Formerly M/s Ashoka,
[Enterprises)

|Anirudh
Jamwal(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

11-02-2026

IPREM KUMAR Vs MOHAN LAL

DEV PRAKASH|
[PACHAURI(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL

11-02-2026

PIRAMAL FINANCE LIMITED Vs
Sharad Balasaheb Gadakh

RAJESH
JANGRA(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

12-02-2026

PARMOD GUPTA Vs RAJIVSUBHASH

IMIGLANI

CHAWLA(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL
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S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

13-02-2026

OFPETITIONER NAME
RESPONDENT NAME

ZED ASSOCIATES PVT LTD
THROUGH ITS DIRECTOR Vs
TEJPAL YADAV

VSADVOCATE

Rakesh
Burman(P),

ADVOCATE
MOBILE
NUMBER

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

ADVOCATE EMAILDATE OF E-
ID FILING

13-02-2026

IAXIS BANK LTD Vs ARTI 1244

IMAYANK
IMAHAJAN(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

13-02-2026

IAXIS BANK LTD Vs SHAHJAD 3221

IMAYANK
IMAHAJAN(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

13-02-2026

IAXIS BANK LTD Vs BHOOPESH
GARG 6690

IMAYANK
IMAHAJAN(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

13-02-2026

KUMAR 4704

IAXIS BANK LTD Vs SOMENDRAMAYANK

MAHAJAN(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL

16-02-2026

INDUSTRIES

AHN GLOBAL LLP Vs GSAGaurav

Chaudhary(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

16-02-2026

M/S ASHWMEGH SPICES PVT LTD
Vs UMESH MANEK

JYOTI
IADVOCATE(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL
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S.NO COURT DISTRICT COURT ROOM CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME
RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

16-02-2026 AXIS BANK LTD Vs ATA MOHDMAYANK INOT
4339 MAHAJAN(P), MENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL
16-02-2026 AXIS BANK LTD VSMAYANK INOT
INARENDRAPAL SINGH 0604 MAHAJAN(P), MENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL
16-02-2026 PIRAMAL FINANCE LIMITED VSRAJESH INOT
J1JO POULOSE JANGRA(P), |[MENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL
16-02-2026 PIRAMAL FINANCE LIMITED VSRAJESH INOT
DANISH NISAR JANGRA(P), |MENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL
16-02-2026 PUNJAB  NATIONAL  BANKVISHWA INOT
THROUGH AR ANKESH KUMARRANJAN MENTIONED AS
MANAGER Vs RAHUL KUMARKUMAR(P), [SINGLE PAGE IS
PROPRIETOR OF MAA DURGA RECIEVED
CONFECTIONARY THROUGH MAIL
16-02-2026 PUNJAB NATIONAL BANK VsVISHWA INOT
PRIYA DEVI RANJAN MENTIONED AS
KUMAR(P), [SINGLE PAGE IS
RECIEVED
THROUGH MAIL
16-02-2026 [AXIS BANK LTD Vs MITLESH 2659 MAYANK INOT
MAHAJAN(P), MENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL
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S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

16-02-2026 IAXIS BANK LTD Vs JITENDERMAYANK INOT
KUMAR 3871 IMAHAJAN(P), MENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL
16-02-2026 PUNJAB NATIONAL BANKVISHWA INOT
MTHROUGH AR ANKESH KUMARRANJAN IMENTIONED AS
IMANAGER Vs AARTIT KUMAR(P), SINGLE PAGE IS
RECIEVED
MHROUGH MAIL
17-02-2026 M/S JENITH FLEXIBLE PVT LTDAmit Tanwar(P),NOT
Vs M/S R N FOODS AND IMENTIONED AS
BEVERAGES SINGLE PAGE IS
RECIEVED
THROUGH MAIL
17-02-2026 IAXIS BANK LTD Vs SUJOY GUPTA [Rahul INOT

Chauhan(P), IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

18-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH INOT

Shrikishan Bhura Ram JANGRA(P), IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

18-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH INOT

Sandeep Kumar Yadav JANGRA(P), |MENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

18-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH INOT

[Prabheesh Kt JANGRA(P), |MENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL
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S.NO COURT DISTRICT COURT ROOM CASE TYPE

CASE NUMBER

DATE
REGISTRATION

18-02-2026

OFPETITIONER

NAME
RESPONDENT NAME

PIRAMAL FINANCE LIMITED Vs
BIJOY N B

VSADVOCATE

RAJESH
JANGRA(P),

ADVOCATE
MOBILE
NUMBER

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

ADVOCATE EMAILDATE OF E-
ID FILING

18-02-2026

Jitendra Singh

PIRAMAL FINANCE LIMITED VsRAJESH

JANGRA(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

18-02-2026

PIRAMAL FINANCE LIMITED Vs
Joginder Kumar

RAJESH
JANGRA(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

18-02-2026

PIRAMAL FINANCE LIMITED Vs
IMohd Munawwar

RAJESH
JANGRA(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

18-02-2026

2865

IAXIS BANK LTD Vs BIMLA DEVIMAYANK

MAHAJAN(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL

18-02-2026

SINGH 2394

AXIS BANK LTD Vs SURENDRAMAYANK

IMAHAJAN(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

18-02-2026

IAXIS BANK LTD Vs REKHA SINGH
6212

IMAYANK
IMAHAJAN(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL
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S.NO COURT

DISTRICT COURT ROOM CASE NUMBER

DATE
REGISTRATION

18-02-2026

OFPETITIONER
RESPONDENT

IAXIS BANK
KUMAR 4420

NAME
NAME

LTD Vs AMNESH

VSADVOCATE

IMAYANK
MAHAJAN(P),

ADVOCATE
MOBILE
NUMBER

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

ADVOCATE EMAILDATE OF E-
ID FILING

18-02-2026

IAXIS BANK LTD Vs NANHEN 5827

IMAYANK
IMAHAJAN(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

18-02-2026

IAXIS BANK
IKUMAR 7841

LTD Vs MUKESH

IMAYANK
IMAHAJAN(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

18-02-2026

AXIS BANK
KUMAR 6447

LTD Vs RAKESH

IMAYANK
IMAHAJAN(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

18-02-2026

IAXIS BANK LTD Vs SONU 7768

IMAYANK
MAHAJAN(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL

18-02-2026

AXIS BANK
TEWATIA 0259

LTD Vs TARUN

IMAYANK
IMAHAJAN(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

18-02-2026

7656

IAXIS BANK LTD Vs RAVI KUMAR|

IMAYANK
IMAHAJAN(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL
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S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

19-02-2026 IMR SANJEEV TANEJA Vs ASLAM Amit Kumar(P), NOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

19-02-2026 PIRAMAL FINANCE LIMITED VsRAJESH INOT
Santhosh E JANGRA(P), |MENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

19-02-2026 IAXIS BANK LTD Vs SAHIL MALIKMAYANK INOT
0794 IMAHAJAN(P), MENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

20-02-2026 KOGTA FINANCIAL INDIAAbhishek INOT
ILIMITED Vs PRAVEEN KUMAR Kaushik(P), IMENTIONED AS
SINGLE PAGE IS
RECIEVED

MHROUGH MAIL

20-02-2026 KOGTA FINANCIAL INDIAAbhishek INOT
LIMITED Vs RAJESH KUMAR Kaushik(P), IMENTIONED AS
SINGLE PAGE IS
RECIEVED

[THROUGH MAIL

20-02-2026 BANK OF MAHARASHTRA VsSHAILESH INOT

RAVINDER KUMAR(P), IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

20-02-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT

INDIA LTD Vs RAMRATAN SINGH JANGRA(P), |MENTIONED AS
SINGLE PAGE
RECIEVED
THROUGH MAIL
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S.NO COURT DISTRICT COURT ROOM CASE TYPE

CASE NUMBER

DATE
REGISTRATION

20-02-2026

OFPETITIONER

NAME
RESPONDENT NAME

INDIA LTD Vs KRISHAN MURARI

TOYOTA FINANCIAL SERVICES

VSADVOCATE

RAJESH
JANGRA(P),

ADVOCATE
MOBILE
NUMBER

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

ADVOCATE EMAILDATE OF E-
ID FILING

20-02-2026

INDIA LTD Vs ARJUN GURJAR

TOYOTA FINANCIAL SERVICESRAJESH

JANGRA(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

20-02-2026

LTD Vs
DANDEKAR

ANIKET

TOYOTA FINANCE SERVICE INDIARAJESH
ARJUNJANGRA(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

20-02-2026

INDIA LTD Vs ANOOP SINGH

TOYOTA FINANCIAL SERVICESRAJESH

JANGRA(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

20-02-2026

INDIA LTD Vs ABHISHEK GUPTA

MTOYOTA FINANCIAL SERVICESRAJESH

JANGRA(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL

20-02-2026

PIRAMAL FINANCE LIMITED Vs
VIKKI THAKKAR

RAJESH
JANGRA(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

20-02-2026

PIRAMAL FINANCE LIMITED Vs
SURAJ SUDHIR GOGAR

RAJESH
JANGRA(P),

INOT
IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL
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S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

20-02-2026 TOYOTA FINANCE SERVICE INDIARAJESH INOT
LTD Vs RAMCHANDRA SONUJANGRA(P), IMENTIONED AS
SONAWANE SINGLE PAGE IS
RECIEVED
THROUGH MAIL
20-02-2026 TOYOTA FINANCE SERVICE INDIARAJESH INOT
ILTD Vs NEERAJ PATEL JANGRA(P), IMENTIONED AS
SINGLE PAGE IS
RECIEVED
MHROUGH MAIL
20-02-2026 TOYOTA FINANCE SERVICE INDIARAJESH INOT
ILTD Vs USHA BAI JANGRA(P), IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL
21-02-2026 M S ATUL CHEMICALS Vs ORISON|Abhishek INOT
IPLASTIC PRIVATE LTD Jain(P), IMENTIONED AS
SINGLE PAGE IS
RECIEVED
MHROUGH MAIL
21-02-2026 SHRI SAI PAPER Vs SHIVAMADV INOT
LABELS HIMANSHI IMENTIONED AS
BHARDWAJ(P),SINGLE PAGE IS
RECIEVED
THROUGH MAIL
21-02-2026 MTOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs MAITRI TOURS ANDJANGRA(P), IMENTIONED AS
TRAVELS SINGLE PAGE IS
RECIEVED
THROUGH MAIL
21-02-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs GAJANAN VIJAYJANGRA(P), IMENTIONED AS
WAKLE SINGLE PAGE IS
RECIEVED
MTHROUGH MAIL
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S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

ABHISHEK JAIN Vs SHIVAMPurnima INOT
IBAJPAI Jain(P), IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

23-02-2026

23-02-2026 MR NEETU SHARMA Vs MS SONAAMAN INOT

GOLD AGROCHEM PVT LTD SHARMA(P), [MENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

23-02-2026 INEW SINGHLA PLASTIC Vs S SNARENDER [NOT

IPRINTERS KUMAR(P), IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

24-02-2026 MTOYOTA FINANCIAL SERVICESRAJESH INOT

INDIA LTD Vs LAXMI RENT A CAR JANGRA(P), |[MENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

24-02-2026 MTOYOTA FINANCIAL SERVICESRAJESH INOT

INDIA LTD Vs HAFIZ SAYED ALI JANGRA(P), |MENTIONED AS
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL

24-02-2026 K P RANA Vs DELHIRAHUL INOT
DEVELOPMENT AUTHORITY MALHOTRA(P),MENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL

24-02-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT

INDIA LTD Vs AFTAB ALAMJANGRA(P), |MENTIONED AS
TRAQUI SINGLE PAGE IS
RECIEVED
THROUGH MAIL
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24-02-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs SOURABHJANGRA(P), IMENTIONED AS
IDAYANAND DADAMODE SINGLE PAGE IS
RECIEVED
THROUGH MAIL
24-02-2026 MTOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs R S TOURS ANDJANGRA(P), IMENTIONED AS
TRAVELS SINGLE PAGE IS
RECIEVED
THROUGH MAIL
24-02-2026 GL SHOW INTERNATIONALAmarjeet Rai(P),NOT
YHROUGH ITS SPA SHIVANSH IMENTIONED AS
GUPTA Vs MS GEETANJALI SINGLE PAGE IS
INDUSTRIES THROUGH ITS RECIEVED
IPROPRIETOR GEETA CHHIKARA THROUGH MAIL
24-02-2026 STATE BANK OF INDIA VsACHAL INOT
IKAMLESH KESHAV IMENTIONED AS
RAJGOPAL(P), [SINGLE PAGE IS
RECIEVED
THROUGH MAIL
25-02-2026 SHIV FIBRES PVT LTD THROUGHJAGRITI INOT
ITS AR MR PAWAN GOEL Vs AMITJAIN(P), IMENTIONED AS
IMADAN PROP OF M/S FAN PACK| SINGLE PAGE IS
INDIA RECIEVED
THROUGH MAIL
25-02-2026 RAMESH BANSAL MS LUPINJAGRITI INOT
ICROP SCIENCE INDIA THROUGHWJAIN(P), IMENTIONED AS
ITS AR MR IRSHAD Vs GAURAYV| SINGLE PAGE IS
KANSAL PROP OF M/S KANSAL RECIEVED
IPESTICIDES THROUGH MAIL
25-02-2026 Ahata  Industries Vs  RoyalSachin INOT

[Equipment Company

Mittal(P),

IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL
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NUMBER

25-02-2026 MTOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs RAM KUMARJANGRA(P), |MENTIONED AS
SHARMA SINGLE PAGE IS
RECIEVED
THROUGH MAIL
25-02-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs SURAJ NARAYANJANGRA(P), |MENTIONED AS
THORAT SINGLE PAGE IS
RECIEVED
THROUGH MAIL
26-02-2026 SHRIRAM FINANCE SERVICESANURAG INOT
INDIA LTD Vs SARABJIT SINGH MISHRA(P), |MENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL
26-02-2026 SHRIRAM FINANCE LTD Vs YasarANURAG INOT
Hussain Qureshi IMISHRA(P), |MENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL
26-02-2026 SHRIRAM FINANCE INDIA LTD VSANURAG INOT
Manju Pahadiya IMISHRA(P), |[MENTIONED AS
SINGLE PAGE IS
RECIEVED
[THROUGH MAIL
26-02-2026 PIRAMAL FINANCE LTD VsANANJAY INOT
Prikshat Sharma SINGH(P), IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL
26-02-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs GAIKAWADJANGRA(P), |MENTIONED AS
IAKSHAY SHASHIKANT SINGLE PAGE IS
RECIEVED
THROUGH MAIL
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IMANAGER Vs MUKESH SINGH
PROPRIETOR MS NARUKA PAPER|
MART

27-02-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs IIS CAR RENT JANGRA(P), |MENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL
27-02-2026 MTOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs AVTAR SINGHJANGRA(P), |MENTIONED AS
BOPARAI SINGLE PAGE IS
RECIEVED
THROUGH MAIL
27-02-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs SUNNYJANGRA(P), |[MENTIONED AS
[ENTERPRISES SINGLE PAGE IS
RECIEVED
THROUGH MAIL
27-02-2026 MTOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs RUBI CHAYAL JANGRA(P), |[MENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL
27-02-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs BHARAT SINGHJANGRA(P), |MENTIONED AS
GURJAR SINGLE PAGE IS
RECIEVED
THROUGH MAIL
27-02-2026 TOYOTA FINANCIAL SERVICESRAJESH INOT
INDIA LTD Vs HARI OM YADAV  JANGRA(P), |MENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL
27-02-2026 PUNJAB NATIONAL BANKVISHWA INOT

THROUGH AR ANKESH KUMARRANJAN

KUMAR(P),

IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL
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TIEUP PVT LTD.

IASSOCIATES

27-02-2026 lkanishq flour mills ors Vs shiv shaktiMayank INOT
trading co Singhal(P), IMENTIONED AS
SINGLE PAGE IS
RECIEVED
THROUGH MAIL
28-02-2026 M/S VISHWANATH AND INOT
ICOMPANY Vs M/S RAJ| IMENTIONED AS
INDUSTRIES SINGLE PAGE IS
RECIEVED
THROUGH MAIL
47 SH. RAJ KUMAR,SOUTH- 603 ICommercial Suit ICS COMM. 63/2026 02.02.2026 IM/S QUICKSHIP GLOBALMERIDIAN 87509098800 meridianattorneys@g[29.01.2026
IDISTRICT WEST EXPRESS PVT. LTD. VS M/SATTORNEYS mail.com
(COMMERCIAL GOLDEN INTERNATIONAL
ICOURT-01 SERVICES
603 ICommercial Suit ICS COMM. 64/2026 04.02.2026 JAI PRAKASH VS HAICHENG VIVOADV 0810616615 brijenderdhull@gmai 02.02.2026
IMOBILE PVT LTD BRIJENDER l.com
SINGH DULL
603 Commercial Suit CS COMM. 70/2026 05.02.2026 UBI VS DEEPAK ELECTRICALS  JITENDRA 9810197621 jitendergargadv@gm [02.02.2026
GARG ail.com
603 ICommercial Suit CS COMM. 73/2026 07.02.2026 M/S  SHIV ~ SHAKTI FOODSADV NC9999926425 ajayvatsi3@gmail.co [05.02.2026
PRODUCTS VS M/S INDOSPIRITSHARMA m
BARS PVT LTD
603 Commercial Suit ICS COMM. 76/2026 09.02.2026 PERFECT CONNECT LOGISTICSJITENDER 0818138452 adv.jeet@gmail.com [04.02.2026
PVT LTD. VS S. N. LOGISTICS PANDEY
603 ICommercial Suit CS COMM. 79/2026 11.02.2026 PUMA SE VS ASHOK KUMAR GAUTAM 9999306881 education.legal@outl [09.02.2026
BHASIN ook.com
603 ICommercial Suit CS COMM. 80/2026 11.02.2026 PROZO INTEGRATED LOGISTICSPRANAV GADI (9711161488 p.gadi@ghalawyers.c |09.02.2026
PVT LTD. VS SAFILO INDIA PVT om
LTD
603 ICommercial Suit CS COMM. 90/2026 16.02.2026 PEE PEE MANUFACTURING CO.VISHAL GARG (9810171302 11.02.2026
IPVT. LTD. VS RAJKUMARI
603 ICommercial Suit ICS COMM. 92/2026 17.02.2026 IYASHPAL SAROHA VS FASTTRACKIKATHPALIA  [9818290355 DEEPTIKATHPALIA [04.02.2026

@REDIFFMAIL.CO
M
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603 Commercial Suit CS COMM. 94/2026 18.02.2026 JAMMU & KASHMIR BANK LTD.|UZMA ASHRAJ (9953459952 RAUZLEGAL@GMAI|{13.02.2026
VS KALPANA THAKUR L.COM
603 Commercial Suit CS COMM. 100/2026 19.02.2026 ROAD TO RECOMMENDATION VSALOK SAXENA [98114141931 LAW.ALOKSAXENA [18.02.2026
ROAD 2 RECOMMENDATION @GMAIL.COM
603 ICommercial Suit CS COMM. 103/2026 20.02.2026 SITARAM TRADERS VS SKADV AKSHAY|8800646738 IDUTT.AKSHAY88@ [18.02.2026
I[ENTERPRISES SHARMA GMAIL.COM
603 Commercial Suit CS COMM. 104/2026 21.02.2026 M/S AL QUDDUS AGROS (OPC)ADV SANA(0818053386 IANSARI_RBS@YAH [19.01.2026
PVT LTD Vs TEESA FOOD EXPORT ANSARI 00.COM
603 ICommercial Suit ICS COMM. 105/2026 21.02.2026 SPIGEN INDIA PVT LTD VSGAUTAM 9999306881 [EDUCATION.legal@ [19.02.2026
IDELAIR BHASIN outlook.com
603 ICommercial Suit ICS COMM. 110/2026 27.02.2026 SAMSONITE IP HOLDINGS VSGAUTAM 9999306881 [EDUCATION.legal@ [25.02.2026
IASHOK KUMAR BHASIN outlook.com
603 PETITION U/S 9 OMP(I) COMM. 560/2026  [02.02.2026 IAXIS BANK LTD. VS UJAIR IAMIT KUMAR (8860939556 amitkumar.294@redi[31.12.2025
ffmail.com
603 IPETITION U/S 9 (OMP(I) COMM. 561/2026 02.02.2026 IAXIS BANK LTD. VS SONU IAMIT KUMAR (8860939556 amitkumar.294@redi|31.12.2025
ffmail.com
603 PETITION U/S 9 OMP(I) COMM. 562/2026  [02.02.2026 IAXIS BANK LTD. VS SHARDA IAMIT KUMAR (8860939556 amitkumar.294@redi[31.12.2025
ffmail.com
603 IPETITION U/S 9 OMP(I) COMM. 564/2026 [02.02.2026 IAXIS BANK LTD. VS RAJEEVAMIT KUMAR (8860939556 amitkumar.294@redi|31.12.2025
SHARMA fffmail.com
603 PETITION U/S 9 OMP(I) COMM. 566/2026  |02.02.2026 TOYOTA FINANCIAL SERVICESASHOK 0013493108 advocateashok1@gmaj09.01.2026
INDIA LIMITED VS GIRDHARIKUMAR il.com
LAL SHARMA
603 IPETITION U/S 9 OMP(I) COMM. 567/2026  [02.02.2026 TOYOTA FINANCIAL SERVICESASHOK 9013493108 ladvocateashok1@gmal09.01.2026
INDIA LIMITED VS DEEPAKKUMAR il.com
KUMAR
603 PETITION U/S 9 OMP(I) COMM. 567/2026  [|02.02.2026 TOYOTA FINANCIAL SERVICESASHOK 9013493108 ladvocateashok1@gmal09.01.2026
INDIA LIMITED VS MD ALAM KUMAR il.com




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

603 IPETITION U/S 9 OMP(I) COMM. 569/2026  [02.02.2026 MTOYOTA FINANCIAL SERVICESASHOK 0013493108 advocateashok1@gmal09.01.2026
INDIA LIMITED VS PUSHPENDRAKUMAR il.com
SINGH

603 PETITION U/S 9 OMP(I) COMM. 599/2026  |03.02.2026 MOYOTA FINANCIAL SERVICESASHOK 0013493108 advocateashok1@gmal28.01.2026
INDIA LIMITED VS SHALINIKUMAR il.com
SINGH

603 PETITION U/S 9 OMP(I) COMM. 601/2026  [03.02.2026 MOYOTA FINANCIAL SERVICESASHOK 9013493108 advocateashok1@gmal09.01.2026
INDIA LIMITED VS VIVEKKUMAR il.com
KHUSHWAHA

603 PETITION U/S 9 OMP(I) COMM. 602/2026 [03.02.2026 MOYOTA FINANCIAL SERVICESASHOK 0013493108 ladvocateashok1@gmal08.01.2026
INDIA LIMITED VS BHUSHANKUMAR il.com
RAM

603 IPETITION U/S 9 OMP(I) COMM. 603/2026 [03.02.2026 MOYOTA FINANCIAL SERVICESASHOK 0013493108 advocateashok1@gmal08.01.2026
INDIA LIMITED VS NANGADEKUMAR il.com
SANGRAM RAJESH

603 PETITION U/S 9 OMP(I) COMM. 604/2026 [03.02.2026 IAXIS BANK LTD. VS SUNILAMIT KUMAR [8860939556 amitkumar.294@redi|31.12.2025
KUMAR ffmail.com

603 PETITION U/S 9 OMP(I) COMM. 605/2026 [03.02.2026 IAXIS BANK LTD. VS SHUBHAMAMIT KUMAR (8860939556 amitkumar.294@redi[31.12.2025
GARG fffmail.com

603 IPETITION U/S 9 OMP(I) COMM. 606/2026 [03.02.2026 IAXIS BANK LTD. VS HARNAMAMIT KUMAR (8860939556 amitkumar.294@redi|31.12.2025
SINGH ffmail.com

603 PETITION U/S 9 OMP(I) COMM. 607/2026 [03.02.2026 IAXIS BANK LTD. VS ANUJAMIT KUMAR (8860939556 amitkumar.294@redi[31.12.2025
CHAUHAN fffmail.com

603 IPETITION U/S 9 OMP(I) COMM. 609/2026 |04.02.2026 IAXIS BANK LTD. VS FARUKHAMIT KUMAR (8860939556 amitkumar.294@redi|03.01.2026
SHEKH fffmail.com

603 PETITION U/S 9 OMP(I) COMM. 610/2026  |04.02.2026 IJAXIS BANK LTD. VS DEL CHAND |AMIT KUMAR [8860939556 amitkumar.294@redi(03.01.2026

ffmail.com
603 IPETITION U/S 9 OMP(I) COMM. 611/2026 04.02.2026 IAXIS BANK LTD. VS VIVEK YADAV AMIT KUMAR (8860939556 amitkumar.294@redi|03.01.2026
fffmail.com

603 PETITION U/S 9 OMP(I) COMM. 612/2026  |04.02.2026 TOYOTA FINANCIAL SERVICESASHOK 9013493108 advocateashoki1@gmal21.01.2026
INDIA LIMITED VS GURUKUMAR il.com
SHARAN CHHABRA
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603 IPETITION U/S 9 OMP(I) COMM. 613/2026  |04.02.2026 MTOYOTA FINANCIAL SERVICESASHOK 0013493108 advocateashok1@gmal21.01.2026
INDIA LIMITED VS SHIVAJIKUMAR il.com
INIVRUTTI NAIK

603 PETITION U/S 9 OMP(I) COMM. 614/2026  |04.02.2026 MOYOTA FINANCIAL SERVICESASHOK 0013493108 advocateashok1@gmal21.01.2026
INDIA LIMITED VS TANVIKUMAR il.com
PAWAN SANAP

603 PETITION U/S 9 OMP(I) COMM. 649/2026  [05.02.2026 MOYOTA FINANCIAL SERVICESASHOK 9013493108 advocateashok1@gmal31.01.2026
INDIA LIMITED VS THAKURKUMAR il.com
HITESH

603 PETITION U/S 9 OMP(I) COMM. 650/2026 [05.02.2026 MOYOTA FINANCIAL SERVICESASHOK 0013493108 advocateashok1@gmal28.01.2026
INDIA LIMITED VS PARWATI S KUMAR il.com

603 IPETITION U/S 9 OMP(I) COMM. 651/2026  [05.02.2026 IAXIS BANK LTD. VS HARNAMAMIT KUMAR (8860939556 amitkumar.294@redi[20.01.2026
SINGH ffmail.com

603 PETITION U/S 9 OMP(I) COMM. 652/2026  [05.02.2026 IAXTS BANK LTD. VS DEENU KHANAMIT KUMAR [8860939556 amitkumar.294@redi[20.01.2026

ffmail.com

603 PETITION U/S 9 OMP(I) COMM. 653/2026  [05.02.2026 M/S KOTAK MAHINDRA BANKRAVI 9911883595 associatesrsgargli@g [03.02.2026
ILTD VS JAYBIR SHANKAR mail.com

603 IPETITION U/S 9 OMP(I) COMM. 654/2026  [05.02.2026 M/S KOTAK MAHINDRA BANKRAVI 9911883595 associatesrsgargi@g [03.02.2026
LTD VS DEEPAK SHANKAR mail.com

603 PETITION U/S 9 OMP(I) COMM. 655/2026  [05.02.2026 M/S KOTAK MAHINDRA BANKRAVI 9911883595 associatesrsgarg1@g (03.02.2026
LTD VS SAKIR SHANKAR mail.com

603 IPETITION U/S 9 OMP(I) COMM. 674/2026 |06.02.2026 IAXIS BANK LTD. VS BACHCHAAMIT KUMAR (8860939556 amitkumar.294@redi|03.02.2026
LAL YADAV fffmail.com

603 PETITION U/S 9 OMP(I) COMM. 675/2026  |06.02.2026 IJAXIS BANK LTD. VS AMIR KHAN AMIT KUMAR [8860939556 amitkumar.294@redi[31.12.2025

ffmail.com

603 IPETITION U/S 9 OMP(I) COMM. 676/2026 [06.02.2026 IAXIS BANK LTD. VS PRADEEPAMIT KUMAR [8860939556 amitkumar.294@redi|31.12.2025
KUMAR fffmail.com

603 PETITION U/S 9 OMP(I) COMM. 677/2026  |06.02.2026 M/S KOTAK MAHINDRA BANKRAVI 9911883595 lassociatesrsgargi@g |03.02.2026
LTD VS ANIL SHANKAR mail.com




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

603 IPETITION U/S 9 OMP(I) COMM. 678/2025 [06.02.2026 M/S KOTAK MAHINDRA BANK 0911883595 associatesrsgargi@g (03.02.2026
ILTD VS BHOLA SINGH SHANKAR mail.com

603 PETITION U/S 9 OMP(I) COMM. 679/2026 |06.02.2026 IM/S KOTAK MAHINDRA BANKRAVI 0911883595 associatesrsgargi@g [03.02.2026
ILTD VS GOVINDA SHANKAR mail.com

603 IPETITION U/S 9 OMP(I) COMM. 680/2026 [06.02.2026 M/S KOTAK MAHINDRA BANKRAVI 0911883595 associatesrsgargi@g (03.02.2026
LTD VS RAHUL SHANKAR mail.com

603 PETITION U/S 9 OMP(I) COMM. 693/2026  [10.02.2026 IM/S CHOLAMANDALAMRAVI 0911883595 associatesrsgargi@g [08.02.2026
INVESTMENT AND FINANCE CO.SHANKAR mail.com
ILTD VS SUMIT Parasar

603 IPETITION U/S 9 OMP(I) COMM. 694/2025 [10.02.2026 M/S KOTAK MAHINDRA BANKRAVI 0911883595 associatesrsgargi@g (06.02.2026
ILTD VS VIKRAM RAMESH KUMAR SHANKAR mail.com

603 PETITION U/S 9 OMP(I) COMM. 695/2026  [10.02.2026 M/S CHOLAMANDALAMRAVI 9911883595 associatesrsgargi@g (08.02.2026
INVESTMENT AND FINANCE CO.SHANKAR mail.com
ILTD VS SANJAY

603 PETITION U/S 9 OMP(I) COMM. 696/2026  [10.02.2026 M/S KOTAK MAHINDRA BANKRAVI 9911883595 associatesrsgargi@g (04.02.2026
ILTD VS ALIJAN SHANKAR mail.com

603 IPETITION U/S 9 OMP(I) COMM. 697/2026  [10.02.2026 M/S KOTAK MAHINDRA BANKRAVI 9911883595 associatesrsgargi@g (04.02.2026
LTD VS RAHUL KUMAR JHA SHANKAR mail.com

603 PETITION U/S 9 OMP(I) COMM. 698/2026 [10.02.2026 M/S KOTAK MAHINDRA BANKRAVI 0911883595 associatesrsgargl1@g (04.02.2026
ILTD VS VIRENDER KHATRI SHANKAR mail.com

603 IPETITION U/S 9 OMP(I) COMM. 723/2025  [11.02.2026 M/S CHOLAMANDALAMRAVI 9911883595 associatesrsgargi@g (08.02.2026
INVESTMENT AND FINANCE CO.SHANKAR mail.com
LTD VS RAM KUMAR

603 PETITION U/S 9 OMP(I) COMM. 724/2025  [11.02.2026 M/S CHOLAMANDALAM[RAVI 0911883595 associatesrsgargl@g (08.02.2026
INVESTMENT AND FINANCE CO.SHANKAR mail.com
LTD VS SATYAPAL B

603 IPETITION U/S 9 OMP(I) COMM. 725/2026  [11.02.2026 IM/S CHOLAMANDALAMRAVI 9911883595 associatesrsgargi@g |08.02.2026
INVESTMENT AND FINANCE CO.SHANKAR mail.com
LTD VS MALKHAN SINGH

603 PETITION U/S 9 OMP(I) COMM. 726/2026  [11.02.2026 AXIS BANK LTD. VS  HARSHAMIT KUMAR [8860939556 amitkumar.294@redi|27.01.2026
GAUTAM ffmail.com
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603 IPETITION U/S 9 OMP(I) COMM. 727/2026  [11.02.2026 IAXIS BANK LTD. VS SANDEEPAMIT KUMAR (8860939556 amitkumar.294@redi[27.01.2026
KUMAR fffmail.com

603 PETITION U/S 9 OMP(I) COMM. 729/2026  [11.02.2026 MOYOTA FINANCIAL SERVICESASHOK 0013493108 advocateashok1@gmal03.02.2026
INDIA LIMITED VS INDERPALKUMAR il.com
YADAV

603 PETITION U/S 9 OMP(I) COMM. 730/2026  [11.02.2026 MOYOTA FINANCIAL SERVICESASHOK 9013493108 advocateashok1@gmal03.02.2026
INDIA LIMITED VS NEERAJKUMAR il.com
KUMAR"®

603 PETITION U/S 9 OMP(I) COMM. 743/2026  [12.02.2026 IAXIS BANK LTD. VS NARESHAMIT KUMAR [8860939556 amitkumar.294@redi[27.01.2026
INARWANTI ffmail.com

603 IPETITION U/S 9 OMP(I) COMM. 744/2026  [12.02.2026 IAXIS BANK LTD. VS GOVINDAMIT KUMAR (8860939556 amitkumar.294@redi[27.01.2026
SINGH SOLUTION PVT LTD ffmail.com

603 PETITION U/S 9 OMP(I) COMM. 745/2026  [12.02.2026 M/S CHOLAMANDALAMRAVI 9911883595 associatesrsgargi@g (08.02.2026
INVESTMENT AND FINANCE CO.SHANKAR mail.com
LTD VS RAVI GIRI

603 PETITION U/S 9 OMP(I) COMM. 746/2026  [12.02.2026 M/S CHOLAMANDALAMRAVI 9911883595 associatesrsgargi@g (07.02.2026
INVESTMENT AND FINANCE CO.SHANKAR mail.com
LTD VS VINOD VERMA

603 IPETITION U/S 9 OMP(I) COMM. 747/2026  [12.02.2026 TOYOTA FINANCIAL SERVICESASHOK 9013493108 advocateashok1@gmal03.02.2026
INDIA LIMITED VS KAMLESHKUMAR il.com
KUMARI

603 PETITION U/S 9 OMP(I) COMM. 796/2026  [13.02.2026 M/S CHOLAMANDALAMRAVI 9911883595 associatesrsgarg1@g [10.02.2026
INVESTMENT AND FINANCE CO.SHANKAR mail.com
LTD VS ASHISH HOODA

603 IPETITION U/S 9 OMP(I) COMM. 797/2026  [13.02.2026 M/S CHOLAMANDALAMRAVI 9911883595 associatesrsgarg1@g [10.02.2026
INVESTMENT AND FINANCE CO.SHANKAR mail.com
LTD VS MANNAVAR J

603 PETITION U/S 9 OMP(I) COMM. 798/2026  [13.02.2026 IAXIS BANK LTD. VS BABLI IAMIT KUMAR (8860939556 amitkumar.294@redi[27.01.2026

ffmail.com

603 IPETITION U/S 9 OMP(I) COMM. 799/2026  [13.02.2026 IAXIS BANK LTD. VS KULDEEPAMIT KUMAR [8860939556 amitkumar.294@redi|27.01.2026
SINGH fffmail.com

603 PETITION U/S 9 IOMP(I) COMM. 800/2026 [13.02.2026 TOYOTA FINANCIAL SERVICESASHOK 9013493108 advocateashok1@gmal03.02.2026
INDIA LIMITED VS CHAHATKUMAR il.com
IDHINGRA
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603 IPETITION U/S 9 OMP(I) COMM. 801/2026  [13.02.2026 MTOYOTA FINANCIAL SERVICESASHOK 0013493108 advocateashok1@gmal03.02.2026
INDIA LIMITED VS BHAWNAKUMAR il.com
BHARTI
603 PETITION U/S 9 IOMP(I) COMM. 804/2026 [16.02.2026 MOYOTA FINANCIAL SERVICESASHOK 0013493108 advocateashok1@gmal03.02.2026
INDIA LIMITED VS KARAN SINGHKUMAR il.com
603 IPETITION U/S 9 OMP(I) COMM. 805/2026  [16.02.2026 MTOYOTA FINANCIAL SERVICESASHOK 0013493108 advocateashok1@gmalo4.02.2026
INDIA LIMITED VS DALVANIKUMAR il.com
IASTFBHAI KASAMBHAI
603 PETITION U/S 9 IOMP(I) COMM. 806/2026 [16.02.2026 MOYOTA FINANCIAL SERVICESASHOK 0013493108 advocateashok1@gmal04.02.2026
INDIA LIMITED VS PADMESH JKUMAR il.com
PATEL
603 IPETITION U/S 9 OMP(I) COMM. 803/2026 [16.02.2026 IAXIS BANK LTD. VS SANDEEP IAMIT KUMAR (8860939556 amitkumar.294@redi[27.01.2026
ffmail.com
603 PETITION U/S 9 OMP(I) COMM. 826/2026  [17.02.2026 IAXIS BANK LTD. VS HIMANSHUAMIT KUMAR [8860939556 amitkumar.294@redi|11.02.2026
KEDAWAT ffmail.com
603 PETITION U/S 9 OMP(I) COMM. 825/2026  [17.02.2026 IAXIS BANK LTD. VS VIJAYAMIT KUMAR (8860939556 amitkumar.294@redi|11.02.2026
KUMAR ffmail.com
603 IPETITION U/S 9 OMP(I) COMM. 827/2026  [17.02.2026 IAXIS BANK LTD. VS RAVI SAINI | AMIT KUMAR (8860939556 amitkumar.294@redi|11.02.2026
ffmail.com
603 PETITION U/S 9 OMP(I) COMM. 832/2026  [18.02.2026 IAXIS BANK LTD. VS KHURSHIDAMIT KUMAR (8860939556 amitkumar.294@redi|11.02.2026
IAHMAD fffmail.com
603 IPETITION U/S 9 OMP(I) COMM. 833/2026 [18.02.2026 IAXIS BANK LTD. VS AJAY ATRI | AMIT KUMAR (8860939556 amitkumar.294@redi|11.02.2026
fffmail.com
603 PETITION U/S 9 OMP(I) COMM. 834/2026 [18.02.2026 IAXIS BANK LTD. VS MAHFOOZAMIT KUMAR [8860939556 amitkumar.294@redi(11.02.2026
IALAM ANSARI ffmail.com
603 IPETITION U/S 9 OMP(I) COMM. 835/2026  [18.02.2026 IDFC FIRST BANK LTD. VS |AMIT KUMAR (8860939556 amitkumar.294@redi(13.02.2026
VIRENDER SINGH fffmail.com
603 PETITION U/S 9 OMP(I) COMM 836/2026  [19.02.2026 IAXIS BANK LTD. VS KOMAL IAMIT KUMAR (8860939556 amitkumar.294@redi|11.02.2026
ffmail.com
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603 IPETITION U/S 9 OMP(I) COMM. 839/2026  [19.02.2026 IAXIS BANK LTD. VS UPDESHAMIT KUMAR (8860939556 amitkumar.294@redi 03.02.2026
SINGH BHADURIYA fffmail.com

603 PETITION U/S 9 OMP(I) COMM. 838/2026  [19.02.2026 IAXIS BANK LTD. VS DIPU KUMAR AMIT KUMAR (8860939556 amitkumar.294@redi03.02.2026

fffmail.com

603 IPETITION U/S 9 OMP(I) COMM. 837/2026  [19.02.2026 IDFC FIRST BANK LTD. VS JAMIT KUMAR (8860939556 amitkumar.294@redi[13.02.2026
SANTOS BHAGVANDIN fffmail.com

603 PETITION U/S 9 OMP(I) COMM. 863/2026 [20.02.2026 IAXIS BANK LTD. VS RAJESHAMIT KUMAR [8860939556 amitkumar.294@redi(11.02.2026
WARI ffmail.com

603 IPETITION U/S 9 OMP(I) COMM. 866/2026 [20.02.2026 M/S CHOLAMANDALAMRAVI 0911883595 associatesrsgarg1@g [16.02.2026
INVESTMENT AND FINANCE CO.SHANKAR mail.com
ILTD VS SONU KUMAR JHA

603 PETITION U/S 9 OMP(I) COMM. 865/2026  [20.02.2026 M/S CHOLAMANDALAMRAVI 9911883595 associatesrsgarg1@g [16.02.2026
INVESTMENT AND FINANCE CO.SHANKAR mail.com
LTD VS BIPIN KUMAR

603 PETITION U/S 9 OMP(I)COMM 864/2026 20.02.2026 M/S CHOLAMANDALAMRAVI 9911883595 associatesrsgarg1@g [16.02.2026
INVESTMENT AND FINANCE CO.SHANKAR mail.com
LTD VS RAM CRANE SERVICES

603 IPETITION U/S 9 OMP(I)COMM 935/2026 28.02.2026 IM/S CHOLAMANDALAMRAVI 9911883595 associatesrsgargi@g [26.02.2026
INVESTMENT AND FINANCE CO.SHANKAR mail.com
LTD VS PRABHU GOODS
ICARRIERS

603 PETITION U/S 9 OMP(I) COMM. 936/2026  [28.02.2026 M/S CHOLAMANDALAMRAVI 9911883595 associatesrsgarg1@g [25.02.2026
INVESTMENT AND FINANCE CO.SHANKAR mail.com
ILTD VS SUMAN S1

603 IPETITION U/S 9 OMP(I) COMM. 937/2026  [28.02.2026 MTOYOTA FINANCIAL SERVICESASHOK 9013493108 advocateashok1@gmal17.02.2026
INDIA LIMITED VS MD. DANISHKUMAR il.com
JAWED

603 PETITION U/S 9 OMP(I)COMM. 938/2026  [28.02.2026 TOYOTA FINANCIAL SERVICESASHOK 0013493108 advocateashok1@gmal(19.02.2026
INDIA LIMITED VS SATENDRAKUMAR il.com
IKUMAR JAIN

603 IPETITION U/S 9 OMP(I) COMMM.939/2026 [28.02.2026 IAXIS BANK LTD. VS USMAN IAMIT KUMAR (8860939556 amitkumar.294@redi|11.02.2026

fffmail.com

603 PETITION U/S 9 OMP(I) COMM 940/2026  [28.02.2026 IDFC FIRST BANK LTD. VS |AMIT KUMAR (8860939556 amitkumar.294@redi{13.02.2026

HAKMUDEEN ffmail.com
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603 IMISC APPLICATION IMISC DJ ADJ 208/2026 25.02.2026 RITA RIKH VS DR ARVINDADV. 9810808880 info@lallandassociate(18.02.2026
KUMAR GAUTAM IABHIMANYU s.com
LALL
603 [EXECUTION PETITION [EX. COMM.45/2026 12.02.2026 INDUSIND BANK LTD. VS NITESH [PANKAJ 0958732424 roy.pankaj@yahoo.co0(05.02.2026
KUMAR .in
603 EXECUTION PETITION EX. COMM.35/2026 06.02.2026 IPUNJAB NATIONAL BANK VS M/SSAURAV 0899331166 SAURAVBHASIN10 [06.02.2026
IDARAS OVERSEAS BHASIN @GMAIL.COM
603 [EXECUTION PETITION [EX. COMM.34/2026 06.02.2026 IPUNJAB NATIONAL BANK VS M/SSAURAV 0899331166 SAURAVBHASIN10 [05.02.2026
RITIK PRIYA BHASIN @GMAIL.COM
603 [EXECUTION PETITION [EX. COMM.30/2026 05.02.2026 I[EQUITAS SMALL FINANCE VS M/SARUN KUMAR9990151720 gloriouslawassociates [03.02.2026
IHARSH LOGISTICS SHARMA @gmail.com
603 [EXECUTION PETITION EX. COMM.41/2026 09.02.2026 IANH ENGINEERING SERVICESVIJENDRA 8860100517 advocate.sanjeevbhas |03.02.2026
PVT. LTD. VS SYSKA MITERR PVT.KUMAR kar@gmail.com
LTD.
603 IEXECUTION PETITION [EX. COMM.46/2026 13.02.2026 IAPPALON OVERSEAS VS S S MOTAKETAN MADAN983140021 ketanmadan@gmail.c12.02.2026
SINGH SENIOR  SECONDARY| om
MODEL SCHOOL JANAKPURI
603 [EXECUTION PETITION EX. COMM. 57 /2026 26.02.2026 YAKSHINI URBAN COOPEATIVEAARTI BANSAL[9971729922 19.01.2026
ISOCIETY LTD. VS DILBAG SINGH
48 SH. BALWANT RAISOUTH- 613 ICommercial OMP (I1)(COMM)/559/2026 [02-02-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 advocateashok.1@gm [28-01-2026
IBANSAL, DISTRICTWEST Suit INDIA LIMITED Vs DILIP KUMARBhardwaj(P), lail.com
JDUGE, SHUKLA 1633
ICOMMERCIAL
ICOURT-02 613 Commercial [ExCOMM - Award by 02-02-2026 Kotak Mahindra Bank Limited Vs/Arvind 0811317311 advoeatearvindgupta [08-01-2026
Suit IArb Comm/4/2026 GAURAV A Gupta(P), @gmail.eom
613 Commercial OMP (I)(COMM)/647/2026 [04-02-2026 IAXTS BANK LTD Vs SUNIL MOHANMAYANK 0873347330 mayamk_mahajanos [31-12-2025
Suit PASSI 1230 MAHAJAN @yahoo.com
613 Commercial OMP (I)(COMM)/648/2026 [04-02-2026 IAXIS BANK LTD Vs MEENU [MAYANK 0873347330 mayamk_mahajanos [02-02-2026
Suit MALHOTRA 6296 MAHAJAN @yahoo.com
613 Commercial OMP (COMM)/4/2026 04-02-2026 ISS Mota Singh Sr Sec Model SchoollAranya 8826235642 aranya.moulick@mo [16-01-2026
Suit Vs Appalon Overseas Moulick(P), ulicklawoffice.com
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613 ICommercial OMP (I)(COMM)/634/2026 [04-02-2026 IKOTAK MAHINDRA BANKRAVI 9958683230 associatesrsgarg2@g [20-01-2026
Suit ILIMITED Vs Rohit Singh SHANKAR mail.com
GARG
613 ICommercial OMP (I)(COMM)/635/2026 [04-02-2026 IAXIS BANK LTD Vs RAJEEV MAYANK 0873347330 mayamk_mahajanos [03-01-2026
Suit KUMAR 3807 MAHAJAN @yahoo.com
613 ICommercial OMP (I)(COMM)/637/2026 [04-02-2026 IAXIS BANK LTD Vs NAMAN |VARUN 7503464768 varuntyagii426@gmal03-01-2026
Suit GUPTA 9453 TYAGI(P), il.com
613 ICommercial OMP (I)(COMM)/636/2026 [04-02-2026 IAXIS BANK LTD Vs RAJESH [VARUN 7503464768 varuntyagii426 @gmaj|31-12-2025
Suit PALIWALI 3128 TYAGI(P), il.com
613 ICommercial IOMP (I1)(COMM)/646/2026 [04-02-2026 AXIS BANK LTD Vs RHYTHM [MAYANK 9873347330 mayamk_mahajanos [28-01-2026
Suit SETHI 0537 MAHAJAN @yahoo.com
613 Commercial OMP (I)(COMM)/664/2026 [05-02-2026 TOYOTA FINANCIAL SERVICESRahul 9013493108 ladvocateashok.1@gm [28-01-2026
Suit INDIA LIMITED Vs  JARIVBhardwaj(P), ail.com
KURESHI 1324
613 ICommercial IOMP (I)(COMM)/663/2026 [05-02-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 advocateashok.1@gm [07-01-2026
Suit INDIA LIMITED Vs AMARJITBhardwaj(P), lail.com
SINGH DHALIWAL 5241
613 Commercial IOMP (I)(COMM)/656/2026 [05-02-2026 TOYOTA FINANCIAL SERVICESRahul 9013493108 advocateashok.1@gm [08-01-2026
ISuit INDIA LIMITED Vs RAJ KUMARBhardwaj(P), ail.com
ISONTI 4442
613 ICommercial IOMP (I)(COMM)/657/2026 [05-02-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 advocateashok.1@gm [08-01-2026
Suit INDIA LIMITED Vs ASHOKABhardwaj(P), lail.com
ICONSTRUCTION CO 1999
613 ICommercial IOMP (I)(COMM)/658/2026 [05-02-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 advocateashok.1@gm [08-01-2026
Suit INDIA LIMITED Vs GAGANBhardwaj(P), ail.com
ROHILA 0626
613 Commercial OMP (I)(COMM)/659/2026 [05-02-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 advocateashok.1@gm [21-01-2026
Suit INDIA LIMITED Vs JASPAL SINGHBhardwaj(P), lail.com
6975
613 Commercial OMP (I)(COMM)/660/2026 [05-02-2026 MTOYOTA FINANCIAL SERVICESRahul 0013493108 advocateashok.1@gm [28-01-2026
Suit INDIA LIMITED Vs AMIR KHAN[Bhardwaj(P), lail.com
5990
613 Commercial OMP (I)(COMM)/662/2026 [05-02-2026 TOYOTA FINANCIAL SERVICESRahul 9013493108 advocateashok.1@gm [31-12-2025
Suit INDIA LIMITED Vs JASPREETBhardwaj(P), ail.com
KAUR 2690
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613 ICommercial IOMP (I)(COMM)/661/2026 [05-02-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 advocateashok.1@gm [31-01-2026
Suit INDIA LIMITED VsBhardwaj(P), ail.com
MUHAMMADALI AV 7292
613 ICommercial ICS (COMM)/69/2026 05-02-2026 QUICKSHIP GLOBAL EXPRESSMeridian 870998800 meridianattorneys@g[29-01-2026
Suit PVT LTD Vs SINGHAL EXPORTSAttorneys(P), mail.com
MHROUGH ITS PROPRIETOR MS
PRATIBHA SINGHAL
613 ICommercial ICS (COMM)/68/2026 05-02-2026 HARJEET SINGH Vs MPURSEamarendra 9260958246 globalvisionlawoffice [20-01-2026
Suit SERVICES PVT LTD kumar @gmail.com
dubey(P),
613 ICommercial OMP (I)(COMM)/670/2026 [05-02-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gm [31-01-2026
Suit INDIA LIMITED Vs SUKUMARBhardwaj(P), lail.com
VAZRADHAR PALYEKAR 6972
613 ICommercial IOMP (I)(COMM)/669/2026 [05-02-2026 MOYOTA FINANCIAL SERVICESRahul 9013493108 advocateashok.1@gm [31-01-2026
Suit INDIA LIMITED Vs SHAHID K 7918 Bhardwaj(P), lail.com
613 Commercial IOMP (I)(COMM)/668/2026 [05-02-2026 TOYOTA FINANCIAL SERVICESRahul 9013493108 ladvocateashok.1@gm [28-01-2026
Suit INDIA LIMITED Vs SUNIL KUMARBhardwaj(P), ail.com
1188
613 ICommercial ExCOMM - Award by Arbo5-02-2026 [Equitas Small Finance Bank Ltd VsArun Kumar (9990151720 gloriouslawassociates |02-02-2026
Suit Comm/5/2026 Harsh Logistics Sharma(P), @gmail.com
613 Commercial IOMP (I)(COMM)/667/2026 [05-02-2026 TOYOTA FINANCIAL SERVICESRahul 9013493108 advocateashok.1@gm [28-01-2026
ISuit INDIA LIMITED Vs RAGHU SINGHBhardwaj(P), ail.com
RAJPUT 2774
613 ICommercial IOMP (I)(COMM)/666/2026 [05-02-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 advocateashok.1@gm [28-01-2026
Suit INDIA LIMITED Vs LOKESHBhardwaj(P), lail.com
SANJEEVA SHETTY 0069
613 ICommercial IOMP (I)(COMM)/665/2026 [05-02-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gm [03-02-2026
Suit INDIA LIMITED Vs KANTIBHAIBhardwaj(P), ail.com
THAKOR 2175
613 Commercial OMP (I)(COMM)/689/2026 [06-02-2026 [Kotak Mahindra Bank Ltd Vs Arun [RAVI 0958683230 associatesrsgarg2@g [03-02-2026
Suit SHANKAR mail.com
GARG
613 Commercial OMP (I)(COMM)/686/2026 [06-02-2026 Kotak Mahindra Bank Ltd Vs Gagan [RAVI 9958683230 lassociatesrsgarg2@g [03-02-2026
Suit SHANKAR mail.com
GARG
613 Commercial OMP (I)(COMM)/687/2026 [06-02-2026 Kotak Mahindra Bank Ltd VSRAVI 9958683230 associatesrsgarg2@g [03-02-2026
Suit Harpreet Singh SHANKAR mail.com
GARG
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613 ICommercial OMP (I)(COMM)/688/2026 [06-02-2026 Kotak Mahindra Bank Ltd Vs Rinku RAVI 9958683230 associatesrsgarg2@g [27-01-2026
Suit SHANKAR mail.com
GARG
613 ICommercial OMP (I)(COMM)/691/2026 [09-02-2026 IAXIS BANK LTD Vs SANDEEPMAYANK 0873347330 mayamk_mahajanos [27-01-2026
Suit KUMAR 9243 IMAHAJAN @yahoo.com
613 ICommercial CS (COMM)/75/2026 09-02-2026 IRLG Systems India Private LimitedAman Thukral [9811602513 legal@cbtlawoffices.c [06-02-2026
Suit Vs Prabhdev Industries Pvt Ltd om
613 ICommercial CS (COMM)/76/2026 09-02-2026 Arham Energy Limited Vs MAGOJVarun Kr. Jain (9891836353 adv.varunjain@gmaii |[06-02-2026
Suit MTHERMAL P LTD l.com
613 ICommercial CS (COMM)/74/2026 09-02-2026 IMANOJ BHAMBHANI Vs KUGARakesh 9711771000 rakesh.advocate18@g|05-02-2026
Suit PVC AND PLASTIC PRODUCTSKumar(P), mil.com
IAND ORS
613 Commercial OMP (I)(COMM)/690/2026 [09-02-2026 IAXIS BANK LTD Vs RAHULMAYANK 09873347330 mayamk_mahajanos
Suit IARODIYA 2072 MAHAJAN @yahoo.com
613 ICommercial IOMP (I)(COMM)/708/2026 [10-02-2026 M/s Cholamandalam InvestmentRAVI 9958683230 associatesrsgarg2@g [08-02-2026
Suit And Finance Company Limited VsSHANKAR mail.com
Karun Sharma GARG
613 Commercial OMP (I)(COMM)/701/2026 [10-02-2026 IAXIS BANK LTD Vs RAJARAMMAYANK 9873347330 mayamk_mahajanos [27-01-2026
Suit IGURJAR 7814 MAHAJAN @yahoo.com
613 ICommercial IOMP (I)(COMM)/702/2026 [10-02-2026 IAXIS BANK LTD Vs RAHULMAYANK 0873347330 mayamk_mahajanos [27-01-2026
Suit IDHABHAI MAHAJAN @yahoo.com
613 ICommercial OMP (I)(COMM)/703/2026 [10-02-2026 Kotak Mahindra Bank Ltd VSsRAVI 9958683230 associatesrsgarg2@g [04-02-2026
Suit [Poonam SHANKAR mail.com
GARG
613 Commercial OMP (I)(COMM)/705/2026 [10-02-2026 KOTAK MAHINDRA BANKRAVI 0958683230 associatesrsgarg2@g (07-02-2026
Suit LIMITED Vs Kuldeep Singh SHANKAR mail.com
GARG
613 ICommercial IOMP (I)(COMM)/704/2026 [10-02-2026 Kotak Mahindra Bank Ltd Vs Ranbir [RAVI 0958683230 associatesrsgarg2@g [06-02-2026
Suit SHANKAR mail.com
GARG
613 Commercial OMP (I)(COMM)/706/2026 [10-02-2026 KOTAK MAHINDRA BANKRAVI 9958683230 associatesrsgarg2@g |07-02-2026
Suit LIMITED Vs Karnail SHANKAR mail.com
GARG
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613 ICommercial OMP (I)(COMM)/711/2026 [10-02-2026 M/s Cholamandalam InvestmentRAVI 9958683230 associatesrsgarg2@g [08-02-2026
Suit And Finance Company Limited VSSHANKAR mail.com
IAmarjeet Earth Movers GARG
613 ICommercial IOMP (I)(COMM)/710/2026 [10-02-2026 M/s Cholamandalam InvestmentRAVI 9958683230 associatesrsgarg2@g [08-02-2026
Suit And Finance Company Limited VsSHANKAR mail.com
Sudish GARG
613 ICommercial IOMP (I)(COMM)/709/2026 [10-02-2026 M/s Cholamandalam InvestmentRAVI 9958683230 associatesrsgarg2@g [08-02-2026
Suit And Finance Company Limited VsSHANKAR mail.com
|Ashutosh Kumar Chauhan GARG
613 Commercial ExCOMM - Award by Arbj12-02-2026 Kotak Mahindra Bank Limited VsArvind 0811317311 advoeatearvindgupta [31-01-2026
Suit Comm/7/2026 IMAYURI MAHINDERU Gupta(P), @gmail.eom
613 ICommercial ExCOMM - Award by Arbji2-02-2026 Kotak Mahindra Bank Limited VsArvind 0811317311 advoeatearvindgupta [31-01-2026
Suit Comm/6/2026 IANIL SINGH Gupta(P), @gmail.eom
613 Commercial OMP (I)(COMM)/735/2026 [12-02-2026 Toyota Financial Ser India Ltd VsRahul 9013493108 advocateashok.1@gm [03-02-2026
Suit RAJINDER KUMAR 9551 Bhardwaj(P), lail.com
613 ICommercial IOMP (I)(COMM)/736/2026 [12-02-2026 Toyota Financial Ser India Ltd VsRahul 0013493108 advocateashok.1@gm [03-02-2026
Suit IASLAM KHAN 2782 Bhardwaj(P), lail.com
613 Commercial OMP (I)(COMM)/737/2026 [12-02-2026 Toyota Financial Ser India Ltd VsRahul 9013493108 ladvocateashok.1@gm [03-02-2026
ISuit ISOHAN LAL 9122 Bhardwaj(P), ail.com
613 ICommercial IOMP (I)(COMM)/738/2026 [12-02-2026 Toyota Financial Ser India Ltd VsRahul 0013493108 advocateashok.1@gm [03-02-2026
Suit IMANJIT SINGH 3592 Bhardwaj(P), lail.com
613 ICommercial OMP (I)(COMM)/739/2026 [12-02-2026 Toyota Financial Ser India Ltd VsRahul 9013493108 ladvocateashok.1@gm [03-02-2026
Suit IMONIKA SHARMA 6264 Bhardwaj(P), ail.com
613 Commercial OMP (I)(COMM)/740/2026 [12-02-2026 Toyota Financial Ser India Ltd VsRahul 0013493108 advocateashok.1@gm [03-02-2026
Suit IASHOK KUMAR 0118 Bhardwaj(P), lail.com
613 Commercial OMP (I)(COMM)/741/2026 [12-02-2026 IAXIS BANK LTD Vs MO IKHLAKMAYANK 0873347330 mayamk_mahajanos [27-01-2026
Suit 8414 MAHAJAN @yahoo.com
613 Commercial OMP (I)(COMM)/742/2026 [12-02-2026 AXIS BANK LTD Vs NAVEENMAYANK 9873347330 mayamk_mahajanos [27-01-2026
Suit DAGAR 4425 IMAHAJAN @yahoo.com
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613 Commercial ExCOMM - Award by Arbj12-02-2026 Kotak Mahindra Bank Limited VsArvind 0811317311 advoeatearvindgupta [30-01-2026
Suit Comm/8/2026 KAMAL JAISWAL Gupta(P), @gmail.eom
613 ICommercial OMP (I)(COMM)/777/2026 [13-02-2026 IAXIS BANK LTD Vs RAMBIR 6464 MAYANK 0873347330 mayamk_mahajanos [20-01-2026
Suit MAHAJAN @yahoo.com
613 ICommercial IOMP (I)(COMM)/787/2026 [13-02-2026 MOYOTA FINANCIAL SERVICESRahul 9013493108 ladvocateashok.1@gm [04-02-2026
Suit INDIA LIMITED Vs BHARVADBhardwaj(P), ail.com
IALPESHBHAI BHEMABHAI 4734
613 ICommercial OMP (I)(COMM)/788/2026 [13-02-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gm [04-02-2026
Suit INDIA LIMITED Vs SHAKUNTLABhardwaj(P), lail.com
DEVI TAK 3997
613 ICommercial IOMP (1)(COMM)/789/2026 [13-02-2026 MOYOTA FINANCIAL SERVICESRahul 9013493108 advocateashok.1@gm [04-02-2026
Suit INDIA LIMITED Vs UMESH YADAV[Bhardwaj(P), lail.com
6722
613 Commercial OMP (I)(COMM)/778/2026 [13-02-2026 IAXIS BANK LTD Vs JYOTI SAHNIMAYANK 09873347330 mayamk_mahajanos [20-01-2026
Suit 7325 IMAHAJAN @yahoo.com
613 ICommercial OMP (I1)(COMM)/779/2026 [13-02-2026 JAXIS BANK LTD Vs RISHI KUMARMAYANK 9873347330 mayamk_mahajanos [30-12-2025
Suit 8138 MAHAJAN @yahoo.com
613 Commercial OMP (I)(COMM)/780/2026 [13-02-2026 IAXIS BANK LTD Vs IMDAD KHANMAYANK 9873347330 mayamk_mahajanos [20-01-2026
Suit 9467 MAHAJAN @yahoo.com
613 ICommercial OMP (I)(COMM)/781/2026 [13-02-2026 IAXIS BANK LTD Vs GURPREETMAYANK 0873347330 mayamk_mahajanos [27-01-2026
ISuit SINGH 1668 MAHAJAN @yahoo.com
613 ICommercial OMP (I)(COMM)/782/2026 [13-02-2026 Kotak Mahindra Bank Ltd Vs PremRAVI 9958683230 associatesrsgarg2@g [09-02-2026
Suit Nath SHANKAR mail.com
GARG
613 Commercial OMP (I)(COMM)/783/2026 [13-02-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 advocateashok.1@gm [03-02-2026
Suit INDIA LIMITED Vs ASIM I 7293 Bhardwaj(P), lail.com
613 Commercial OMP (I)(COMM)/784/2026 [13-02-2026 MTOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gm [03-02-2026
Suit INDIA LIMITED Vs BHIWADIBhardwaj(P), lail.com
DELHI TAXI 2371
613 Commercial OMP (I)(COMM)/785/2026 [13-02-2026 TOYOTA FINANCIAL SERVICESRahul 9013493108 advocateashok.1@gm [04-02-2026
Suit INDIA LIMITED Vs RAVINDERBhardwaj(P), ail.com
SAINI 1447
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613 ICommercial IOMP (I)(COMM)/786/2026 [13-02-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gm [04-02-2026
Suit INDIA LIMITED Vs KANIKA GARGBhardwaj(P), ail.com
0847
613 ICommercial [Execution (Comm)/47/2026 [13-02-2026 Ms Kailash Technology Pvt Ltd VsAjay Pandey(P), (9312982075 avsgjurists@gmail.co [10-02-2026
Suit Digitech Call System Pvt Ltd m
613 ICommercial ICS (COMM)/87/2026 13-02-2026 BANK OF BARODA Vs AMARSudha Shukla (9899913203 advsudhashukla@gm [01-02-2026
Suit KUMAR ail.com
613 Commercial ExCOMM - Award by Arbj16-02-2026 Appalon Overseas DECREEKETAN 9873140021 ketanmadan@gmail.c11-02-2026
Suit Comm/9/2026 HOLDER Vs SS MOTA SENIORMADAN(P), om
SECONDATY MODEL SCHOOL
INARANG COLONY
613 ICommercial OMP (I)(COMM)/820/2026 [17-02-2026 IDFC FIRST BANK LTD Vs TASLIM MAYANK 9873347330 mayamk_mahajanos [13-02-2026
Suit IAHMAD 8774 MAHAJAN @yahoo.com
613 Commercial OMP (I)(COMM)/824/2026 [17-02-2026 IDFC FIRST BANK LTD Vs PURANMAYANK 09873347330 mayamk_mahajanos [13-02-2026
Suit ICHAND SOLANKI 5003 MAHAJAN @yahoo.com
613 ICommercial OMP (I)(COMM)/823/2026 [17-02-2026 IDFC FIRST BANK LTD Vs SACHIN MAYANK 9873347330 mayamk_mahajanos [13-02-2026
Suit ISINGH 8422 MAHAJAN @yahoo.com
613 ICommercial OMP (I)(COMM)/822/2026 [17-02-2026 IDFC FIRST BANK LTD Vs ADESH MAYANK 0873347330 mayamk_mahajanos [13-02-2026
Suit ICHARAN 6313 MAHAJAN @yahoo.com
613 ICommercial OMP (I)(COMM)/819/2026 [17-02-2026 IAXIS BANK LTD Vs RANJEETMMAYANK 0873347330 mayamk_mahajanos [11-02-2026
Suit KAUR 7771 IMAHAJAN @yahoo.com
613 ICommercial OMP (I)(COMM)/821/2026 [17-02-2026 IDFC FIRST BANK LTD Vs BTNMAYANK 0873347330 mayamk_mahajanos [13-02-2026
Suit LOGISTICS 9117 MAHAJAN @yahoo.com
613 Commercial OMP (I)(COMM)/707/2026 [10-02-2026 M/s Cholamandalam InvestmentRAVI 0958683230 associatesrsgarg2@g (08-02-2026
Suit IAnd Finance CompanySHANKAR mail.com
ILimited Vs Prakash GARG
613 Commercial OMP (I)(COMM)/847/2026 [19-02-2026 IDFC FIRST BANK LTD Vs SUNNYMAYANK 0873347330 mayamk_mahajanos [13-02-2026
Suit TANWAR 3709 MAHAJAN @yahoo.com
613 Commercial OMP (I)(COMM)/848/2026 [19-02-2026 IDFC FIRST BANK LTD Vs SALMA MAYANK 9873347330 mayamk_mahajanos [13-02-2026
Suit IMRAN o227 MAHAJAN @yahoo.com
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613 ICommercial IOMP (I)(COMM)/849/2026 [19-02-2026 IDFC FIRST BANK LTD VsMAYANK 0873347330 mayamk_mahajanos [13-02-2026
Suit IKRISHNA NARAYAN PODAR 3872 MAHAJAN @yahoo.com
613 Commercial OMP (I)(COMM)/871/2026 [21-02-2026 MTOYOTA FINANCIAL SERVICESRahul 9013493108 advocateashok.1@gm [13-02-2026
Suit INDIA LIMITED Vs NHLBhardwaj(P), ail.com
IDISTRIBUTION PVT LTD 6593
613 Commercial OMP (I)(COMM)/873/2026 [21-02-2026 TOYOTA FINANCIAL SERVICESRahul 0013493108 advocateashok.1@gm [13-02-2026
Suit INDIA LIMITED Vs MOHIT V 0551 [Bhardwaj(P), lail.com
613 Commercial CS (COMM)/107/2026 23-02-2026 IMOGLI LABS (INDIA) PVT LTD VsTarun 9871495838 cstarunverma@gmail 16-02-2026
Suit neelam linens and garment india ltd [Verma(P), .com
613 ICommercial OMP (I)(COMM)/875/2026 [21-02-2026 MOYOTA FINANCIAL SERVICESRahul 9013493108 advocateashok.1@gm [13-02-2026
Suit INDIA LIMITED Vs DHARMENDERBhardwaj(P), ail.com
IKUMAR 9740
613 Commercial OMP (I)(COMM)/876/2026 [21-02-2026 TOYOTA FINANCIAL SERVICESRahul 9013493108 advocateashok.1@gm [13-02-2026
Suit INDIA LIMITED Vs DHIRAJBhardwaj(P), ail.com
RAMCHANDRA MALI 9769
613 Commercial OMP (I)(COMM)/862/2026 [20-02-2026 CHOLAMANDALAM INVESTMENTRAVI 9958683230 associatesrsgarg2@g [16-02-2026
Suit IAND FINANCE COMPANY|[SHANKAR mail.com
LIMITED Vs Waseem S GARG
613 Commercial OMP (I)(COMM)/878/2026 [21-02-2026 TOYOTA FINANCIAL SERVICESRahul 9013493108 ladvocateashok.1@gm [13-02-2026
ISuit INDIA LIMITED Vs HEMANTBhardwaj(P), ail.com
SINGH 4173
613 Commercial IOMP (I)(COMM)/884/2026 [23-02-2026 Toyota Financial Ser India Ltd VsRahul 9013493108 ladvocateashok.1@gm [13-02-2026
Suit IASHOK NEURUTIRAO PAIKRAOBhardwaj(P), lail.com
2729
613 Commercial OMP (I)(COMM)/886/2026 [23-02-2026 M/s Cholamandalam InvestmentRAVI 9958683230 associatesrsgarg2@g [19-02-2026
Suit and Finance Co Ltd Vs TasleemSHANKAR mail.com
Naseeb Khan GARG
613 Commercial OMP (I)(COMM)/887/2026 [24-02-2026 Toyota Financial Ser India Ltd VsRahul 9013493108 advocateashok.1@gm [19-02-2026
Suit SAURABH DAS GUPTA 8324 Bhardwaj(P), lail.com
613 Commercial [Execution (Comm)/56/2026 [24-02-2026 Asha Arora Vs M/S PS GLOBALPARAS 9810600656 parasaggarwaladv(c [22-02-2026
Suit CONSUMER HEALTHCARE PVTAGGARWAL(P), gmail.com
LTD
613 Commercial IOMP (I)(COMM)/890/2026 [24-02-2026 IFOOTPRINTS CHIDCARE PVT LTDAARZOO 9540129000 no email 24-02-2026
Suit Vs MANISH GUPTA IANEJA(P),
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613 ICommercial OMP (I)(COMM)/899/2026 [26-02-2026 ISURYODAY SMALL FINANC BANKRAVI 9958683230 associatesrsgarg2@g [25-02-2026
Suit Vs Mohamad Abdal Munshri SHANKAR mail.com
GARG
613 ICommercial IOMP (I)(COMM)/900/2026 [26-02-2026 Toyota Financial Ser India Ltd VsRahul 0013493108 advocateashok.1@gm [19-02-2026
Suit INANDRAM SINGH 8804 Bhardwaj(P), lail.com
613 ICommercial OMP (I)(COMM)/901/2026 [26-02-2026 Toyota Financial Ser India Ltd VsRahul 9013493108 advocateashok.1@gm [19-02-2026
Suit OMKAR PRAKASH OHAL 3526 Bhardwaj(P), ail.com
613 ICommercial OMP (I)(COMM)/902/2026 [26-02-2026 Toyota Financial Ser India Ltd VsRahul 0013493108 advocateashok.1@gm [19-02-2026
Suit ISUNITA DEVI 9326 Bhardwaj(P), lail.com
613 ICommercial IOMP (I1)(COMM)/903/2026 [26-02-2026 Toyota Financial Ser India Ltd VsRahul 9013493108 advocateashok.1@gm [21-02-2026
Suit TEJ NARAYAN SINGH 9082 Bhardwaj(P), lail.com
613 Commercial OMP (I)(COMM)/904/2026 [26-02-2026 Toyota Financial Ser India Ltd VsRahul 9013493108 advocateashok.1@gm [21-02-2026
Suit MTHAKOR MAHESHKUMARBhardwaj(P), ail.com
IPRATAPJI 2763
613 ICommercial OMP (I)(COMM)/911/2026 [27-02-2026 Toyota Financial Ser India Ltd VsRahul 0013493108 advocateashok.1@gm [17-02-2026
Suit JAGMEET SINGH 7218 Bhardwaj(P), lail.com
613 Commercial OMP (I)(COMM)/912/2026 [27-02-2026 Toyota Financial Ser India Ltd VsRahul 9013493108 advocateashok.1@gm [17-02-2026
Suit IAKASH NIVRUTI GOVARDHANEBhardwaj(P), lail.com
9810
613 ICommercial OMP (I1)(COMM)/913/2026 [27-02-2026 Toyota Financial Ser India Ltd VsRahul 0013493108 advocateashok.1@gm [21-02-2026
Suit RANO B 6403 Bhardwaj(P), lail.com
613 ICommercial OMP (I)(COMM)/914/2026 [27-02-2026 Toyota Financial Ser India Ltd VsRahul 9013493108 advocateashok.1@gm [17-02-2026
Suit MOHAMMAD YUSUF 2470 Bhardwaj(P), ail.com
613 Commercial OMP (I)(COMM)/915/2026 [27-02-2026 Toyota Financial Ser India Ltd VsRahul 0013493108 advocateashok.1@gm [21-02-2026
Suit IAMANDEEP SINGH 1066 Bhardwaj(P), lail.com
613 Commercial IOMP (I)(COMM)/845/2026 [19-02-2026 AXIS BANK LTD Vs MOHITVARUN 7503464768 varuntyagii426 @gmaj03-02-2026
Suit DUHAN 3081 TYAGI(P), il.com
613 Commercial OMP (I)(COMM)/844/2026 [19-02-2026 AXIS BANK LTD Vs SHREEVARUN 7503464768 varuntyagii426 @gmaj03-02-2026
Suit DEVNARAYAN TRADINGTYAGI(P), il.com
ICOMPANY
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613 ICommercial IOMP (I)(COMM)/850/2026 [19-02-2026 IAXIS BANK LTD Vs NASEEMMAYANK 0873347330 mayamk_mahajanos [11-02-2026
Suit IAHAMED KHAN MAHAJAN @yahoo.com
613 ICommercial IOMP (I)(COMM)/846/2026 [19-02-2026 IAXIS BANK LTD Vs RAVI MOHANMAYANK 0873347330 mayamk_mahajanos [11-02-2026
ISuit SHARMA 8026 MAHAJAN @yahoo.com
613 ICommercial IOMP (I)(COMM)/851/2026 [19-02-2026 AXIS BANK LTD Vs HARBHANMAYANK 9873347330 mayamk_mahajanos [11-02-2026
Suit SINGH 4409 MAHAJAN @yahoo.com
613 ICommercial OMP (I)(COMM)/852/2026 [19-02-2026 IJAXIS BANK LTD Vs VIJAY KUMARMAYANK 0873347330 mayamk_mahajanos [11-02-2026
Suit 7686 MAHAJAN @yahoo.com
613 ICommercial ICS (COMM)/102/2026 19-02-2026 [Upgrid Solutions Private Limited /Ms. Kritika9g643008880 contact@aaalegal.pro [13-02-2026
Suit Shadab Malik Sole Proprietor ofTuteja
Malik Charging Point
613 Commercial OMP (I)(COMM)/707/2026 [10-02-2026 M/s Cholamandalam InvestmentRAVI 9958683230 associatesrsgarg2@g (08-02-2026
Suit |And Finance CompanySHANKAR mail.com
Limited Vs Prakash GARG
49 ISH. GAUTAMSOUTH- 614 ICOMMERCIAL SUIT CS (COMM)/61/2026 02-02-2026 UNION BANK OF INDIA VsMR. JITENDER9810197621 JITENDERGARGAD [17.01.2026
IMANAN, DISTRICTWEST IAMBIKA ENTERPRISES GARG V@GMAIL.COM
JUDGE,
ICOMMERCIAL
ICOURT-03 614 IARBITRATION OMP (I)(COMM.)/563/2026 [02-02-2026 IAXIS BANK LTD Vs BABY VERMA MR. MAYANK/9873347330 MAYANK_MAHAJA [30.12.2025
IMAHAJAN INo5@YAHOO.COM
614 IARBITRATION OMP (I)(COMM.)/570/2026 [02-02-2026 IAXIS BANK LTD Vs ANITA IMR. MAYANK9873347330 IMAYANK_MAHAJA [31.12.2025
IMAHAJAN No5@YAHOO.COM
614 IARBITRATION OMP (I)(COMM.)/571/2026 [02-02-2026 IAXIS  BANK LTD Vs MOHDMR. MAYANK9873347330 MAYANK_MAHAJA [31.12.2025
SALMAN KURESHI MAHAJAN No5@YAHOO.COM
614 IARBITRATION OMP (I)(COMM.)/572/2026 [02-02-2026 IAXIS BANK LTD Vs RAKESH IMR. MAYANK9873347330 MAYANK_MAHAJA [31.12.2025
IMAHAJAN No5@YAHOO.COM
614 IARBITRATION OMP (I)(COMM.)/573/2026 [02-02-2026 AXIS BANK LTD Vs HARIOMMR. MAYANK9873347330 MAYANK _MAHAJA [31.12.2025
SINGH MAHAJAN No5@YAHOO.COM
614 IARBITRATION OMP (I)(COMM.)/574/2026 [02-02-2026 IAXTS BANK LTD Vs LAKSHMI IMR. MAYANK0873347330 MAYANK_MAHAJA [31.12.2025
IMAHAJAN No5@YAHOO.COM
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614 JARBITRATION OMP (I)(COMM.)/575/2026 [02-02-2026 IAXIS BANK LTD Vs SHIVKANT IMR. MAYANK9873347330 IMAYANK_MAHAJA [31.12.2025
MAHAJAN No5@YAHOO.COM
614 IARBITRATION OMP (I)(COMM.)/576/2026 [02-02-2026 IAXIS BANK LTD Vs MOHD AMJAD MR. MAYANK9873347330 IMAYANK_MAHAJA [31.12.2025
IMAHAJAN No5@YAHOO.COM
614 JARBITRATION OMP (1)(COMM.)/577/2026 [02-02-2026 IMAHINDRA AND MAHINDRAMR. RAHUL8376049807 IADVOCATEASHOK.1[28.01.2026
FINANCUAL SERVICES LTD VsBHARDWAJ @GMAIL.COM
IKAMAL KISHORE
614 IARBITRATION OMP (I)(COMM.)/582/2026 [02-02-2026 MOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1(09.01.2026
INDIA LIMITED Vs VRIDHIBHARDWAJ @GMAIL.COM
ICONTRACTOR
614 IARBITRATION OMP (I)(COMM.)/583/2026 [02-02-2026 TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1/09.01.2026
INDIA LIMITED Vs SHAKIRBHARDWAJ @GMAIL.COM
[HUSSAIN
614 IARBITRATION OMP (I)(COMM.)/584/2026 [02-02-2026 MOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1(09.01.2026
INDIA LIMITED Vs NITIN MITTAL BHARDWAJ @GMAIL.COM
614 IARBITRATION OMP (I)(COMM.)/585/2026 [02-02-2026 MTOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1/09.01.2026
INDIA LIMITED Vs UDAY SINGHBHARDWAJ @GMAIL.COM
IDHAKAR
614 IARBITRATION IOMP (I)(COMM.)/586/2026 [02-02-2026 TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1/09.01.2026
INDIA LIMITED Vs SHAKUNTALABHARDWAJ @GMAIL.COM
PAN SINGH
614 IARBITRATION OMP (I)(COMM.)/587/2026 [02-02-2026 MTOYOTA FINANCIAL SERVICESMR. RAHULj8376049807 IADVOCATEASHOK.1/09.01.2026
INDIA LIMITED Vs AKANKSHABHARDWAJ @GMAIL.COM
IASWANI
614 IARBITRATION OMP (I)(COMM.)/588/2026 [03-02-2026 IAXIS BANK LTD Vs SHIVMR. MAYANK9873347330 MAYANK_MAHAJA [31.12.2025
SHANKAR IMAHAJAN INo5@YAHOO.COM
614 IARBITRATION OMP (I)(COMM.)/589/2026 [03-02-2026 IAXIS BANK LTD Vs AWADHESHMR. MAYANK9873347330 MAYANK_MAHAJA [31.12.2025
SINGH IMAHAJAN No5@YAHOO.COM
614 IARBITRATION OMP (I)(COMM.)/590/2026 [03-02-2026 IAXIS BANK LTD Vs SHAHZAD MR. MAYANK9873347330 MAYANK _MAHAJA [31.12.2025
MAHAJAN No5@YAHOO.COM
614 IARBITRATION OMP (I)(COMM.)/591/2026 [03-02-2026 AXIS BANK LTD Vs MANGATAMR. MAYANK9873347330 MAYANK_MAHAJA [31.12.2025
BAJARD MAHAJAN No5@YAHOO.COM
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614 IARBITRATION OMP (I)(COMM.)/592/2026 [03-02-2026 IAXIS BANK LTD Vs GURPREETMR. MAYANK9873347330 IMAYANK_MAHAJA [31.12.2025
SINGH MAHAJAN No5@YAHOO.COM
614 IARBITRATION OMP (I)(COMM.)/593/2026 [03-02-2026 IAXIS BANK LTD Vs SURAJ THAPA [MR. MAYANK9873347330 IMAYANK_MAHAJA [31.12.2025
IMAHAJAN No5@YAHOO.COM
614 IARBITRATION OMP (I)(COMM.)/594/2026 [03-02-2026 IAXIS BANK LTD Vs BALRAM MR. MAYANK9873347330 IMAYANK_MAHAJA [31.12.2025
MEENA MAHAJAN No5@YAHOO.COM
614 ICOMMERCIAL SUIT CS (COMM)/65/2026 04-02-2026 SISKO WORLDWIDE LOGISTICSMR.  ASHISH/9311668810 UMBERILAWASSOC [28.01.2026
INDIA PVT LTD Vs JOHNSONYADAV TATES@GMAIL.COM|
ICONTROL (S) PTE LTD
614 IARBITRATION OMP (I)(COMM.)/608/2026 [04-02-2026 SURYODAY SMALL FINANCEMR. RAVI|9911883603 IASSOCIATESRSGAR [02.02.2026
BANK LIMITED Vs IRFAN KHA SHANKAR G1@GMAIL.COM
614 IARBITRATION IOMP (I)(COMM.)/638/2026 |04-02-2026 KOTAK MAHINDRA BANK VsMR. RAVI19911883603 IASSOCIATESRSGAR [21.01.2026
IMAHINOOR TRANSPORTER SHANKAR G1@GMAIL.COM
614 IARBITRATION OMP (I)(COMM.)/639/2026 [04-02-2026 IAXIS BANK LTD Vs RATAN LAL MR. MAYANK9873347330 IMAYANK MAHAJA [21.01.2026
MAHAJAN Nos@YAHOO.COM
614 IARBITRATION IOMP (I)(COMM.)/640/2026 [04-02-2026 TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1[21.01.2026
INDIA LIMITED Vs YADAVBHARDWAJ @GMAIL.COM
VIRENDRA SINGH AMARSHING
614 IARBITRATION OMP (I)(COMM.)/641/2026 [04-02-2026 IAXIS BANK LTD Vs PRAJJWALMR. MAYANK9873347330 IMAYANK_MAHAJA [031.01.2026
BHARDWAJ MAHAJAN No5@YAHOO.COM
614 IARBITRATION OMP (I)(COMM.)/642/2026 [04-02-2026 IAXIS BANK LTD Vs JYOTI YADAV MR. MAYANK9873347330 IMAYANK_MAHAJA [03.01.2026
IMAHAJAN INo5@YAHOO.COM
614 IARBITRATION OMP (I)(COMM.)/643/2026 [04-02-2026 IAXIS BANK LTD Vs SONU IMR. MAYANK9873347330 MAYANK_MAHAJA (03.01.2026
IMAHAJAN No5@YAHOO.COM
614 IARBITRATION OMP (I)(COMM.)/644/2026 [04-02-2026 IAXIS BANK LTD Vs PUNEET PATNIMR. MAYANK9873347330 IMAYANK_MAHAJA [03.01.2026
MAHAJAN No5@YAHOO.COM
614 IARBITRATION OMP (I)(COMM.)/645/2026 |04-02-2026 IAXIS BANK LTD Vs KEVADA RAM MR. MAYANK9873347330 MAYANK_MAHAJA (03.01.2026
IMAHAJAN No5@YAHOO.COM
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614 EXECUTION [Execution (Comm.)/31/2026 [05-02-2026 RAJIV KUMAR Vs NEO BUSMR. RAJIVI9899331004 IADVOCATERAJIVK [03.02.2026
TECHNOLOGY THROUH ISKUMAR UMAR@GMAIL.CO
IPROPRIETOR MRS ALKA GUPTA M

614 EXECUTION [Execution (Comm.)/32/2026 [05-02-2026 [Equitas Small Finance Bank Ltd VsMR. ARUN9990151720 IGLORIOUSLAWASS [02.02.2026
Harsh Logistics KUMAR OCIATES@GMAIL.C

SHARMA OM

614 IEXECUTION [Execution (Comm.)/33/2026 [05-02-2026 punjab and sind bank Vs shahnawajMS. SUNITA  [90873591509 ISUNITA_KASHYAP6(02.02.2026
lkkhan and anr 0@YAHOO.COM

614 IARBITRATION OMP (I)(COMM.)/671/2026 [06-02-2026 CHOLAMANDALAM INVESTMENTMR. RAVI19911883603 IASSOCIATESRSGAR [28.01.2026
IAND FINANCE COMPANYSHANKAR G1@GMAIL.COM
ILIMITED Vs SANDIP P

614 IARBITRATION OMP (I)(COMM.)/672/2026 [06-02-2026 TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1/03.02.2026
INDIA LIMITED Vs DIPAMALABHARDWAJ @GMAIL.COM
IDEVI SURENDRA KUMAR RAI

614 IARBITRATION OMP (I)(COMM.)/673/2026 [06-02-2026 IKOTAK MAHINDRA BANK LTD VsMR. RAVI19911883603 IASSOCIATESRSGAR [28.01.2026
RAVINDER SINGH SHANKAR G1@GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/681/2026 [06-02-2026 KOTAK MAHINDRA BANK VsMR. RAVI|9911883603 IASSOCIATESRSGAR [28.01.2026
INDER SHANKAR G1@GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/682/2026 [06-02-2026 IKOTAK MAHINDRA BANK VsMR. RAVI9911883603 IASSOCIATESRSGAR [28.01.2026
SUDESH SHANKAR G1@GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/683/2026 [06-02-2026 KOTAK MAHINDRA BANK VsMR. RAVI9911883603 IASSOCIATESRSGAR [28.01.2026
SUDESH KUMARI SHANKAR G1@GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/684/2026 [06-02-2026 IKOTAK MAHINDRA BANK VsMR. RAVI9911883603 IASSOCIATESRSGAR [28.01.2026
RATAN LAL BAIRWA SHANKAR G1@GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/685/2026 [06-02-2026 IAXIS BANK LTD Vs MANOJMR. RAVI9911883603 IASSOCIATESRSGAR [28.01.2026
KUMAR RATHOUR SHANKAR G1@GMAIL.COM

614 EXECUTION [Execution (Comm.)/39/2026 [07-02-2026 KOTAK MAHINDRA PRIME LTD VsMR. RAVI9911883603 IASSOCIATESRSGAR [28.01.2026
BABLU J SHANKAR G1@GMAIL.COM

614 EXECUTION [Execution (Comm.)/40/2026 |07-02-2026 KOTAK MAHINDRA PRIME LTD VsMR. RAVI9911883603 IASSOCIATESRSGAR [28.01.2026
SHRI BHAGWAN SHANKAR G1@GMAIL.COM
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614 JARBITRATION OMP (I)(COMM.)/692/2026 [09-02-2026 IAXIS BANK LTD Vs ROHITASHMR. MAYANK9873347330 IMAYANK_MAHAJA [02.02.2026
SAINT MAHAJAN No5@YAHOO.COM

614 IMISCELLANEOUS IMISC DJ ADJ/144/2026 10-02-2026 IMCD Vs SATYA PRAKASH ANDMR. MOHIT|9910085299 IADVMOHITCHAUR [07.02.2026
BROTHERS ICHAURASIA IASTA@GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/699/2026 [10-02-2026 IAXIS BANK LTD Vs NEETU SINGH MR. MAYANK9873347330 MAYANK_MAHAJA [04.02.2026

MAHAJAN INo5@YAHOO.COM

614 IARBITRATION OMP (I)(COMM.)/700/2026 [10-02-2026 IAXIS BANK LTD Vs CHETANMR. MAYANK9873347330 IMAYANK_MAHAJA (04.02.2026
GUPTA MAHAJAN No5@YAHOO.COM

614 IARBITRATION IJARB. A. (COMM.)/1/2026 11-02-2026 SUMIT Vs KOTAK MAHINDRAMR. UTKRASH|8979893221 IADVUTKARSHBATR [02.02.2026
BANK LTD BATRA A@GMAIL.COM

614 EXECUTION [Execution (Comm.)/42/2026 [11-02-2026 LFX TECHNOLOGIES VsMS. KRISHNAQ650667111 K.GAUR@GNALAW (03.02.2026
VISHWAGURU EDUCATIONALGAUR YERS.COM
IACADEMY

614 IARBITRATION OMP (I)(COMM.)/712/2026 [11-02-2026 KOTAK MAHINDRA BANK LTD VsMR. RAVI|9911883603 IASSOCIATESRSGAR (04.02.2026
OMBIR SHANKAR G1@GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/713/2026 [11-02-2026 IKOTAK MAHINDRA BANK LTD VsMR. RAVI9911883603 IASSOCIATESRSGAR (04.02.2026
RAMESH KUMAR SHANKAR G1@GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/714/2026 [11-02-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGAR (04.02.2026
IAND FIN. CO. LTD Vs SHANKARSHANKAR G1@GMAIL.COM
LAL

614 IARBITRATION OMP (I)(COMM.)/715/2026 [11-02-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGAR [04.02.2026
IAND FIN. CO. LTD Vs GALAXY|SHANKAR G1@GMAIL.COM
TENT AND CATERERS

614 IARBITRATION OMP (I)(COMM.)/716/2026 [11-02-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGAR (04.02.2026
IAND FINANCE COMPANYSHANKAR G1@GMAIL.COM
ILIMITED Vs VIJAY KUMAR

614 IARBITRATION OMP (I)(COMM.)/717/2026 [11-02-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGAR (04.02.2026
IAND FIN. CO. LTD Vs TUSHARV |SHANKAR G1@GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/718/2026 [11-02-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGAR (04.02.2026
IAND FIN. CO. LTD Vs MOHDSHANKAR G1@GMAIL.COM
TAHSEEN
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614 IARBITRATION OMP (I)(COMM.)/719/2026 [11-02-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGAR [04.02.2026
IAND FIN. CO. LTD Vs FARHADV |SHANKAR G1@GMAIL.COM
614 IARBITRATION IOMP (I)(COMM.)/720/2026 [11-02-2026 MOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1(03.02.2026
INDIA LTD Vs PHUL SINGH BHARDWAJ @GMAIL.COM
614 IARBITRATION OMP (I)(COMM.)/721/2026 [11-02-2026 MTOYOTA FINANCIAL SERVICESMR. RAHULB376049807 IADVOCATEASHOK.1/03.02.2026
INDIA LIMITED Vs SANJAY SINGH BHARDWAJ @GMAIL.COM
614 IARBITRATION OMP (I)(COMM.)/722/2026 [11-02-2026 MOYOTA FINANCIAL SERVICESMR. RAHUL)8376049807 IADVOCATEASHOK.1(03.02.2026
INDIA LIMITED Vs KULDEEPBHARDWAJ @GMAIL.COM
KUMAR
614 COMMERCIAL SUIT ICS (COMM)/82/2026 12-02-2026 BLUEWHEELZ MOBILITYMR.  HITESH|9811829249 IADVHITESHKUMAR|07.02.2026
SERVICES Vs SHADOWFAXKUMAR 12@GMAILCOM
TECHNOLOGIES BHARDWAJ
614 IARBITRATION OMP (I)(COMM.)/755/2026 [12-02-2026 IAXTS BANK LTD Vs ASHA PANWARMR. MAYANK9873347330 IMAYANK_MAHAJA [27.01.2026
MAHAJAN Nos@YAHOO.COM
614 IARBITRATION OMP (I)(COMM.)/756/2026 [12-02-2026 IAXIS BANK LTD Vs AKEEL KHAN MR. MAYANK9873347330 IMAYANK MAHAJA [27.01.2026
MAHAJAN Nos@YAHOO.COM
614 IARBITRATION OMP (I)(COMM.)/758/2026 [12-02-2026 IAXIS BANK LTD Vs DEEPAK MR. MAYANK9Q873347330 MAYANK MAHAJA [27.01.2026
IMAHAJAN No5@YAHOO.COM
614 IARBITRATION OMP (I)(COMM.)/767/2026 [12-02-2026 IAXIS BANK LTD Vs ADITYAMR. MAYANK9873347330 IMAYANK_MAHAJA [27.01.2026
KUMAR SINGH MAHAJAN No5@YAHOO.COM
614 IARBITRATION OMP (I)(COMM.)/768/2026 [12-02-2026 IAXIS BANK LTD Vs AJAY KUMAR MR. MAYANK99873347330 IMAYANK_MAHAJA [27.01.2026
IMAHAJAN INo5@YAHOO.COM
614 IARBITRATION OMP (I)(COMM.)/769/2026 [12-02-2026 IAXIS BANK LTD Vs MOHAMMADMR. MAYANKI9873347330 IMAYANK_MAHAJA [27.01.2026
IAMMAR SIDDIQUI MAHAJAN No5@YAHOO.COM
614 IARBITRATION OMP (I)(COMM.)/770/2026 [12-02-2026 IAXIS BANK LTD Vs VIKAS KUMARMR. MAYANK9873347330 MAYANK_MAHAJA [27.01.2026
JAIN MAHAJAN No5@YAHOO.COM
614 IARBITRATION OMP (I)(COMM.)/771/2026 [12-02-2026 AXIS BANK LTD Vs PRAMODMR. MAYANK9873347330 IMAYANK_MAHAJA [27.01.2026
KUMAR GAUTAM MAHAJAN No5@YAHOO.COM
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614 JARBITRATION OMP (I)(COMM.)/772/2026 [12-02-2026 IAXIS BANK LTD Vs ANUJ KUMAR MR. MAYANK9873347330 IMAYANK_MAHAJA [27.01.2026
MAHAJAN No5@YAHOO.COM

614 IARBITRATION IOMP (I)(COMM.)/773/2026 [12-02-2026 IKOTAK MAHINDRA BANK LTD VsMR. RAVI9911883603 IASSOCIATESRSGAR [09.02.2026
VED PRAKASH SHANKAR G1@GMAIL.COM

614 JARBITRATION OMP (I)(COMM.)/774/2026 [12-02-2026 IKOTAK MAHINDRA BANK LTD VsMR. RAVI9911883603 IASSOCIATESRSGAR [09.02.2026
SACHIN NAGAR SHANKAR G1@GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/775/2026 [12-02-2026 KOTAK MAHINDRA BANK LTD VsMR. RAVI19911883603 IASSOCIATESRSGAR (09.02.2026
IALTTUS EDUCATION SOCIETY SHANKAR G1@GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/776/2026 [12-02-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGAR [09.02.2026
IAND FINANCE Vs SONU M SHANKAR G1@GMAIL.COM

614 ICOMMERCIAL SUIT CS (COMM)/88/2026 13-02-2026 BANK OF BARODA Vs PUSHKARMS. SUDHA[7428671466 IADVSUDHASHUKLA]25.01.2026
DUTT VASHISHT SHUKLA @GMAIL.COM

614 ICOMMERCIAL SUIT CS (COMM)/89/2026 13-02-2026 BANK OF BARODA Vs ASHUTOSHMS. SUDHA[7428671466 IADVSUDHASHUKLA|25.01.2026
IDWIVEDI SHUKLA @GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/802/2026 [16-02-2026 IAXIS BANK LTD Vs SURINDERMR. MAYANK/9873347330 MAYANK_MAHAJA [16.02.2026
SINGH IMAHAJAN INo5@YAHOO.COM

614 IARBITRATION IOMP (I)(COMM.)/807/2026 [17-02-2026 MTOYOTA FINANCIAL SERVICES VsMR. RAHULj8376049807 IADVOCATEASHOK.1(16.02.2026
RAJENDRA SINGH RATHORE BHARDWAJ @GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/808/2026 [17-02-2026 MTOYOTA FINANCIAL SERVICES VsMR. RAHULB376049807 IADVOCATEASHOK.1(16.02.2026
ICCS REAL ESTATE BHARDWAJ @GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/809/2026 [17-02-2026 MTOYOTA FINANCIAL SERVICES VsMR. RAHULj8376049807 IADVOCATEASHOK.1[16.02.2026
IALAM VIJAY SINGH BHARDWAJ @GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/810/2026 [17-02-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1[16.02.2026
DOBARIYA ANIL KUMARBHARDWAJ @GMAIL.COM
BATUKBHAI

614 IARBITRATION OMP (I)(COMM.)/811/2026 [17-02-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1[16.02.2026
KAVITA RAWAT BHARDWAJ @GMAIL.COM
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614 JARBITRATION OMP (I)(COMM.)/812/2026 [17-02-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1{16.02.2026
IASHOK KUMAR BHARDWAJ @GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/813/2026 [17-02-2026 MTOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1[16.02.2026
INITIN KUMAR BHARDWAJ @GMAIL.COM

614 JARBITRATION OMP (I)(COMM.)/814/2026 [17-02-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1{16.02.2026
IAMIT KUMAR SINGH BHARDWAJ @GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/815/2026 [17-02-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1[16.02.2026
REKHA GUPTA BHARDWAJ @GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/816/2026 [17-02-2026 KOTAK MAHINDRA BANK LTD VsMR. RAVI|9911883603 IASSOCIATESRSGAR (10.02.2026
SHANKAR KUMAR SHANKAR G1@GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/817/2026 [17-02-2026 KOTAK MAHINDRA BANK VsMR. RAVI19911883603 IASSOCIATESRSGAR [10.02.2026
RIYAZ KHAN SHANKAR G1@GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/818/2026 [17-02-2026 KOTAK MAHINDRA BANK VsMR. RAVI|9911883603 IASSOCIATESRSGAR (10.02.2026
IAFSAR ALI SHANKAR G1@GMAIL.COM

614 EXECUTION [Execution (Comm.)/51/2026 [18-02-2026 PSA POLYMERS PVT LTD VsMR. R.L|9999653611 RLBA.JURIST@GMA[]22.01.2026
RAJENDRA SINGH BHAGAT IL.COM

614 EXECUTION [Execution (Comm.)/53/2026 {19-02-2026 IAMARDEEP KAUR Vs SANJEEVMR. R.L|9999653611 RLBA.JURIST@GMA[]22.01.2026
PUNJ BHAGAT IL.COM

614 COMMERCIAL SUIT CS (COMM)/95/2026 19-02-2026 [UPGRID SOLUTIONS PVT LTD VsMS. KRITIKA964308880 ICONTACT@AAALEG|13.02.2026
IADARSH DIXIT TUTEJA IAL.PRO

614 ICOMMERCIAL SUIT CS (COMM)/97/2026 19-02-2026 STATE BANK OF INDIA Vs AMITMR. R.N8076466594 IADVRNARAYAN@G [10.02.2026
KUMAR SINGH IMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/853/2026 [20-02-2026 IAXIS BANK LTD Vs RATNESHMR. MAYANK9873347330 MAYANK MAHAJA [17.02.2026
VAISHNAV IMAHAJAN No5@YAHOO.COM

614 IARBITRATION OMP (I)(COMM.)/854/2026 [20-02-2026 AXIS BANK LTD Vs MANISHMR. MAYANK9873347330 IMAYANK MAHAJA [17.02.2026
KUMAR MEENA MAHAJAN Nos@YAHOO.COM
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614 IARBITRATION OMP (I)(COMM.)/855/2026 [20-02-2026 IAXIS BANK LTD Vs NEERAJ| 0873347330 IMAYANK MAHAJA [17.02.2026
KUMAR MAHAJAN No5@YAHOO.COM

614 IARBITRATION OMP (I)(COMM.)/856/2026 [20-02-2026 IAXIS BANK LTD Vs MOHAMMADMR. MAYANK9873347330 IMAYANK _MAHAJA [17.02.2026
JAMIN MAHAJAN Nos@YAHOO.COM

614 IARBITRATION OMP (I)(COMM.)/857/2026 [20-02-2026 IAXIS BANK LTD Vs DILNAZ KAURMR. MAYANK9873347330 IMAYANK MAHAJA [17.02.2026
LUTHRA MAHAJAN No5@YAHOO.COM

614 IARBITRATION OMP (1)(COMM.)/858/2026 [20-02-2026 IAXIS BANK LTD Vs HIMANSHU |[MR. MAYANK9873347330 IMAYANK _MAHAJA [17.02.2026

MAHAJAN Nos@YAHOO.COM
614 IARBITRATION OMP (I)(COMM.)/859/2026 [20-02-2026 IAXIS BANK LTD Vs ASHOK MR. MAYANK9873347330 IMAYANK MAHAJA [17.02.2026
MAHAJAN Nos@YAHOO.COM

614 IARBITRATION IOMP (I)(COMM.)/860/2026 [20-02-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGAR [18.02.2026
IAND FINANCE Vs BHUMISHANKAR G1@GMAIL.COM
I[ENTERPRISES

614 IARBITRATION OMP (I)(COMM.)/867/2026 [21-02-2026 MTOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1(18.02.2026
SYED RIYAZ HAIDER ZAIDI BHARDWAJ @GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/868/2026 [21-02-2026 MTOYOTA FINANCIAL SERVICES VsMR. RAHULB376049807 IADVOCATEASHOK.118.02.2026
IMOHIT SINGH BHARDWAJ @GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/869/2026 [21-02-2026 MTOYOTA FINANCIAL SERVICES VsMR. RAHULj8376049807 IADVOCATEASHOK.1(18.02.2026
IMOHAN LAL BHARDWAJ @GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/870/2026 [21-02-2026 MTOYOTA FINANCIAL SERVICES VsMR. RAHULB376049807 IADVOCATEASHOK.1[18.02.2026
MD KARIM SHEIKH BHARDWAJ @GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/872/2026 [21-02-2026 MTOYOTA FINANCIAL SERVICES VsMR. RAHULj8376049807 IADVOCATEASHOK.1[18.02.2026
IMILIND BHASKAR SAWANT BHARDWAJ @GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/874/2026 [21-02-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.118.02.2026
SAURAV SHARMA BHARDWAJ @GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/877/2026 [21-02-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.118.02.2026
MOHD ANAS BHARDWAJ @GMAIL.COM
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614 IMISCELLANEOUS IM.Ex/16/2026 24-02-2026 THE BALUSSERY BENEFIT CHITMR. HARIOM [8383062575 IADV_HARIOM@GM [19.02.2026
IFUNDS Vs S.N. TRADING IAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/891/2026 [25-02-2026 MTOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1(19.02.2026
IFATYAZ KHAN BHARDWAJ @GMAIL.COM

614 JARBITRATION OMP (I)(COMM.)/892/2026 [25-02-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1{19.02.2026
KHURSHIDA  ABDUL RAHIMBHARDWAJ @GMAIL.COM
QURESHI

614 IARBITRATION IOMP (I)(COMM.)/893/2026 [25-02-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1[19.02.2026
SUNIL KUMAR BHARDWAJ @GMAIL.COM

614 IARBITRATION OMP (I)(COMM.)/894/2026 [25-02-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1(19.02.2026
IAMAN KUMAR SHARMA BHARDWAJ @GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/895/2026 [25-02-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1[19.02.2026
IAKBAR USMAN TAMBOLI BHARDWAJ @GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/896/2026 [25-02-2026 MTOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1(19.02.2026
AJEET SINGH BHARDWAJ @GMAIL.COM

614 IARBITRATION IOMP (I1)(COMM.)/897/2026 [25-02-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1{19.02.2026
[FIRDOUS TOURS AND TRAVELS BHARDWAJ @GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/898/2026 [25-02-2026 MTOYOTA FINANCIAL SERVICES VsMR. RAHULj8376049807 IADVOCATEASHOK.1(19.02.2026
HEMA GIRI BHARDWAJ @GMAIL.COM

614 EXECUTION [Execution (Comm.)/59/2026 [26-02-2026 IAXIS BANK LTD Vs RAHUL DUBEYMR. MAYANK/9873347330 IMAYANK_MAHAJA [18.02.2026

IMAHAJAN INo5@YAHOO.COM

614 IARBITRATION OMP (COMM.)/7/2026 27-02-2026 VIKASH HARDWARE Vs M/sMR. ABHAY|8292811099 IABHAYSHANKARO2 [18.02.2026

IAMRAPALI STEELS PVT LTD SHANKAR 79ROY@GMAIL.CO
M

614 IARBITRATION IOMP (I)(COMM.)/908/2026 [27-02-2026 IDFC FIRST BANK LTD VsMR. MAYANK9873347330 MAYANK_MAHAJA [17.02.2026
DEVINDER PAL MAHAJAN No5@YAHOO.COM

614 IARBITRATION OMP (I)(COMM.)/909/2026 [27-02-2026 IDFC FIRST BANK LTD VsMR. MAYANK9873347330 IMAYANK_MAHAJA [17.02.2026
SUBHASH RAMKISHOR MAHAJAN No5@YAHOO.COM
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614 JARBITRATION OMP (I)(COMM.)/910/2026 [27-02-2026 IDFC FIRST BANK LTD VsMR. MAYANK9873347330 IMAYANK_MAHAJA [17.02.2026
MUKESH MATHUR MAHAJAN No5@YAHOO.COM

614 IARBITRATION IOMP (I)(COMM.)/916/2026 [27-02-2026 MOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.118.02.2026
INDIA LIMITED Vs SAFWAN ZAIDBHARDWAJ @GMAIL.COM
IDAIRE

614 IARBITRATION IOMP (I)(COMM.)/917/2026 [27-02-2026 MTOYOTA FINANCIAL SERVICESMR. RAHULB376049807 IADVOCATEASHOK.1(18.02.2026
INDIA LIMITED Vs AKSHAY VIJAYBHARDWAJ @GMAIL.COM
IDALVI

614 IARBITRATION OMP (I)(COMM.)/918/2026 [27-02-2026 MOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1[18.02.2026
INDIA LIMITED Vs DAGADUBHARDWAJ @GMAIL.COM
IBABAJI THORAT

614 IARBITRATION IOMP (I)(COMM.)/919/2026 [27-02-2026 TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1(18.02.2026
INDIA LIMITED Vs HANSRAJBHARDWAJ @GMAIL.COM
MARSKOLE

614 IARBITRATION OMP (I)(COMM.)/920/2026 [27-02-2026 MOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1[17.02.2026
INDIA LIMITED Vs DINESHBHARDWAJ @GMAIL.COM
KUMAR

614 IARBITRATION IOMP (I)(COMM.)/921/2026 [27-02-2026 MTOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1(17.02.2026
INDIA LIMITED Vs SANJAYBHARDWAJ @GMAIL.COM
KUMAR

614 IARBITRATION OMP (I)(COMM.)/922/2026 [27-02-2026 TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1(17.02.2026
INDIA LIMITED Vs SAROJ PAWAR BHARDWAJ @GMAIL.COM

614 IARBITRATION IOMP (I)(COMM.)/923/2026 [27-02-2026 MOYOTA FINANCIAL SERVICESMR. RAHULj8376049807 IADVOCATEASHOK.1[17.02.2026
INDIA LIMITED Vs GANPATBHARDWAJ @GMAIL.COM
SINGH

614 IARBITRATION OMP (I)(COMM.)/924/2026 [27-02-2026 TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.117.02.2026
INDIA LIMITED Vs SHAKUNTLABHARDWAJ @GMAIL.COM
SINGH

614 IARBITRATION OMP (I)(COMM.)/925/2026 [27-02-2026 MTOYOTA FINANCIAL SERVICESMR. RAHULj8376049807 IADVOCATEASHOK.1[17.02.2026
INDIA LIMITED Vs SUJATABHARDWAJ @GMAIL.COM
SANJAY MATE

614 IARBITRATION OMP (I)(COMM.)/926/2026 [27-02-2026 MOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1[17.02.2026
INDIA LIMITED Vs NISHABHARDWAJ @GMAIL.COM
PANDEY

614 IARBITRATION OMP (I)(COMM.)/927/2026 [27-02-2026 MOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1[17.02.2026
INDIA LIMITED Vs AJAY KUMAR BHARDWAJ @GMAIL.COM
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614 JARBITRATION OMP (I)(COMM.)/928/2026 [27-02-2026 MOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1[17.02.2026
INDIA LIMITED Vs BHUPINDERBHARDWAJ @GMAIL.COM
SINGH
614 IARBITRATION IOMP (I)(COMM.)/929/2026 [27-02-2026 MOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1[17.02.2026
INDIA LIMITED Vs INDRAJITH | BHARDWAJ @GMAIL.COM
614 JARBITRATION OMP (I)(COMM.)/930/2026 [27-02-2026 MOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1[17.02.2026
INDIA LIMITED Vs HARLEENBHARDWAJ @GMAIL.COM
IKAUR VOHRA
614 IARBITRATION IMISC DJ ADJ/225/2026 28-02-2026 Ms EVERSHINE MARBLE Vs MsMR. 0818317222 IDEVENDERSINGHj5 [24.02.2026
Aermec HVAC Engineering Co DEVENDER 5@REDIFFMAIL.CO
SINGH M
614 IARBITRATION OMP(I)(COMM) 565/2026 [02.02.2026 IAXIS BANK LTD Vs. AMARJEET MR. MAYANK9873347330 MAYANK_MAHAJA [27.01.2026
IMAHAJAN INo5@YAHOO.COM
614 IARBITRATION OMP(I)(COMM)907/2026  [27.02.2026 AXIS BANK LTD VS. ANILMR. MAYANK9873347330 IMAYANK_MAHAJA [13.02.2026
BHARDWAJ MAHAJAN INo5@YAHOO.COM
614 IARBITRATION OMP(I)(COMM) 905/2026 [27.02.2026 IAXIS BANK LTD Vs. ANKUSHMR. MAYANK9873347330 IMAYANK_MAHAJA [13.02.2026
RAWAT IMAHAJAN INo5s@YAHOO.COM
614 IARBITRATION OMP(I)(COMM) 906/2026 [27.02.2026 IAXIS BANK LTD Vs. AMIT GOGIA MR. MAYANK9873347330 MAYANK_MAHAJA [13.02.2026
IMAHAJAN INo5@YAHOO.COM
614 IARBITRATION ICS(COMM) 102/2026 19.02.2026 UPGRID SOLUTIONS PVT LTD VSMS. KRITIKA964308880 ICONTACT@AAALEG[13.02.2026
SHADAB MALIK TUTEJA AL.PRO
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REGISTRATION

02-02-2026
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M/S  VARIS DESIGN  AND
ENGINEERS Vs RELINE UV ASEAN|
PVT LTD

ADVOCATE

MR.  HAIDAR|
IALI

ADVOCATE
MOBILE
NUMBER

9953614060

ADVOCATE EMAILDATE OF E-
ID FILING

IADVHAIDARALI@G [28.01.2026
IMAIL.COM

509 CS (COMM) 62/2026 02-02-2026 CANARA BANK Vs KRISHAN CHITRA 9212888057 chitramalhotrasobti@|25.01.2026
MALHOTRA lgmail.com

509 IOMP (I)(COMM.) 578/2026 02-02-2026 MOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1[28.01.2026
INDIA LIMITED Vs ANANDBHARDWAJ @GMAIL.COM
KUMAR 8650

509 IOMP (I)(COMM.) 579/2026 02-02-2026 MTOYOTA FINANCIAL SERVICESMR. RAHULB376049807 IADVOCATEASHOK.1[28.01.2026
INDIA LIMITED Vs RANA SIMRANBHARDWAJ @GMAIL.COM
SHILPESHKUMAR 9369

509 OMP (I)(COMM.) 580/2026 02-02-2026 TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1[28.01.2026
INDIA LIMITED Vs RANJEETBHARDWAJ @GMAIL.COM
IPANDEY 7267

509 OMP (I)(COMM.) 581/2026 02-02-2026 MOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1[28.01.2026
INDIA LIMITED Vs BALA GUPTABHARDWAJ @GMAIL.COM
7120

509 [Execution (Comm.) 29/2026 03-02-2026 Concertina Coils Pvt Ltd VsMOHIT 0811449071 patronuslawoffices@ [30.01.2026
HAMARA GHARR IAGGARWAL gmail.com

509 IOMP (I)(COMM.) 505/2026 03-02-2026 IAXIS BANK LTD Vs MEHRIN MR. MAYANK9873347330 IMAYANK_MAHAJA [31.12.2025
JAHAN 6179 IMAHAJAN No5@YAHOO.COM

509 OMP (I)(COMM.) 506/2026 03-02-2026 IAXIS BANK LTD Vs PRAFULL MR. MAYANK9873347330 MAYANK _MAHAJA [31.12.2025

KALAL 6007

IMAHAJAN

INo5@YAHOO.COM
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509 IOMP (I)(COMM.) 597/2026 03-02-2026 IAXIS BANK LTD Vs KAPIL DEVMR. MAYANK9873347330 IMAYANK_MAHAJA [31.12.2025
3882 IMAHAJAN No5@YAHOO.COM

509 OMP (I)(COMM.) 508/2026 03-02-2026 IAXIS BANK LTD Vs SAPANA DEVIMR. MAYANK9873347330 MAYANK _MAHAJA [31.12.2025
0428 MAHAJAN INo5@YAHOO.COM

509 IOMP (I)(COMM.) 600/2026 03-02-2026 IAXIS BANK LTD Vs YASMEEN MR. MAYANK9873347330 IMAYANK_MAHAJA [31.12.2025
IBANO 4127 IMAHAJAN INo5s@YAHOO.COM

509 IOMP (I)(COMM.) 615/2026 04-02-2026 CHOLAMANDALAM INVESTMENTRAVI 9958683230 associatesrsgarg2@g [27.01.2026
AND FINANCE COMPANYSHANKAR mail.com
ILIMITED Vs Jaypal Singh GARG ,SUMIT|

KUMAR

509 OMP (I)(COMM.) 616/2026 04-02-2026 IAXIS BANK LTD Vs UPENDRA VARUN TYAGI [7503464768 varuntyagii426@gmajo3.01.2026
IKUMAR 3085 il.com

509 OMP (I)(COMM.) 617/2026 04-02-2026 AXIS BANK LTD Vs BHUPMR. MAYANK9873347330 IMAYANK_MAHAJA [03.01.2026
INARAYAN SINGH 8520 MAHAJAN INo5@YAHOO.COM

509 IOMP (I)(COMM.) 618/2026 04-02-2026 IAXIS BANK LTD Vs NATHU RAMMR. MAYANK9873347330 IMAYANK_MAHAJA [03.01.2026
7683 MAHAJAN INo5@YAHOO.COM

509 IOMP (I)(COMM.) 619/2026 04-02-2026 IAXIS  BANK LTD Vs RAVI MR. MAYANK9873347330 IMAYANK_MAHAJA [03.01.2026
KHOIWAL 9577 IMAHAJAN No5@YAHOO.COM

509 OMP (I)(COMM.) 620/2026 04-02-2026 IAXIS BANK LTD Vs SORABH MR. MAYANK9873347330 IMAYANK_ MAHAJA [03.01.2026
KUMAR 7539 MAHAJAN INo5@YAHOO.COM
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509 IOMP (I)(COMM.) 621/2026 04-02-2026 IAXIS BANK LTD Vs HARI| 0873347330 IMAYANK_MAHAJA [03.01.2026
INARAYAN KUMAWAT 4065 IMAHAJAN No5@YAHOO.COM

509 OMP (I)(COMM.) 622/2026 04-02-2026 IAXIS BANK LTD Vs RAJPAL MR. MAYANK9873347330 IMAYANK _MAHAJA [03.01.2026
SINGH 1039 MAHAJAN INo5@YAHOO.COM

509 IOMP (I)(COMM.) 623/2026 04-02-2026 MOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1[28.01.2026
INDIA LIMITED Vs ZUBAIRBHARDWAJ @GMAIL.COM
IAHMED 7962

509 OMP (I)(COMM.) 624/2026 04-02-2026 MOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1(07.01.2026
INDIA LIMITED Vs VIPIN DUBEYBHARDWAJ @GMAIL.COM
8710

509 OMP (I)(COMM.) 625/2026 04-02-2026 TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1[21.01.2026
INDIA LIMITED Vs DANISHBHARDWAJ @GMAIL.COM
IAKHLAQUE 2890

509 OMP (I)(COMM.) 626/2026 04-02-2026 MOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1(09.01.2026
INDIA LIMITED Vs RADHESHYAMBHARDWAJ @GMAIL.COM
SHARMA 1447

509 IOMP (I)(COMM.) 627/2026 04-02-2026 MOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1/08.01.2026
INDIA LIMITED Vs CHUHARBHARDWAJ @GMAIL.COM
SINGH 3976

509 IOMP (I)(COMM.) 628/2026 04-02-2026 TOYOTA FINANCIAL SERVICESMR. RAHULB376049807 IADVOCATEASHOK.1/07.01.2026
INDIA LIMITED Vs VIKRAMBHARDWAJ @GMAIL.COM
SINGH 9263

509 OMP (I)(COMM.) 629/2026 04-02-2026 MOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1[21.01.2026
INDIA LIMITED Vs DIPESHBHARDWAJ @GMAIL.COM
IAMULAKH FAFADIA 2400
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509 IOMP (I)(COMM.) 630/2026 04-02-2026 TOYOTA FINANCIAL SERVICESMR. RAHULB376049807 IADVOCATEASHOK.1(31.01.2026
INDIA LIMITED Vs VISHNU DBHARDWAJ @GMAIL.COM
1835

509 OMP (I)(COMM.) 631/2026 04-02-2026 MOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1[31.01.2026
INDIA LIMITED Vs SHIVBHARDWAJ @GMAIL.COM
INARAYAN CHAWDA 2257

509 IOMP (I)(COMM.) 632/2026 04-02-2026 MOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1(31.01.2026
INDIA LIMITED Vs SHEETALBHARDWAJ @GMAIL.COM
IPRAKASH SHINDE 5210

509 IOMP (I)(COMM.) 633/2026 04-02-2026 IAXIS BANK LTD Vs DALCHAND MR. MAYANK9873347330 IMAYANK_MAHAJA [20.01.2026
SHARMA 6696 MAHAJAN No5@YAHOO.COM

509 CS (COMM) 66/2026 05-02-2026 IAGGARWAL TRADING CO VsANSHUL 9999309192 03.02.2026
SHREE BANKE BIHARI OIL MILLS KAUSHIK

509 CS (COMM) 67/2026 05-02-2026 BANK OF MAHARASTRA VSPRAVEEN KR/[9891273738 adv.pkrajput2012@g [02.02.2026
RAHUL RAJPUT mail.com

509 [Execution (Comm.) 36/2026 06-02-2026 [Punjab National Bank Vs RAJESHSAURAV 0899331166 Sauravbhasin 03.02.2026
KUMAR BHASIN 10@gmail.com

509 [Execution (Comm.) 37/2026 06-02-2026 [Punjab National Bank Vs SWAD HISAURAV 0899331166 Sauravbhasinito@gm [03.02.2026
SWAD BHASIN ail.co

509 [Execution (Comm.) 38/2026 06-02-2026 PUNJAB NATIONAL BANK VsSAURAV 0899331166 Sauravbhasinio@gm [03.02.2026
IHUKUM CHAND AND ANR BHASIN ail.com




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER NAME VS

RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

509 CS (COMM) 71/2026 06-02-2026 INDIAN BANK Vs PRIYA JHAANKIT DAGAR (9811399499 advankitdagar@hotm|15.01.2026
PROPRIETOR OF M/S MAGNUM R ail.com
STUDIO

509 CS (COMM) 78/2026 11-02-2026 PUMA SE Vs ASHOK KUMAR GAUTAM 0898989888 eludication.legal@out|09.02.2026

BHASIN look.com

509 IOMP (I)(COMM.) 728/2026 11-02-2026 MOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1/03.02.2026
INDIA LIMITED Vs RAVNEETBHARDWAJ @GMAIL.COM
INAGI 6756

509 IOMP (I)(COMM.) 731/2026 11-02-2026 MTOYOTA FINANCIAL SERVICESMR. RAHULB376049807 IADVOCATEASHOK.1/03.02.2026
INDIA LIMITED VsBHARDWAJ @GMAIL.COM
MOHINDERPAL SINGH 8069

509 OMP (I)(COMM.) 732/2026 11-02-2026 TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1/03.02.2026
INDIA LIMITED Vs GANPATIBHARDWAJ @GMAIL.COM
IPAWAR 7812

509 OMP (I)(COMM.) 733/2026 11-02-2026 MOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1/03.02.2026
INDIA LIMITED Vs KARAMJITBHARDWAJ @GMAIL.COM
KAUR 6093

509 IOMP (I)(COMM.) 734/2026 11-02-2026 MOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1/03.02.2026
INDIA LIMITED Vs KARAM SINGHBHARDWAJ @GMAIL.COM
3338

509 [Execution (Comm.) k3/2026 12-02-2026 IMs Ved Prakash Mithal and Sons VSMAHUA KALRA|9810651177 rjkpmlasc@gmail.co [05.02.2026
Union of India Executive Engineer W| m
Division(Formerly known as AIIMS
IProject Division)

509 [Execution (Comm.) ku4/2026 12-02-2026 KOTAK MAHINDRA BANK VSASHUTOSH 9560870099 00.10.2025
KALKA PRASAD GUPTA KR. MISHRA
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509 CS (COMM) 81/2026 12-02-2026 INDIANNICA LEARNING PRIVATESANDEEP 0310056626 legal@chatterjee- 11.02.2026
LIMITED Vs VISHALCHATTERJEE law.com
IENTERPRISES
509 OMP (I)(COMM.) 748/2026 12-02-2026 IAXIS BANK LTD Vs MANISH 3711 [MR. MAYANK/9873347330 MAYANK_MAHAJA [27.01.2026
MAHAJAN No5@YAHOO.COM
509 IOMP (I)(COMM.) 749/2026 12-02-2026 IAXIS BANK LTD Vs RESHMA 0416 MR. MAYANK9873347330 IMAYANK_MAHAJA [27.01.2026
IMAHAJAN INo5s@YAHOO.COM
509 IOMP (I)(COMM.) 750/2026 12-02-2026 IAXIS BANK LTD Vs SHER SINGHMR. MAYANK9873347330 IMAYANK_MAHAJA [27.01.2026
3455 MAHAJAN INo5@YAHOO.COM
509 OMP (I)(COMM.) 751/2026 12-02-2026 IAXIS BANK LTD Vs RAJAT 3277 MR. MAYANK/9873347330 IMAYANK MAHAJA [27.01.2026
MAHAJAN No5@YAHOO.COM
509 OMP (I)(COMM.) 752/2026 12-02-2026 IAXIS BANK LTD Vs SATINDERMR. MAYANK9873347330 IMAYANK MAHAJA [27.01.2026
KAUR 5973 MAHAJAN Nos@YAHOO.COM
509 IOMP (I)(COMM.) 753/2026 12-02-2026 CHOLAMANDALAM INVESTMENTRAVI 9958683230 lassociatesrsgarg2@g (07.02.2026
AND FINANCE COMPANYSHANKAR mail.com
ILIMITED Vs Manju Bai GARG ,SUMIT]|
KUMAR
509 IOMP (I)(COMM.) 754/2026 12-02-2026 CHOLAMANDALAM INVESTMENTRAVI 9958683230 associatesrsgarg2@g (07.02.2026
IAND FINANCE COMPANY|[SHANKAR mail.com
ILIMITED Vs Mahesh A GARG ,SUMIT]|
KUMAR
509 OMP (I)(COMM.) 757/2026 12-02-2026 M/s Cholamandalam InvestmentRAVI 9958683230 associatesrsgarg2@g [08.02.2026
IAnd Finance Company Limited VSSHANKAR mail.com
Tasleem Naseeb Khan GARG ,SUMIT]
KUMAR




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
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509 OMP (I)(COMM.) 759/2026 12-02-2026 M/s Cholamandalam InvestmentRAVI 9958683230 associatesrsgarg2@g [08..02.2026
And Finance Company Limited VSSHANKAR mail.com
Shawez Alam GARG ,SUMIT]
KUMAR
509 OMP (I)(COMM.) 760/2026 12-02-2026 M/s Cholamandalam InvestmentRAVI 9958683230 associatesrsgarg2@g [08..02.2026
IAnd Finance Company Limited VSSHANKAR mail.com
JAman Prabhakar GARG ,SUMIT]
KUMAR
509 IOMP (I)(COMM.) 761/2026 12-02-2026 Kotak Mahindra Bank Ltd Vs Wasim RAVI 9958683230 associatesrsgarg2@g |09.02.2026
SHANKAR mail.com
GARG ,SUMIT|
KUMAR
509 OMP (I)(COMM.) 762/2026 12-02-2026 Kotak Mahindra Bank Ltd Vs Savita RAVI 9958683230 associatesrsgarg2@g (09.02.2026
SHANKAR mail.com
GARG ,SUMIT]|
KUMAR
509 OMP (I)(COMM.) 763/2026 12-02-2026 Kotak Mahindra Bank Ltd Vs DeepaklRAVI 9958683230 associatesrsgarg2@g (09.02.2026
[Kumar SHANKAR mail.com
GARG ,SUMIT]|
KUMAR
509 OMP (I)(COMM.) 764/2026 12-02-2026 AXIS BANK LTD Vs ASHOKMR. MAYANK9873347330 MAYANK_MAHAJA [27.01.2026
KUMAR SHUKLA MAHAJAN No5@YAHOO.COM
509 IOMP (I)(COMM.) 765/2026 12-02-2026 IAXIS BANK LTD Vs GOPALMR. MAYANK9873347330 IMAYANK_MAHAJA [27.01.2026
CHOUHAN 5314 IMAHAJAN No5@YAHOO.COM
509 IOMP (I)(COMM.) 766/2026 12-02-2026 IAXIS  BANK LTD Vs MAMTAMR. MAYANK9873347330 IMAYANK_MAHAJA [27.01.2026
ISRIVASTAVA 6482 MAHAJAN No5@YAHOO.COM
509 CS (COMM) 83/2026 13-02-2026 IM/S U T TRANS LOGISTICS Vs M/SM.W. REHMAN (90891852810 wasiaadvocate2 @gmal11.02.2026
ISHRI KRISHNA ENTERPRISES il.com
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509 CS (COMM) 84/2026 13-02-2026 M /S URBO TRANS LOGISTICS PVIIM.W. REHMAN (9891852810 wasiaadvocate2 @gmal09.02.2026
LTD Vs M/S SHRI KRISHNA il.com
I[ENTERPRISES
509 CS (COMM) 85/2026 13-02-2026 PERFECT CONNECT LOGISTICJITENDER 0625736165 ADV.JEET@GMAIL. [09.02.2026
PVT LTD  Through its DirectorPANDEY COM
Gourav Joshi Vs N S M Ventures Pvt|
ILtd Through its Director
509 CS (COMM) 86/2026 13-02-2026 BANK OF BARODA Vs DHARA SUDHA 9899913023 IADVSUDHASHUKLAI25.01.2026
SHUKLA & @GMAIL.COM
IAMIT
PANCHAL
509 IOMP (I)(COMM.) 790/2026 13-02-2026 MTOYOTA FINANCIAL SERVICESMR. RAHULB376049807 IADVOCATEASHOK.1(12.02.2026
INDIA LIMITED Vs SEPIBHARDWAJ @GMAIL.COM
KALLURAM 2013
509 OMP (I)(COMM.) 791/2026 13-02-2026 TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1[12.02.2026
INDIA LIMITED Vs KANWARBHARDWAJ @GMAIL.COM
JAGBIR SINGH 2826
509 OMP (I)(COMM.) 792/2026 13-02-2026 MOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1[12.02.2026
INDIA LIMITED Vs ANIL ZUMBARBHARDWAJ @GMAIL.COM
DAREKAR 3834
509 IOMP (I)(COMM.) 793/2026 13-02-2026 MOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1(12.02.2026
INDIA LIMITED Vs SANTOSHBHARDWAJ @GMAIL.COM
IDEORAO BHAJE 0336
509 IOMP (I)(COMM.) 794/2026 13-02-2026 TOYOTA FINANCIAL SERVICESMR. RAHULB376049807 IADVOCATEASHOK.1(12.02.2026
INDIA LIMITED Vs SHASHIBHARDWAJ @GMAIL.COM
BHUSHAN S SHUKLA 2143
509 OMP (I)(COMM.) 795/2026 13-02-2026 MOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1[12.02.2026
INDIA LIMITED Vs MOHAMMADBHARDWAJ @GMAIL.COM
IAEJAZ ANSARI 0922
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509 [Execution (Comm.) k8/2026 16-02-2026 Shyam Sunder Goel Vs RPG Steell 0898989888 eludication.legal@outf12.02.2026
Traders BHASIN look.com
509 CS (COMM) 91/2026 16-02-2026 Under Armour Vs Ashok Kumar GAUTAM 0898989888 eludication.legal@outf12.02.2026
BHASIN look.com
509 [Execution (Comm.) k19/2026 17-02-2026 KOTAK MAHINDRA PRIME LTD VSRAVI 9958683230 associatesrsgarg2@g [12.02.2026
RAVINDER VERMA AND ANR SHANKAR mail.com
GARG ,SUMIT|
KUMAR
509 IOMP (I)(COMM.) 828/2026 17-02-2026 IAXIS BANK LTD Vs SUVAINDRAMR. MAYANK9873347330 IMAYANK_MAHAJA [13.02.2026
SINGH 7329 MAHAJAN No5@YAHOO.COM
509 OMP (I)(COMM.) 829/2026 17-02-2026 IDFC FIRST BANK LTD Vs RAVI MR. MAYANK[9873347330 MAYANK_MAHAJA [13.02.2026
DHARM 6434 MAHAJAN No5@YAHOO.COM
509 OMP (I)(COMM.) 830/2026 17-02-2026 IDFC FIRST BANK LTD VsMR. MAYANK9873347330 MAYANK_MAHAJA [13.02.2026
IMUKESH KUMAR GAUTAM 4766 MAHAJAN No5@YAHOO.COM
509 IOMP (I)(COMM.) 831/2026 17-02-2026 IDFC FIRST BANK LTD Vs BTNMR. MAYANK[9873347330 IMAYANK_MAHAJA [13.02.2026
LOGISTICS 0655 MAHAJAN INo5@YAHOO.COM
509 OMP (COMM.) 5/2026 18-02-2026 Ramesh Kumar Vs M/s SANGAMMR. ABHISHEK9654771281 IADVABHISHEKCHA (13.02.2026
ISUNRISE PRIVATE LIMITEDKUMAR UDHARY@YAHOO.C
through its director, Mr BijenderCHAUDHARY OM
Kumar
509 CS (COMM) 93/2026 18-02-2026 IMS FRANCHAISE AVS Vs CHARMIMR. YOGESH][7838600066 YOGESH00006@YA [15.02.2026
DAVE KUMAR 'HOO.COM
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509 [Execution (Comm.) 52/2026 19-02-2026 MRS BALJEET KAUR Vs VIKASMR. VINODQ811343754 lhemalhotras7(ii),gma [13.02.2026
BHASIN MALHOTRA il.corn

509 CS (COMM) 96/2026 19-02-2026 Pawan Kumar Singhal Vs M/sMR. 8588817406, gahlot.yash@gmail.cof16.02.2026
[Ekoliife Health Care Pvt Ltd YASHWANT (9891099883 m

GAHLOT

509 CS (COMM) 08/2026 19-02-2026 STATE BANK OF I NDIA Vs JAYMR. R.N.0868523230, mail:advrnaravan@g [16.02.2026
IPRAKASH ARVIND GHADGHE SINHA 8076466594E mail.com

509 CS (COMM) 99/2026 19-02-2026 STATE BANK OF INDIA VsMR. R.N.9868523230, mail:advrnaravan@g [16.02.2026
ROHTASH KUMAR SINHA 8076466594E mail.com

509 CS (COMM) 101/2026 19-02-2026 MS ALP OVERSEAS PVT LTDMR. 0818143967 advomattoot&email.c [10.02.2026
MHROUGH ITS AR COMPANYKULVINDER om
SECRETARY Vs MS GLOBAL AUTOSINGH
IMARKETING  THROUGH  ITS
PROPRIETOR SHRI JITENDER|
IPRASAD

509 OMP (I)(COMM.) 840/2026 19-02-2026 AXIS BANK LTD Vs S KMR. MAYANK9873347330 MAYANK_MAHAJA [03.02.2026
TRANSPORT 3912 MAHAJAN INo5@YAHOO.COM

509 IOMP (I)(COMM.) 841/2026 19-02-2026 IAXIS  BANK LTD Vs SANJAYMR. MAYANK9873347330 IMAYANK_MAHAJA [03.02.2026
KUMAR MAURYA MAHAJAN INo5@YAHOO.COM

509 IOMP (I)(COMM.) 842/2026 19-02-2026 IAXIS BANK LTD Vs BHARAT SONIMR. MAYANK9873347330 IMAYANK_MAHAJA [03.02.2026
7869 IMAHAJAN No5@YAHOO.COM

509 OMP (I)(COMM.) 843/2026 19-02-2026 IDFC FIRST BANK LTD Vs BHOLE MR. MAYANK9873347330 IMAYANK_ MAHAJA [03.02.2026
KASHYAP 0722 MAHAJAN INo5@YAHOO.COM
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509 [Execution (Comm.) 54/2026 21-02-2026 Sudhakar Vs Pankaj Singh IMR. ANKIT[7276358720 ankirruiqlani@tirrnta06.02.2026
IMIGLANI \\r,Iice.in

509 CS (COMM) 106/2026 21-02-2026 [Upgrid Solutions Private Limited VsMR. RUPESH|9643008880 contact@aaalcgal.pro|09.02.2026
Mohd Atif GUPTA

509 IOMP (I)(COMM.) 879/2026 21-02-2026 MOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1(13.02.2026
INDIA LIMITED Vs SHARADBHARDWAJ @GMAIL.COM
IRAMJI SANKLA 2592

509 IOMP (I)(COMM.) 880/2026 21-02-2026 MTOYOTA FINANCIAL SERVICESMR. RAHULB376049807 IADVOCATEASHOK.1(13.02.2026
INDIA LIMITED Vs LAKHAN TBHARDWAJ @GMAIL.COM
7308

509 OMP (I)(COMM.) 881/2026 21-02-2026 TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1[13.02.2026
INDIA LIMITED Vs BHARATBHARDWAJ @GMAIL.COM
SINGH 3515

509 OMP (I)(COMM.) 882/2026 21-02-2026 MOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1[13.02.2026
INDIA LIMITED Vs GAURAVBHARDWAJ @GMAIL.COM
IYADAV 3507

509 IOMP (I)(COMM.) 883/2026 21-02-2026 MOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1(13.02.2026
INDIA LIMITED Vs KHUSHNUMABHARDWAJ @GMAIL.COM
M 8939

509 OMP (I)(COMM.) 885/2026 23-02-2026 BMW INDIA FINANCIALMR. RAHUL8376049807 IADVOCATEASHOK.1[13.02.2026
SERVICES PVT LTD Vs SUMITBHARDWAJ @GMAIL.COM
JAISWAL 2308

509 [Ex.COMM 10/2026 24-02-2026 TATA CAPITAL LTD Vs ANISHMR. S.P RANA (9953455007 sprana2013.sr@gmail|04.02.2026
SHARMA .com
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509 [Execution (Comm.) 55/2026 24-02-2026 RAMAKANT PAREEK Vs BHARATMR. PARAS|9810600656 PARASAGGARWALA|05.02.2026
GUPTA IAGGARWAL DV@GMAIL.COM
509 CS (COMM) 108/2026 24-02-2026 BIKANERVALA PVT LTD VsMANISH 9971163669 malhotraadv@gmail.ci13.02.2026
IAKRIBIZ BUSINESS SOLUTIONSMALHOTRA om
PVT LTD
509 IMISC DJ ADJ 108/2026 24-02-2026 IAuro Logistics Vs Global Logistics | MR. ALOK84708789029 legalfinitee@gmail.co [16.02.2026
KUMAR m
TIWARI
509 IOMP (I)(COMM.) 888/2026 24-02-2026 TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1{17.02.2026
INDIA LIMITED Vs SHANAWAJ KBHARDWAJ @GMAIL.COM
1692
509 OMP (I)(COMM.) 889/2026 24-02-2026 TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1[17.02.2026
INDIA LIMITED Vs GANPAT LALBHARDWAJ @GMAIL.COM
IMEWARA 1186
509 CS (COMM) 109/2026 25-02-2026 INava Healthcare Pvt Ltd Vs VivekRATNESWAR (9999514750 officelawsangels@gm [17.02.2026
Singla  Proprietor M/s NareshDAS ail.com
Pharma
509 [Execution (Comm.) 58/2026 26-02-2026 Vijay Sngh Vs Himanshu Gera SAMEER 0444446565 IADVSAMEERSIDHA 17.02.2026
SIDHAR R@GMAIL.COM
509 OMP (COMM.) 06/2026 27-02-2026 HASHIM HUSSAIN AND SONSANJALI 8700688714 adv.anjalisisodia@gm(13.02.2026
MHROUGH ITS PARTNER PHOOLSISODIA ail.com
IMIYAAN Vs True Crystal Biz
Solutions Pvt Ltd Through Its
Director Tarun Bansal
509 [Execution (Comm.) 60/2026 27-02-2026 Vijay Singh Vs Virender Kumar SAMEER 0444446565 IADVSAMEERSIDHA [16.02.2026
SIDHAR R@GMAIL.COM
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509 CS (COMM) 111/2026 28-02-2026 PREMDEEP INFRA PROJECTS VsDEEPAK 0810541666 salvuslawassociates15[21.02.2026
REAL ELEVATORS RIKHARI @gmail.com
509 CS (COMM) 112/2026 28-02-2026 [Union Bank of India Vs Neelam Rani DHANANJAY (9312872882 IADVOCATESHAYAM|24.02.2026
KUMAR JHA@GMAIL.COM

TOTAL

2723
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